Tenth Series, Vol. XXI, No. 32 Monday, ‘%ﬂll ﬁ, 1993)

LOK SABHA DEBATES
(English Version)

Sixth Session
(Tenth Lok Sabha)

(Vol. XXI contains Nos. 3110 404

LOK SABHA SECRETARIAT
NEW DELHI

Price : Rs. 6.00



lmwlmmmBmemmmuHmﬁ
PrOCEEDINGS INCLUDED IN Hitt VERSION WiLl, BE TREATED AS AUTHORITATIVE AND
NOT TIE TRANSLATION TINRAOF.)



CONTENTS

[Tenth Senes, Vol XXX, SixthSession, 1993, 1915 (Saka))
No 32,Monday, Apni26, 1993/Vaisakha 6, 1915 (Saka)

Cowutns
Oral AnswerstoQuestions 1-32
“Stamed Questions Nos 741,74310745and 75110752 1-31
Whitten Answers to Questions 32-295
Starred Questions Nos 742,746%0750and 75310760 3-57
UnstarredQuestions Nos 6618106775 57-268
Papers Lardonthe Table 296
Pubhc Accounts Committee 2%
Forty-seventh Report ~-Presented
Standing Committee on Defence 26
First Repont ~Presented
Statementsby Ministers 297-316
356-367
(1) TelecomTantfs 297-308
ShnSukhRam
Re StatementbyMinister onrevisionof Telecom Tanffs 309-316
{n) Crashofindian Airlines Flight IC 491 Aurangabad 355-357
(n1) Hyacking ofIndian Airtines Flight1C-427 357 359
on24thApni, 1993

ShnGulam Nabi Azad

“The Sign + markedabovethe nameofaMembennducatasthatlhequesﬂo;\ was actually askedon
the floor of the House by that Member




()
Re Statementby Minister on Hijacking of Indian
Airlines Flight1C-427 on 24 th Apnil, 1993
Matters Under Rule 377

(1) Needtosetupan Electronic Telephone
Exchange at BilaspurinMadhya Pradesh

ShnKhelan Ram Jangde

(1) NeettosettleMaharashtra- Kamataka
borderdispute early

ShnRamKapse
(m) Needtoallotiandtothe people of Tangia
community settled in North and South
Gorkhpurregionin Uttar Pradesh
ShnPankaj Chowdhary

(v) Needtotake stepstopreserve the Mavas
NationalPark, Assam

ShnUdhabBarman
(v) Needto Supply natural gas to Karnatakafrom
Bombay Highseas CauveryBasinand

GodavanBasin

ShnC P MudalaGiyappa

{w) Needto Commission Akshwanicentre
atDhuba Maharashtra

ShnBapuHanChauie

{vit)Needto provide Constitutional statusto
Minonties Commission

ShuNiish Kumai

{vin) Needto dinect ONGC to pay its shaic for
constrenng of bridge at Yanam and Yeduralanka

Shitta M C Balayoyt

CoLunns
359-367

317-321

317

317-318

318319

319

320-321

321

221-320



(i)

General Budget- 1993-94 General Discussion

Prot K Venkatagin Gowda
ShntSudhir Sawant
ShnShivSharan Sinha

Shnmati Pratibha Devisingh Patil
Shn Shyam Bihan Misra

ShnManmohan Singh

Corumns
322-3565
367-398
322-323
323-337
337-346
346-355
367-373

375-39%6



LOKSABHADEBATES

S —

LOKSABHA

Monday, Apnl 26, 1993 Vaisakha 6, 1915
(Saka)

The Lok Sabhametat
Eleven ofthe Clock

{MR SPEAKER Inthe Chai}
ORALANSWERS TOQUESTIONS
Complimentary Air Tickets
[Emghsh
41

TARA CHAND

KHANDELWAL
SHRISWAMISURESHANAND

SHRI

Willthe Mimster of CIVIL AVIATIONAND
TOURISMbepleasedtostate

(a)whetherattenton ofthe Governmenthas
been drawn to the news tem captioned comph-
mentary airicket racket busted appeannginthe
Hindustan Times datedMarch 27, 1993,

(b)ifs0, the facts thereof,

(c) the action taken against those found
guity; and

(d)thesteps taken or proposedtobe taken
to check the recurrence of such incidents In
future?

THEMINISTEROF CIVILAVIATIONAND

TOURISM(SHRIGHULAMNABI AZAD) (a)to
(d) Astatementsiaidonthetabieofthe House

STATEMENT
(a) Yes, Sir

(b) The news item refers to the following
ncident

Enforcement Directorate deteinedfourpas-
sengersatindiraGandhi international Airport
Delhionthe 10thMarch 1993 whentheywere
boarding Air Incha fiight Al 404 bound for
Singapore Dunng the search that followed
assortedforeign currency amountingto Rs 18
lakhs approximately was recovered from the
regrsteredbaggage of one ofthe passengers All
thefour passengers weretravelling on comph
mentary interline tickets intended for airines
employees and thier eligible relatives

Itis allegedthattrddulent means were used
incoflusionwith the staff of aiines to obtain the
tickets The tickets were insion and
dscipimassuedtotwopersons showingthemas
eligible relatives of non-existent employees of
IndianArrknes Tings againstan Offine othertwo
persons were shown as eligible relatives of an
employee of Indian Airlines whois notentitiedto
comphmentary interine ticketsfor his relatives

{c) Pendimewedtoevolveagcompletion
of nvestigations, an Asstt Commaercial Man-
agerandastores Supernntended of ons aregiven
suchtiindian Awrines have been placedunder
susperyproceeding intiated agisntthem A
Indhan has also imtated discipiinary proceedce
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Assistantinvoledinthe case.

(d): Thesystem of issuinginterline tickets
is being reviewedto evolve asystemof checks
andverification at multiplelevelsto ensure that
onlybonafide persons are given suchtickets.

[ Transiation]

SHRITARACHANDKHANDELWAL: Mr.
Speaker, sir, | am happy to note that the hon.
Minister has admittedthat a racketin the com-
plimentarytickets Airindia and Indian Airlines.
On 10thMarchone Umesh Bhatiawas travelling
alongwith his fourfriend to Singapore oncom-
plimentary tickets issuedby Indian Airlines and
Airindiaandwas carnrvingasumof Rs. 18lakh
inforeign exchange, mainlyin US, Dollars, stat
Mark and other foreign currencies. Thisis a
serious case going onforthe lastfewyearsin
collusion, as a result of this these complimen-
tarytickets are being availed of by others. The
provision is that officers and staff of Indian

. Airlines and Air india are entitled to one free
ticket andfourtickets at 10or25percentofthe
cost. Umesh Bhatia and his father who were
issuedtickets are notthe employees of Indian
Airlines...(Interruptions)

MR. SPEAKER: Please putquestion.

SHRI TARA CHAND KHANDELWAL: |
amjustgivingthe background. Anotherperson
to when the ticket was issued in his father's
name is also notan employee but some other
personwho scheduled to travel booked ticket
_ wanted an anticipatory balil but was refored.
This employ proves thatthe son of the Kingpin
has always been involved in such rackets. 1
would like to know from the hon. Minister
whether an inquiry by the CBI will be orderedirito
alisuchcasesofbungling? Andifso, bywhen?

SHRIGHULAMNABIAZAD: Mr. Speaker,
Sir, Hully agreeto the point made by the hon.
Memberthat this is a serious incident. t have
aiso got similar doubts like him. This incidence
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itymust not bethe firstincidence of its kind and
this must have been going on for quite some
time. Therefore, yesterdayitselfihandedover
themattertothe CBI. '

SHRI TARA CHAND KHANDELWAL.:
Thanksfortaking necessary action. .

SHRI GHULAMNABI AZAD: Besides, if
hewants toknowthe measurestaken, hecan

putsupplemetnary question. | haverepliedwhat
he had desiredto knowsofar.

SHRITARA CHAND KHANDELWAL: Mr.
Speaker, Sir, | have information thtsome high
ups such as central Minister are alsoinvolved
init. 1would like toknow from the hon. Minister
whetheritistrue? If so, thenitis aserious matter
and calls for a thorough investigation? Sec-
ondly, what is the extent of loss in crores of
rupees that has been suffered by Airindiaand
Indian Airlines till now?

SHRIGHULAMNABIAZAD: Mr. Speaker,
Sir, the hon. member has stated that some
senior officers are also involved. Hadlknown
allthis, there was no needformeto orderaCBI
inquiry. Itis up tothe CBI find ourthe details.

"Thereportof the CBIwillbe laidintheHouse. As

taras the loss is concernedtilt now, onlyfour

persons have beencaughtandaboutthe comple-
tion of the inquiry by CBI.

SHRI HARI KISHORE SINGH: Mr.
Speaker, Sir, the question raised by the hon.
Member, ShriKhandelwalis veryimportant. |
would liketo know fromthe hon. Ministersince
when this system of issuing complimentary
tickets was started by the indian Airlines and
also whether it is a fact that the number of
complimentaryticketsissuedhasgone upsince
this Governemtn came to power. Orchary, *
tickets are beingupgraded, | wouldiike toknow
whetherthe Government will doaway with the
practice of practice of issuing complimentary
tickets?
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SHRIGHULAMNABIAZAD Mr Speaker,
sir, tiswrongtosaythat it was introducedwhen
this Govemmentcametopower Thishasbeen
going onforquite sometime  The practive of
issuing free concesstonal fransportationis be-
ingfollowednconsonancewith the resolution of
intemational Air Transport Associations- IATA-
notonly in India but all over the world as well

SHRIHARIKISHORE SINGH Mr Min-
ister, will youplease furrush acomparative chart
to the Hon Speaker gning the number of
complimentary tickets issued by the previous
Govememtn andthe present Government?

SHRI GHULAM NABI AZAD Thisis a
differentquestion Indian Airhnes

SHRIHARIKISHORE SINGH Youknow
itvery well

SHRIGHULAMNABIAZAD Underthe
resolutionof IATA adoptedthe worldover the
employees of Indian Anlines and Arrindia are
entitled totravel by otherairlines

{English]

DR KARTIKESWARPATRA Iwantto
know from the hon Minister categoncally
whether thete 1s any proposal with the hon
Minister at present to evoive asystem ofcheck
andvarification at multiple levels to ensure that
only bona fidepersons aie giventickets What
arethecntena?

MR SPEAKER Disallowed
Sardar Sarovar Project

743 SHRINITISHKUMAR
DR CHINTAMOHAN

Wilithe Minuster of WATER RESOURCES
be pleasedto state

(a)whetherthe Governmenthave decided

VAISAKHA6, 1915 (SAKA)
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notto avail of the Wortd Bank loan in future for
Sarovar Sarovar projects,

(b)if s0,the resons thereof,

(c) the amount of loan already received
fromthe World Bank sofar

(d) whetherthe World Bank had provided
the loan on certaon conditons and if so the
details therof

(e) thetotalamount already spentonthis
project upto 1992-93 and the total estimated
amount requiredforthis project and

() the steps proposedto be taken by the
Governmentforotherresources tobe mobitised
forthis project ?

THEMINISTEROF STATE IN THE MIN-
ISTRYOf URBANDEVELOPMENTED AND
MINISTEROF STATEIN THE INDUSTRY OF
WATERRESRICES (SanK P Thungon) (a)to
(f) Astatementisiaidonthetable ofthe house

Inmay 1985agreementswere signedwith
the WorldbankforIDA creditassistiance of SDR
99 7millon and IBRD loan assistance of US $
200 millhon for the Sardar Sarover Dam and
power ProjectandIDAcredtt assistance of SDR
149 Smithonforthe canal system of the project
The SDR ciedits of US$99 7 milhionand 149 5
million have been fully utiised by July 1992
Against the total loan/crecit amount of US $
532 2million, the project has already utiised in
alluS $333 666 miliion

Apartfromthe general conditions associ-
atedwiththe credit/loan assistance tothe Wotld
Bank funded projects the conditions for Bank
group assistancetothe Sardar Sarovar Project
inter-aha include implementation ofthe Sardar
Sarovar Project as per objectives laid dons for
theproject satisfactoryresettiementandreha
bilitation of the project alfected families as per
plan ensunngthatthe oustees shallimprove or
altese region the standard of iving they were
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enjoying priortotheir displacement; relocation
of project affected families as village units,
village sactions or families in accordance with
their preference; ensuringthat the project af-
fected families are fully integrated in the com-
munity to which they are settled and; project

affectedfamilies are providedwith approoriate

compensationand adequate social andphysi-
cal rehabilitation infrastructure, includingcom-
munity services andfacilities.

The estimated cost of the project at 1986-
87 price levelis Rs. 6406.04 crores. Anexpen-
diture of Rs. 2287.94 crores has beenincurred
ontheprojectupto February, 1993

inthe light of the review after publication of
the Independent Review Report and the re-
sponses of Government of Indiathereon, the

World Bank decided on 23-10-92 tocontinue

with the assistance for the project subject to
fulfillment of specified performance benchmarks
to be assessed by a Special Mission in April,
1993. The Government of India and the state
- overnments of Gujarat, Maharasthra mea-
sures to realise these targets and substantially
fulfilledthemwithin Smonthsi.e. ,bytheendof
March, 1993. However, to was seen that at-
tempts were being made to cemplicate the

oc?ntrovetsy overthe projectandigpoliticisethe -

issuesbothinindiaandoutside. Attemptswere
alsomadeto cause local disturbances which
interfered with implementation of the resettle-
ment and rehabilitation work. Inordertoavoid
further vitiation of the atmosphere, the Govern-
ment of India decided to disengage from the
WorkiBank andnottoseekanyfurtherdisburse-
mentoutof theoutstandingportion of the credit/
loan forthis project. The Govamiment of India
andthe state Govemmentottheparty statesare
committedto mobilize necessary lunds though
appropriate options forcompletion ofthe project
on schedule. The Review Comrhittee for
Narmada Control Authority recently réviewed
the matteranddecidedtoplace hecessaryfunds
withthe projact authorities forcompensatingthe

deficit due to disengagement with the World

Bank.
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[ Translation)

SHRINITISH KUMAR: Mr. Speaker, Sir,
the hon. Minister himself should have been
present in the House to replay this important
question. The hon. Minister musthave been
permittedtodo sounderintimation toyou. Bu,
whatisthe attitude of the Government on such
animportantissue. | wouldketoknowfromthe
hon. Minister from where will the funds be
mobilized forthe Sardar Sarovar Project? The
Government of Gujarat has submitted tothe
Centeraschemeforthefundingof the Namada
project. Under the scheme off-shore Gujarat
developmentbonds are proposedtobeissued.
ltishopedthatthese bonds willbe purchasedby
the NRis of Gujaratorigin and the Central Gov-
emmentmustgiveguaranteeforthe same. Sir,
throughyou, iwouldlike to know the reaction of
the Central Government to this. The state
Govemments of MaharashtraMadhya Pradesh
and Rajasthan have already given half of their
share. Whatsteps the Centreistakingtorecover
the fullamount? And whatdecision was taken
in the last week's meeting of the Narmada
Central Authority and the outcome thereof?

|English)

-SHRI P. K. THUNGON: Right in the
beginningwhenthe projectwastakenup, itwas
decidedthatthe respective state Governments
will share the responsibility of providing re- .
sources and accordingly, the state Govern-
mentsaresharing this responsibility. Recently,
inthe Review Committee meeting it was de-
cided that in view of the fact that we are not
drawingloan from the World Bank, the respec-
tive state Governments will share the burdon
andcontribute theamount.

Sofarasthe proposal of Gujarat Govern-
mentisconcermned, thastobeconsideredbythe
Finance Ministry. oncethe proposal comes to
us, as anodal Ministry we will certainty tah it
up.
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[ Transiation)

SHRINITISHKUMAR" Mr Speaker, Sir,
therewasno needtorepeatthe wnttenreplay. |
hadaskedastowhatdacsions weretakennthe
meeting of the Armada control Authonty held
dunngthe last week andwhat arethe resuits?
Secondly, | wanted to know the action being
takenbythe Central Govemmentto getthe full
amount from those three states which have
givenjusthalfofthershare Thehon Minister
saysthatthis isthe responsibility of the Finance
Ministry andhe s notawarewhetherthereisany
proposaltothuseffectorno Mr Speaker, Sir,
tisvery senstie questionbutthehon Minister
1S notgwinga proper replay tost

[English}

SHRIP K THUNGON Sur, 1havespecifi-
cally mentioned that last week in the Revies
Committee meeting twas decredthatsincewe
are notgoingto draw the loan from World Bank,

hat part of the amount wali be provided by the
espective state Governemtns  This porposal
vas agreedto nthis meeting

Transiation)

SHRINITISHKUMAR Mr Speaker, S,
the Government's decision of not taking loan
fromthe World Bank s also nothing more than
afacesavingdevice Therewas intemnational
pressureonthe Worldbank sothis decision not
todrawtheamountwastaken The mainprob-
lemis that of rehabilitation and environetmn |
woukdike toknowthe schemelommulatedby the
Govememitnas perthe intemational standards
for the rehabilitation of the displaced persons
The Governemtn should also let us know the
oshmatedexpenditure on the mplementation of
this project and whethet any provision been
made ftoritinthe present project?

Mr  Spéaker, Sir, the problem of
rehabihation n altthe majorimgationschemenr
formulated sofarremams unsolved Withre-
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gardtothis project-as the hon members are
aware-the people ivingin 18-20 vilaiges which
are hkely to be submerged have launced the
“Narmada Bachaor Andolam” and retued to
leavethearea twouldhketoknowwhetherthe
Govememtnhaveformulatedacomprehensive
shcemforthe rehabilitation of those peole and
tomut theirdemands andif so, whatwillbethe
ostmated expenditure thereon?

Mr Speaker, Sir, thehon Ministerhas
alsocomehe may kindly be directedto given the
reply (Interruptions)

SHRIP K THUNGON Mr Speaker. Sir
tshnitish wants a short replay, { would kke to
submitthatyesthere s proviosnforit And if
youpermit me | can laborate it

[Englsih}

MR SPEAKER Youcanwellupoonitbut
nottobe agreatextent

SHRt P K THUNGON Sir as we are
aware therehasbeenalotof criticismsofaras
this projectisconcerned The statmainpomts
onwhch the crticiss were raised are, thereis
nofeasibility schmene of RR. thatis Rehabilita-
tion and Resettlen for the project atfected per-
sons

{b) The provisons under R&H policy thatis,
Rehablitation and Re-settieemtn policy of the
state are nadequate and they are notsatisfac-
tory, .

() Therets no enoughagnucituralatdntor
re-settiemtnot project-alfected people orproject
aftectedpeisons,

(d) substantial damages will be caused
throughthe environemtndue tosubmergence of
forests

(e) Theprojectwould create water-logging
andsalinity problemsinlarge areas woith atten-
danthealthandotherhazards (/nferruptions)
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MR SPEAKER Mr Minister hewants
information of rehabilitation Hewantsto know
whetherthere isplanforrehabiltatinandwhetehr
enough fundsareprovided

SHRIP K THUNGON Sir hehasraised
aboutthe problems andalsocnticis Onwhat
basis this has beencnticised?

Outofthatrehabihation andre settlement
was one of the points on which was veering
around Now lamcomingtothecnticisms |
have explained what were the criticisms  to
reply to this criticism aswe areallaware Sir
thatthis projectis goingto be immensely prof
table sofaras Gujaratisconcemedandalsothe
country Therefore atthetime of imtatingthe
pioject clearingtne project Reportand sanc
tioning the respective projects by respective
state Govememnis andthe Central Govememnt
allthese aspects were considered threadbare
by the Planningcommission by the Ministry of
WaterResources andbythe Ministry of Finance
and after that it was cleared and the project
commenced Whenthe projectcommenced
thenthepeoplearoundus fromabroadandwith
the country thosewhoare notinterestedinthe
development ofthecountry they startedfinding
faults in ourprojects anthatis how they started
blaming us on this qround And one of the
reasonsts tocatchthe sentiments of the peopie
andforthatthey were sayingwe arenot properly
rehabihtating the poor people the displaced
persons and the tribal people andso onandso
forth

{Emglish]
| Translation}

SHRINITISHKUMAR Howmuchamount
hasbeen providedforthe rehabiltationof people?
Isthe Govemments holdingtalks with those who

have refusedto make any compromise?

{Interruptions)
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[Enghsh]

SHRIP K THUNGON Su thavetaken
your permission

[Translation}

lfthe questionis poliical thenthe reply will
also be political and similarly if a technical
questionis raised thenthe reply wouldalsobe
technical

|Enghsh}

SHRI HAR! KISHORE SINGH At that
stage yoursemorMinisterwastogivereply he
wasnotthere Now hehascome Lethimreply

(Interruptions)

SHRIP K THUNGON Sir nowcoming
tothe provisions thatare providedforre settle
ment and rehabihitation of the displaced pei
sons |haveapape: here Butthiswillbetoo
long iflrepeatalithefaciihes (Interruptions)

SHRINITISHKUMAR I needyourprotec
tion

MR SPEAKER You give the sahent
feature andthetotalamountwhichyouare going
touseforthus Thedetails youcansendhimin
wrting

(Interruptions)

SHRI P K THUNGON Three state
Governmentsaremainlyinvolved inre settle
ment Rajasthan is not iInvolved Madhya
Pradesh GujaratandMaharasthtraare mvoived
inre settlementandrchabiltation Afterathor
oughstudy theirrehabilitation schemes were
worked outby the respective Governments

iwouldlike to read one paragraph other
wise it will take a lot of time

L.and eqguivaient to that acquired with a

minimumottwohec* res andmaximum of eight
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hectares

Andalso Government’s assistance s given
forprovidingimgation by tubewelis orany other
method. Providing irngation is not possible,
minimum{four hectares wiltbe provided This
is aboutMadhya Pradesh

MR SPEAKER Brefly, youtelihimthat
youare goingtogive the land, youare goingto
constructhousesforthem youaregoingtogive
employment, education, medicalfacilitates
andthetotalamount Thedetails youcansend
himlateron

SHRIPKTHUNGON |wilistateinthatwill
be provided, educational faciliies willbe pro-
vided drinkingwaterwill be provided, proper
medicalfacities willbeprovided Andalsothe
cultural part of this particular group will be kept
inmind

SHRINITISH KUMAR | just wanted to
know the exactamountthey proposedto spend
fortheir rehabilitation and re-settiement

SHRIP KTHUNGON |am preparedto
giventheamountalso neitheryouallowmeto
replay nor you areinterested in isteruingtome
youare onlyputting questions You areimpa-
tientto hearthe reply

For rehabilitation and re-settiement, the
total cost will be of the orderof Rs 317 crores,
out of that Gujarat will get Rs 28 crore,
MaharasthraRs 24 croreandMadhya Pradesh
Rs 265 crore | wanted to saftisty the hon
Member

[Translation)

SHRIGEORGE FERNANDES Mr Speaker,
Sir,Iwould ke toknow whether the World Bank
had taken a decision not to provide funds for
Narmadaplandunngameetingot Press Coun-
ctlin Washington onMarch 29 atthe ime when
the Parlamentwas insessionhere butGovermn-
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mentpretends as if it had taken aninifative not
todrawthe moneyfromthe World Bank infuture
while thefactisthatthey had alreadytakenthe
dectsion not to provide any assistance for it
Secondly, people ofthatareahave beenlaunch-
ingnarmada BachaoAndolan forthe lastsev
eralyears Theirjustified demands were put
betore the Govemmentand!have nodoubtthat
efforts must have been made to find out a
solutiontot The Worldbank had gotthe matter
investigated through anindependent commis-
sionand laiddown the condition to rehabilitate
those people whose land was acquired The
reportwas receivedby the Goverrnment about
7-8monthsagoinwhichitwas clearly statedthat
the Government has not fulfilled even asingle
condition Then came the matter regarding
seekingloan Doesthe Govemmentproposeto
implement the recommendations made inthe
report ofthatmorse Commussione? 1would not
gointothecondtionlaidinit butisthe Govern
ment wilhing to implement the rehabiiitation
programme with regardto those whose landis
beingacgquredinthe valley Narmada andnearby
areas Besides how long it will take the
Government toimplement this scheme without
anyforeignaid and from which source wilithey
getthemoney? .

[Enghsh]

SHRIP K THUNGON He wants reply
frommyseniorcolleague heispreparedtogive
but letus money first to the last question about
theconditionsiaiddownby Mr Bradtordmorse

iwould like to say that those conditions have
beentulfilledexcept

SHRIHARIKISHORE SINGH Whoishe?

SHRIP K THUNGON HewastheChar
man of the Review commuttee set up by the
Worldban hecamehereinJune andsubmitted
hisreport We have gonethroughouthe report
andwehaveactedonthat We haveiulfilledall
the conditions which Rad been stipulated n
that

f
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[ Translation}

SHRI GEORGE FERNANDES: Mr.
Speaket, the hon. Minister may kindly be
directed to first give reply to what we have
asked ...

[Enghshj

SHRIP.K. THUNGON: Sir, whatisthis?
lamnotallowed tocomplete the reply.

[Translation]

SHRI GEONGE FERNANDES. | may
kindly be allowedto raise the question of pnvi-
lege withregardtothus reply...

[Enghish)

SHRI P K. THUNGON- Let me first
complete my reply

{ Translation]

SHRIGEORGE FERNANDES: Gener-
ally. the chair does not permit to make such
submission during the Question Hour Hisa
wrong submission, thereforel ...

SHRIP. K. THUNGON: TheHousevery
weltknows as to whois wrongand whois nght.

[English}

Please do nottrytobrow-beatme. (/nter-
ruptions} | challenge this. you cannot borrow-
beatme. | do notwaste the time of the House
(Interruptions) Letme firstcomplete my answai
{Interruptions)

(Translation)

SHRI RAJVEER SINGH: Mr. Speaker,
Su. you may please give youw: rubng in this
regard. The hon. Minister may kindly be
directed seek apologyfort.

APRIL 26,1993
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MR. SPEAKER: Youpieasesitdown.....

[Enghsh)

Letme dealwithit. Mr Minister, please
cool downfirst. secondly, | am removing the
remarks which you have made.

SHRIP. K. THUNGON: Ihavecolled down.
Butthey are hitting me oft sometimes.

MR. SPEAKER: They are all importafit
questions. Theyare notlightly puttoyou. You
please replyinallseriousness.

SHRIP K. THUNGON: Exceptinthree
conditonstosome extentwe have notbeenable
totulfil. Thatwas they wantedthefull statistics
ofthewhole canal affected persons.

The Gujarat Governmentis atitand they
areabouttocompieteit. Thenthey wanted2000
hectares of landfromMadhya Pradesh Govem-
mentandthatas alsounderactiveconsideration
ofMadhya Pradesh Governmentwhichis about
tobe obtamned

Thethirdones 1, 500 hectares of forest
landw.stobedeserved There are discussing
goingonbetween the stute of Maharasthra and
the Mirustry of Evwvinans: et

{Translatior] .

SHRI GEORGE FERNANDES: Mr.
Speaker, Sir, myquestionhas notbeenreplied.
L had asked whether it is afact that the World
Bank hadi already taken this decision andthe
announcement to that effect was made inthe
Press Conference heldin Washington on 29th
March. Whereas the hon. Ministerclaims that
he had taken the decision not to seek foreign
asssstanceany more on 30th. Thatiswhy i sand
thattherais contradiction, the hon. Ministermay
kindly clarify the situation......

MR. SPEAKER: No.no, itisnotso....
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THE MINISTER OF WATER HRE-
SOURCES ANDMINISTEROF PARLIAMEN-
TARY AFFAIRS (SHR! VIDACHARAN
SHUKLA) Mr Speaker, Sir, itis nottriie we
tookdecmsiononly afterthe announcement made
by World Bank We had already taken the
decisiontothiseffect Our Executive Director
had conveyedto the Worid Bank thatwe have
decided not to utilize the remaining amount
Aftertwodays, ameetingof the Woki Bank was
heldandthe decisiontaken by the Government
of Indianwas reviewed and approved Htisnot
correctthatwetookthe decision oniy afterthe
decision of the World Bank.

SHRI RAM VILAS PASWAN Mr
Speaker, Sir, itisaprojectof Rs 20 000crore
and | do remember that wnen | was in the
Govemment, the ChuetMinister of Maharashtra
hadcalledameetingandihadationdedst The
majorproblemis ofthe rehabilitaion Thetnbal
andpoorpeopie arepreparedioleavethatplace
butthey wantthatthey shouldbe rehatitatedn
somenearbyarea. However aspertherdorma-
tionwe have reverced, some are bamng rehabli-
tated m Madhya Pradesh while the others m
Gujaratforwhichtheyare notprepared

They do not want to be rehabsfitated at
dfferentplaces Theydonotwantthatthe people
of theirentire Bastor village are rehabstated at
separateplaces {wouldhiketoknow fromthe
Govemmentthetotalnumberof atfectad people
and places where they are being rehabilitated
and whether all factiities have already been
providedorthey arebeingaskedto gomthe first
mstance andallfacdihes woukibe provided iater
on

[En-

SHARI P K THUNGON So far as the
numberof villages affectedis concerried itis
245 and the number of formlies affected 15
38 044 Ofcourse thisnumber maykeepon
fluctuatingtosome extent.

Asregards the actualrehabiktation then
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respective state Governments have taken up
measures andthere s along hst If the hon
Memberwants icansupply ttohim

SHRISUDHIRGIRI May1know fromthe
hon Miruster i atthe 1986-87 pnce levelthe
totalcostwas estmatedatRs 6 408 04 crore
at the present pnce lavet, what would be the
cost?

SHRIP K THUNGON itis goingtobe
aboutRs 10 000Crore

[Transiation}

SHRI GABHAJI MANGAJI THAKORE
Mr Speaker S, disthe question of survival
forGujarat Throughyou, iwouldiketoaskthe
hon Muusterwhethers afactthatthe Gov-
emment of India had refused to accept the
assistance fromthe Worldbank andthereahter
the World Bank hadrefused tofundthe project
Itisbeng discussedthroughout the country that
the World Bank has refused to provide assis-
tance because the conditions n respecttopro-
vided assistance because the conditions in
respect of the Narmada project and environ-
mental protection ‘tvd down by ithave notbeen
followod Justnow thehon Muwsterhasstated
thatthe Govemmentot india h wiretusedfirstio
acceptthe World Bank assistance |wouldike
toknowthe truth

MR SIPEAKER Hehasakeadysiatedthe
truth

{4 nghshj
No nothkethis
T V Studio Centres
744 SHRIMATISARQJDUBEY Wilithe
Miruster ot INFORMATION AND BROAD-

CASTING bepleasedto state

{a)thenumberof | V studio Centres under
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constructioninthe country atpresent;

(b)the reasons for which the construction
work of T.V. Studio Center at All-ahabad has
beensuspended; and

(c) the time by which the construction is
fikely to be resumed and the Studio Centeristo
becomefunctional?

THEMINISTER OF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P. SINGHDEO)(a). 21
TV studio Centres are presantly underimple-
mentation/envisagedtobe setup inthecountry.

(b) and (c): The project for settingup a
studio at Allahabad 1s in advanced stage of
consideration. Landforthe purpose hasbeen
takenfromtheU.P. Govt. nOctober, 1992. The
work of construction will start afterthe sanction
fortheprojectisssuedby thecompetentauthor-
“ity.

[Translation}

SHRIMATISAROJDUBEY: Mr. Speaker,
Sir, the reply to parts (b) and (c) of my questions
. has notbeen given properly. Because | had
askedthe reasons forwhich the construction of
the Studio Centerwas suspendedandtotimeby
whichitwasiikely to beresumed. itsfoundation
stone was laid by the then Prime Minister, Shri
V P. Singh on 7th July, 1990. Since then no
construction work has beendonethough ape-
nodofnearty threeyears have beenpassed. No
attention has been paid despite the fact thatits
foundation stone was laid by a V.I.P. andits
layoutetc. hadbeen prepared. | wouldliketo
know the reason behind it The cost of con-
structedinvestigated in 1990 must have been
increased by now1.e. 1993. iwouldhiketo know
astowhatis the estimated costof this project at
present?

[Enghsh)

SHRIK.P. SINGHDEO' 1havegiventhe
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reason thatthe sanctionfor the projectis yetto

issue. Therefore, first of ail | would like to say

thatthework hasnotbeensuspendedatall, and

if somebody eise lays a foundation without any

budgetsanction orany othersanction, | cannt

beheldresponsiblefor the work notstartingfor

fiveyears.

The hon. Member wanted to know the
amountalso. | willjust telithe amount.

Sir, itis afactthatin 1989, itwas envisaged
thatin Alahabd, therewouldbe a TV Studio. But
duetoplanconstraintsin 1990, it was decided
toreview the entire scheme, comprehensive
scheme, know as “ Settingup of TV Centres at
Cultural Centres” andfinally this scheme was
droppedinFebruary 1992, Thereasonastowhy
|amgivingthe dateis thatthefoundation stoned
was laidin 1990 whenthis scheme hadnotbeen
accepted as such. Tilltodaythe Allahabd Studio
schemehas notbeenclearedbythecompetent
authonties. We are trying to get it cleared in *
deferencetothe factthatthe formerhon. Pnme
Minister hadlaid the foundation stone.

Iwillgivethe costofthe project. Thecost
oftheland, 2.9 acres which has been taken,
comesto Rs.88, 39 743. As pertoday's esti-
mate, the projectcostwouidbe Rs. 17 72c¢rores
outofwhichworksis Rs. 4 78crore andequip-
ment is Rs.12.93 crores There has been no
suspensionof work atall. Butthere was alltle
time lag because the scheme had not been
approved.

{Translation}

SHRIMATISAROJDUBEY: Mr. Speaker,
Sir, Allahabad Doordarshan Kendrais an ex-
ample of neghgence andlack of farsightends of
the Departmentof Information and Broadcast-
ing. AllahabadDoordarshan kendra has notso
farbeen set up. Digging work for constructing
boundary wall has been started just four days
ago. Theworkrelatingto groundlevellinghas
notbeenstartedtilinow. ButasumofRs. 16lakh
hasbeenreleasedforthe purposes. Nobound-
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arywall and no buiiding have been constructed
there sofarbut equipment'sworth Rs 5crore
havebeendumpedinthetransmissioncentre of
Doordarshanstudiowhichinclude fourcameras
K C.M 125worth Rs. 25lakheachand vision
system. Alithese equipement’s have beentying
therewdieforthelastoneyear Theyarenotbeing
used | would hke to know as to why the
Govemmenthassentequipment'sworthRs.5
crore there, when neitherbuilding of studio and
nowboundary wall have nofarbeen constucred

havethese equipment'sbeen senttherejustto
keeptheseidie? |havealsocometoknowfrom
areliablesourcethat Govemmentis pianningto
send some of these equipment's to new
Daordarshan studios being constructed at
Gangtok and Silchar 1would iketo askasto
why these equipment'sworth Rs 5crore were
sentthere whennobuldingwasconstructed? if
these equipment’s have been sent, then why
Government s planningtosend some of these
equipmentsto new Doordarhsnnstudiosbeing
constructedat Gangtuk and Slichar 1wouldhke
toaskastowhythese equipments worthRs 5
crore were sent there when no building was
constructed? If these equipments havebeen
sent, thenwhy Governmentis planningtosend
themtosome otherplace? Whenthe construc-
tion ot the building1s completed, the Govern-
mentwouldsay thatthere was no equipmentset
available with it at present  So | allege that
Government, inthis way, ts tryingtoavoid the
commissioning of Allahabad Doordarshan
Kendra The Governmentshouldexplaincat-
egorically as to why these equipment’s were
sent there s there no coordination among
Governments Departments orasumofRs 5
crore is nothing for Government Department
thatis why ithas sentthese equipments worth
fis Scrorejusttokeepidiethere?

[Enghsh)

SHF K P SINGHDEO Su,icannothelp
the fact that there seems to be a conspiracy
syndrome mthehon Member's thinking itis
only In deference tothe factthat Aliahabadisa
veryimportantculturalplace, wehadenvisagert
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ofhavingastudiothere Inthecapital, weusually
have TV studio, programme productioncenttes
But Allahabad is not the captal of UP In
deferencetothe veryfacithattheformer Prime
Miruster had laid the foundation stone, we are
going ahead with this  The scheme was re-
viewedutpo 1992 So, howcouldwedoanywork
belorethelandwas made available? Thestate
Governmenthanded overthalandonly on 16th
October1992. (interruptions)

{Translation)

SHRIMAT!I SAROJ DUBEY When no
Construction work has been completed sent
these why have youequipment sthese?

{Enghsh]

SHRIK P SINGHDEO Secondly,the
landwhich was promisedtobe giventforsome
carpentry school, has also notbeen givenfully

Somelandhas notbeenhandedoversofar
Wearetryingtoacequire thatalsofromthe state
Government But, simultaneouslayordershave
beenplacedforthe equipment’'sbecausewedid
notwanttodelay thethingatall Therefore, iwill
check up the charge made by the thing at all
Therefore, iwill checkupthecharge madebythe
hon Member whether Rs 5 crores worth of
equipmentis lyingthereornot Theinformation
available with me 1s that the orders for the
acquistionofthenequipmenthavebeen placed
That shows that we are going ahead with the
project |do not have the information readily
available with me whetherthe equipments has
arnvedornot IcanenquireintowheretothatRs
5crores equipmentis lyingthereornot Asfar
asconspiracy s concemed, | repudiate thatwith
alithe emphasis ata mycommandthatthereis
noquestionof shiing anythingfrom Allahabdto
anywheieelse Thatstudiowillstart, the mo-
ment the competent authonties give the clear-
ance ll1sinaveryadvancedstate ofconsider-
ation lamonly waitingtorthe sanction Sotar
itis not a sanctioned project But it has pro
aracearimutanint |amexpectingtvery soand
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the work will start.

SHRIMANORANJANBHAKTA: Sir,the
hon.-Ministerin his reply has statedthat21 TV
studio centres are under implementation on
envisagedtobesetupinthe county. twouldlike
foknowform his whether out of these 21 studios
the mostremote andbackward isolatedisiand
that is Andaman and Nicobar island is also
includedornotandwhetisthe presentstatus of
it.

SHRI K. P. ,SINGH DEO: The hon.
Memberwitbe happytoknow thatfor Port Bihar
the programme generation centre facility 1s
technology ready forcommissioning. Asand
whenwe canplace the manpower the we willbe
in position to say the date from which it can
function.

[Transiaion)

SHRI CHANDRA JEET YADAV: Our
hon -Ministeris verycapable. Buthisreplyto
thus questions full of constructions. Ontheone
side, he s sayingthat Allahabadis the nerve-
centre of culture and fiterature of our country
which is correct also on the other side he is

saying that
[Engtish]

Somebody didit withoutsanction; itis notsome-
body; it was the former Pnme Minister of India.
He didthe rightthingwhihc was notdoneforthe
lastforty two years. Seeingthingwhihcwasnot
doen for the last forty iwo years. Seeing the
importance of that place, the former Prime
Minister didit. -

[ Translation}

Smcetherewas ahitchinyourmind dueto
some reason as one former Pnme Minister
whomyoudidnot ke haddoneagoodthing. The
landwas not acquired even aftertwo years of
cominginto powerof the Govemment. Heisnot
seizedof thematier. He perhaps does notknow
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thatthecamers andotheressentalequipment's
have been sentthere ornotthatiswhyheis nol
informingthe House aboutdt. iwouldiketoknow
from the hon. Minister the time by which the
Govemmentoppose tocompiete thenconstruc-
tion work after making adequate allocation for
thepumose landhas alsobeenacquired. Keep-
ingin view the importance of Akahabda that it
has been the nerve-centerot our cultural and
erary activities of thecountry, leaving aside its
politicalimportance, ithasbecome inevitableto
setupthis T. V. Centerthere. The Govemment
should give a specific reply in this regard.

[Englsh}

JHRIK. P. SING HDEQ: Sir, the hon.
Member has been a Central minister himset.
Hehas alsobeen aMember of the state Leges-
lature. He hasalsobeen aMemberofthestate
Legisiature. Heknows thatthe Central Govern-
mentdoes notacquirelandbyitsell. Rhastotake
the help of the state Government. The State
Govemmenthandedoverthe landsometimem
later partot October, 1992. Astarasequipment
is concemed, we have placed orders for the
equipment simultaneously as the acquisition
proceedings weregoingon. Therearethree or
four stages before land could bd acquired and
handedover. Therefore, that hastakentime.

Iwould notliketo give a wronginformation
tothe House. Whenthe hon. Membersays Rs.
five crores’ equipmentis lying , we wilthave to
find out whose equipment and whatequipment
ihis. Unless | finditour, | donot wishtoplaco
wrong record inthe House. Therefore, | said
shallenquire intoit. Thereis nocontradictionin
my statement whatsoever. We are convinced
that Allahabad 1s an important center where
there shouldbe a T.V. studio - whether itis'a
programme productioncentér a programme
government facility center. The size of the
studiois also under review. Theresacompe-
tentauthonty There are vanous stagesbefore
aschemessanctioned. Alithisis goingonand
verysoonitwillbecleared. ittakes aboutfou
years to complete such a project after the:
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plearance of the competentauthonty comes

SHRI CHANDRA PRABHA URS Hon
Speaker S |wouldliketoknow formthehon
Mirusterwhether such aprojecthasbeensanc
tioned and taken up in Mysore district in
Kamatakastate and ifso 1sthehon Minister
taking any steps to further negotiate with the
concemedrespective governmentto speedup
the programme and acquire land andthings hke
that? | would also hike to know whether that
projecthas beenincludedinthe 1993-94budget
yearand also when will the work be finalised

SHRIK P SINGHDEO Sir asfarasthe
state of Karnatakais concerned Gulbargain
Karnatakaistechnicallyready So manpower
hastobeplacedthere Asitis therearehiteen
percentdeficiencies inmanpower Wearein
touchwithUPSC and otherdepartment so that
we can havethe request manpoweras soonas
possible Otherwise wedonotwishtospread
ourresourcesonthat Therefore itisawating
manpower to be in position and then we can
inaugurateths project

SHRIMATI CHANDRA PRABHAURS |
wanted to know about mysore in Kamataka

SHRIK P SINGHDEO Thisisnotone
ofthe 21 projects

Recognition Of Czech And Slovak
745 SHRIMANORANJAN BHAKTA Wil
theMinisterof EXTERNAL AFFAIRS bepleased

tostate

(a) whether the Government have
recogrused the Czech Repubkc andthe Slovak
Republic

{b) whetherdipiomatic relations have also
beenestablishedwith these republics and

(c)fso the details thereof?

THEMINISTEROF STATE INTHEMIN-
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ISTRY OF EXTERNAL AFFAIRS (SHRIR L
BHATIA)(a) Yes Sir Govemmentrecogrised
boththe Czech Republic andthe Slovak Reputby
lic witheftectfrom bistJanuary 1993 thedate on
whichthese twocountnes becamendependent

(b} Yes Sir

(c) The Ambassador of india in Prague
(Czech Republic) s accredited to both the re
pubiics

|English)

SHRI MANORANJAN BHAKTA Mr
Speaker Sir Cr schoslovakiaparttioneduself
nto two esparto Republics by mututal under
standingandboththe countnes arekeentonave
bettertieswithindia Ourhon Mmisterforstate
for External Atfairs has visited both the Czech
andthe Slovak Republics dunng February 1993
andhe has already announcedthat ahighlevel
officialteam wilibe wisiting both the Republics
to discuss and identrfy the areas of mutual
understanding cooperationandeconomic ties
1 would like to know from the hon Minister
whether any such steps have beentaken and
whether the official team has already visited
thosecountnesand ifso whataretherfinding
andwhatsthe actionthe Governmentis con
lemplating totakeinthe matter

SHRIR L BHATIA Sir thereafter the
actionhastakenplaceandtwonewagreements
haveaireadybeensigned

SHRIMANORANJANBHAKTA Sir Both
the Republics have already signedsixieen agree
menis and are s .aking close cooperation with
NATO and Europ #an Comnun Jtyanboth de
fense andeconomucheld Inthey « tindianhad
rupee trade with Czechoslovakia {wouldliketo
knowfromthehon Ministerwhatisthe present
positionofthat has any agreementor accord
beenreached with Czechoslovakia inthis re
gard Alsolwouldliketo know whetherinview
of thewr mterest with NATO countnes and the
European Community this will have effecton
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the indian interest.

SHRIR L BHATIA S, ttis true tha
Czechoslovakiais West-onented andthey are
having connections withEEC and NATO But
sofarasindhaisconcermed, theyare continuintg
withtherrbilteral relations andtheresnochange
assuch

With regardtothe rupee-payment agree-
ment, thenewagreementwhichwe havesigned
willbe hasedonhardcurrency Butsofarasthe
old contracts are concemed, they willcontinue
and incha will supply goods against that rupee
account

[ Translation)
Modernisation of Telecom System.

751 SHRIRAJESHKUMAR
SHRIMATISHEELA GAUTAM

Willthe Minister of COMMUNICATIONS
bepleasedtostate

(a) whether the Government of France
have offered financial assistance for
modemusation oftelecommunication systemin
Bombay Delhi, CalcuttaandMadras,

{b)ifso, the salientfeatures of the proposal
andthe response of the Govemment thereto,

(c) whether there Is any proposal from
French telecom for partictpation in commis-
sioning of long distance telecommunication
services inthe country,

(d) whetherthe Government have taken
anydecisionon this proposal, and

(e) if so, the detanls thereof?
[Enghsh]

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
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RAM) (a) No, Sir

{b)to(e) Doesnotansenviesof(a)above
[ Translation)

SHRI RAJESH KUMAR Mr Speaker,
S, thereply givenbythe hon Ministeris not
satisfactory Hehascategoncallystatesthatthe
Govemmentot France has not offeredany new
techniques |wouldliketoknowthroughyouas
tohowmanytelephone exchanges have been
nstalled by the Govemment of France and how
istheirfunction | wouldlike to know this also
whetherany othercountry has alsoproposedto
improve and modernise the telecommunication
network Ifso, the country-wise details thereof
and the reaction of the Government of India
thereto?

SHRISUKHRAM Mr Speaker,Sir sofar
as telecommunication is concerned, the pio-
cess of modernizationisgoingon Underitthe
larger digital exchanges which are there inthe
country are being equipped with latesttechnol-
ogy Thehon Memberhas askedaboutsupply
of any such technology by the Government of
France Inthisregard | would like to submitfor
the kindinformation of this, august House thatthe
hon Coastaland Communications Minister of
France had visited India in 1992 and held a
dialogue withthehon Minister of the Govern
ment of Indian and a joint communique was
issuedon26 11 92 Inwasdecidedinitthatthe
techmquewillnotbe suppliedtothetelecommu-
nication butnoothersuchconcreteproposalfor
financial assistance has been reveioed sotar
however,anS D H cquipmentwhichis the
upgradedsystemofthe opticalfibberhasreached
here Thattooisundertheconsiderationof my
Ministry Decision will shortly be takenthereon

SHRIRAJESH KUMAR Mr Speaker,
Sir, hehas admitted thatanothernewtechnique
isunderthisconsideration Throughyoulwould
fike to know whether Bodh Gaya, whichis an
international place, had been included in the
proposalforutilzing ythis new techrigue there
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if twasincluded andthere s nay suchproposal,
1 would ke to know whether there 1s any pro-
posal for installinhg new technigue in Bodh
Gaya®?

SHRISUKHRAM Mr Speaker Sir the
hon Membermtends to know about the new
larger digital systemwhich hasbeenreceved
by us orisbeingimported Its installment will
beconfinedtothosebigcities only whose popu-
lationismorethan5lakh Wewillpay attention
to Bodh Gayawhichis areligious site and see
to it under which system Bodh Gaya can be
considered Atpresentthe availabihty of funds
astohowmanymore cihes willbe equippedwith
the latesttechnology and what wilibe cntena
thereot

SHRIMATI SHEELA GAUTAM  Mr
Speaker, Sir, thereply givenby thehon Min-
ister of Communications 1s satisfactory to a
greatextent, butitis notcompletely sahstaclory
| would like to submit that the issue of
modemusation of four bigcities with the collabo-
ration of the Government of France 1s nght but
msmalicties 4 or 5 days or even the whole week
1sspentyet, callsdonotmatenalsie 1wouldlike
toknowwhetherthe Government of France Is
collaborating inthis regard

(Interruptions)

Is my questionnotcomprehensible?

SR MR SPEAKER
comprehension

SHRIMATISHEELA GAUTAM Myques-
tion s that equipment’s for modernisation are
being made available in four big ciies but |
would liketo know whether such collaboration
willbe there for small cities

It 1s beyond my

" MR SPEALKER Thewholeanswerisin
the negativebecause itis notrelatedto it

SHRISUKHRAM Mr Speaker Sir,the
question 1s somewhat different However, |
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would hke to inform the hon Member that
adequate C-Dot technology meant for small
towns and rural areas is available with us It
competes with otherforeigntechnology Itis
providedinseveralfields inourcountry Ifthere
isanycomplaint anywhere, those places canbe
examined

Proper Utilisation of Water Resources

752 SHRIANAND RATNAMAURYA
SHRIGEORGE FERNANDES

Willthe Minister o WATER RESOURCES
be pleasedtostate

(a) the sleps being taken by the Union
Govemmenttocreate publicawareness regard-
ing conservation and properutiisation of water
resources in the country

(b)thedetads ofthe achievements madeby
the Government duting last three years inthis

regard,

(c) whether the Government propose to
take assistance of non-official Organisations in
thisregard and

(d)f sothe details thereof?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF URBANDEVELOPMETNAND THE
MINISTEROF STARE INTHE MINISTER OF
WATER RESOURCES (SHRI P K
THUNGON)

(a) Publicawareness regardingconserva-
tionand proper utilisation of water resources in
hecountry s created by ’

(1)Organising Water Resources Dayevery
year throughtout the country , (1) conducting
adaptivetnals demonstrationandtrainingun-
dercommandAreaDevelopment Programmes
and

{(w)traming programmes forthe farmers in
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regardtoproperimgation managementforpro-
motingeffiientwater use throughwater & Land
Management Institutes setupin 12states

(b) Themajor achievementsdunngthelast
threeyearsare

(1) observance of Water Resources Day
avery year thoughtthe country

(1) Tra-ningto about4125farmersinproper
Irngation management and efficient use of wa-
ter

(w) Release of Rs 4 94 crores as central
assistance towards adaptivetnals demonstra-
tions andtraimny under commanc Area Devel-
opment Programme

(d) The Water Resources day s organsed
inco operation with protessional societies like
Insttues of Engineers indianWater Resources
society localvoluntary Organisationsetc Non
Governmental Organisations are aiso involved
ninduny thenbeneficiary farmers mparticipa-
tory management andorganising theminthe
formof RegisteredWater Users Associations at
the minor level of irngation system under the
Command Area Development programme

[Translation)

SHRI GEORGE FERNANDES Mr
Speaker Sir itwouldbe betterif this question
would have been raised in such form as how
much awakening s there inthe Govemmentto
thisproblem Itissobecause d appearsiromthe
reply thatitis not as awakenedto this problem
asitoughttobe

Iwould iketo know fromthe Government
whether tis realizmg thattakingmtoaccount the
presentwatercnsis, #1s apprehendedthat there
isgoingtobeawaterfamine inthecountryinnet
S5or7years Thisisthe stage where wehave
reached

Inmany parts of the country, andinsome
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oithe distncts of Maharashira particularly even
todaythers tsshortagc of waterandthere are
places where water is retainad, people comwmit
murders for water and they have to stand in
queue Sincethesimilarptiableconditionswas
witnessedm Ahmednager and Marathwasda
areas wouldthe Government hke tobe more
wgilantandtake any concrete measures inthis
regard?

(Enghish]

SHRIP K THUNGON Sir the Govern
mentisquite aware about the senousnessofthe
problem Theretfore the Government has al
ready formulated national waterpolicy Onthe
basis of those ines of the policy the Govern-
mentistakingalinecessary steps sothatwe do
notsufferto the extent thattappears tobe

SHRI GEORGE FERNANDES Is the
Govemmentaware that we are onthethreshold
otwaterfamine? ifso whatarethey doingabout ?

SHRIP K THUNGON 1 have already
replied Sir

WRITTENANSWE RS TOQUESTIONS
Promotion of TourisminOnssa

742" DR KRUPASINDHUBHO! Will
the Ministerof CIVIL AVIATIONAND
TOURISMbepleasedtostate

(a)the amounttearmarkedn the Exghth
Plan Penodiorthe promotionof tounsmm
Onssa, and

(b)the broaddetails of the projectstobe
takenup?

THEMINISTEROF CIVILAVIATION AND
TOURISM(SHRI GHULAM NABIAZAD), (a)
and(b) No State-wise allocation of funds has
beenmadeforthe promolion of toursmduring
the Exghth Five Year Plan



B WnitenAnswers

The Central Departmentof Tounsmextends
fmancial assistance tostate Govemmentonthe
specificproposals foraugmentation oftounsm
infrastructure, fairs and festivals and pubhicty
support, dependent upon their ment, inter-se
pnonty and availability offunds

[Transiation}
Power Supply by NTPC

746 SHRIRATILALVARMA,
SHRIDEVIBUX SINGH

Willthe Minister of POWERbe pleased
tostate

(a) whether the National Thermal Power

Corporatian propose toourinl supply of powern
certainparts of the country dunng 1993-94

(b)fso thedetaillsthereot the percentage
ofcurtaimentarea-wise andthe reasonsthere-
for and

(c)the altemative steps taken/proposedto
betakenby the Governmentforsmooth supply
of power to the mdustnal and agniculturai sec-
tors?

THE MINISTER OF POWER(SHRI
N K P SALVE) (a)and (b) Thenational Ther-
mal Power Corporation (NTPC) doesnotpro-
poseto curtail supply ot powertostate electncity
Boards(SEBs) as atpresent Forchronic de-
faulting SEBs, however tmayboecome neces-
sary forthe NTPC to regulate supply to level
commensurate with the payments beingmade

(c) Supply of power tothe various catego-
nies ot consumers is the rosponsibility of the
State Government/Electnicity Boards

Water sharing Betweenindiaand
Bangladesh
‘747 SHRIMATI BHAVNA
CHIKHALIA
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SHRI SANAT KUMAR
MANDAL

Willthe Minister of WATE RRESOURCES
bepleasedtostate

(a)the numberof meetings héld sofarbythe
indo-Bangladesh Jomt Committoe of
Experts(JCE)constituted for river water shat-
mgbetween Indiaand Bangladesh

(b)whetherany agicementhasbeensigned
oris likely to be «iqnedinthis regard

{(c)ifso thedetais thereof and

(d)the names of the nvers which areunder
disputeinregardto watershanng /

THE MINISTER OF WATER RE
SOURCES AND PARLIAMENTARY AFFAIRS
(SHRIVIDYACHARAN SHUKLA) (a) Theindo-
Bangladesh Joint Committee of Experts(JCE)
constitutedin August 1992 for nver water shar-
ingbetween India and Bangladeshhave heldtwo
meetings one from 13-20 November 1992 at
New Delhvandthe otherfrom30-31 march 1993
atDhaka

(b) (c) and (d) No agreement has ben
reached Ganga Tista andorder major nveis
are being consideredfor water shanng

{Enghsh]

Tounsm in Andamanand Nicobar
Islands

*748 DR D VENKATESWARARAQ wilt
the Ministerof CIVIL AVIATION AND TOUR
ISMbe pleasedto state

(a) whethct the Union Government have
formulated any sc hemie for the promotion of

tounsmin Andam.n ancd Niocobar Island

(b)if so thedetails thereof and
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(c) the ime by which these schemes are
Iiketyto be implemented? ’

THE MINISTER FOR CIVIL AVIATION
ANDTOURISM(SHRIGHULAMNABIAZAD)
(a)to(c) AndamanandNicobarislandfigurein
the national Action planfor Tounsm as tounst
destinationto be takenforintensive develop-
ment The Union Government, from 7th Five
Year Plan onwards till-date hassanctioned 12
projectsforinfrastructuredevelopmentandother
faciities for Andaman and Nicobar Islands A
hst of these projects 1s given inthe statement
attached

Followingprojects havebeencompleted -

1 Survey and investigatontor
constructionotJetty

2  Yatn Nwwas at port Blaw
3  SEL show at coliular jai
4 Yatn Niwas at Havelock
5 Purchase of Tents

6 Purchase of A/C coaches

The other projects are at vanous stages ol
progress .

Project/Schemes Sa.ctionedand Released during Seventh Plan 1990-91 1991-92 and
1992-93 Andaman & Nicobar Islands

Sl Name of the Project
No

1 Survey and investigation
constructionof jetty

2 Yatrimwas at Port Blair
3 SEL Show at Cellular Jail
4  Yatnniwas at Hevelock

5 Watersports eqioment
tor Andamans

6 Purchaseof Tents

7 Cruising boat

8 Purchase of A/Ccoaches
9 Trekking equipments

10 Tentedaccommodation
tt+ Purchase of cruiser boat

12 Watersports equpment

Year ot Ammount
sanction sanchoned
(Rs inlakhs)

1985-86 448
do 4578
1987-88 5478
1988 89 4144
do- 4900
1991 92 2350
-do 4000
do 1200

-do 385
1992-93 2350
do - 4000
do 3000

TOTAL 36833



37 WhnitenAnswers
{Translation)

interruption of services atinterna-
tional Airports

*749 SHRIRAMASHRAY PRASADSINGH
Will the Minister of CIVIL AVIATION AND
TOURISMbepleasedtostate

(a) the number of times the services of
domestic andinternauonal Aiflines have been
interrupted at Bombay, Madras and Trivandrum
arports sinceJanuary 1992t date,

(b)the causes ofthese interruptions, and

(c) the remedial measures taken or pro-
posedtobetaken inthis regard?

THEMINISTER OF CIVIL AVIATION AND
TOURISM(SHRIGHULAMNABIAZAD) (a)to
(c) - Astatementislaidonthetable ofthe House

({a) The numberof times air services hadto
be canceled, asper record of indian Awrhines for
domestic services and as per record of Air
Traffic Controlforintemational services, atthese
airports, dunngthepenod 1-1 199210 31-3-
1993 1sas follows -

Airport Inchan

Airhnes

Arrlines
Imematonal - _
Bombay 197 643
Madras 8 4
Trvandrum 21 B

(b) The cancellations were caused on ac-
countof strike, non-availability of aircraft, bad
weather conditions andiaw & order situation

(c) Remedialmeasures such as improving
industrial relatrons, modernisation ol airport
lacilities etc arebeingtaken

VAISAKHA6, 1915 (SAKA)
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Propaganda by Pakistan

*750 SHRIANNA JOSHI Wilithe Minister
of EXTERNAL AFFAIRS be pleasedtostate

(a)whetherthe Govemment are aware ofthe
reports regarding stepping up of Pakistan s
hostile propaganda against incha at domestic
and international level and its official advice to
its citizens to curb travel between the two
countries

(b)itso thedetails thereof and

(c)the steps taken/proposedto be takenby
the Govermenttc counterthis propaganda?

THEMINISTEROF STATE INTHE MINIS-
TRY OF EXTERNAL AFFAIRS (SHRI
R L BHATIA) (a) and (b) Government are
awarethat Pakistanisindulging mnflammatory
and provocative statements and actions ch-
rectedaganst indiaincludingatthe international
fora

On 2nd December 1992 Guvernment of
pakistan issued an adwvisory for its nationals
catingonthem to avoid travelingto india

(c)Governmenthave on several occasions
asked pakistantodesist from statements and
actions which violate the Smile Agreement and
universally acceptednoims of inter-state con-
duct Governmenthave andwilicontinuetotake
appropnate measure to set the record straight
andappnse the international community of the
situation v indianits correctperspective Othes
foreign /Governments international for and
organisationsare kept informed of Pakistan s
negative activities

Culture Protocols
753 SHRIVIJAY NAVAL PATIL Willthe

Minister ot EXTERNAL AFFAIRS be pleased
tostate
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(a) the number of cultural protocols signed
with various countnes dunng each of the last
there years interms of main provisions proto-
col-wise countrywise

{b)whetherthe Govermmenthave assessed
their impact on the development of cuitural
relations,

(c)whetherthe Govemmenthave alsoden-
tfied the thrust areas inevolvingnew cultural
policy with fnendty countnes onthebasis of past
assessment and

(d)d s.o the details thereof?

THEMINISTEROF STATE IN THE MINIS-
TRY OF EXTERNAL AFFAIRS (SHRI
R L BHATIA) (a) 14 Cultural Agreements & 35
Cultural Exchange programmers were signed
inthelastthree years Astatementgivingthe

APRIL 26, 1993
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detailsis attached

(b) the impact of cuitural protocols on our
cultural relations with other countries 1s acon-
tinuous, ongoingprocess Theworkingofeach
protocol is assessed betore further protocols
aresgnedwithanycountry

(c) and (d) Yes Sw The finahsation of
cultural exchange progerammes is preceded
by extensive consultations with the various
implementingagerciestolocate thrust areas
Each renewed cultural Exchange programis
drownupbydepartmentof cultureinconsulation
with Ministry of External affairs and contains
onlythose tems of exchange whichthe agen
cies feelaccurately reflect the special areas of
interestincultural relations withfnendlyc in
tnes such as Higher t ducation An & Culture
sports Tounsm Cinema mass-mediaetc
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[Translation]

PersonsonDaily Wages in Telecom
Department.

*754 SHRIRAMPRASAD SINGH will
theMinister of COMMUNICATIONS bepleased
tostate

(a) whether alarge numberof persons are
workingon daily wages formorethentenyears
inthe Department of Telecommunications,

(b) whetherthe Supreme Courthadissued
any directions to the Governmentlong-backto
regulansesuch employses,

(c) i so, the details thereof,

14)the action taken or proposedtobetaken
by the Governmentto regulanse thesaidem-

ployees,
(e)#tnot, the reasons therefor, and

(f) the time by which these are likely tobe
regulansed?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) No, Sir All dailly wages persons

engagedupto31 3 85areregulansedoncomple-
tion of 10years as on 31st marchevery Year

(b) Yes, Sir

(c) 1 Topaywages atthe minimum ofthe
payscale of regularemployees

2 Toprepare ascheme onrationalbasis
to absorb as faraspossible the casuallaborers
whohavebeenworkingformore than oneyear

(d) As at(a) above
(e) Does not arise in view of (d) above

Moreover, a ban was imposed not to engage
labour after 31 3 85 except toi coaxial cable

VAISAKHA6, 1915 (SAKA)
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laying and dismantiing/construction of hnes in
Radway Electnfication Circle where banwas

mposedon22 06.88

(f) Casuallabourengagedupto31 3 85and
completing 10 years continuous service as on
31stMarch each year will be regulansed and
thus they willbe regulansedby 31 3 95,

{English)
VisaPolicy of Pakistan

“755 SHRIRABIRAY Willthe Minister of
EXTERNAL AFFAIRS bepleasedtostate

(a) whetherthe Govemmentare aware ofthe
restrictive visapolicy ol pakistan,

(b) if so, whether the Government have
made any efforts for ihe converung ofameeting
ofthe sub Commussion |V of the India Pakistan
jomtcommisston todiscuss visa andconsular
relatedmatiers and

(c)itso, the outcome thereot?

THEMINISTEROF STATE INTHE MINIS-
TRY OF €XTERNAL, AFFAIRS(SHRI
R L BHATIA)(a) Government of pakistanhave
announced arestrictive visaregimefor indian
nationals whereby, First, visa applicants are
expected to obtan a sponsorship certificate
fromtherrrelatives or sponsors in Pakistanand
secondly, cisa apphcations by indian nationals
wouldbe subjectio pre-venficationby the Paki-
stantauthonies Inaddtion Pakistanhaspio- _
posedan increase bothinvisatec andinfee for
exiensionof visa

(b)and{c)We have onsecveraloccasions
n the recent past and at various levels sug-
gestedto Pakistantheconceminggoamecting
ofthe Sub-Commussion lv ofthe India-Palistan
Joint Cormmission Which deals with the visa
and consular related matters Qus latestpro
posalnthis regardwas made on 22nd February
1993 we areawaiting Pakistan sresponse
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Tourism in Gujarat

*756. SHRI KASHIRAM RANA: Will the
Ministerof CIVILAVIATION AND TOURISM
be pleasedtostate:

(a) thetourist circuits and touristdestina-
tions proposedtobedevelopedin Gujaratunder
the Tourism Action Plan ; and

{b)the progress made so far andthe alloca-
tion proposedto be made underthe Eighth Five
Year Planinthis regard?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRI GHULAM NABI AZAD) (a)
and (b) : No tourist circuit or destination in

Gujarat has been identified for development .

under the National Action Pian for Tourism.
Allocation of funds for Central Assistance has
notbeenearmarked State-wise underthe Eight
Five YearPlan.

However, the Central Governmentextends
financial assistanceto State Goverment onthe
basis of specific proposals for augmentation of
tourist infrastructure, fairs and festivals and
publicity support.

APRIL 26,1883
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[Translation)

Power projects

*757 SHRISRIKANTAJENA:
SHRIKHELEN RAMJANGDE:

Wiltthe Minister of POWER be pleasedto
state:

(a) whether there has been delay in the
implementation ofsome powerprojectsinOrissa,
Madhya pradesh and Bihar due to shortage of
funds; '

(b)if so, the names of such projects; and

(c) the remedial measures adopted or pre-
posediobe adopted by the Governmentin this

regard?

THE MINISTER:OF POWER(SHRIN.K.P.
SALVE); (a) to (c): A Statement s laid on the
Table ofthe House.

(a)and (b): Amongslthe power generation
projects delayed in Orissa, Madhya Pradesh
and Bihar due to shortage of funds are the
following:-

 SiNo.NameoitheProject  CapactyMw). Type
ORISSA
1. ibValley phase-ll Units 3 & 4 2x210=420 Thermal
2. Upperindravati 4x150=600 Hydro
3. Potteru 2x3 = 6 Hydro
4. Balimela-l 2x60 = 120 Hydro
MADHYA PRADESH
5. Pench, Units 1&2 2x210 = 420 Thermal
6. SanjayGandhiExtn.Unit:3 1210 = 210 Thermal
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S No Name ofthe Project Capacity(MW) Type .
7  Bisingpur Unit-4 1210 = 210 Thermal
8 KorbaWest, Units5& 6 210 = 420 Thermal
9 BansagarTons,ph 2 2x15 = 30 Hydro

ph3 3x20 = 60

10 Hasdeobango 3x40 = 120 Hydro
11 TawalBC 2x6 = 12 Hydro
12 Rajghat(UP MP-50 50) 315 = 45 Hydro
BIHAR
13 TenughatStage-liUnit3,4&5 210 = 630 Thennal
14  Koel Karo 4x1725+1x20 = 710 Hydro
15 Eastern Gandak 3x5 = 15 Hydro
16 SoneWestern Canalunits-3  1x165 = 165 Hydro '
17 North Koel 2x12 = 24 Hydro
18 Candi 2x4 = ® (Hvdro

(c) Besides according highei prionty an
allocation of domestic resources, other av
enues for financing including external assis-
tance andoffermgthe projocts for private partici-
pation are beingexplored

EncroachmentsonP & TLand

758 SHRI RAM TAHAL CHOUDHARY
Will the Minister of COMMUNICATIONS be
pleasedtostate

(a) whether the Union Government have
taken up with the state Governmentregarding
removal of encroachments onthe landbelong-
ingto P & T Department

{b) i so , the number of cases n which
encroachments were iemoved during the last
three years andthe number of cases i which
encroachments are yettobe removed State
wise and

(chitnot, the reasons therefor?

THEMINISTEROF STATE OF THEMIN
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) Yes Su

(b) Informationis beng coliccted andwiltbe
laid on the table ofthe House

(c) Question does not anse in view of (&,
above
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Power ProjectsinU.P.
759, SHRIHARIKEWAL PRASAD:

SHRI SUREITURA PAL
PATHAK:

Willthe Minister of POWER be pleasedto
state:

(a) the power generating capacity of the ‘

major hydro-electro projects of Uttar Pradesh at
Present,

(b) the ongoing power projects in the state
with foreign assistance and which need addi-
tional financial assistance;

{c)the reasonsforseekingadditional assis-
tance; and

(d) the number of power projects for which
additional financial assistance has been ap-
provedbythe Govemmentsofarandthe number
ot such projects awaitingapproval, separately ?

THE MINISTEROF POWER (SHRIN.K.P.
SALVE): (a)to (d): A Statementis land onthe
Table ofthe House.

(a): Theinstalled power generatingcapacity
" ofhydro electric projecisinthe Central & State
sectorsin Uttar Pradesh as on 31.3.1993 was
1624.55 MW, whichincluded 35 MW in smali
hydel projects. '

(b): On-goingpower project inthe state with
foreign assistance, which needs addutional fi-
nancial assistanceis Ankara 'B' Ps (2X500mw),
of UPSEB

(c): The reasonfor seekingthe additional
assistance istobridge the resource gap.

(d): None.
{English}
National Action Planfor Tourism

*760. SHRIPRAKASH V. PATIL: Willthe

APRIL 26,1993
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Minister of CIVIL AVIATION AND TOURISM
be pleasedto state:

(a) whether any tourist circuits have been
identifiedinthe national Action Plantortourism:
and

(b)f so.the details thereof, state-wise? .

THEMINISTER OF CIVILAVIATION AND
TOURISM (SHRIGHULAM NABIAZAD): (a)
and(b): Seventeentravel circuits/destinations
have beenidentified for intensive development
under the National Action Plantor Tourism A
state-wise list of these circuits/destinations is
giveninthe statement allowed.

ANDHRA PRADESH

1. Hyderbad-Nagarjunasagar- Tirupati
HIMACHAL PRADESH

f.  Kulu-Manali-L.eh

2. Manali (Solang Naliah)

3. Kangra(Pong Dam)
KARNATAKA

1. Banglore-Mysore-Hassan
KERALA

1. Bekal Beach

MADHYA PRADESH

1 Gwalior-Shivpuri-Orchna-Khajuraho

2. Indore-Ujjain-Maheshwar-Onkareshwar
Mandu

MAHARASHTRA

1. Raigad Fort-Janjia Foirt-Kuda Caves-
Srivardhn-Hariheressnwar-Sindhudurg



5 Whritten Answers
ORISSA

1 Bhubaneshwar-Pun-Konark
Rajasthan

1. Jausaln'u‘er—dodhpur-Blkaner-Barmer
TAMILNADU

1. Madras-Mahabalipuram-Pondicherry
2. Muttukadu Beach
UTTARPRADESH

1. Rishikesh-Narender Ns jar-Gangotn-
Badrinath

WEST BENGAL/ »IKKIM
1 Bandogra-Sikkim-Dareeling-Kakmpong
LAKSHADWEEP ISLANDS
ANDAMAN ISLANDS

US Reporton Minorities in PAK

6618. SHRISHANKERSINH VAHELA:
SHRIATAL BIHARI VAJPAYEE:

Wilithe Ministerof EXTERNAL AFFAIRS
bepleasadtostate:

(a)whetherthe Government are aware ofthe
recentreportoftho US State department regard-
ing atrocities committed on minorities including
Hmdus in Pakistan; and

(b) it so, the reaction if the Govemment
thereto?

THEMINISTEROF EXTERNALAFFAIRS
(SHRI DINESH SINGH): (a) Governmenthave
sesnthe US state department’s Annual Report
on“Country reports of human rights practices

VAISAKHA6, 1915 (SAKA)
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for 1992" which states, inter aha, that non-
Muslim minorities centinue tobe persecutedin
Pakistan.

(b) Government believe itis the duty of the:
Govemmentof Pakistanto protectthe nghts of
allitsctizens incikudibng of those belonging tc
the minonty communities

Remuneration of pilots.

6619. DR.LAXMINARAYAN PANDEYA
Wil the Mintster of CIViIL. AVIATION AND
TOURISMbepieasedtostate:

(a)whetherthe Indian Airines pilots arc the
highest paidones comparedtothe private air-

hnes pilots;
(b)if s0, the details thereof;

(c)whetherthere s anyproposaltomakethe
remuneration of the priots productivity-onented;
ad

(d)itso, the details thareof andthe response
ofthe pilots thereto?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAMNABIAZAD).(a)
and(b): The exact emoluments paidto pnvate
anlines pilots are not known. As such rt is
difficult to make a definte comparnson.

{c) and (d): 1t 1s proposed by the Indhan
Aiiines management that productivety-hinked
scheme couldbe worked out nconsultatonwith
the Indian Commercial Pilols Association by
whichincreasedinemoluments couldbelunked
tothe additional number of hours ol fiying and
morenumber of landings. The proposalistobe
discussad with the Indian Commercial Pilots
Associaton.

Sri Sallam Power Plant

6620. SHRIDHARMABIKSHAM: Willthe
Ministerof POWERbe pleasedto state:
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(a) whether Japan has agreed to extend
fimancial assistance for Sri Sadm powerplantin
AndhraPradesh,

(b) if so, the details thereof indicating the
amount, and

(c) the tme by which the project s likely to

(a) Forexgncorrency portion of generating

APRIL 26,1993
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be completed?

THEMINISTEROF STATE INTHEMINIS
TRY OF POWER (SHRI P V RANFAYYA
NAIDU) (a)and(b) Yes Su Japanhassanc-
tionedaloanof 26101 Miltion Yenunder\OECF
Detauls of the loan are as undet

{Mithon Yen)

18 025

units, otherrelated equipment s & services

andcivilworks
(b} Localcuirency portion of civil works

(c) Constancy services

T TovaL T T -

(c) Asperthelatestschedule the project
havinganinstalled capacity of (6x 150MW =900
MW)is hikely to be completed by 1999

National Speed Post Network

6621 DR AMRITLAL KALIDAS PATEL
Wil the Minister ot COMMUNICATION be
pleasedtostate

(a) the details of new centres of the State
havelinked-upwithspeedpostinNational speed
postnetworkvathin 500K M andboeyendinnext
pomtchart 1 (CB)

(bywhetherthe Goveinment proposetoap
pomt pnvate representatives of speedoposton
commussion basts in view of its ¢ xpansion
programme

(¢)whetherreply upeedpost Lorvicers also
underconsideration,and

«dhif s0, the details thereot”

7830

246

26 10}

THEMINISTEROF STATE Of THE MIN
1STRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) Duringthe  3Jyeais thatisfrom
1 4 30newspeedp oentershavebeensetup
atthefollowingplaces tiewse -

State Speed Post Center
Kerala Tuchus
Punyab Jalandhar Ludtuana
Hanyana t andabad
Westbengale ‘towrah

All Sped d Post Centers nthe nationainet
workare linkedio one anothe 1 without chist e e
1estrictions and no dhste ntios ade based on
distance exceptfor pupose, ot aritfs

(b)and{c) No St Notaiiesent

1d) Doesnotanse
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TV Relay Station at Sawai Madhopur in
Rajasthan

6622 SHRIKUNJEE LAL Willthe Minister
of INFORMATION AND BROADCASTING be
pleasedtostate

(a)whether sanction has beenaccordedto
setup T V transmitier at Sawai madhopurin

Rajasthan,

{b) If so, thereasons fordelay insettingup
thesame, and

(c) by whenitis hikely tobe setup ?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD
CASTING (SHRIK P SINGHDI O) (a) Alow
Power TV transmitteris alieady lunctioning at
SawaimadhopurinRajasthansince 31 5 1989

(b)and{c) Donotarnse

VAISAKHA 6 1915 (SAKA)
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LoanFromU T 1 by MTNL

6623 SHRI MOHAN RAWAL L Wil the
Minister ot COMMUNICATIONS bepleasedio
state

{a)whethertheMahanagur Telephone Nigam
1 imited have obtaunted alcan ko the Unit
Trusto! India

(bhiso the amount ot loangivenbythe U 11
againstthetotal demand

(c)the rate o inter¢ sttobe « harged by the
UTlfromthe MTNL and

{d)the otherterms ind condions of the loan
agreementbetwrenthe UT1and MTNL 2

THEMINISTEROF STATE OF THEMIN
ISTRY OF COMMUNIC ATIONS (SHRI SUKH
RAM) (ajto(d) YesSu MTNL haveobtained
loans of varying amounts trom the UTi duning
1988 8910 1991 92 The details of the amounts
rates of intelestand othcricune arc givenmthe
statementattached
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Targetsfor P & Tin Assam in Sevently
Eighth Plan

6624. SHRI PROBIN DEKA: Wilithe Minie-
terof COMMUNICATIONS bepleasediostate:

{n) thedetails of targets foced for opaning of
postandtelegreph offices in Assam during the
Seventh Five Year Plan;

{b)whetherthesstargetshavebeenachisved,

(c)if so, the detalis thereof;
(d)fnot,. the reasons therefor;

(o) whether ahy targets have beenfixedfor
the Eighth Five Year Planfor Assam; and

(f)itso, the details thereot?

THE MINISTER OF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM){a)and(b): A totalof 308 Postoffices and
3 Telegraph Offices were sanctionedin Assam
duringthe 7th Plan period against the target of
327 Post Offices and 3 Telegraph Offices.

(c)and(d): POST OFFICES
304 Extra Departmental Branch Post Of-

fices and 4 Departmental Sub-Offices were
sanctionedin Assamduring the 7th Planperiod.

thetargets couldnotbe achievedinfulldustothe -

ban oncreation of new posts imposed by the
Ministryof Financein January, 1984.

TELEGRAPHOFFICES |

Thedetais are givenin Annexure-1

(e)and(f): POST OFFICES

Atargetof opening 3000 Extra departmental
Branch Postoffices and 500 Depertmental Sub-

postOffices has beenfixedinthe 8th Five Year
Plan for the country as a whole. State-wise

VAISAKHAG, 1915 (S8AKA)
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sflocation oftargets is done annually. Inthe year
1902-93, 27 Extra Departmental Branch Post
Offices and 3 Departmental Sub Post Offices
havebeen opened in Assam. In 1993-84 itis
proposedioapen 25 Extra Departmental Branch
Postoifices and 3 Departmental Sub Post Of-
ficesinthe state.

TELEGRAPH OFFICES:

it isplannadto provide Telegraphfacility in
newplaces besed on demand. However, spe-
clfictargstonthe number of telegraph offices to
beopenedhas notbeen fixed.

STATEMENT TOBELAIDON THE TABLE
OF THELOK SABHA VIDE PARTS (c) and (d)
OFUNSTARREDQUESTION No. 8624 FOR
26.41993.

ListofDepanmental Telegraph officas opened
during 7thFive Year Planin Assam.
SNo. NameofDepartmental  Dateof
Telegraph office opening
1.  Sbsagar 27.3.1987
2  Northiakhimpur 30.8.1987
3  Golaghat 30.3.1930
Telephone connections fromvillages
tocitiesin Karnataka

6625. SHRI H.D.DEVEGOWDA, Wilithe
Ministerof COMMUNICATIONS bepleasedto
state:

(a) the numnber of villages of karnataka
connacted with there ciies throughtelephone
under the scheme of connecting villages to
citissthroughtelephoneupto December31,1982;

(b)the number of villages of the state pro-
posadtobe connecteddunng 1993-94;

(c)thenumber oftelephone exchanges set
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uptoDecember31, 1992; and

(d)the numberoﬂelef)hone exchangespro-
posedtopbe setupduring 1993-947?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS {SHRISUKH
RAM): (a) the numberof suchvillages is 5241.

(b)2300 Panchayat Villages.

(c)27 telephone exchanges.

(d)60telephoneexchanges.

Telecom Centre at Sriperumbudur, TN

6626. SHRIN.J.RATHVA: Willthe Minister

of COMMUNICATIONS be pleasedto state:

(a) whetherthe Governmentpropose toset
up atelecomcentre at Sriperumbudur, Tamil
Nadu; and

(b)ifso, thetime by whichitis likelytobe set
up?

THE MINISTER OF STATE OF IN COM-
MUNICATIONS (SHRISUKH RAM): (a) The
Telecom Centre at Sriperumbdur, Tamilnaduis
already setup andis workingsince 21.5.1992.

(b) Does notarise.

Power Projects in Collaboration with
‘Bhutanand Nepal

6627. SHRISUSHIL CHANDRA VARMA:
SHRI FOPINATH GAJAPATHL:

Willthe Minister of POWER be pleasedto
state:

(a) the details of the power projects likely to
be set up in the country in collaboration with
Bhutan and Nepal during the currentfinancial
year and the Eighth Five Year Plan;

APRIL 26,1993
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(b) the estimated cost, power generation

capacity share of expenditure and power for
India, Bhutan and Nepal, separatey; and

(c)thetimebywhich the power projectsare
likelyto be commissioned?

THEMINISTEROF STATE INTHE MINIS-
TRY OF POWER (SHRI P.V.RANGAYYA
NAIDU): (a): Nopower Projectis proposedtiobe
setupinthe country in collaboration with Bhutan
and Nepalduringthe currenttinancial Yearand
the 8th Five Year Plan.

(b) and {c): Does notarise.
Calcutta Telephone Directory

6628. SHRISOMNATH CHI_\TTEHJEE:V\M
theMinister of COMMUNICATIONS be pleased
tostate:

(a)whether the latest telephonedirectory of
Calcutta Telephones has not yet been pub-
lished;

(b)ifso, the reasons torthe delay; and

(c) the time by which it is likely to be pub-
lished?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) and (b): The latest Telephone Direc-
tory of Calcutta Telephones was publishedin
1989. The Contractorwhowas assignedthejob
of printing Calcutta Telephone Directory failed
tobring outthe Directory after 1989.

(c) Efforts are being made to bring out a
DirectorybeforeMarch, 1994. )

Sc'reenlngoi(:argo
6629. SHRI RAM NAIK: Will the Minister of

CIVILAVIATIONAND TOURISMbepleasedto
state:
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(a) whether the Bureau of Civil Aviation
secondly has made some recommendations
regarding screening of all cargo betore loading
inaeroplanes,

(b)if sothe sahentfeatures ofthese recom-
mendations,

(¢c)whethertherecommendations havebeen
accepted

(d)ifso thestepstaken/proposedtobetaken
to implementthese recommend.tions and

(e)not therecsonsthereof?

THE MINISTEROF CIVIL AVIATION AND
TOURISM (SHRI GHUL AMNABI AZAD) (a)
and(b) Accordingto instructionsissuedof Civil
Aviation Secunty inMay 1992 cargoloadedon
arcraft are requiredtu be subjectedto 36 hours
cooling utf penod or 100° physicalchock orx-
ray examination

{c)and(d) Thesemnstructions are followed
by the aircarners

() Does not arise

[ Translation)

Revenue and Expenditure on Tele-
phone and P&T Services in Darbhanga,
Bihar

6630 MOHAMMAD ALIASHRAF FATMI
Will the Minister of COMMUNICATIONS be
pleasedtostate

(a) the totaf revenue earned throughtele-
phone postandtelegraphservices separately
during 1992-93inDarbhanga Bihar,and

(b)the amount spent on each ot these ser-
vicesseparately dunngtheabove penod?

THE MINISTER OF STATE OF THE MIN-
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ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) Thetotalamountof Revenucearned
bythetelephone, post andtelagiaphservices
separately, duiing 1992-93in Darbhanga, Bhar
1sas under -

(inlakhs of Rupecs)
Telephones Posts Telegraphs
a3 kil 4

(b) The amountspenton cachof these sei-
vices separately dunngthe above penodaie as
below -

(miakhs ot Rupeces)

Telephone Poste Teleqraphs

289 15 9

Postand Telegraph otfices in Bihar
Villages

6631 SHRIRAMLAKHAN SINGH YADAV
Will the Minister of COMMUNICATION be
pleasedios late

{a) the number ot village's which tulhill the
cntena laid down for opening of new post and
tolegraph ofiices

(b)the number of villages i Bihai particu-
larly in Arrah region where tacility of sub post
officeis notavailable and

(c) the number of post offices / sub post
offices andtolegraphoffices opencddunng 1991-
92and 1992-93?

THEMINISTER OF STA | EOF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) POSTOFFICLS

The number of villages which fulliff the
cntenalaid down tor opening ot now postoffices
154,222
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Telagraphoffices

There s nolad down critenontor provision
of Telegraphfacilities with reference toaviliage
asaunit However, Telegraph Faciiity 1s pro-
videdbasedonneedanddemand

{b) Thenumberofvillagesn BiharandArah
district where facility of Sub Post Office 1s not

available are 66,667 and 966 respectively
fc) Post Office
The number of Post Offices/Sub Post Of-
fices openeddunng 1991-92
Extra Developmental Branch
Post Offices 268
Departmental Sub Offices Nil
The number of Posts Offices/Sub Post
Offices openeddunng 1992-93
Extra Departmental Branch
Post Offices n
Departmental SubOffices 3
Telegraph Offices

No of Telegraph offices opened in Bihar
duning 1991-92 and 1992-93 are 409 and 416

respectively
{Englsh)
Gandak Project (india-Nepal)

6632 SHRIMATI VASUNDHRA RAJE Wil
the Minister of WATER RESOURCES be

pleasedtostate

(a) the estimated cost of Gandak project,

(b) the amount proposedtobebomebythe
/GovemmentofNepatand Indiatoreimmplement-
ngthatirngationproject,
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(c)thetotalimgationpotential of that project,
and
{d)thedetailsthereot?

THEMINISTEROF STATEINTHE MINIS-
TRYOF URBANDEVELOPMENT ANDMIN-
ISTRY OF WATER RESOURCES (SHR}~
P K THUNGON) (a)Rs 750crores

(b)theertire costofthe projectistobebome
byindiaas per? Gandak Agreement, 1959

(c)and(d) The rngation potential of the
projectss 15 26lakhhectares inindiaand0 44
{akh hectaresin Nepal

Utilization of Airports inMaharashtra

6633 SHRIPRAKASHV PATIL Wilithe
Minister of CIVIL AVIATION AND TOURISM

bepleasedtostate

{a) thelocations of the airports completedin
allrespects nMaharashtra

(b)the number of air services operating at
thecompileted arrports and

(c)theexp "naitu. e ncurredonthere activa
tion of the uuti ised airports inthe State?

THEMINISTEROF CIVIL AVIATION AND
TOURISM(SHRIGHULAMNABI AZAD) (a)

Bombay, Nagpur, Aurangabad Juhu Kolhapur
and Ciwvil Enclave atPune

(b) Indian Airiines are operating the follow-
ing average number of weekly flights from the
following stations in the state of Maharashtraas

perexistingschedule -

S No Auport Weekly fights
1 Bombay * 226
2 Nagpur 14
3 Amunagabad 7
4 Pune 9
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Air India, in their present schedule, are
aperatingonanaverage 87 fights outot Bombay.
Vayudooti.td., are presemtly operatingtofrom
Bombay, pune and Kolhapur

(c): Natonal Airports Authority, Since its
ncephionin 1986, has notspent any money on
themitialized airports viz. Akola and Sholapur.

Alr Services in Maharashtra

6834. PROF. ASHOK ANANDRAO
DESHMUKH: Will the Miruster of CIVIL AVIA-
TION AND TOURISMbepleasedtostate:

{a) whether there s any proposaitostartthe
air services on pune-Aurangabad and Nasik-
Pune-Bombay routs; and

(b)tsothe details thereot?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRI GHULAMNABIAZADY): (a)
and (b)" Constraints of aircraft capacity and
other resources do not at present permit expan-
sionofvayudootservices Thetrafficdemandon
the Pune-Aumgabad andnastk-Pune-Bombay
routss notadequateforoperation of Boeng 737
aircraftwhichis the smallestinthe Indian Air-
ines flieet

[Transiation}

Conversion of Telephone Exchanges
of Agra,U.P.

6635. SHRI BHAGWAN SHANKAR
RAWAT, Will the Mmister of COMMUNICA-
TIONSbepleasedtostate’

{a) whetherthereis any scheme toconvert
telephone exchanges of Agra distnct{including
Agra City) into electronic exchanges dunng
1993-94;

(b) |g sothe details thereof’; and

(c)tnot, the reasons therefor?
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THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) : (a) and (b) Yes, Sir. Following ex-
changesin Agra Distt. are planned to be con-
vertedtoelectronic during 93-94;

1 iradatenagger
2.Khandauk
{c) Notapplicable.
{Enghsh)
Timing of Private Air-Taxi Operstors

6636 SHRI MULLAPALLY
RAMACHANDRAN. Willthe Ministeraf CIVIL
AVIATION AND TOURISMbepleasedtostate

(a)whetherthe Govemmenthave anycon-
trol over the air-taxi services in finahzing their
timing,

(b)if s, details thereof,

(c) whetherthas beenbroughttothenotice *
oftus mirustry thatcertain air-taxi services have
beengiventimeschedulejustbeforethe depar-
ture iming otthe Inchan Airines fiights,

(d) whether hus ministry 1s aware that such
wrongtimings havebadly affectedtopassenger
trafhic inthe Indian Arrlines in certain sector in
the Southemregion, and

{e)f so, the details thereof?

THEMINISTEROF CIVILAVIATION AND
TOURISM (SHRIGHULAMNABIAZAD) (a)
and (b)' No Sir However, the imings have to
follow the restnctions imposed by the cenbcemed
Ax Jratfic Control authonties

{c) Thetimingotthe fightarenotapproved
bythe Government. .

(d) and(e). Inindchan Airlines percephionthe
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fimited success of airtaxi operators ts mainly
duetotheirtares and marketingpractices, noton
account of departure timings

AirSafety Violations

6637 SHRISUKHENDU KHAN Willthe
Ministerof CIVILAVIATION AND TOURISM
be pleasedtostate

(a) the number of incidents of au salety
violations takennote of by the DGCAinthe case
of Airindia India Airlines and private air taxi
operatesand

(b) the steps taken/proposedtobetakento
preventsuchincidents

THEMINISTEROF CIVIL AVIATIONAND
TOURISM (SHRIGHULAMNAB!I AZAD) (a)
Therehavebeenthree signnicantincidents of air
safety violations inthe recentpast Thesenci
dents pertainedto Airtaxi operators

(b) D G C A monttorsthe observance of
safety norms by all operators Deficiencies
ooservedare broughttothonotice ofthe opera
torsforcorrective action Meas >uressuchas
suspension of permitcuncellation of ¢ ertificate
of airworthinesetc are alsotaken wherever
calledfor

Provision of toilet and dinking water
facifities at Bhubancswar and Konark

Yatr Niwas at Konaik

Open Air Theatre at Konark

s W N

Konark Festicval
5 TouristCentree at Bhubaneswar
6 Swiss Cottage Tonts for Konark Beach

7 Yatn Niwas at Pun
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Development of Bhubaneswar, Konark
and Puri circuit

6638 SHRIGOPINATH GAJAPATHI will
the Minister of CIVIL AVIATION AND TOUR-
ISMbe pleasedtostate

(a)whetherthe proposaltodevolopatndangle
consisting of Bhubanedswar Konarkand Pun
hasbeen-pendingsincelong

{b)#fso the detaisthereof andthe resons
forthe delay and

{c) the financial allocation proposedtobe
made dunng the Eighth Plan for the develop
mentofthetnangle and

(d)the details thereol ?

THEMINISTEROF CIVILAVIATION AND
TOURISM (SHRIGHULAMNABIAZAD) (a)
and(b) No Si However inthe nauon ¢ Action
Planfor Tounsm Bhubanooswai Huti Kon ik
has beed identified as on of th citcuits, tor
intensive development

{c)and (d) Centralfinanciala > 1ince s
extendedtothe State Goveinmentonthe b ais
on specific pioposals received tiomthem nd
nolump sum allocationis madc mthe ¢ 1 ihth
Fiveyearplan Howcver thefollowingproj s
schemes have been sanc tionedtorde ¢ lop
ment of tounsm f1ciitic s

(Fmlkhs)

M

2924
710
200
(I
14 00 '

“l‘
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Participationin Human Rights Work-
shopatJakaria

6639. SHRIMATIPRATIBHADEVISINGH
PATIL
DR RRVIMALLU

Willthe Ministerof EXTERNAL AFAIRS be
pleasedtostate

(a) whetherthe Governemnthave partici-

patedinthe Human Rights workshoporgarsed
for Asia pacific at Jakarta recently, and

(b)if so, the details thereof and the broad
cutcomethereof?

THEMINISTEROF EXTERNAL AFFAIRS
(SHRIDINESH SINGH) (a) YesSir

(b) Thge Workshop thd not adopt any Joint
Declaration/Statement Chairman’s conclud-
ingremarks by Indnesta emphasized thatimple-
mentation of Human Rights norms rests at
nationalevel Atinternatioatlevel, HumanRights
shouldbe persued inanon-confrontationalway
recognizinginter dependence and ndwisibiity
of all human nights, including civil, political
econoimc socialandcutitural nghts

[Translation)
Setting Up of Rice Mills

6640 SHRISHIVRAJSINGH CHAUHAN
Wil the Mimister of FOOD PROCESSING
INDUSTRIES be pleasedtostate

{(a) whetherthereis any proposalto setup
nice mills in paddy growing States during the
currenthnancial year, and

(b)if so, the State-wise locations thereof?

THEMINISTEROF STATE INTHE MINIS-

TRY OF FOOD PROCESSINGINDUSTRIES
(SHRITARUNGOGO!) (a) No,Sir
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(b) Doesnotanse

[Enghsh)
Fire services of 1AAl
6641 SHRIMATIGEFJ{AMUKHEFIJEE
Will the Minister of CIVIL,AVIATION AND
TOURISMbe pleasedto sta\e

(a) whether In the inspestion of the fire

andtimetakentobreakopenthe stz
foundunsanstactory and

(b} if so, the detatls thereof and the steps
taken/proposedtobetaken toimprove the situ-
ation?

THEMINISTEROF CIVIL AVIATION AND
TOURISM (SHRIGHULAM NABIAZAD) (a}
and(b) Dwrector General ot Civitaviation duning
hisinspection of Bombay airport had observed
thatfire crew dnill was not coordinated and first
aidkitinthe ambulance was sealedinsucha
way thatittook alongtimeto be opened The
International Airports Authority of India have
taken Remedialmeasures onboth

Pensionschemeforindia Airlines '

Employees

6642 SHRISOMJIBHAIDAMOR Willthe
Ministerof CIVIL AVIATION AND 1QURISM
bepleasedtostate

(a) the progress report on ending1ssue of
pension scheme for employees of india Asr-
hnes

(b) whether his Ministry has toried any
committee forthe speedy action o impiement
the scheme, and

(¢) it so, the details thereof 7

THEMINISTEROF CIVILAVIATIONAND
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TOURISM (SHRIGHULAMNABI AZAD): (a)
indian Airhnes had proposed a superannuation
scheme in 1978 which was not approved by
govemment Subsequently in 1989, indian Alr-
linss hadformulated another scheme, butthe
employessdid notfindR acceptable. Noscheme
s presently underconsideration ofthe Govern-
ment.

(b) No, Sir
(c) Doeanotarise.
Nuciear Test Ban Tresty

6643 SHRIDIPIKAH. TOPIWALA:Willthe
Mmisterof EXYTERNAL AFFAIRS bepleased
tostate

(a)whetherthe Government proposetom:-
thate any proposalforacomprshensive univer-
salnucleartestbantreaty;

(b) 30, the details thereof;

(c) whetherthis treaty provides forfullscope
safe guardtothe nuclearinstatiahons, and

(d)f so, the detalis thereof?

THEMINISTEROF EXTERNALAFFAIRS
(SHRIDINESHSINGH) (a)Notatpresent, Sir
But an Action Plan for ushenng in a Nuclear-
Waeapon - Free and Non-violent world order
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presentadbyformer PM shrt Rajiv Gandhion
behalfof india atthe ThirdSpecial Session ofthe
United Nations General Assembly inMay-June
1988 calis for the commencemant and conciu-
sion of negotiations on a comprehensive teet
bantreaty in Stage-i ending 1954

(b)to(d) Does notarise

Recruitmentof Cabin Crewin indian
Alrfines

6644 SHRITEJNARAYANSINGH
SHRIRAJESHKUMAR,
SHRIMATIBHAVNA CHIKHALIA,

Wiltthe Minister of CIVILAVIATION AND
TOURISM bepleasedto state

(a) whether there 15 any backiog in the
recruitment of the persons belongingto SC/ST
to the vanous categones of Cabincrewinthe
Indkan Airines, and

(b) so, the year wise details n this regard
from 19890937

THEMINISTER OF CIVILAVIATION AND
TOURISM (SHRI GHULAMNABIAZAD) (a)
Yes, Sir

(b) The Year wise details of backlog in
respect of Air hostesses and Fiight Pursers
from the year 1989 to 1993 are given in the
statementattached
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[ Translation}

Air Defence Material to Pakistan by
France

6645 SHRIRAJENDRAKUMARSHARMA
Will the Minister of EXTERNAL AFFAIRS be
pleasedtostate

(a)whetherthe Government areawareof an
asswance made by France to Pakistan inre-
gard to providing air defence matenal/
equipment’s,

(b)whatherthe Governmenthave takenany
stepsinthisregard, and

(¢)if so, the detalls thereof?

THEMINISTEROF STATE INTHEMINIS-
TRY OF EXTERNAL AFFAIRS (SHRIRL
BHATIA) (a) Duning pakistan pnme Minister's
visit to France in January, 1992 France had
agreed, npnnciple tosellMirage-2000fighter
planesto Pakistan Accordingtoformationavail-
ablethetransition hasnotbeenfinaized sofai

(b) and (c) Our concerns about any arms
salestopalastan disproportionate to Pakistan's
legiimate defence nceds have been conveyed
to the French Government Governmentcon-
stantlymonitor all developments havingabear-
ing on India's secunty and take necessary
measuresto safeguardit

Issuance of Passport

6646 SHRIRAMBADAN Wilithe Minister
of FXTERNAL AFFAIRS he pleasedtostate

(a)whether attention ot the Government has
beendrawntothe newsiemappearednjansatta
dated February 27 1993 regarding 1ssue of
passports without affixing photograph and

{bYifso thefactstheieof andthe actiontaken
proposedtobetakenthoreon ?

APRIL 26,1993
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THEMINISTEROFSTATE !N THEMINIS-
TRY OF EXTERNAL AFFAIRS(SHRI
R L BHATIA) (a)Yes,Sir

(b) Oninvestigationthas beenascertained
thatthe passport of Shri Atul Kumar had been
despatchedinadvertantly dueto aclencalerror
eventhoughthepassportwasincompleteasthe
applcanthadnotsubmittedthe requirednumber
of photographs with the apphication
The applicant was contacted and askedto sub-
mitto photographs, the passportcompletedmall
respects and handed over to him in person

|English)
Indianenclavesin Bangladesh

6647 SHRIAMARROYPRADHHAN Wilithe
Minister of EXTERNAL AFFAIRS be pleased
tostate

(a) whether any channels aie available in
Indiaenclavesin Bangladeshfor redressal of
publcgrievances,

(b)if so, the details thereof

(c)whetherthe Governmentpropose topro-
vide any channels for redressal of gnevances of
Indianresidentsinthese enclaves duiing 1993-
94, and

(d)ifso, the details thereof?

THEMINISTEROF EXTERNAL AFFAIRS
(SHRIDINESHSINGH) (a)to(d) Accordingto
information available with us, thete are 119
exchangeableand 11 non-exchangeable: hidhan
enclaves inBangladeshtcintory Indiahasno
access to nr control ovar these enclaves in
Bangladesh Therefore the question of chan-
nels for redressal of publ. grevances in the
saidenclaves does not atisc

As stipufated undet the Indo-Bangladesh
land Boundary Agieement 19/ the Inchan
enclaves i Bangladesh and the Bangladestu
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enclavesinindia are tobe exchanged Thede
jure exchange of enclaves remain incomplete
duetothe non-ratificationof theindo-Bangladesh
land Boundary Agreement 1974

Power Projects

6648 SHRI SANDIPAN BHAGWAN
THORAT Will the Minister of POWER be
pleasedtostate

(a) whether some approved inaugurated
power projects arenon starter/closeddownor
shiftedtosome other States

(b)ifso thedetailsinthisregard
(c)thereasonstherefor and

(d)the actiontaken or proposedtobetaken
by the Union Government inthe matter?

THEMINISTEROF STATEINTHEMINIS
TRY OF POWER (SHRI P V RANGAYYA
NADIDU) (a)to(d) The information s being
collected and will be laid on the Table of the
House

Linking of Computerised Passport
Systemwith Air Ticketing System

6649 SHRIDATTATRAYA BANDARU
Wil the Minister of EXTERNAL AFFAIRS be
pleasedtostate

(a) whether the Governmentproposetolink
computeisedpassportsystemwith the comput
ensed air ticketing syslem at all the interna-
tional Awportsinthe Country

{b)so thedetailstheroof and
{c)ifnot the reasonstherefor /
THEMINISTEROF STATE INTHE MINIS

1RY OF EXTERNAL AFFAIRS (SHRI
L BHATIA) (a)No Su
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{b)Doesnotarise

(c) There 1s no functional requirement for
inkingthe two systems

Kurigarkutty Karappara Multipurpose
Project

6650 SHRIV S VIJAYARAGHAVAN wiit
the Minister of WATER RESOURCES be
pleasedtostate

the latest status of the Kungarkuttuy
Karapparamultipurpose project in Kerala?

THEMINISTEROF STATEIN THE MINIS
TRYOF URBANDEVELOPMENT AND MIN-
ISTER OF STATE IN THF MINISTRY OF
WATER RESOURCES (SHRI
P K THUNGON)

Onexaminationof modified report received
1n2/91 it was observed that certain important
recommendations of the Expen Group setupby
the Ministry of Environment and Foreststo look
into the environmental aspect of the project
which are likely to affect the pioject matenially
were notincorporated Accordingly the state
Government has been requested in 6/91 to
submitmodifiedproposal afterincormporatingthe
same

Theatre Financing Scheme of NFOC

6651 SHRI SARAT CHANDRA
PATTANAYAK Wili the Miuster of
INFORNMATION AND BROADCASTING be
pleasedtostate

(a)whethertheth aterfinancingscheme of
the national Filr ™ ¢ velopment Corpoiation s
notroceving adeguate 1esponse

tbyitso thcieasonstheietor
{c)whethei the Government piopusetoont ity

changes i the scheme forincieds g theae
spunse and
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(d) itso, the details thereof?

THEMINISTER OF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P SINGDEOQ): (a)and(b).
Duetoadventof TVandwvideo, there has been
ageneraldecline inconstruchon of new cinema
theaters ali Overthe country. Underthescheme
of NFDC, loans are granted only agamst the
sicurty of bankguarantee. Suchbeingthecase,
tHere has been very little response from the
appticants to the schems for finance for con-
structionof newcinematheaters.

(c) No, Sur.
(d)Doesnotanse
{ Translation]

Regularisation of Class IV Employees
InPAT Department

6652. SHRIGOVINDACHANDRAMUNDA:
Wil the Minister of COMMUNICATIONS be

pieasediostate:

(a) the details of the policy adopted in his
Ministry to regulariee the services of Class IV
employees;

(b) whether the Services of the Class IV

employees are not being regularisedinspite of
theirservices renderedformorethanfive years

inthepostand Telegraph Department,
{c)#1 80, the reasons thereof; and

(d)thetime by whichtheir services are likely
obereguiarised?

THE MINISTER OF STATE OF THE MIN-
ISTRYOF COMMUNICATIONS (SHRISUKH
RAM): () AiClass IV employees are appointad
on reguiar basis in Departments of Posis and
Telacom.

(b)to(d): Does not arise in vew of reply at

APRIL 26, 1993

(a)above.
Losses inindia Airlines and Vayudoot.

SHRIRAMPUNJANPATEL.
SHRIRAMESHWAR PATIDAR

6653

Wilithe Miruster of CIVILAVIATIONAND
TOURISMbe pleasedtostate:

(a)the reasons forthe Indian Awrimes and
Vayudootrunning inloss; and

(b) the extent to which success has been
achieved in reducing the losses in the Indian
Airtines and Vayudoot? :

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAMNABIAZAD) (a)
Inckan Alrines has been ncurmnglosses smce
1989-90mainly due tothe following reasons, -

- Grounding of A-320flest

- Depreciation of the Rupee vis-a -wis
foreign curencies

- TimegapbetweenmcreasemATF pnces
andincrease nfares.

- Absorption of heayy incrdence of fixed
expenses associated with A320 fleet
duetoits renduction n aphased man-
ner

- increase in insurance premium rates
andiandingcharges.

- Additional burden on account of pur-
chaseofforeignexchange atmarketrate

conssquentiochangesintroducedmthe
FinanceAct, 1992.

- Industrial unrest.

- Lossof revenue duetoless passengers
flown thanplanned.
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- Increasemnexpenditure duetoincrease
inPay and allowances

The mam resons foe Vaydootincurnng
lossesare,-

Undue expansion of network
Excessive manpower
- Obsolete and uneconomic fleet
Non-remunerative fare structure
- Short-haul nature of operations

(b) Thefollowing are the main steps-takenBy

Inchan Airines to reduce its losses -
- Monttoring of schedules
- Economy in aircraft fuel consumption

Frequentpre-fight checks to avoxdwast-
ageonfoodandcatenngtems

Reducthon in overtime wherever pos-
sible

Deferment/avoidance of avordable capt-
talexpenditure )

Optimumutiisation of existing arrcraft
fleet.

Vayudoot has reduced ts losses from Rs,
37 O8croresin 1990-91 to approximately Rs 22
crores in 1992-93

[Englsh]

Negotiations with china on Boundary
question

6654 SHRISYED SHAHABUDDINWiltthe
Minister of EXTERNAL AFFAIRS be pleased
tostate

VAISAKHAG, 1915 (SAKA) *

WnttenAnswers %0

(a)thepresentstatus of the ongoing negotia-
tons withChina onthe settiement of thebound-
aryquestion withthatcountry ,

{b)whetherthetwo sides have achievedany
agreementmpnnciple ontheapproachtowards
thisquestion,

(c) it so, the details thereof and

(d)theareaof Incka terntorywhichcontinues
to be under occupation of China as on 31st
December, 19927

THEMINISTEROF EXTERNAL AFFAIRS
(SHRIDINESHS'NGH) (a) Discussionsonthe
boundary questioribetween indsaandChinaare
heldwithinthe India-China Jont Workang Group
setupin Decenmber, 1988forthis purpose The
jointWorking Group has held five meetings sp
farandthe Sixth meetng iskkely to heldn New
Dellthis year .

(b) and (c) in the meetings of the Jomt
Working Group held so far, both sides are
seekingwashto narrow theirdifferences onthe
boundary in Order to arnve at a fair just and
multiply acceptable solution Thereis acknowl-
edgmentnow thatpendingthis indiaand China
shall maintain peace and tranquiiity on the ine
of actual control

{d) The ajeaunder occupationby Chinaas
oon December31, 1992 m Jumma & Kashmir
isapproximately 38 000sq kms Inaddition, in
the so-called Sino-Pakistam ‘Boundary Agree-
ment’ of 1963, Pakistan has illegally ceded
approximately 5120sq kms of indiatemtoryin

Palastan OccupsadiKashmirto China
I1S1Conspiracy
6655 SHRIHARIKISHORE SINGH

SHRICHANDRAJEET YADAYV
SHRITARACHANDKHANDELWAL

Wilithe Mirusterof EXTERNTAL AFFAIRS
bepleasetostate
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(a)whetherthe Govemmentare aware ofthe
recent reports regarding Pakistan's Inter-ser-
vices Intelligence (IS1) conspira.y and nexus
betweenthe Pakistaniand india syndicatesto
start acivitwar inthe country,

(b) i 50, the details thereof and the reaction
ofthe Governmentin regardthercto,

(c)whetherthe Govemment propose totake
up the matter atthe international fore, and

(d)it so, the details thereof ?

THEMINISTEROF STATE INTHE MINIS-
TRY OF EXTERNAL AFFAIRS (SHRIR L
BHATIA)" (a)and(b). Govemmentare awaie
of Pakistan aiding and abetting teiionsm di-
rectedagainst india and ofits organised support
and involvement with elements in Incha in sub-
versive activities

Government 1s fully resolved to counter
these efforts and will take alimeasuresto safe-
guardnational secunty

(c)and(d) Govemment have andwilicon-
tinue to apprise the intemational community of
the factual position regarding Pakistan’s in-
volvementwithtearonsmdirected against In-
dia Theretsgrowingmntemationalconcematthe
support that the terronsts receive from Paki-
stan

APRIL 26,1993
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{Transiation]

TV Relay Centred4 atknagronein
Madhya Pradesh

6656 SHRIRAMESHWAR PATIDAR Wili
theMinister of INFORAMTION AND BROAQ-
CASTING be pleasetostate

(a)the number of low power and high power
TV relay Centres functioming inthe country at
present State-wise

{b) whether the Government propose toset
up a TV relay centre at Khargone district in
Madhya Pradesh,

(c)ifso thedetails thereof and
{d)ifnot the1easonstherefor?

THE MINISTER OF STATSE OF THE
MINISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGHDEQ) (a)intor-
mationis giveninthe Annexure

(b) to (d) A low power TV transmitier is
alreadyin operationat Kharagone nWestNimar
district of Madhya Pradesh Parts of the distnict
alsorecaive TVservicefromthe highpower TV
transmitter at Indore subject to local terrapn
conditions Thereis noproposal atpresentto set
upmore TV transmitters inthe district Funther
expanston of TV setvice in the distiict would
dependupon future availability of resouices tor

the purpose
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FoodProcessingIndustriesinMadhya
Pradesh

6657. SHRIMAHANDRA KUMAR SINGH
THAKUR: Will the Minister ot FOOD PRO-
CESSING INDUSTRIES be please to state:

(a) whether the Union Government have
receivedanyproposals fromthe State of Madhya
Pradesh for registration of tood processingin-
dustries during each of the fast two financial
years.

(b)ifso.the details thereot: and
ic) the action takenthereon, district-wise?

THEMINISTEROF STATEIN THE MINIS-
TRY OF FOODPROCESSINGINDUSTRIES
(SHRITARUN GOGOW: (a): to (c). Underthe
New Industrial Folicy inJuly, 1991 entreprenuers
ofthe Industrialundertakings are required tofile,
only a memorandum of information with the
Secretariatfor Industrial Approvals (SIA) inthe
Ministry of Industry for manufacture of articles
notcoveredbythe compuisorylicensing. As per
available miormation for the penod ending
Feburary, 1393, 1993 Industnalt bntrepreneurs
Memoranda (IEM) have been filed tor food
processingindustries. SofarasMadhyaPracdesh
r=econceined, 157 IEM have beenliledtill De-
~omber. 1992 involving an investment of Rs.

APRIL 26, 1993

Written Answers

15460crores. Besides,ason1.1.1993, Madh
Pradeshhad 66 number of fruit and vegetal
processing units and 266 sweetened aerall
water units licenced under the Fruit Prod
Order (FPO) 1955. During 1991, fourlicenc
including three in home scale were gran
under FruitProductsOrderinMadhya Prade:
In 1992, 10licencesincludingfourinhomesc
category were granted.

Civil Aviation and Tourism Facilities
Rajasthan

6658. PROF. RASA SINGH RAWAT:
the Minister of CIVIL AVIATION AND TOU
ISM be pleasedto state:

(a)the amountallocatedforthe developm
ofcivilaviationandtourismfacilitiesin Rajasth
during each ofthe last three years;

(b) theachievementsmadethereof;and

(c) the names of the schemes which
pendinginthisregard?

THEMINISTEROF CIVILAVIATION
TOURISM (SHRIGHULAM NABI AZAD):
and (b). Theamountallocated andelapsed:
civilaviation andtourismfacilities in Rajasth;
duringthe lastthree years isasunder- -
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{c) No scheme relating to Civil Aviation
faciity is pending A scheme forwayside ameni-
ties at Shiva on Jisalmer-Bikaner high-way
relatingto Tourism s pending.

[English)
Digital Technology inBombay

6859, PROF. RAM KAPSE: Wil the Minis-
torof COMMUNICATUIONS bepleasedtostate:

(a) whetherthe work of digital networkisin
progress and the second generation digita
switching technology is proposedtobe made
available in Bombay nextyear; and

(b)if so, the details thereof.

THEMINISTER OF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH

RAM); (a) Yes, Sir.

(b)Onesecondgeneration digital switchhas
alreadybeencommissionedwithmainswitch at
Fountain -3 (6K lines) ad remote units at Thane
(4xlines). Duringthe year 1993-94, 40L lens of
sametypeis likely tobe commissioned.

TV CoverageinTamilNadu

6660. SHRIN. DENNIS: Wiltthe Ministerof
INFORMATION AND BORADCASTING be

pleasedtostate:

(a) the areas m Tamil Nadu which are not
covered by Doordarshan network;

(b) whetherthe Govemment have receved
Any representation from the Govemment of
Tamil Nadufor éxtendingthe TV coverage; and

(c)ifso, the stepstaken by the Govemment
mnthisregard? .

THE MINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND
BROADCASING (SHRID.P. SINGHDEO): (a)

APRIL 26,1903
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Alithe districts of Tamil Nadu are, at present,
coveradby TV service either wholty or partially.

(b) Yes, Sir.

(c) A high power transmitter at
one each at Aroct, Rajpalyam, Aranai
Gudiyatam am and Pattukottal and a very fow
powar transmitter at Udumaipe¥'are under
implementation in Tamil Nadu. in addition,a
highpowertransmitteris envisagedtobesetup .
at Kumbakonam, subject to availability of re-
SOUICES.

Saleof TIDC Hotels

6661.OR. LAXMINARAYAN PANDYA:
SHRIGURUDAS KAMAT:

Willthe Minister of CIVIL AVIATION AND
TOURISMbepleasedtostate:

(a)whetherthe ITDC hadshort-iisted certan
leading intentional hotel chans forthe partial
asale of some ofits hotels;

(b) if so, the details thereof including the |

terms and condtions of proposal and the final
result

{c) whetherbids are also likely tobe invited
for certain other hotels as well;’ and

(d) i sothe comparative terms and condi-
tons and also the position as of now?

THEMINISTEROF CIVILAVIATIONAND
TOURISM(SHIGHULAMNABIAZAD).(a) No,
sir

(b)Doesnotanse

(c) Atpresent there is no proposalto invite
bids for ather hotels for partial sale

(d) Does notanse
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DevelopmentofHassan-Belur-halebid
Triangle

6662. SHR! G. MADEGOWDA: Will the
Ministerof CIVILAVIAITONAND TOURISMbe
plaasstosiate:

(a) whetherthe Govemment have chosen

Hassen -Belur-Halebid tnangle as a special
tourism ares;

{b) if so, the amount spent so far for the

VAISAKHAS, 1915 (SAKA)
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{d)thedetails of the developments and other
faciities provided dunng 1992-93 at these
places?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAMNABIAZAD): (a)
No, Sir. However, the Govemment of indiahave
identified Bangairoe Mysore Hassan as one of
the Travel Cwcuit Under National Action Planfor
Tounsm.

(b)to(d). The Central Department of Tour-
1sm hes extended financial assistance amount-

developmentofthesetouristplaces; ing go Rs., 108. 40 iakhs for development of
Toursminfrastructurefaciliihes atbelur, Halabid
(c)theamountproposedtobespentdunng  and Sharvanabelgola as perthe details given
1993-94;and below- .
8! No. Name ofthe Proysct Amount Sanctioned
(Rs inlakhs)
1 Construction of tounst resthouse 3246
tounstdormitory and
Canteen Block at Belur,
Hassam Distnct.
2. VistorsCentreat 2000
Hoysala, Halebid
3. Constructionof XatnNiwas 39.94
atSharavanabeigola
4 Public Convervences one each 16.00
atBelur & Halebxdandtwo
atSharavanabeligola
{Translation} 1993;and

Dams Under Narmada Project inM.P.

6663 SHRISATHANARAYAN JATIYA
Wili the Mimister of WATER RESOUCES be

pleasedtostate

(a) the details of progress made in respect
ofeachofthe damsbeingconstructedinMadhya
PradeshunderNamadaProjectuptoMarch 31,

(b)the details of the amount sanctioned by
the Union Govemmentioreachofthedams and
multipurpose dams in Madhya Pradesh for
1993-947

THEMINISTEROF STATE INTHEMINIS-
TRY OF URBAN DEVELOPMENT ANDMIN-
ISTRY OF WATER RESOURCE(SHRI P K
THUNGON) (a)and(b) Iinformation 1sbeing



107  Whitten Answers

collected and will be laid on the table of the

[English]
Potato Based Industriesin Orissa

6664. SHRIK. PRADHANI: Willthe Minister

of FOOD PROCESSING INDUSTRIES be -

pleasedtostate:

(a) whether the Union Government have
receivedany proposal for setting up of potato
based food processingindustries nOrissa;

(b)if so, the details thereof;

(c) whetherthe Union Governmentpropose
to encourage potatobased food processingin-
dustriesinthe State; and

(d) if so, the details thereof?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF FOOD PROCESSING
INDUUSTRIES (SHRI TARUN GOGOI):.(a)
No, Sir.

(b) Does notarise.

(c) and (d). The Ministry is implementing

severaldevelopmentplanschemesunderwhich

assistance is provided to State Government
undertakings, joint sector underiakings, coop-
eratives, voluntary opganisationsetc. forsetting
up/upgradingfoodprocessingunitsin different
states. Potatobasedfoodpressingunitsare also
eligible for availing such assistance.

Letters fromMembers of Parliament

6665 PROF. UMMAREDDY
VENKATESHWARLU : Will the Minister ot
COMMUNICATONSbepleasediostate;

- {a)whether any instructionshave beengiven
to GGeneral Managers of Telecomoteach State

APRIL 26,1993
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to respond immediately to letters from Mem-
bers of Parliament;

(b)ifso, the detailsthereof;

(c) whether these instructions are not fol-
lowedbythem

(d) i s0, the details thereof; and

(e)the stepstaken orproposedtobetaken
by the Governmentin this regard

THEMINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) Yes, Sur.

(b) Fromtime totime suitable instructions
have been issued in this regard to the Chiet
GeneralManagers ofthe Deparntmentfor prompt
acknowledgment/attention. ropliestothe com-
munications received from the Members of
Parliament. The Heads of Telecom .Circles,
etc. have alsobeen askedto keep astrictwatch
onmonthly basis on disposal of such lettersto
avoid any delay in replies to such letters.

(c) Nosuch instance of non-compliance of
instruchons has cometonotice inthe recent past

(d) and (e). Does notarise.
Air Station Building at Rourkela,
Orissa

6666. KUMARI FRIDA TOPNO: Will the
Minister of INFORMATION AND
BORDCASTINTGbepleasedtostate:

(a) whether the building for AR station at
Rourkelain Orissa has been constructedsince
longy; '

(b) if so, the reasons tor not installing the
equipment’sthere; and

(c) by when the station 1s likely 1o siart
tunctioning? '
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THE MINISTER OF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGH DEO) (a)and
{b) Construction ofthe building lor local radio
stationat Rourkelais neanngcompletion Tech-
nicahinstallation of equipmentis alsoinprogress

(c) The radio station 1s expected to start
functioningdunng 1993-94

Agreement with Cable News Network
(CNN)

6667 SHRIV SREENIVASAPRASAD
SHR!IG DEVARAYANAIK
SHRIMOHAN RAWALE

Will the Minsster of INFORMATION AND
BROADCASTING be pleasedtostate

(a) whether the Doardarshan has entered
intosome agreement withthe Cable News Net-
work of America,

(b) it so, the details in the regard, and

{c)the terms and conditions of the agree-
mentreachedbetween Doordharshanandthe
CNN?

THC MINISTER OF STATE OF THE MIN-
ISTRY OF INFORAMTION AND BROAD-
CASTING (SHRIK P SINGH DEO) (a) No
Sir

VAISAKHA6. 1915 (SAKA)
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(b)and(c) Donotanse

Electronic Exchangesin Country

6668 SHRIHARADHANROY Wilithe Min-
1sterof COMMUNICATIONS bepleaseto state

(a)the number of electronic exchangestfunc-
toruingineachstate, atprasentandthe number
of those under construction and the time by
which these exchanges are likely to become
functional,

(b) whether any scheme 1s under consider-
ation to set up more electronic exchanges in
furture, and

(c)ifso, the details thereof?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) Atpresent, atotal of 12378 Electronic
Exchanges are working i the country 44 new
electronicexchanges are underinstallation and
willbeprogressively commissionedduring 1993-
94 Slate-wisedetatls are givenin the statement
aftached

(b) Yes, Sir
(c) 3389 Electronic exchanges of vaiious

types are planned to be commissioned during
1993-94 (details in statement-1l)
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Extension/Modernisationofirrigation
Projectsin Kerala

6669 SHRI THAYIL JOHN ANJALOSE
Willthe Ministerof WATER RESOURCES be
pleasedtostate

{a)whetherthe GovemmentofKeralahas
submitted any proposal for the extension/
modernisation of some irngation projects

(b) the detasisthereol and

(c) the action taken by the Government
thereon?

THE MINISTER OF STATFE IN THE MINIS-
TRYOF URBANDEVELOPMENT ANDMIN-
ISTER OF STATE IN THE MINISTRY OF
WATER RESOURCES (SHRI P K
THUNGON) (a)to(c) Modemusation of Neyyar
Irngation Project of Kerala at an estimated cost
ofRs 1724 55lakhswas recewvedinthe Central
Water Commissionin6/92 Onexamination it
hasbeen observedthatthe Projectreporthas
notbeenformulatedaccordingtothe guidelines
forpreparation of detailed project reports The
observation the report have been commun:

VAISAKHA 6, 1915 (SAKA)
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catedtothe State Governmentn 8/92 for sub-
mission of modified repont

[Translation)
Power Generation Capacity in Gujarat

6670 SHRIDILEEPBHAISANGHAN! Wil
the Minister of POWER be pleasedto state

(a) whether some proposals are pending
for approval with the Union Government for
increasing the power generation capacity of
existingpowerplants in Gujarat

(b)ifso thedetailsthereof and

(c)the names of the power plants where
additional power generation capacity is hkelyto
becreated dunng 1993 94?

THEMINISTER OF STATE IN THF MIN-
ISTRYOF POWER(SHRIP V RANGAYYA
NAIDU) (a)and(b) Thefollowingproposals for
increasing the powetr generating cap icity of
existing power plants in Gujarat are under ex
aminationinthe Certial Electncity Authority

SI Nameofthe "Exsting capacity " Proposedcapacity
No Power Station nstalled Fxtension
mMw) (Mw)
"1 Gandhinagar TPS 2x120+2x210 T 1x210(Umn 5) -
Distt Gandhinagar
2  Wankbon TPS 6x210 1x210(Unt-7)
Distt Kheda
3 Ukai Hyderoelectric 4x75 Capac ity Additionofabout 7°»
project 21MW) of instalied capacity

(c) A Capacity addition of 45 MW fromthe
Utran Stage-1 TPS and 200 MW through the

proposedtobe achieved
through renovation and
ndenusation ot existingunits

Kakrapat Atomic Power Station Unit 21s pro
poseddurnngthe year 1993 94 in Gujarat
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Doordarshan Kendras in Maharashtra
6671. SHRIMANIKRAOHODLYAGAVIT:
Will the Minister of INFORMATION AND
BROADCASTINGbe pleasedtostate:

(a) the number of T.V. transmittersinthe
Southem State;

(b)whetherthe Govemmentpropose toset
up Doordarahsan Kendrain different regions of
MaharashiraSate; and

(c)if so, the detalistherefore?

APRIL 26,1993
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THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P.SINGHDEO): (a)Atotal
numberof 124 TV transmitters of varying pow-
ersare, atpresent, functioninginthe Southem
States/Union Tenritories viz, Kerala, TamilNadu,
Andhra Pradesh, Kamataka, Pondicherry,
Andamané& Nicober isiands andLakshadweep.

(b) and (c). 2 highpower transmitters, 10
low power transmitters and 4 very low power
trangmitters are under implementation/envis-
aged-to be set up, in different regions of
Maharashtra State, as giveninthe statement
atiached.



122

VAISAKHA S 1915 (SAKA) Whtten Answers

Written Answers

121

£ Payy unyrhy ) BQUUPYNILE b HDe 1§t 44
! 1efuey jer
i revung aung
{ abiawn peqeuesQ
i uoebie{ uuebiep
i pya L fedApy . indiapuey)
i uoebuwieyy eueyping
t eleypieyy jeAeiuy
wiysemm
4 oYY ejoNY
i swwebueg 1ebeupawyy
felo] 1d7A 1d7 LdH asig

9)BIS BNYSBBYBWN Ut 41 13S 8q 0; PABESIAUG LONBIUSWIAWI JOPUN SIBPNLSURI] AL

AN3W3LVLS



124

APRIL 26, 1993 Witten Answers

123 Wntten Answirs

lejwisuel ) J1omod mo Liep 1d7A
: JojusURI | JOMOd MO id1 -

Iapnsues | 19Mod UbiH 1dH

- pueba
L . 1eyBueButy - eypieM
1] - inejue) - Sinpnypuig
1 - inpy - ndetoys
el 1d7A 1d1 AdH pusg




125 WnitenAnswers
Piiterage/Seliing of Desu Properties

8672 SHRI RAJNATH SONKAR
SHASTRI Will the Minister of POWER be

pleasadtostate

(a) whether alleged cases of pdferage and
ilegal seling of Deltw Electnc Supply Undertak-
ing properties have cometo hght recently,

(b) 0, the detailsthereof, and

(c) the action taken by the Government
aganstthe persons nvolvadinthesecases?

THEMINISTEROF STATEINTHEMIN
ISTRY OF POWER (SHRIP V RANGAYAA
NAIDU) (a)to(c) Thecasesoftheftof DESU
property including cables, street hght fithings
elc havebeenoccumng fromtmetotme The
reports of thelts are lodged with the Police
DESU has requested the police authones to
expaditer nvestgations nsuchcaseswitha
wviaw to bnnging the cuiprts to book and for
racovery of the stolen property

Doordarshan Expansion Programmesin
"MP.

6673 SHRIPARASRAM BHARDWAJ
Wil the Minister of INFORMATION AND
BROADCASTINGbe pleasedtostate

(a) whether there 1s any scheme for
Doordarshan expansion in Madhya Pradesh
dunng 1993-94, and '

(b)f s0, the detarls thereof?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGHDEOQ) (a) and
(b) Besides establishment of Satellte untink-
ingfacuity at Bhopalfor the purpose of relay of
regional service programme and augmentation
of power of the TV transmitter at Jabalpurirom
1 KW (intenim) to 10' KW, Low power transmut-
ters at Data, Joaa, Abrajpur, Kukadeshwar and

VAISAKHA 8, 1915 (SAKA)
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very low powaer transmitters at Parasia are
envisagediobesetup dunng 1993-94nMadhya
Pradesh The Programme Generabon Facilty
(PGF)Centre at Raipuris alsoenvisagedtobe
commissioned dunng 1993-94 )

{ Transiahon]
Doordarshan Studios in Maharashtra

6674 SHRIVILASRAONAGNATHRA®
GUNDEWAR Willthe Minister of INFORMA.-
TION AND BROADCASTING be pleased to
slate

(a) the cntena adopted for setting up
Doordarshanstudio centers inthe country,

(b)the numberof Doordaishan stucko cen-
tresforwhichfoundation stone were laxd dunng
the last two years in Maharashtra

(¢) thenumber our of them constructed or
underconstruchion and

(d)the distnct wise details thereof ?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGHDEOQ) (a) The
establishment of programme productionfacih-
besatdifferentplacesby Doordasrshas broadih
govermedbythelollowingparameters -

(1) Establishment of Prcgramme Produc-
tion Faciliies atthe Capital of each State This
1s in accordance with the longtem objective to
provide pnmary “(regional) service in each
Statenthelanguage ot the respective State

(u) At selected centres other than State
Capitaistocentretospecial areaneeds

(b} No foundation stone has beenlaid for
any Doordarshan Studio CentreinMaharashtra
dunngthelasitwoyears

(c)and (d% Donotanse
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Revival ofjunderpet Airport, Tamil Nadu

6675 SHRIP P KALIAPERUMAL Will
the Minister of state of CIVIL AVIATION AND
TOURISMbe pleasedtostate

(a) the area of iand covered by the aban-
donedairport in Ulunderpet, Tamit Nadu

(b) whetherthere s any proposaltorevive
theairport, and

(c)fso, the details thereof?

THE MINISTER OF .CIVIL AVIATION
AND TOURISM (SHRIGHULAMNABI AZAD)
(a) The airdrome at Ulunderpet in Tamit Nadu
belongsto Indian AirForce Ithastworunways
of dmensions 60001t x 150t and4800ft x 150
it

(b)and(c) The National Aiports Authonity
has no plan to revive this airport

[ Translation]

Telephone connections from Villages
to CitlesINRUNGAR

6676 SHRI MOHAN SINGH
(FEROZEPUR) Wilithe Minister of COMMU-

APRIL 26,1993
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NICATIONS be pleasedtostate

(a)the numberof villages ot Purjab which
have been connected with the cities through
telephonelines underthe scheme ofconnecting
villages to ciisthrough telephone, and

{b)the number of villages proposedtiobe
connected during 1993-94

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI
SUKHARAM) (a)Ason31 3 1993, thenumber
of suchvillages s 4056

(b) 3000 Panchayat Villages
[Enghsh]
Laying of Underground Cablein Orissa

6677 DR KARTIKESWARPATRA Wil
the Minister of COMMUNICATIONS be pleased
tostatetho number of undergroundcable inkm
network lard so far in Ornssaandproposedtobe
laidin 19973 94 dhstrict-wise?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS(SHRISUKH
RAM) District wise cable laidforlast4 years
(from 89-90t0 92-93) and proposedtobe laid
duning 1993-94 s asfollows
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Telephone Connections in Saurashtra
Region, Gujarat

6678 SHRICHANDRESH PATEL. Wilithe
Mirusterof COMMUNICATIONS be pleasadto
state

(a) whether new telc phone connections
have been sanctioned from M P’s and other
VIP's quotas and general categones dunng
January 1990toMarch 1993 inthe distncts of
Saurashtra regionof Gujarat;

(b) it so, the details thereof, separately,

(c)whetheralithe sanctionedtelephones
have beennstalied, and '

=" (d)fnot, thereasonsthereforandthetime
bywhichthese are likely tobe installed?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) Yos Sir

{b) Details of suchtelephories, distnctwise,
insasurashtraregion s as follows

S! Nameofthe  No oftelephone SI Name of No oftelsphone
No Distret Connectons sanc- No the connections
toneddunng Distnct sacnhoned
January 1990 dunngJanuaty
toMarch 1993 1990to March
1993
1 Rajkot 2] 4 Junagarh 21
2 Bhavnagar 2 S Amroh 15
3'Jamnagar 2l 6 Surendra =3
nagar
{c) Alithe télephones have been installed (6) Some of the sactions have been issued
exceptthe ones which are non-feasible only recenity and the action to provide
telephone connections early is being
taken after observingusual departmental
(d) Reasonsfornotprovding the remaining formalities
telephones

(1) Some parties cancelled their demand,
(2) party's pramises are under construction,
(3) Party’s locations tobe confirmed,

'(4) Party has not registered hus demandtor
telaphone,

(5) Party has not paid the Demand Note
(necessary depositamount), and

Panding connections are likely to be pro-
vided mmedsately after completion of required
formalites

[ Transiaton)

Telephone Rentfor Commerciaiand
Domestic Services

6679 SHRI CHHITUBHAI GAMIT Wilithe
Minister ot COMMUNICATIONS bepleasedto
siate
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(a) whether the Government propose to

adoptdifferent rent system forcommercial and
domestictelephone services; and

(b} if so, the details thereof?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS(SHRISUKH
RAMY): (a): No, Sir. Atresenttheiris no specific
proposal:

(b) Does notarise in view of (a) above
T.V.SerialOnTansen

6680. SHRIMAHESHKANQODIA" Wilithe
Minister of INFORMATION AND BROAD-
CASTINGbepleasedtostate

(a)whetherT V senalon Tansenispend-
ingfortelecastwith the Doordarshan; and

(b)ifso,bywhen itis ikely tobetelecast?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGH DEOY (a) No,
Sir

VAISAKHA6, 1915 (SAKA)
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(b)Doesnotarise.

Construction of Dbbidarshan/Air
StudiesinU.P.

6681 SHRIRAJENDRAAGNIHOTREWil
the Minister of INFORMATION AND BROAD-
CASTING bepleasedtostate

(a) the details of the Doordarshan and
Akashwani studios under construction in Uttar
Pradesh;

(b)thepresentconstructionstage ofthese
studios; and

(c) the estin ated cost of construction of
these studios?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK.P SINGH DEO):(a)to(c).
The details of Doordarshan studies and AIR
statons with studiofaciities underimpiemen-
tation/envisagedto be set up in Uttai Pradesh
aregiveninthe statement.
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Capacity of Telephone ExchangesinU.P.
6682 SHRISATYADEP SINGH
SHRiBRIJBUSHAN SHARAN

SINGH

Willthe Minister of COMMUNICATIONS
bepleasedtostate

(a) the installed capactity of the telephone
exchanges in Uttar Pradesh

(b)whetherthe saidcapactyissufficientas
perthe demand of the State

(c) whether the Government propose to
increasethe capacity of te ephone exchanges,
and

(d)fso thetime whichthecapacity ofthe
telephone exchanges is ikelyto be increased
andthe year upto which the watting list of new
telephone connections islikleytobe cleared as
aresultthereof?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) The installed capacity of the tele-
phoneexchangem Uttar Pradeshason31 393
15577758

(b) No, Sir
(c) Yes, Sir

(d) The capacity of exchanges 1s baing
increasedeveryyearaccordingto development
plans programmed on the basis of waiting st at
the stationsandavailable resources Thewating
hists are being cleared upto a specify date on
expasnsionotanexchange As perthe objec-
tives of the eighth five year plan of the Depart-
ment, the waitingpenodfor obtainingtelephone
connectionunderNonOYT generalcategoryin
large telephone system areasistobe restncted
to two years whereas the telephone system
areasistobe restnctedto two yeas whereas thg
telephones willbe provided practically on de-
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mand in small system, areas and rural and
tnbal areas by the end of the plan peniod

[Enghish]
T.A.C.InMaharashtra

6683 SHRIDHARMANNAMONDAYYA
SADUL Will the Minister of COMMUNICA-
TIONSbepleasedtostate

(a) whetherthe Telecommunication Zonal
Consultative Commitiee of Maharashtracircle
have notbeen consttuted uptothe endof Febru-
ary, 1993

(b) lfso, the tesdondtherefor and

(c)the actrontaken’proposedtobetakento
constitute allsuchcomnuttees”

THEMINISTEROF STATE OF THE MIN
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) Thereareno zonal Telecommunica-
tions Consultative Commitiee as such How-
ever, thereis a Telecom Advisory Commuittee
forMaharashtra Circle constitutedon 10 4 1992

{b)and(c) Doesnotanse
[Translation]
Pay Phones in Uttar Pradesh
6684 DR LAL BHADUHRAWAL Wilithe
Minister of COMMUNICATIONS bepleasedto

state

(a) whether‘Pay Phone’connections have
been provided in Uttar Prudish,

(b) if so, the places where connections
havebeen providedtothe persons belongingto
Scheduled Caste handicapped and economi-
cally baockward classes,

({c) whetherany irregulanty have beenno-
ticed inproviding these telephone connections,
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(d) f s0, the details thereof; and

(e) the actiontakenbythe Governmentin
this regard?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) Yes, Sir

(b) Pay phones are allotted liberally to all
those who volunteer for the same including
scheduledcates, handicapped and economi-
cally weaker sections of society As such,
categorywise statistics are not maintained

(c)to(e) Requiredinformation s being
collected and will be laid on the Table of the
House

[Enghsh]
Premises ofindian nﬁissions

6685DR Y S RAJASEKHAR REDDY
Willithe Minister of External Affairs be pleased
tostate:

(a)the countnes whereindian missions are
functioning intheirown (purchased) premises,

{b)thecountneswhereIndianmissionsare

functioning in rented promises,

(c)the total annual expenditure being in-
curredby the Governmentonthese rented pre-
mises; and '

(d) whetherthe Government have takerv
proposetotake any stepsioreducetheexpen-
dure?

THEMINISTEROF EXTERNALAFFAIRS
(SHRIDINESH SINGH) (a)and(b) Statement
| and Il showing two hsts of indian missions
whichare funcboning in govemnment owned and
rented premise are placed on the table of the
House

(c) Thetotal énperwdiiture incurred by the
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Covernment onthese rentedpremisesin 1991-
92wasRs 52,95,33,000(Rupeesfifty-twocrore
ninety five lakh andthnty-three thousand)

(d) With a view to reduce expenditure on
rental of premises for our missions, the Gov-
emment has beenfollowingapolicy of contract-
ingourown office and residential accommoda-
tionandtopurchase suitable built-up properties
wherever appropnate
STATEMENT

Indian Missions Posts which are
Funetioningin Government-owned Premises

1 HighCommussionof india, ACCRA
2 Embassy of India, Amman

3 Embassy of India, Ankara

4 Embassy of india, Antan ananvo

5 Embassy of india, Athens

6 Embassy of India, Bangkok

7 Embassyofindia, Beying

8 Embassy of india, Bonn

9 Embassy of India, Brusrels

10 Embassyof india, Budapest

11 Embassy of india, Buenos Aires
12 Embassy of intha, Cairo

13. High Comnussion of India Canberra
14, Embassy of India, Caracas

15 High Commussion of india Colombo

16. Embassy of Indka, Copenhagen
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17. Embassy of India, Damascus

18.Consulate General of India, Dubat
19. Consulate General of India, Dublin
20. High Commissionof India, Harare
21. Embassy of india, Helsinki ‘
22. Commussion of india, Homgkong

23. High Commussion of India Islamebad

24.Embassyofindia,Jakarta -

25. Consylate General of India, Karachi
26. Embassy of India, Kathmandu
27.Embassy of India, Khartoum

28. Embassy of india, Kinshasa

29. HighCommission of india,
Kuala Lumpur

30. Embassy of India, Kuwait

31. High Comnussion of india, Lagos
32. High Commussion of India, Lilongwe
33. Embassy of india, Lima

34. Embassy of indir Lisbon

35. High Commussion of Indka, London
36. High Commissginof india, Lusaka
37.Embassy of India, Madrid

38. High C;rmmssionoi india, Mahe

39. Embassy of Incka, Manila

VAISAKHA 6, 1915 (SAKA)
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40. Consulate General of india. Meden

4.1.Embassyoﬂnd|a, Mexico

42. Embassy of India, Moscow

43. Consulate General of Incia, New York
44.PermenentMissionof india, New York
45 HighCommission of india, Nocosia
46. Embassy of India, Oslo

47. High Comnussion of Indha, Ottawa *
48. Embassy of India, Pans

49. High Commission of Incha,
Portof Spain

50. Embassyof india, Rabat

51.Consultate General of incha, San
Francisco

52. Embassy of india,Santiago

§3. Embassyof india, Seoul

. 54. HighCommussion of india, Singapore

55. Embassyof inda, Tehran
56. Embassyof India, The Hagne
57.Embassy of india, Thimpu

58. Embassy of India, Tokyo

§9. Embassy of india, Tunis

60. Emabssy of india, Vienna
61. Embassyof Incha, Warrsaw

§2. Embassyotindia, Waﬂnwptm
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63. High Commission of india, Windhoek
= STATEMENT-I

indian Mission/Posts Which Are
Funtioning in Rented Premises

1. Embassy of India, Abidjan

2. Embassy of india. Algiers

3. Embassy of india, Abu Dhabi

4. consulate Geraral of India Aden
5. Embassy of India, Addis Ababa.

6. Asstt. High Commission of India,
Birmingham

7. Embassy of India, Brasilia

8. Embassy of india, Berne
9.Embassy of India, Baghdad

10. Embassy of india, Bahrain

11. Consulaste General of India, Chicago
12. Embassy of india, Beirut

13. Embassy of India, Blalgrade'

14. Berlin Office of E/1, Berlin

15. Embassy of India, Beme

16. Embassy of india, Bu_charest

17.Consulate Generalof India, Chiangmi

18. Assistant High Comission of India,
Chittagoing

19. High Commission of India.
Dar-es-Salaam
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20. HighCommission of india, Dhaka

21.Embassy of India, Doha
22. Consulate General of india, Frankfurt,

23. PermanentMission of Indiato
~ UN,Geneva

24.High Commissionof India, Georgetown.
25. High Commission of India, Gaborone
26. Embassy of India, Hanoi.

27.Consulate General of India, Ho
ChiMinh City. -

28. Commission of Indian, Hongkong

29. Consultate General of India, Hamburg
30. Enibassy of india. Havana

31. Consulate General of India, Jeddah
32. High Commission of India, Kingston
33. Embassy of India, Kabul

34. Assitt. High Commissionof India, Kandy
35. Embassy of India, Kiev

36. Embassy of India, Luanda

37. High Commission of India, Male

38. Consulate General of India, Milan

39. Embassy of India, Muscal |

40. Embassy of India, Minsk

41. Embassy of India, Maputo

42. Commiission of India, Mombasa
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43 Embassy of India, Dakar

44 High Commusssion of india, Nairobi
45 Consulate Generalof India, odessa
46 Consulate Generalofindia, Osaka
47 High Commissionof india, PortLous
48, Embassy of India, Pagamaribo

49 Embassy of India, Phbiom PENH

50 Llausc;n Office, Phuntsholling

51 Embassyofindia Prague

52 Embassy of India, Pyong Yong

53 Asstt High Commission of
India Rayshaht

54 Embassy of Indha, Riyadh

55 Embassyofindia Rome

56 Consulate Generalofindia, St Dervs
57 Embassyofindia St Petersburg
58 Embassyofindia Sana a

59 Consulate Generalofintia Shanghat
60 Consulate Generalof india, Shiraz
61 Embassyofindia Sofia

62 Embassyofindia Stockholm

63 Consulate Generalof India, Sydney
64 Embassy ofIncha, Fashkent

65 Embassy of india Tel Aviv

66 Consulate Generalof india Toronto
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67 Embassy ot India, Tripol

68 Embassy of India, Ulan Bator
69 Consulate Generalof Indta Vancouver
70 Embassyofindia Vientiane
71 Consulate Generalofindia Viadivostak
72 HighCommussionof india Wellington
73 EmbassyofIndia Yangoon
74 Consulateofindia Zanzibar
75 Consulateof India Zahwdan
76 Consulate Generalof India Port Said
77 Embassy of India Almate

Power Connections in Delhi

6686 SHRIJEEWAN SHARMA Wilithe
Miruster of POWER be pleasedtostate

{a) whether the people of Deltn are being
denedthe electncity connections inunapproved
areas/clones even after having acceptedthe
money by Delhi Electric Supply Undertaking
andissuedreceipts thercior

{b)itso thereasonstherefor

(c)whethersome ofthe persons weregiven
powerconnections insucharcasevenafterthe
non-giving of connections of electricity to per-
sons who had made depuosits earlier

(d)yitso lhereasonsthereof, and

(e) the steps taken to provide slectitcity
connections nunapprovedareastochecktheft
of the electnicity?

THEMINISTRY OF STATEINTHEMIN
ISTRY OF POWER (SHRIP V RANGAYYA
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NAIDU) (a)to(e) Theelectricity connections
toindividualconsumers ntheunathonsedcolo-
rvesarereleasedby DESU oncompletonofthe
electrification work The delay in release of
connectons where the resxdents have depos-
nedthe development charges, 13 generally due
to non-complstion of the prescnbed commer-
cial formabties by the apphcants or delay nthe
compietion of electrification worknsomecases
due to non-availabilty of appropnate sites for
sub-stations, nght-of-way problems inlaying
thecablesetc Anyspecificcase ol discnmina-
tioninthe release of connechons canbe looked
intoby DESU for appropnate action Asperthe
policy of Deitu Admmnistrahon only the pre-1981
unauthonsed colornies are ehgible for electnti-
caton DESU hasintensified raxds agamst theft
of power, whichis acognzable offenseunder the
Inchan Electncity Act, 1910

Strike by Junior Telecom Officers

6687 SHRIC P MUDALGIRYAPPA
SHRIGOPINATHGAJAPTHI

Wikl the Minister of COMMUNICATIONS
bepieasedtostate

(a) whether junior talccuom officers
throughoutthe country have decidedtolaunched
anagtahon, ’

(b)if so, the detaiis thereof,

(c) the demands of the junior Telecom
officers, and

(d)thereaction ofthe Governmentthereto?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a)and (b) A notice dated 18 3 93for
Trade Union Action has been received from
Junior Telecom Officers Associabon The Trade
Union actions proposed by the Associationin-
clude

() Lunch/closing hourdemonstrations
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on3tstMarch, 93 atCGM/GM/TAMW/
TDE Headquarters

(v) Relay hunger stnke from 6th to 8th
April, 93 at CGM/GM Headquarters

(m) Dharagnon 16th Apni, 93from0800-
1700Hrs atCGM/GMTDM/Head-
Guarters

(v)Relay Hunger Strikeon27thand 28Apr,
93atCGM/GMTDWTDE  Head-

quarters

(v) Work according to Rule from 1000
Haurs on 27th Apnl, 93, till further
notice

(c thedemands ofthe Associationare -

(1) Creatonofabout4800Additonalposts
InTES Gr ‘B’sothat approximately
about 550 AEs, whofacereversions
asresultof recastingthe senionty hist
sequeitothe Court sjudgmentarenot
demoted and ali the officials senior
tothem as per the revised senionty
orderare promoted

(u) Secondlateral Advancement

(m) Abrogationof TES Gr 'B"qualifying
examnation

(v) Extendingbenefitofadvanceincre-
ment to Jogts directly entering the
Department with a qualification of
degree Iin Engineerning and
rationalsation of the number of incre-
ments

(v) Proper remuneration in the form of
Overtimesliowance forJTOperfum-
ing duties on bildiays beyond office
hours

(d) Thedemands have beenlocked into
Actionwithin frame where of Rules and direc-
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tives of the Court Judgment wouidbetaken

Dialogue s being held with the representa-
tives of the Association and they are being
persuaded notto resostto Agatation

Posting ofLetters

6688 SHRIMADAN LAL KHURANA. Wilt
the Miresterof COMMUNICATIONS bepleased
tostate

(a)whetherhss attenion has been drawnto
the news item captioned ‘posting letterto no-
where" appeanng inthe ‘ Hindustan Tmmes'
dated April 8, 1993,

(b)1s0, the detais of the salient points of
thenews-tems, and

(c) the actiontakenon each of the points?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF COMMUNCATIONS (SHRISUKH
RAM) (a) Yes, Sir

(b) Thefollowing points have been high-
lighted inthe news tem

()  Up-keepolPostOffice buddings, duty
and shoddy counters, mddferentbe-
hawviorofthe statt

(n) longwarting and delays at counter
specially in the last month of the
financial year; wartingin muttiqueues
foronetransaction,

(i) Latedelivery of mads inciudingreg-
isteredarticles and letterspostedand
deliveredwithin Delhs

(tv) Non-availabiity of P os working
roundtheciock

(c) Followingactionshavebeentakento
improve the postal service in Deltw,
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()  Mantenance of buildingsiscarned
outasperannualprogramme

(n) Complaints aganstpostal services
ncluding the misbehavir by the staff
are investigated promptly and suit-
able action istaken against the offi-
cials found guilty

(m) Nine new Post Offices have been
opened, addonal counters are pro-
vided dunng peak hours multipur-
posecourters havebeenprovidedto
minimuse the time for couriter transi-
tions n some post offices

(v) The timings of arnvat of the mails
dependupontheoperationofthetrans-
portAgencies ke Railways, Airinés
and Transport Closehaisonis main-
tained at the highest level with the
transportagencies

(v)  Deliveryof mails s frequently mors-
tored and remedial measures are
taken wherever delays are noticed

(w) Working hours of selected post of-
fices have beensustably structuredto
provide postaltaciliies to the public
upto 8 P* M on working days and
upto 1 P M onSundays holidays in
different locabihes

Water Release from Farakka Barrageto
Bhagirathi-Hooghly

6689 SHRI ZAINAL ABEDIN Wiil the
Minister of WATER RESOURCES bepleased
tostate

(a)the quantum of water usually released
to the BhagirathiHooghly nver systemfromthe
FarakkaBarrage dunngthepeak andieanpen-
ods respectively

(b) thequantum of water onginally planned
tobereleasedforimporovingthe navigabiiity of
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the said nver system and other purposes,

{c) whetherthere is any shorttall,
(d)fso, thereasons thereof, and

(e) the steps taken by the Governmentto
release the required quantumof water?

THEMINISTER OF STATE IN THE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHE MINISTRY OF
WATER RESOURCES(SHRI P K
THUNGON) (a) Thequantumofwaterreleased
into the Bhagirathi-Hoogly nver system from
the Farakka Barrage vaiigs from40 000cusses
to 12, 000 cuses during the peak and ica-n
penods respectively

(b)The quantum of water planned to be
released for improving the navigabiity of
Bhagrathi-Hooghly nver systemwas upto 40
000cusec ?

(c)to(e) Theshortfallinnotbeingableto
release ptanned quanium were due to lesser
arnvals of water nthe nver Ganga at Farakka
Inaddition Indiahasalsotoprovide forthe water
requirements in Bangladesh Discussionhave
beenheldwith Bangladesh tor augmentingthe
flows innverGanga

import of Foreign Films

6690 SHRIMATI MALINI
BHATTACHARAYA Wili the Minister of IN-
FORMATION AND BROADCASTING be
pleasedtostate

(a) whethet the import of foreign films 1s
likely to go up following the liberahisation of filmn
impont policy

(b) whether Govemmenthave anymecha-
nism for ensunng the quality of ilms to be
imported and

(c) if so the measures being, taken for
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imporntof Asian, Afncan & Latin Amertcan films

THE MINISTER OF STATE OF THJE
MINISTRY OF INFORMATIONM AND
BROADCASTING (SHRIK P SINGHDEO)
(a) It cannot be definitely said that the
liberalisation of import policy wilt always ieadto
increase inimpoits The exact position wiltbe
known only after the policy 1s in operation for
some more time

(b) Yes, Sir Only afilmwhichhaswonan
awardin any of the International FHim Festivals
notiied by Government orhas participatedin
any ofthe official sections ofthe notitied inter-
national Film Festivals orhas received good
reviews in prestigious film jounals notified by
Governmentcanbe imported Futther these
films are also required to be certified by the
Central Board of Film Cettsfication i1 accor
dance withthe guidelines prescribed under the
Cinematogiaph Act 1952

(c) The import policy 1s applicable to all
foresgn films at parand no specialmeasures can
betaken forimportottilms from an y particular
country

NTPCDues Against SEBs

6691 KUMARIPUSHPA DEVISINGH
Willthe Minister of POWE R be pleasedtostate

(a) the amount of tho National Thermal
Power Corporatior:dues on each State electric-
ity BoardasonMarch31 1993

L) whether the NTPC has offered some
incentives to the States in ordei to faciitate
promptpaymentof the amount due and

{c)ifs0, the details thereof?

THEMINISTER OF STATEIN THEMIN-
ISTRY OF POWER (SHRI P V RANGAYA
NAIDU) (a)the detaiis ofthe outstanding ofthe
National Thermal power Corporation (NTPC)
against each of the State Electncity Board



153  Wntten Answers VAISAKHA6, 1915 (SAKA) WnitenAnswers 194

Departments as on 31stMarch, 1993 ar'e fur- (LC) upon presentationof bilis by NTPC toany
nishednthe statementatiached bank Wherepayments aremade subsequently
through LC or otherwise withm a period ot one

(b)and(c) The NTPC aliows arebate of month from the date of issue ot bilis by NTPC
2 5%ontheamountpaidthrough L efterof Credst arebate of 1% s ailowed
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World Bank Assistance for Power
Projects

6692 SHRI DHARMABHIKSHAM Wil
the Minuster of POWER be pleased toreferto
reply gvento Unstirred QuestionNo 3970 dated
August 3, 1992 andto state

(a) whetherdiscussions with Worid Band
regarding funding of additional power projects
yielded positive results,

{b)f s0, the details thereof, and

{c) the time by whuch it is hkely to be
matenahse?

THEMINISTER OF STATE INTHE MIN-
ISTRYOF POWER(SHRIP V SANGAYYA
NAIDU) (a)to(c) Recently,aloanofUS$ 350
millionforimplementinga power systemdevel-
opment projectby the World Bank and discus-
sions arecoutuuingforthe otherprojects

Re-installation of Telephonesin Delhi

6693 SHRISANAT KUMAR MANDAL
Will the Minister of COMMUNICATIONS be
pleasedtostate

(a)whetheranynorms or guidelines have
been issued by his Ministry to the Mahanagar
Telephone Nigam Limited New Delhiforthe re-
nstallation oftelephones keptbythe subscnber
inDelhiinsafecustodyofthe MTNL whilegomng
abroad

{b) the number of such requests made by
the subscnbers onretumfrom abroadforthe re-
installation of theirtelephones which are pend-
ing at present for re-installation at their new
residences, and

(c)thetime by which such telephone are
likely to be re-installed, area-wise?

THE MINISTER OF STATE OF THE
MINISTERY OF COMMUNICATIONS (SHRI
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SUKH RAM;) (a) Yes, Sir

(b)and(c) No separate record 1s bemng
mantained of cases of safecustody of subscrib-
ersgoingabroad

[ Translation)
Helicopter Servicesin U.P.

6694 SHRI SANTOSH KUMAR
GANGWAR Wilithe Minister of CIVIL AVIA-
TION AND TOURISM be pleasedtostate

(a)thenumber of addiional places in Uttar
Pradesh proposedtobe linked with helkcopter
service dunngthenextyear and .

(b)tso thedetails thereot?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAMNABIAZAD) (a)
and (b) There is no proposal to ink vanous
places in Uttar Pradesh by helicopter services
PawanHans Limitedhas however enteredinto
anagreementtoprovide a helcoptertoacharter
who proposesto provide helicopter services on
Rishikeesh-Bagmath-Kendranath sectors with
ahelicopterbasedat Dehradun

Rural Eelectnficationin Assam

6695 SHRIPROBINDEKA Willthe Min-
isterof POWERbe pleasedtostate

(a) the names of projects under vanous
schemes of electnficationin Assamfor which
funds aid been sacntioned by the Rrual
Eelctniication Corproationdunng 1991-92, |

(b) the amount released for each of such
project sofar and

{c)thedistnct-wise namesotprojectssent
by the Assam State Electricity BoardtoRE C
for approvalduring 1992-93 alongwiththe latest
posttionineachcase?
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THEMINISTEROF STATE INTHEMIN-
ISTRY OF POWER (SHRIP.V.RANGAYYA
NAIDU): (a) Funds hadbeenaliocatedto Assam
during 1991-92under the folowing schemes:-

(i) REC Nomali Programme;
(i) RECMinimum Needs Programme; and
(i) REC Systemn Improvement Programme

{b) An amount of Rs. 600 lakhs was re-
leasedduning 1991-32to Assam State Electric-

tty Board as per thefoliowing details:-
Amount released
(Rs. n lakhs)
(i) REC Normal 100
() REC MNP 500
" Total 600

{c) No Project was submitted by Assam
State Electricity Board to REC for approval

dunng 1992-83.
Ovganisations of Fairs

6696. SHRIN. J. RATHVA Willthe Min-
ister of CIVIL AVIATION AND TOUR!ISM be

pleasedtostale:

(a) whether any fair was organised in
Calcuttain July, 1992 to encourage the inter-
statetourism;

(b)itso, the States participatedint;

{c)whether the Government propose to
organise such fairs in various States and Par-

ticularly in Gujarat, and
(d) #s0, the details thereof Statewise?

THEMINISTEROF CIVILAVIATIONAND
TOURISM(SHRI GHULAM NABI AZAD): (a)

VAISAKHA 6, 1915 (SAKA)
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Yes, Sir. ATravel and Tourism Fair was orgg-
nizedby apnvate entrepreneur in Caicuttain
July 1992

(b) The State Government of Assam,
Meghalaya Tripura, Mizoram, Onssa, Gujarat,
Rajasthan, Tami Nadu, Arunachal Pradesh and
the Union Terntory of Delhi participatedinthe
Fair, besides the India Tounsm Development
Corporation andthe Regional Director, Govermn-
mentof indka Tounst Office, Calcutta.

(c) and (d). The Central Department of
Tourism does notorgnise Fairs and festivals.
These are organisedeitherby pnvate entrepre-
neurs orby Stated Governments. Fororganising
Fairs and Festivals, State Governments seek
financial assistance from the Central Depart-
mantof Tounsm.

[Translation}

Rellefto Telephone Subscribers of
Ranchi, Bihar

6697. SHRI RAM TAHAL

CHOUDHARY:

SHRIKHELAN RAMJANGDE:

Wilithe Mimster of COMMUNICATIONS
bepleasedtostate:

(&) the number of complaints received
duringthelastthree years regardng theinflated
telephone bills in Ranchi region, Bihar and
bilaspurregion, Madhya Pradesh;

" (b)the number of complaints, outofthem,
foundgenuine andrehef/compensationgivento
thesubscribers; and

(c)the cntena adopted in this regard?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM): (a) to (c). The information has been
calledforfrom theconcemedunits andshalibe
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placed on the Table of the House.

Functioning of Rural Post Officesin
Gujerat

6698. SHRI KASHIRAM RANA: Willthe
Minister of COMMUNICATIONS be pleasedto
stals;

(@) the number of rural post offices in
Gujarat and the number, out of them, without

departmental bulldings;

(b) whetherthe Govemment have received

any complaints regarding poor functioning of
thesepost-offices locatedinthe niral avea; and

(c)ifso, thesteps takenbythe Govemment
foimprovethe functioning of these post-offices?

THE MINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) Thetotal number of rural departmen-
talpost offices inGuaratia 650 and outthem, 602
postoffices are without departmental buildings.

(b)No, 8ir.

(c) Thequestiondoes notanse.

(English}
FaxService

0680. SHRI PRAKASHV. PATIL: Willthe
Minister of COMMUNICATIONS be pleasedto
state:

(a) the detaiis of service provided to the
publicby FAX;

(b)themannerinwhichthe FAX service s
utilised; and

(c) the cities where this FAX service is
avadable atpresent?

THEMINISTEROF STATE OF THEMIN-
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ISTRY OF COMMUNICATIONS (SHRISUKH.

* RAM): (a)and(b). FAX service enable instant

transmission of documentinciuding handwnt-
fenmatenal, graphics, diagram, signatures, eic.
todistantiocations within orautside the country.
A telaphone subscriber can obtain a license
fromthe Deparntmenttouse FAX machine on
his fine, he license fee being Rs. 3000/~ per
annumn case thfaxfacility 8 for subscribers
ownuse. Fromhis FAXmachine, he cantrans-
mit documents to any similar FAX machme
connected tothetelephone network. The FAX
machine is procured and ownedby #ts user.

(c) Fax service 1s availabie in all cihes
where STD faciiity exists

Operation of Private Taxi Operstors

6700 SHRI  MULLAPPALLY
RAMCHANDRAN Wil the Miuster of CIVIL
AVIATIONAND TOURISMbepleasediostate.

(a)whetherpnvate taxioperators are regu-
larly payingthelanding charges, fuel charges
eic. tothe Govermnment:

(b)d s0, the detasis thereof; and

{c)inot, the steps bengtakento reakse the
duesfromthem? *

THEMINISTEROF CIVILAVIATIONAND
TOURISM(SHRIGHULAMNABIAZAD). (a)Q
10(c). Themiormation s beng collected and will
beiadonthetable ofthe House.

[Transiaton]

Construction of Projectin Foreign
Countries

SHRIH D.DEVEGOWDA
SHAINITISHKUMAR:

6701

Wilithe Minsster of CIVILAVIATION AND
TOURISMbepleasedio state
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(a) whethervanous departments working
under his ministry have signed contracts to
constnictseveral projects inforeign countnes
dunngeach ofthe lastthree years,

(b}t s0, the names of departments which
have signed contracts, the names of countnes
withwhomsuch contractshavebeensignedand
the names andvalue of theses projects,

(c) whetherworking capacity and efficiency
ofthese departments hadbeenevakuatedbefore
awarding themthese contracts,

(d) f so, the details thereof,

(e) whether losses hdav¢ been suffered
whileimplementingthesepto, octs, and

() it not, the total number of proejcts con-
structed dunng this penod and the externt of
profitmade?

THE MINISTER OF CIVIL AVIATION
AND TOURIMS GHULAMNABIAZAD) (a)No
enterpnise underthis Ministry has undertaken
construction of projects in foreign coun tnes
dunngthe lastthreeyears

(b)to(f) Donotanse

{Enghsh)
Japan Linking NPT with AID
6702. SHAI MANORANJAN
BHAKTA
SHRIGEORGE FERNANDES

SHRIBOLLABULLIRAMAIAH

Wil the Minister of External Atfairs be
pleasedtostate

(a) whether anytalks were held with Japan
onnon-prolyrtstion andnuclearissues dunng
March 1993,

(b)f so, thebroadfeatures of the outcome,
(c) whether the Government have con-
veyedtheirpnncipled stand on Non-Prolifera-
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tion Testy (NPT),

(d)itso, the response of thatcountrythereto

(e)whetherJapanhashnked adwith NPT,
and

{f) it s0, the details thereof?

THEMINISTEROF EXTERNALAFFAIRS
(SHRIDISNESH SINGH) (a) Yes S

(b) Indha - Japan bilateral alks on non-
prolferatuion atrelated issues, pursuanttothe
agreementbetween theindian andJapanese
Prime Ministers in June, 1892, took place on
March 12 1993 Dunngthe talks both sides
reviewed international developmentinrecent
years and the polices and approaches of Incha
aftd Japanwithrespectto nuclear disarmament
nuclear non-prohferation and nuclear
programmes, the Nuclear Non pro-tiferation
Treaty (NPT), the secunty environmentm Asia
regtonal approachesto nuclear disarmament
other systems of mass destruction delivery
systems andexportcontrol regimes Thetalks
resulted In understanding of the respective po-
sions and concerns of the twocountries onthe
abovesubjects

(c) Yes Sw

{d)Japantooknote of the Indian posdionon
the NPT, butsuggestedfurtherbilateraltalks on
thesubject because ofjapan s supportforthe
NPT

(e)No Sir

(f) Does notarnse
[Transiation)

Indian Artists to Pakistan

6703SHRIMATISAROJDUBEY Wiilthe
Minister of Extemal Affairs be pleasedto state

(a) whether the Government of Pakistan
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have refusedpenmissiontosome Inchan artists
topresenttherstage programme inthatcountry,

(b)f so, the detasis thereof,

(c) whetherthe Govemment of have taken
anydecision inthis regard, and

(d)# so, the details thereof?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF EXTERNAL AFFIARS (SHRIR L
BHATIA) (a)to(d) Thereis no Cultural Ex-
change Programme operative betweenindia
and Pakistan providing for visits by Indian art-
iststo Pakistan

We are, however, awarethat indian artists
docommercial visits to Pakistanin theirpnvate
capacity to give stage performances in Paki-
stan, andthata timesthey have been refused
permissiontoperform

We are forencouragmgpeople -to-peopie
contacts between the two countries and hope

that Pakistan would notimpdedsuch visits by
Indianartists Indiahowever, hasno. desireto
impose its artists or culture on Palustan

[Englshy
Bilateral Relations with Canada
6704 SHRIGEORGE FERNANDES
SHRI MANDRANJAN
BHAKTA

Will the Minister of External Affairs be
pleasedtostate

{a) whether the Government have taken
any steps to strengthen further the bilateral
1elations with Canada,

{b)f s0, the details thereot

(c) whether nuclear Non-Pioliteration
Treaty 1s anissue betweenthe two cruntiies
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and

{d)if so, the detauls thereof?

THEMINISTEROF EXTERNALAFFAIRS
(SHRIDINESH SINGH) (a)and (b) Govern-
mentattachimportance tothecontinuedexpan-
sion and diversification of relations between
InchaandCanada Tostrengthenbilateralrela-
tions, more frequent consulations betweenthe
twoGovemments havebeenipstituted Higher
level visits of political leaders have also taken
place Government attach particular impor-
tanceto increasing economic and commercial
interactionwith Canada

(c)andid) Canadahasurgedindiatosign
the NPT Qurpositiononthe NPT isprincipled
and well-known We continue totegardit as
being discrminatory in its present form and
believe that it does not address our secunty
concems

| Translation|
Indira Left rngation scheme

6705 SHRIKUNJLE LAL Willthe Minister
of WATER RESOURCLES be pieasedtostate

(a) whetherthe Union Governmenthave
received any proposalfor approval of indira bt
wngation scheme from the Government of

Rajasthan,

(b) if so, the ime by whichitis likely tobe
approved and

{c) the details of the scheme and the num-
ber ol dhstri ts o be benelited therefrom?

THE MINISTER OF STATE IN THE
MINISRY OF VJRBAN DEVELOPMENT AND
MINIST Y VA" RRESORCLCES(SHRI
P K THUNGON) («yinch aLiitimgation Scheme
has not bern received atthe Centerfor techno
@CONVINIK. aPPrals
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(b)and(c) Donotanse

Purchase of Power by Desu

6706 SHRINITISHKUMAR
SHRINAWAL KISHRE RAI

Wilithe Miruster of POWERDbe pleasedto
state

(a) the quantum of power generated and
purchasedbythe Delhi Electnc Supply Under-
taking during 1990-91 1991-92and 1992-93
separately andthe States fromwhichpowerhas
been purchased,

(b) the amount spent by DESU in each

VAISAKHA 6, 1915 (SAKA)
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dunngthe above pencd,

(c) the quantum of power suppliedto differ-
entcategonies of consumers in Delhiduring the
abovepenod,

(d) whether the quantum of power gener-
atedandpurchasedbyD E S U ismuchmore
thanthat of suppiiedtoconsumers, and

(é) ifso, extent of difference therefrom?

THE MINISTEROF STATEINTHE MIN-
ISTRY OF POWER (SHRIP V RANGAYYA
NAIDU) (a) Therequisite information is given
instatement-{ dunng the last three yearsis as
under -
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(c) The requistte details are given in  powergeneratedpurchased andpowersoldto
Annexure-ll the consurners by DESU dunngthefastthree

(d) and () The difference between the years is as under

Particulars 1990-91 1991-82 1992-93
{Prowvisional) (Provisional) (Prowvisional)
(a) Powergenerated s 9167 9375
Purchased (MU)
(b) Powersold 6515 7009 7500

{Drfference (&—b) 1747 2063 1875
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B! written Answers
India-Nepai Trealy

6707 SHRIRAMESHWAR PATIDAR: Wil
the Minister of External Affairs be pleased to
state:
(a) whether India-Nepal Tresty of Peace
and Friendship of 1950 provided some privi-
leges to the nationals of one country in the
tervitorias of the otherinthe matters of purchase
ofproperty, establishmentofbusiness, employ-
ment and uninterrupted visits:

{b)itso, the details thereof; and

(c) the extent of implementation of%his
treaty?

THEMINISTEROF EXTERNALAFFAIRS
(SHRIDINESHSINGH): (a) Yes, Sir.

(b) Aricles 6 & 7 ot he India-nepal Treaty
of Peace & Friendship provide that:

Article 6

Each Govemnmentundertakes, intaken of
the neighshourly friendship between India &
Nepal, togive to the nationals of the other, inits
territory, national treatment with regardto par-
ticipationin industrial and aconomic develop-

. mentotsuchterritory andtothe grantorconces-
sions and contracts relating to such develop-
ment. .

Article 7

The Governmentof Indiaand Nepalagree
togrant, on reproved basedtothe nationals of
one country in the territories of the other the
same privileges in the matter of residence,
ownership of property, participationintrade &
commerce, movemnt and other pnivilege of
similarnature.

(cc) The Gavermment of India continue to
implement their obligations under the provi-
sions of the India-Nepa Treaty of Peace and
Friendship. Theprovisionsincrticle 6 regarding

VAISAKHA6, 1915 (SAKA)
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nationaltreatmenttoindiansinregardtopartici-
pationinindustrial and econonuc development
andgrantof concessions andcontractin Nepal
are notpresently beingimplementedinNepal.
Underletters exchanged alongwith the Teaty
betweenNepai& indiadated 31stJuly, 1950, the
Govemment of India recognise thatit may be
necessary for some time to come to afford
Nepalesenationalin Nepal protectionfromun-
restricted competition.

Article 7, which provides for the reciprocal
grantof pnvileges tonationals of one country n
the territones of the other in the mater of resi-
dence, ownership of property, participationin
trade andcommerce, movementandotherpnv-
leges-of a similar nature is presently being
unevenly implemented. inthelarge nterests of
goodindia-Nepalrelatons, thas notbeen Gov-
emment of India's policy to seek strict and
mmediate reciprocity in all such matters.

tis the Government of India's endeaouto
secure fullmplementation of the provisions of
the Treaty so as to strengthen the existing
bounds of fnendship between the twocountries.

STDASD Public Telephone inM.P.

6708. SHRIMAHENDRAKUMARSINGH
THAKUR: Will the Minister of COMMUNICA-

TIONSbepleasedtostate:

(a) the number of STD/ISD Pubiic tele-
phones provided so far in Madhya Pradesh,
district-wise; and

{b)the number of suchtelephone proposed
tobe provided by the Government during the

. cumenty@ar?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM): (a) The requitedinformation s furmished
inthestatement

(b) 4000suchtelephone are proposedtobe
providedin 1993-84. ‘
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STATEMENT SNo.  Distract STDPTs
PCOs Setup in M.P. Telecom Circle Till
31.3.98 District-wise 2 Guna 2
2. Sagar' 66
S.No. Distract STDPTs
24 Damoh 12
1. Bhopal an '
5. Chhatarpur 16
2 Sehore 5
26. Tikamagarh 5
¢
3 Raison 10 .
27. Nurshinghpyr 14
4 tapur 28 3, Manda 14
5 Ambikapur 17 2, Saoni 16
6. Raigarh x 0, Balaghat 16
7. Shahdol 12 31 Chhindwara 49
8 Bilaspur 9% . Khandawa . 61
9 Satna @ k<) Hoshangabad 50
10. Rewa 2 3 Betul 16
3. Dewas
1. Bidhi 9 =
.. 36. Khargone 19
12. Panna 4 _
37. Dhar 23
13 durg 140
38. Isjjain 88
14 Rajnandgaon 21
. 0. Ratlam 56 °
. agdalpul 1
1 J ' ® 40. Jhabua 15
16. Jabalpur 274 a. A "
17. Gwalior 214 2. Shajapur 20
18. Datia 3 43 Vidisha 18
19. Morena 44, Mandsaur 9
20. Shivpuri B - 4. Indore 442

21. Bhind %% " Total 2600
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irrigation Management Policy

DR CHINTAMOHAN
SHRINAWAL KISHORE RAl

6709

Wilithe Minister of WATER RESOURCES
be pleasedtostate

(a) whetherthe draft of the rrigationman-
agement pohcy has beenprepared,

{b)the data of its tinalisation,

{c)the proventechnologies recommended
for acceptance

{d)whetherthe same hasbeenapprovedby
!Jational Water Board and

tenfso the dataonwhich s likelytobe
thscussed in the National Water Resources
Coung 47

THEMINISTEROF STATE INTHE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTRY OF WATER RESORCES (SHRI
P K THUNGON) (a)to(e) Yos Swr Thepolcy
paperwas placedior consideration of National
Water Boardinits ithmeetingheldon22 3 93
The man thrust of the policy 1s on proper man-
age ment of irngation systems for the optimal
u cof waterandthe guidelines regaidingopera-
i N mrdmailenace conjunclive use, drainage,
birmers participation mamntenance grants,
we lurives thaining, etc because it will help

1 1 water while increasing produchvity
“\hp ke ation of proventechnologies like sprin-
ki1 cnip etc which also carry substantal
¥ nhives are recommended for acceptance

I'he members of tho Board are to submit
e n views tothe Board forconsideration After
itis atlopted by national Water Board, itwilibe
discussedinthe nextmeeting of National Water
Fesources Councl
LE gy
Performance of Power Units

6710 DR D VENKATESHWARARAO

VAISAKHAS, 1915 (SAKA}
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Wilithe Minister of POWER be pleasedtostate

(a) whether the Union Governmenthave
reviewed the performance of public sectorunits
inpowersector,

(b) the detals of the non-viable powerunts
which have made improvement so far,

(c)the number of those units whichhave
notbeenmademprovementandthe amount ot
therrtotaliosses, sofar, and

(d) the steps taken to make their losses?

THEMINISTER OF STATE INTHE MIN-
ISTRY OF POWER (SHRIP V RANGAYYA
NAIDU) (a)Yes,Swr .

(b)to(d) All Pubhc SectorUndertakings
under the admimistrative control of Ministry of
Power are profitmakmng Organisations

LPTin Konkan Region of Maharashtra

6711 SHRILRAMKAPSE Will the Min-
1ster ofINFORMATION AND BORADVASTING
bepleasedtostate

(a) whether the Government propose to
set-upalow-power T V transmitterinKonkan
region of Maharashtra for the coverage of
Bombay Dordaharshan/PunjatiDoordshahan,
and

(b)fso bywhenitis likely to be set up?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND
BOADCASTING (SHRIK P SINGHDEO) (a)
Two low power TV transmitters one each at
kankaultand Chiplunare atpresentunderimple-
mentationin Konkanregion

(b} The lowpowes transmitter atkankaulis
expectedto be commissioned dunng 1993-94
andthatat Cmpl“n during 1994-95
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Telophone Exchangesin Bombay THEMINISTEROF STATE OF THEMIN-
ISTRYOF COMMUNICATIONS (SHRISUKM
6712 SHRIRAMNAIK: WilltheMinisterof  RAM): (a) Names of the telephone Exchanges,
COMMUNIATIONS be pleasedtostate: capacity andthe connections givenfromeach
exchange are as per Annexure-|.
{a)thenamas of the telaphone exchanges
inBormbayunderMahanagar Telephone Nigam (b) The extentto which the capacity of the
Limited with therrcapacityandtheconnections ~ Exchange can be utilised is indicated in the
gventromoachexchange; colum ‘Conncetable capactty' nthe statement
{b)the extentto which the capacity of the (c)and(d). Gemerallyconnechongiven are
exchangecanbe utifsed; notmore than connectabile/permssible kmits
However, only n afew cases it s more margin-
{c)thereasonsforgmngconnectonsmore  ally andttws ispurely temporary tomeet emer-
thanpemissible imit; and gentrequirements. The steps are afoottopro-
vide the connections within perrissible limits
{d)the steps proposedtobetakentopro- by expansionof the exchanges with suitable

wide the connactions with permissible limut?

capacty.
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6713 HRIANNAJOSHI: Wilthe Minister

L oIExtamdMamhcplamd!oshte
mmmmmmw

: 'mmmmmmmmanameemm- '
mmaboutﬂwcirwlaﬁonofsevemllndlaim

 pasponts;

- {b)ifso, thedetailsthereot; and

(c)ﬁnstepstakewproposadbbewkenby

_ theGovernmentinthe matter?

. THEMINISTEROF STATE INTHE MIN-
ISTRYOF EXTERNALAFFAIRS (SHRIR.L.
BHATTA): (a)to(c). The Canadianimmigration

- . authorities had, nNovember, 198Zinformedthe
. Indian Consulatein Torontothatthe Canadian

authorities hadintercepted blank indianpass-
- portbookistswhich hadbeensentbyregistered
posttoan addressinCanada.

One such seized passport which con-
tained the stamp, without signatures, of the
‘PassportOffice, Jalandhar, aswell asthestamps
- of the immigration authority at india Gandhi
tmeu\ahonawrpon NewDelhiwasiorwarded
" totheindianConsulatebythe Canadianauthorties
-andhas beensentforinvestigationtothe State
Police InPunjab. The Central Bureau of Inves-
tigation has aiso been informed and asked to
coordinatewiththeStatePolice.

‘Telecom Faciiities inindianEnclavesin
6714. SHRIAMAR ROYPRADHAN: Will

MMrdOOWUNICATIONSbepMd
tostate:

(@) the names of Indian Enciaves in -

- Bangladeshterritory where thefacililies oftele-
‘--ptm:andhhphmeexcmwhavobeon
-._'_._pmvtdadasonbmnbera‘l 1892: s

) '_.mtacilm“mmydmsndmn ,
BTN

(©)itso. m.dmumomfammsn-""

' dmsmmnammtoheMM'; o

(d)ltnot themasonsthemfor?

THE MINISTEROF STATE OF THE -
MINISTRY OF COMMUNICATIONS (SHRI -
SUKH RAM): (a) Only one indian Enclave
named “Kuchiibari' has been provided with
Telecom. faciHly(PanchayuTelupmne)ason-.
December, 1992

(b)No Sir.
{c) Does notarise

(d) No such proposalfor extending Tele-
phone facilities for other enclaves has since
beeninitiated fromany quantersincethere are
very small villages

Industry Status to Tourism

6715. SHRI RAJESH KUMAR: Will the
Ministerof CIVIL AVIATIONAND TOURISMbe

pleasedtostate:

(8) Whether atter the declaration of tourism
asanindustry, therehasbeenanincreaseintha
proposals of the constractionofnew hotels and
expention of existinghotels;

(b)Whethertheinstitutional financingagen- -
cies, bothcentralandinthe States have been
fivenecessary guidancetoconsidertoutismas
anindustry and thereby effect consequential |
dunguhmiberaruﬁonmﬁumm ‘

(emso.aheuetmmmf? :

. THEM!NISTEROFCMLAMAﬂDNND .
TOURISMESHRY anmwaznm @

mmmmmwwmmm‘ - 199019
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projectsinthe proceeding three year period of
1987, 1988 and 1960,

(b)and (c). The Tounsm Financecomora-
tion of Indka has been set up to cater to the
speciaiisednesds ol the founsmmndusty andto
providadfinanciat assistance for settng up and
developmentof tounsm related activibes, facil-
ties and services

Naming of Bombay international Airport

6716 SHRIMOHAN RAWALE Wilithe
Ministerof CIVILAVIA TONAND TOURISMbe

pleasedtostate

{a) whether there is any proposal toname
theBombayriemahonal asportafierChhatrapab
Shivay,

{b) ts0, the details thereof, and

(c)#not, the reasons therefor?

THEMINISTEROF CIVILAVIATIONAND
TOURISM ((SHRI GHULAMNABI AZAD) (a)

to{c) ithasbeen decrdedtorsname Bombay
Auportafter Jwahar Lal Nehru, whenthe awport

VAISAKHAS, 1915 (BAKA)
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Minater of CIVIL AVIATIONAND TOURISM
pleasadiostate

{a) the number of proposals sent by the
Government of Kamatakatothe Union Govem-
n\emtormkmﬁnanualaawmetopro-
mote adventuretounsm,

(b) the detauls thereof and the assistance
sought,

(c)whetherthe Govemment have approved
those proposals,

{d) f so. the number of proposals which
havebeen approvedandwhichare st pencing,
ad

(e)theamountof financialassistance given
during 1992-93inthus regard?

THEMIMISTEROF CIVILAVIATIONAND
TOURISM{(SHRIGHULAMNABI AZAD) (a)
Dunng 1992-93, Sevenproposals were raceved

* by Govemment of india from Govermnment of

Karnataka for financial assistance for Adven-
ture Tounsm

facipties avefurther upgraded {b)to(d) Thedetails areinthe statement
altached
Adventure Touriem in Kamasiaka (e)Dunng 1992-93 a totaisumotRs 54,
62,736 was sanctoned andfis 28, 10000 was
6717 SHRIG. MADEGOWDA Wilithe released as mobiksation tund
STATEMENT
SiINo Detaiisof proposal amountsought Presentstatus
1 Promote AdventuraSports  Rs.5,,60,000 Approvedtor
nKodagu Districtof Kamnataka Rs 4.60,000
2 Settingupof Aero-sports Rs 29,80000 Clanhcahon awarted
atMysore from State Govemment
a Upgrdation ol faciites Rs.11,63.760 Clanficaton awaited
bengprowded atthe fromStaite Government
Bhimeswary fishingcamp

onthebanks of the river Cauvery
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SiNa Detalsofpraposal amountsought Prosentstatus

4 Advanture sports Base Rs 520 000 ApprovedforRs 5 00 000
Camp atKammangundi

5 Settingup ofa Rock Rs 22 57 200 ApprovediorRs 3 57500

Climbing Centre at
Ramanagram

6 Setting up of Advantaure
Jungle Campat Bellagodu
in Kodagu District

7 Water Sports Trekking
androck climbing at
Westem Ghat & Chitradurga

Explore india Event

et gt i oo -

Total Amountsought

Pilot Scheme for Rural Exchanges

6718 PROF UMMAREDDY
VENKATESWARLU Will the Minister ol
COMMUNUICATIONS be pleasedtostate

{a) whether the Government propose to
introduce pilotscheme ineach districtto moni-
tor the functioning of rural exchanges and wral
trunkfacilities

(b)fso the details thereof and

{c) i not the scheme envisaged by the
Govemment to improve the rural telephone
system?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) to (¢) There s no proposal to
introduce pilotscheme However ascheme
does exist for close monitoring of the rural
network for which detailed institutions have
beenissued Inaddition the rural networks

1s 8 52 000

Rs 1 20 32 960

As 37 00 000 Apprvedtor Hs 34 00 000

ApprovediorRs 7 65 236

- — -

being modernised progressively withthe intro
duction of 1 ellable electronic exchanges and
iadiomedia

Rural Electnfication

6719  SHRIGOPINATHGAJAPATHI
SIHRI MAHENDRA KUMAR
SINGH THAKUR
SHRIHARADHAN ROY
DR LALBAHADURRAWAL "

Willthe Minister of POWE Rbe pleasedto
state

(a)the number of viliages electrified dunng
the Sixth and Seventh Plans penod in each
State district wise

(b)the numberof villages electnfied dunng
each of the last three years State-wise ahd
distirict-wise,

(c)the number of viliages yetto be electn-
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hed, State-wise and distnct-wise, and

(d)the number ofvillages proposedtobe
electinheddunngthecurrentimancid year, State-
wise anddistnct-wise?

THEMINISTER OF STATE INTHE MIN-
ISTRY OF POWER (SHRIP V RANGAYYA
NAIDU) {(a) to (d) The intormation is boing
collected and will be laid on the Table ol the
House

improvement of Oum Dum Airport
Calcutta

6720 SHRIHARADHAN ROY Wil the
Ministerof CIVILAVIATIONAND OURISMbe
pleasedtostate

(a) whether the Government propose 1o
improve the Dum Dumawport Calcutta

(b)dso the stepstake nthisregard and
(c)inot the reasonstheretor?

THE MINISTEROF CIVILAVIATIONAND
TOURISM(SHRIGHULAMNABIAZAD) (a)to
{c) Anew Terminal Builching s under construc-
tionforenhancingand upgradmgthe facilties for

passengerhandiing
Outiay for Power Sector in Ultar Pradesh

6721 SHRIANAND RATNA MAURYA
Willthe Minister of POWE R be pleasedtosiate

(a) whetherthe Umion Goveinment have
enhanced the total outlay for power sector for
Uttar Pradesh forthe year 1993-94, and

(b) i s0 the detauls of the schemestobe
undertakento improve the power sectorinthe
State dunngthe above penod”

THEMINISTEROF STATE INTHE MIN-

VAISAKHA 6, 1915 (SAKA)

Whntten Answers 210
ISTRYOF POWER (SHRi P V RANGAYYA

NAIDU) (a)and(b) No Sir ProvisibnsiorRs
1 500 80Croresunder the AnnuaiPlan (1993-
94)andRs 6 974 76 Cioresforthe Vil Five
Year Planhave been madefor thu powei sectur
m Utlar Pradesh Thefollowing power genera-
tion projects are among the schemaes to be
undertakendunng 1993-94 forwhichaliocations
have been made

| Anpara B Thermal Power Pioject

2 KharaHEP

3 ManenBhah i HEP

4 Lakhwar VyasiHEP

5 Tanda Thermal Project

6 Anpara A

7 Obra(Adcth CHP)

8 TehnHEP

[ Transtaton}
AirFaciities inM.P,

6722 SHRISHIVRAJSINGH CHAUHAN
Will the Minister of CIVIL AVIATION AND
TOURISMbepleasediostate

(a) whether any decrease In thghts in
Madhya Pradeshhasbeenregsteredtrom 1987
to 1992,

({b)iso the details thereot andthe reasons
therefor?

(¢c)the details of aupons whetre the number
of the thghts have been decreas+ o

d)ywhetherthe Governmentpropose toink
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some othercities and tourist spots of Madhya retun-Deily
Praciestrwithihe sirssrvicesinnenriuture; snd
8  Delhi-Rapur-Bubaneshwar s routm
{o)ifnotthe reasonstheretor? Datly
THEMINISTEROFCIVILAVIATIONAND Novemnly, 1952
TOURISM (SHRIGHULAMNABI AZAD)- (2)
Yes, Sic 1 Bombay-Ahmadabad-indore_Bhopal-
Caloutta & retumtwice waekly

(b) and(c) Details of fhghts operated by
Inchast Airtines inMarch, 1987 andin Novem-
ber, 1982 areshowninstatement Changesin
frequence andwihdrawevintroduchon of alrser-
vices adepend on iraffic demand, avadabilty o
sultable awcraftand crew and other faciibes

Withaviow to rahonalse its route structure

andminigethe gap between even andexpendi-
ture, Vayudot services were withdrawn fromthe
followngstations nthe state of MadhyaPradesh

Jabalpuy, Jabalpur, Khajuraho, rapur, Rewa
andSatna.

(d)u;!(a) inadequate traffic demand and
other operational andcommercial constrants

do not permit operation of air serviceto more
places nthestate of Madhya Pradesh atpresent

STATEMENT
March, 1967

1 Bombay-indore-Bhopal-Gwalor-Deliw
»  &retum-Dally

2  Delh-Bhopal-Nagpurandreturn - Daily

3  Bombay -indare-Bhopal and retum-
Daly

4  Bhopai-Jabalpur-Rapur and retum-
Oailly

5  Detw-Agra-Khajuraho~—Veranasiand

2 Delw-Agra-Khajuraho-Varanasi& re-
tum-Daily

3 Delhw-Gwakor-Bhopal-indore-Bombay
retumn - Dady

4 Dethi-Nagar-Rapur-Dethi-thrice
weoldy

S Delh-Agra -Khajuraho-Varanasi-
Dethi-three wookly

TelexFacilityin Gujarat

6723 SHR DILEEPPBHAI SANGHANI
Wili the Miister of COMMUNICAT NS be

pleasedtostate

(a)theplaces in Glyarat where telex facl-
ity tsavailable,

(b) whetherthe Governmentproposeto
expand this facility at the other places of the
State, and

(c)if so0, the details with location thereof?

THE MINISTER OF STATE OF TME
MINISTRY OF COMMUNICATIONS (SHRI
SUKHRAM) (a) The required information 1s
fumushedm the statement

(b)and(c) Expansion/upgrdationof ek-
changes i Gujarat at the following places 18
envigaged dunng 1983-04
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SNo. NameofTelex  Programme envisageddunng 1983-94
Exch “!' .

1 Ahvadabad Expansion-200Lines (1200-1400)

2 Bhanch Replacing Notonal Telex by 40L ITEX

3 Kealoe (N.G.) -do-

4 Morbi Raplacing 201 SXSby40 L ITEX

5 Palanpur Conversionof Notional Telexby

AOLITEX
a Bhwyj -do-
7 Porbandar Replacing20L SXSby 40L ITEX

The proposals are subject to timely roeipt of the equipment.

STATEMENT 13.UMERGAON
The Telexfaciltyis avasable atthe following  14.GANDHIDHAM
placosin Gujarat

15.JAMNAGAR
1.AHMEDABD '

16.JUNAGADH
2.BARODA

17.PORBHANDAR
3. RAJKOT

18.VERAVAL
4 MORBI

19.NDIAD
5.DHORAJI

20ANAND
6.SURAT

21 MEHSANA
7.BHAVNAGAR

22, SIDHPUR
8.VAP!

23. SURENDRANAGAR
9 GODHRA

. 24.HALOL

10.BULSAR 25, DEROL
11.8ILIMORA 26.ANGLESWAR
12. NAVSRI 27.GANDHINAGAR
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28 PETLAD

29 BHARUCH
30 KILAPARADI
31 BHUJ

32 AMRELI

33 KODINAR
34 KALOL(NG)
35 UNJHA

36 KAD!

37 JHULSAN
38 CHHATRAL
38 THOL
40PALANPUR
41 PANOL!

Post Office and Telephone Exchangesin
Maharashtra

6724 SHRI VILASARAO
NAGNATHARAO GUNDEWAR Willthe Min
istor ot COMMUNICATIONS be pleased to
state

{a)thenumberol post offices andtelephone
exchanges setup sofarinMaharashtra and

(b)thenumber otpost offices andtelephone
exchanges proposed to be set up during he
Eighth Planperiod?

THEMINISTEROF STATEOF THE
MINISTRY OF COMMUNICATIONS (SHRI
SUKHRAM) (a) Post Otfice The number of
post offices setup so far in Maharashtrass 12
175

APRIL 26 1993
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TelephoneExchange Thenumberoftele
JphoneexchangessetupinMaharashirais 1958
asRs 31393

{b)PostOtfices itis planned toapen 3000
extradepanmental branch post offices and 500
departmental subpostoffices duringto 8th Five
Year Planinthecountry asawhote outofwhich
62extradepartmentalbranchpostofficesand 19
departmental sub postotices have beensanc -
tioneddunng 1992 93inMahaiashtra Circle #t
s proposedto openBlexira departmentalbranch
post offices and 11 departmental sub post o
ficesin 1993 94 inMaharashtra The ggs are
opened based on demand and on observing
prescribednarms

Telephone Exchange Approximately 540
exchanges are proposedioLe commissioned
durng 8th Five Year Plan penodsubjectta the
availabilty ot equipment andfinancial resources

Outstanding Dues of Vayuoot
6725 DR LAXMINARAYAN PANDEY
Will the Minister of CIVIL AVIATION AND
TOURISM bepieaseto tate

() whether Vayuoot Limsted was earliet a
pan otthe Indian Airbngs

(b)i s0since when it was sepaiatedant
the reasons and conditions therefor

(c)rwhether allthe condtiuns have beun
fuifiled

d)itnot the reasons therefor and

(withetotal ourstanamng amountof Vayuuont
Lerted ontho indian Anline s up to 1991-97

THEMINIS FTEROF CIVIL AVIATIONANL
TOURISM SHRIGULAMNABIAZAD a)No
Sir Vayuootts jomtly owired by iridian Asline s
and Air India in the ratic at 50 50 smee its

INCEPU
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): Donotanse.

) Airlines has to pay asumof about
os to vayudoot towards iease of
Indian Airlines duwingthe period
)92 to January, 1993.

Tnd Demandofltemsof LT.L.
Factories

SHRIKHELAN RAM JANGDE Will
of COMMUNICATIONS/bepleased

ether there is a gap in supply and
the items produced buy the Indian

rgetfor Telephone Exchanesin
u.p.

2 SHRIHARIKEWAL PRASAD: Will
erof CUMMUNMICATIONS/ bepleased

whatevertelephone exchanges setupin
inUttar Pradesh during 1992—93are

nthe target fixed thereof.
1

so. the details with reasons thereof.

VAISAKHA 6, 1915 (SAKA)

Order available
5.51lakhlines
Orderavailable

0.9lakhlines

2.01lakhlines
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Telephone factones located at Mankapur and
Palgha; ‘

(b) if so.mthe details thereot: and
(c)thereactionofthe Government thereto?

THEMINISTEROQF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRI SUKH
RAM) (a) Yes. Sir. exceptior ILT 512p equip-
ment which was supphed in tull.

(b) Information nrespect ol demand and
supply of the items produced by the Indian
Telephone factories located at Makapur and
Palghat for the year 1992— 93 is indicated
below:-

Supphes

S dspkhines
Supphes
0.82lakhlines
0.72lakhlines

(c)the stepstakentlo achieve the targets
fully?

THE MINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS {SHRISUKH
RAM)(a) No. Sir. Telephone exchanges were
openedat 91 newplaces as aganstthetarget of
41 dunng 1992-93. ;

(byand(c): Doesnotarise. .
Suppy of Power to Delhi

6728. SHRICHHITUBHAIGAMIT :Willthe
Minister of POWER be pleasedto state:
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- (8) the quantity of powerinMW suppliedto
. . Defhifromcentraipoolandthe per unitcharges
. therectduringthe lastthree years;

(b)therevenuecoliectedfrom DESUinthis
regardduringtheaboveperiod:

© (c)whetherthe revenusisiess in compar:-
sontothe power suppliedto Delhi, and

APRIL 26, 1998

| mmmm =0
(d)uw.mwldsthﬂmcf?

THEMIN!STEROFST ATE INTHEMIN- :
ISTRY POWER (SHRI P.V. 'RANGAYYA

NAIDU): (a} to (d) : The quantum of energy - .-

supplied to DESL trom the Centrat Stations/

NorthemGrid itscostsandthepaymentsmade . -

by DESU during the last three years are as
under:-
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DESUcauldnotmakefullpaymentsforthe
purchase of powey, particularty from Badarpur
Termal Power Station duetods difficultfinancial
posttion,

Telecast of Film Fare Wards

6729 SHRIRAJENDRA AGNIHOTRI
Will the Ministry of INFORMATION AND
BROADCASTING bepleasedtostate

(a)whetherthe Dooradarshantelecastthe
‘Film Fare Award' function live form Bombay
recently, and

(b)ifso, theincome eamedbuythe Govem-
menttherefrom

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING(SHRIK P SINGHDEO) (a)and(b)

Yes, Sir Dooradarshan eamed anincome of
Rs 33 80lakhsfromthe ive coverage ofthe
event

Food Processing Industries in U.P

6730 SHRISATYADEOSINGH
SHRIBRIJBHUSHAN SHARAN
SINGH
DR LAL BAHADUR RAWAL

Wilithe Ministerof FOOD PROCESSING
INDUSTRIES bepleasedtostate

(a) Whether the Union Governmenthave
recewved any proposals formthe Government ot
Uttar Pradesh forsetting up of foodprocessing
industnes dunng eachofthe last three financial
Years

(b) f so, the action taken by the Govern-
mentthereon

(c) whether the Goveinment of Uttar
Pradeshhave sought any financial assistance
nthisregard and

{d)ifso, the details thoreof andthe decision

APHIL 26,1993
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taken i regardthereto?

THE MINISTER OF STATE IN THE
MINSTRY OF FOOD PROCESSING INDUS-
TRIES (SHRI TARUN GOGOW) (a)to(d). Yes
Sir The assistance provided under different
schemes of the Minustry of the proposals re-
cewvedfrom Utlar Pradesh are at statement

[English)
Outanding DuesofiTDC

6731 SHRIMATIGEETAMUKHERJEE
Wil the Minister of CIVIL AVIATION AND
TOURISMbe pleasedto state

(a) whether itis afact that more thanhal
ofthetotal outstanding dues of the esght ITDC
hotels in the capital are owed by the Umon
Governmemtand State Govetnments andpub-
hcsectorundertakings and

(b)rso the total outstanding dues of the
ITDChotles nDelhvandthe dues owedby union,
state Governments and pubbc sector undertak-
ings during 1991-92 and 1992-93?

THEMINISTEROF CIVILAVIATIONAND
TOURISM (SHRIGHULAMNABIAZAD) (a)
No Sir

(b} Docsnotanse

Power Porject with German Collabo-
ration

6732 SHRIMATI VASUNDHARA RAJE
Wilithe Ministerof POWERbe pleasediostate

(a) whether the Government have made
any agreement with Germany for setting up
some powaer projects nthe country

() so thedetails of the power projects
and

{c)tho estimated cost and power genera-
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tioncapacity of these projects?

THEMINISTER OF STATE IN THEMIN-
ISTRY POWER(SHRI PV RANGAYYA

VAISAKHAB, 1915 (SAKA)
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NAIDU). (a)te{c) Ahstof powergeneration
project and their estimated cost, for which
financial assistance has been made available
by Germanyto meet part costs 1s given below

St Nameottheproject Capacty Estimated Cost Armountof

No (in MW) (nRs Crs) Ad {(in milon DM)

1 Swngarash STPP 1400 111888 1712
{Stage-i) (Stage 1 &l

2  XorbaSTPP(Stage-H) 1100 162525 1738

Stage| &H)

3  RamagundamSTPP 1100 1674 62 1458
(Stage-il) (Stage 1&ll)

4 FarakikaSTPP 1000 1511.27 700
(Stage-l)

5 Dadn Gas Project 817 78344 4849

6  UranCombmedCycle 240 8450 3100
Power Plant

Shortfall of sc/stJio'a promotionto £S, Group ‘B

6733 SHRI GOVINDA CHANDRA
MUNDA Wili the Mimister of COMMUNICA-
TIONS/be pleasedtostate

{a) whetherthere s any shortfallof SC/ST
Junior Telecom Officers inthe Department of
Telecommunications for Promotion to TES
Group ‘B’ Posts,

{b)1f s0, the details with reasons therefor,
and

(c) the steps taken by the Government in
this regard?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS/(SHRISUKH
RAM) (a) Yes Sir Thereis ashortfall of only
eligible Scheduled Tribe Junior Talcom Offic-
ers inthe Department of Telecommunictionsfor

{b) Theres ashortfall of 106 Scheduled
Trbe Candidates due to non- availabiity of eli-
gible Junior Telecom Officers

(c) The shortfall1s metby granting speciat
relaxation of marks to Scheduled Tribe candi-
datesin Departmental Qualifying Examination
forpromotionto TES Group B'asperrulesand
thiswill also meetthe requirement only partially
The remaining shortfall will be transferred to
Scquota afterthe prescribedpenod

{Transiation)
inflated Bilis In Uttar Pradesh
6734 DR LALBAHADUR RAWAL will

the Minister of COMMUNICATIONS/bepleased
tostate



bilke cuting the last three yoars; and

(b) theactiontaken by the Govermentin
thisregard?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF COMMUNICATION CHR! SUKH
AAM)(a): The numbercf complainis recsived
in Uttar Pradesh with regard to inflacted tele-
phone bills during the last thres yeers is as
undar:

No. clcomplainis

(i) Wherever Electronic Exchenges are
theasubscrbersaremoussted

o avall dynamic STD controftacity.
() All the vital points where there is &

{v) Toawoidcierical errors bilingworkhas
beencompulerizad at altthe districts.

) hMmtnMd

Dslivery ol Latiers from Foreign Coun-
triss,

&7350R. ¥.8, RAJASEKHAR REDDY:
will the Minister of COMMUNICATIONS/ be
plessadiostat:

{a)whetherthe Governmeni ase awarethel
lstters fromioreign countries ke U.X. recenved
inDelhi and delivered afterfive tosix days;

(b} ¥ 50, the reasons therelor; and

{c) theactiontakenorpropossdiobetaken
bythe Govemment 1o ensure promptdekvery
oflelters?

THEMINISTEROF STATE IN THE MIN-
ISTRY COMMUNICATIONS OF (SHRISUKH |
RAM): (a) Lettors receivedin Delhifrom foreign
countries are normally delivered on the day of
following the day of reosipl. Insomeceses, due
10 check by Customs suthorities, this general
nomooukihave boenexcesded,

{®)and(c). Dossnatarise.
[Teansiskon}

Communicstions Faciiities in Routis?
Placesof Gujarat

6736. SHRIN.J RATHAVA: Will the
Ministerof COMMUNICATIONS/bepleasedto
shale:

{a) whetherthe Government propose o
Mwmm:mloreom
ingimpantanttourist centers of tribal areas ir
Gujaratto themajor citws;

()i 30, the detmis thereof; and
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(c)if not, the reasons therefor?
THE MINISTER OF STATE OF THE
NINISTERY OF COMMUNICATION SHR!
SUKHRAM): (a): Yes, Sir.

VAISAKHASG, 1915 (SAKA)
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(b) : The communication facilities pro-
posediorconnectingmportantiounst Centres
‘ottribai areas in Gujaratto the major cities 1s
asunder:-

SL Namae of Tourist Existing Transnussion Medum

No. Contarof Tribal Exchange proposedtor STD faciity
areas

1 Uakai, Tatuka Songadh, 128P C—DOT 30Channet UHF hnk between
Distt. Surat Songadh—Ukaidung

1995-96

2 Saputara Taluka- -do- 30Channel UHF imk between

Ahwa, Distt.Danges. Ahwa-Sapulradyang 1996--97.

(¢): Questiondoes notanse.

{English)
Dooradharsan Kerala in Malaber
Reglon
8737. SHRI MULLAPALLY

RAMACHANDRAN: Will the Minister of IN-
FORMATION AND BROADCASTING be
pleasadtostate:

(a)whetherthe Govemnmentproposetoset
up aseparate Doradarshan Kendra or Mobile
Camera Untt for the Malbar region of Kerala:

{b) whether the State Govermnment has
allocated land at Calicut for this purpose;

(c)f s0, the details thereof; and

{d) the stepstakenby the Govemmentto
cover the various functions heidinthe Malabar
region?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRI K. P. SINGHDEO): (a): The
rets, atpresent, noproposaltoseiupa TV stlio
orprovide amobile camera unitfor theMalabar
regon of Kerala.

{b) and (c) . A land measunng approx-
mately 3.52 acres allocated by the state govem-
menthasbeentakenoverforsettingup athgh
Power TV Transmitter at Calicut.

(d) : It 18 Dooradarshan’s constant en-
deavortogive adequate coverage toimporant
{ocalfunctions testivals depending upon threir
news value and subject to knyitations of re-
sources andtime.

import of Coal Power Stations

6738. SHRIKASHIRAM RANA: Willthe
Ministerof POWERDbe plgasedtostate:

(a) whether the Union Government pro-
pose to allow the States toimpart coal, directly
forthere thermal power stations.

(b)if so, the details thereof,

(c)whetherthe CoalinckaLtd., hasfadedto
meetthe demandotcoal of State thermatpower
stations, and

(d)itso. the reasons therelor?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER

(SHRI P V RANGAYYA NAIDU) (a)and
{b) Import ot coal 1§ permitted unde:



231 Written Answers

Open GeneralLicense Scheme.

(c)and(d): Duringthe year 1992-93, the
overall receipt of coal by power stations in
Central Sector was 95% of their requirment
while power stations in State Sectorreceived
coal at 92% oy their requirements. The short
receiptis attributedto transitlosses, short load-
ing etc. Supply at some power stations was
affected due totheirinability to make payments
to coalcompanies and Railways.

[ Translation]

Openingand UP Gradation of Branch
Post OfficesinU.P

6739. SHRISOSHDUMAR GANGWAR:
Will Ministerof COMMUNICATIONS be piease
tostate:

(a)whetheralarge number of applications
proposals have been received for opening of
new branch post offices and up ganding the
existing ones into sub-postoffices in hilly and
backward areas of Uttar Pradesh.

(b)ifso, the details thereot; and

(c)the number of branch post offices likely
to be opened and the existing ones upgraded
during 1993-947

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS/ (SHRISUKH
RAM) (a) No.. Sir.

(byDoesnotarise.

(c)Atargetforopening93extradepanmen-
talbranchpostoffices and 12 Department Sub
offices (including the up gradation ofbranch post
offices)in Uttar Pradesh, during Annual Plan
1993-94 hasbeenfixed(subjecttojustification).

Development of Power Grid System

6740. SHRINITISHKUMAR:

APRIL 26,1993 ™

~for deveiopment of power gid svstem in
b 2,

Whitten Ansveers o j

SHRI C.P. MUCALAGIE
ARPPA .
‘DR.CHINTAMOHAN: &
SHRIK. FH. MU H "t\"'DA :‘!
SHRI vV TE N V/\S-
PHA&AL,
SHRIG. DEVARAYATAIK

Willthe Minister ot POWER b please
state:

L (a)ywhetheraprojecthasbecn iommuiat

i

county:

(b) it s0, the details thereot aniu thie es
matedamounttobe spentthereonnaicatingtl
sources of tunds:

(c) whether the Woria Bank hias adso o
feredfinancial assistance mthis iegaid.

(d )'fuomcthodemiisthe:r-::u!azamg\.ﬁ;nh ‘
terms andcondiions thereol:

(e)theextenttowhich the couniy rzrg:wv\/e;
transmissionsystemisiikely to be improvedas
aresultthereof; and e

(Hthe nmcby\vhl( hthe projectisiikely to
beimplemented?

CTHEMINISTERGF STATL iy 11 HEMIN-
ISTRY OF POWER SHRI P.V H{AGAYYA
NAIDU}: & :

“Yes., Sit.

(b to(d): The projectcompiising mainiy -
of Ramjagudarm-—i-iyderabad 40U iy hyiein- :
cluding Switchyard. UnifiedLoad Do

mmu nir ot
Communicat

Drrvararst 1o Gy S e T Lo
nt FoieCHIor Lo 2O,

Additionaltransmission systermassociatedwith
Vindhyachal Stage-tand vancus e
iesisestimatedtocos!
(Approximately Rs. 2368 cicics,. Hiile the
World Bank has approved aioan ot iuss

million (approximately Hs. 1ust o
mainingfunds wouidbe arianagedy
Corporationof india iLinmited : POV RGRID)

apnout USSsS G4
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Throughotherborrowmngs andintemalresources
The World Bank loanis rapayable over 20 years
incluchng 5 years of grace period at the Bank's
standard variable interest rate: Thejoan would
begvento POWERGIRD directly with Govern-
mentof India acting as a Guarantor forwhicha
yuarantoe tee bl 14 per annum willbe adrmis-
sibletothe Government

(e) Oncopulationthe projectwill augment
power transmission system, promote intet-re-
gional and inter-State power transter for opti-
mizingpower availability and improve coordi
nationinsystemoperation

() Tha project is ikely to be completed
buytheendot 1999

{Enghsh]
Overstay of indiansin Singapore

6741 SHRIMANDRANJAN BHAKTA
Wil the Mirister of External Affairs be pleased
toslate

{a)Whether the Governmentof Singapore
have held any taiks with our Govorninent to
1esulve the problem of overstayingof indians in
thatcountry, and

(b) fso0,the outcomethereof?

THEMINISTEROF EXTERNAL AFFAIRS
(SHRIDINESH SINGH) (a)Yes, Sir

{b) The Government of Singapore has
wssuredthe Government of Indra that Singapore
¢ ontinues towelcome genuine social andbusi-
ness visitors from India Singapore hopes to
deal with the problem of illegal overstayers
through cooperation with the Government of
India As of December 1992, Singapore author-
tios have enforcedabank guarantee procedure
nsadeteirenttopotentialiiggal migranis among
visaseekers

VAISAKHA B, 1915 (SAKA)
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Polato Baged industries in Maharashtra,

6742 SHRI ANNA JOSHI will the
Minsster of FOOD PROOCESSING INDUS-
TRIES bepleasedto state

(a) whether the Union Goveinment have
received any proposals tor setting up o potato
basadtood processng industres in Pune

{{L) 1fs0, the details thereol,

(c) whether the Government propose to
encourage polatobasedtoodprocessingindus-
tnes inthe Maharashtra state. and

{d} 1fso, thut detais thereot?

THEMINISTEH OF STATE OF | HEMIN-
ISTRYOf FOODPROCESSINGINDUSTRIES
(SHRITARUNGOGO!)

(a)and(b) Nopopusalhasbeemeceived
dunng the cuirent year for setting up ot potato
basedfoodprocessngindustries intune How-
ever, ajoint venture proposal otM/s JMRPCO
Lid forsetting upofauntatMulshv Taluk of Pune
Distt InMaharashirawas approved inJanuary

1992 forthe manufactue of processedsnack
foods andbeverago essences beverage basis
whichamongst ollwer inciude manut.acture of
stick able potato chips

(c)and (¢} The Muustry isimplementing
several developmental plans scheines under
whichassistance s providedto State Govern-
meni undeitaking, Jont Sector Undertakings,
cooperatves voluntary Organisations etc for
setting up/upgrading food processing uits in
differentstates Potatobased foodprocessm'g
units are also chgible for availing suc h assis-
tance

Repatriated Children trom West Assan
Countries

6743 SHRIAOHANRAWALL Willthe
Miristorof EXTERNAL AF T ARG be pleagedtn
state



" since August, 1902 80 far from West Asian

" countrieswheretheyhadbeentakentobeused

‘asjockeys, incamelraces; - ,
. (b) whetherthe Govemmenthavetaken
. anystopstorthershablitation ofthe repatriated

{c) whetheranyotthechidrenarereported

tohave iedinthese countries;
{¢) #s0, he details thereof;
(e) hestepstakenbythe Govemmentto
approachthe Govemmentofthese countriesin
this regard;

. () whethertherais any proposaitoraise
umnmmm

Q) Ilo.hdmhmfedmdlmt.
reasonstherefor?

THEMINISTEROF STATE INTHE MIN-
ISTRY OF EXTERNAL AFFAIRS (SHRIR. L.
BHATIA):

(8) One

(b) Iinformation in this regard is being
collected andwillbe placedonthetables of the
House.

(c) No, Sir.

(d) Doesnotarise

{e) Camel recing is popular oniy in the

. U.A.E..As soonas anycase of an indianchild

camel rider comes to the notice of the Iindian
Mission concemed, it is taken up with the host

Govommformonma\udbm :

(l) No. Sil’

© {g) nhpﬁmraym.mpmmhyoﬂhe

~ Govemmentof indiatotakenecessarysiepsin  and

- APRIL26.1983
(8) the number of children repatriated  thisregard. -

FAO AssistancetorRevivaiof DespSes’

6744 PROF. . .UMARADDY

() whetherattentionolthe Govemment
hasbeendravniothenewslemappearedinthe
Economic Times dated March 20, 1993 regerd-
hgmmotmepmmmmy o

(b) i so. mmswummthuvo

Wmmmomm
CAQ) i this ibgaid: and

(c) if so, the details thereof and the
responseof FAO thereto?

THEMINISTEROF STATE OF THEMIN-

" ISTRYOFFOODPROCESSINGINDUSTRIES

(SHRITARUNGOGO!)
(a) Yes, Sir.

(b)and(c): TheGovemmenthadearker
approached the World 8ank in this regard.
Resently, theWorkibankhasinformedthat deep
sea fishing is not one of the priorities of their
Agricultiure Division's pipeline; They have,
however, stated that the subject is interesting
andimportantand they would share with Gov-
emment of india an information of possible
assistance it  becomes available.

[Transiation}
Monleynmommlnmgshtra

6745. SHRIVILASRAO NAGANATHRAO
GUNDEWAR:  Will the Minister of
COMMUNICATIIONS/bepleasedtostate: - -

(@) whether the Government roposeto.
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{b) it 0, the details with location thereol ?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF COMUUNICATION (8HRI SUKH
RAM) (a)and (b) : No, Sir, the Govemmentdew
not propose 1o open any more Foreign Post
OfficesinMaharaghira forthe

Pulse Processing MilisinM.P.

8748 SHRI KHELANRAMJANGDE: Wil
the Ministerof FOOD PROCESSING INDUS-
TRIESbepleasedtostate:

{a)whetherpulss-mills have beensetupin
Madhya Pradeshforprocessmg of pulses;

(b)whatheradaquate provisions have been
made under National Puise-Development
Schemeforthis purpose; and

(c)itnot, tha efforts made buy theGovemn-
mentinthis regard?

THE MINISTER OF STATE OF THE
MIINISTRY OF FOOD PROCESSING INDUS-
TRIES (SHRITARUNGOGOI)

(a): Yes, Sir. Puise Milshavebesnsetup
inMadhya Pradeshfor processing of pulses.

(b)and(c): The National Puts Deveiop-
ment Projectis beingimplementedin 26 stales
includingMadhya Pradesh andUnionteritories
of Delhi & Goa. Underthis Scheme, farmers will
be entitied to get 50% of the cost as subsidy for
the purchase of Dal Processors subjectfo a
maximum of Rs. 4,000/- .Dunng 1993-94 a
provisionof Re. 6.70lakhs has been madeunder
hws scheme, outofwhich Govemment of india’s
share is Rs. 5.00{akh s. No proposals inthis
respact havebeenreceivedsolarandtherelore
nocomments onthe adequacy of this amount
canbeoliered.

Accommodationfor PAT Employees

6747. SHRICHHITUBHAICAMIT: Wilthe
Minister of COMMUNICATIONS bepieasadto
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state:

(a)thenumberof P&T quarters avaslabie
with the Governetmn as on Marcg, 31, 1983,

state andcategory-wise;

(b) the minsmum service required to be
completed by the Governemtn empioyee for
getting the aliotment of the Govemment
socomodation undersach category?

{c) the mimmum service require 10 be
completedbuy the Government empioyee for
gettingthealiobment of the Government accom-
modationunderaachcategory?

THEMINISTEROF STATEOF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) -

{a)andb): informahon is beingcollected
and wilibelaxd on the Table of the House.

(c) No conditions of minimum service has

been preacribedforbeingelgible for alivtment
of Govermnment accommodatonnany category.

Sardar Sarovar Project

6748.  SHRAIYASHWANTRAOPATW.
SHIMAT] PRATIBHA DEVI
SINGHPATIL:

SHRIGOVINDRAONIKAM:

Willthe Mirsster o WATERRESOURCES
bepleasedtostate;

(a) WhethertheGovemmenthave senta
six-member delegation to Europe to discuss
about Sardar Sarovar Project;

(b) i so, the detais thereof?

(c) thedetails of the Morse reporton Sardar
Sarovar Project, and .

(d) theachon Governmentproposetotake
torehabdrtate the evacuees of Sardar Sarovar
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Project?

THE MINISTER OF STATE INTHE MIN-
ISTRY OF URBAN DEVELOPMENT AND
MINISTEROF STATE INTHEMINISTRY OF
WATER RESOURCES 9SHRI P K
THUNGON) (a)and(b) Pursuanttothedeci-
sion taken in & meeting held buy the Prime
Miruster on 27th August, 1992, asixmember
delegationied buy Secretary, Mirustry of Water
Resources was sent to Sweden, Japan and
Austraha form 22nd September, 1992 to this
discusstons withthe officials ofthesecountnes
andto remove the pravatling misgivings and
msunderstandings inthesecountries aboutthe
Sardar Sarovar Projept The othermembers of
theteam were Chief Secretanes ofthe State
Goavernments of Gujarat, Maharashtraandand
Maghya Pradesh, former Secretary Ministry of
Water Resources and Senior Advisor to the
Chairman, Review Commdtee for Narmada
Control Authorty and arepresentatve formbe
department of Economic

{c) Theindependent Review on toreport
{Morse Report) had adversely commented
mainily on the resettiement and rehabitation
policies and their implementation ang inad-
equacies inthe studies associatedwith environ-
mentaligsues Government of India clanfied
these issues in its detaded response to the
World Bank

(d) The State Governments of Gujarat,
Maharashtra, andMadhya Pradeshhavedrawn
upappropriate actionplants forresettiernentand
rehabditation of project affected famiies which
1s iinked with dam construction and submer-
genceschedule TheNarmada Control Author-
ity is closely moniloring and coordinating the
implementation of the resettiement and rehapli-
tahion programmes inthe three States

international Airlines
6749 DR Y S RAJASEKHARREDDY

Will the Minuster of CIViL AVIATION AND
TOURISMbe pleasediostate
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Written Answers 240

(a) whatheranymtematonal aidines have
decided nottotly into orover Deitu

(b) i s0,the detalsthereot
(c) the reasonstherefor and
(d) the Government reaction thereto?

THE MIONISTER OF CIVit AVIATION
AND TOURISM (SHRIGHULAMNABIAZAD)
{a)to(d) - While JAL (Japan Airlines), LOT
(Polish Airline) and Alitaha (Italtan Airline) dis-
continued their services to/from Delht in the
racentpast atewothers have increasedtherr
scaie of operation inaccordance withthercom-
mercial

[Translation)
RiceMilis in Gujarat

6750 SHRIN J RATHVA Wilithe Minis-
ter of FOOD PROCESSING INDUSTRIESbe
pleasedtostate,

(a) whetherthe Union Government have
receivedany proposal for setting up of rice milis
inGujaratdunng 1992-93 and

(b) of 50, the actiontaken onthese propos-
als andtheiocations thereof?

THEMINISTEROF STATE OF THE MIN-
1ISTRYOFFOOD PROCESSINGINDUSTRIES
{SHRIRTARUN GOGO!) {a) No Sir

(b) Doesnotanse
[Enghsh)
Fhight from Cahicutto Trivandurm

6751 SHRI MULLAPPALLYY
RAMMACHANDRAN WilltheMinsterof CIVIL
AVIATION AND TOURISMbe pleasedtostate
{a) whetherthere s any proposai to start dady
thghts fromCalieutlo Mmvandrumtognablethe
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passengers of Melabar regron to reachthe capr-
tal ety of Kerala, !

(b)whather any proposalformthe Govem-
mentof Kerala has been received bythe Min-
istry inthis regard, and

(c) of the actiontaken by the Government
thereon?

THE MKINISTEROPF CIVILAVIATION
AND TOURISM (SHRIGHULAMNABIAZAD)
{a)to{c) Arequastforoperationofair services
between Calicutand Tivandurmwas recaived
form the Government of Klerala inthe Year
1891 Duetooperational andcommercialrea
sons thereis noplantointroduce ar service
betwsen Calicut and Tncvanndrum mthe near
future

{ Transiaton}
PowerBonds
6752

SHRINITISHKUMAR
SHRIMANJAY LAL

Wilithe Minister of POWER bepleasedto
state (a) thetargethzzedandtheactualamount
collected by the Government through Power
Boundsn 1992-93

(b) whether there is any possibilty of
slackness in the construction work of some
power projects in the country due tonon-collec-
tion ot the target amopurt

(c) ' so thedetails of projects which are
notbemngtaken up for constructionntime due
tolack offunds and

(d) the processions of construction cost
made by the Government while according
approval totheseprojects?

THEMINISTEROF STATE INTHEMIN-
ISTRY OF POWER SHRI P V RANGAYYA
NAIDU) (a) AgainstRs 1747 crores aliocated
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buythe Finance Ministry to the vaitous Putiic
Sactor undertakings under the Ministry of
Poweragainstissueof Bonds tor the year 1992
93 onlyRs 50crores couldbe wiseddunng the
year

(b)tod) Thetimely execuuon ot projo ts
Is depentient4 on vanous inputc nicludingthe
availabiity of adequate funds |hethieenew
Power Projects which could notbe. taken up for
execution dunng 1992 93 are given below

Name of the Projex ts Approvedcost

——— R -

1 RannditHE Project —Hs 181 1¢ Crores

-~ Ho 1338 81 Ciores

2 KoolKaroHt Project

3 DnhauligangaHE Project — Hs bu1 98C101¢,
[Enghsh)
Drscussions with French Delegation

6753 SHRIMANORAUANBH{AKTA Wil
theMmisterof EXTERNAL AFF AIRS bepleased
tostate

{a)whether aFinchdelegationwisited India
dunngFebruary 199311 discussions ondisar
mament non prolilelation anamnternationalis
sues

{b)1tso thebroadoutcome ot the talks held
bythedelegationwith Indian counterparts

(c) whether the sue ol I rench supply of
newclear fuelfor the larapur Alomioc Power
Plantalsofigmedinthe talks and

(d) ##so the ourcome thevoot /

THEMINISTERQf EXTCRNAL Al FAIRS
(SHRIDINESH SINGH) (a) Yes Sir

{b) The discussions were aime d at de
velopingabatterunderstanding ofvachothe 1 5
posttions onabroadrange ohissucch sintingto
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{6) Yes, Sir

{d) The French position was that while -

" Francawould abide by its present contractual
obligations whicharevalidtit October 1993, the
future supply of nuclear fuel 1o the Terapur
Atomic Power Plant wouid depend on India
accepting full scope Intemational Atornic En-
ergy Agency. (IAEA)safeguards, inconformity
withFrance'’s new Nuclear Export Policy . india’s
standonfull-scopesafequards was corveyedto
theFranchdelegation.

Effect onindian Airlines Sharein Passen-
gerTraffic

6754.DR. Y. S. RAJASEKHARREDDY:
Wil the Minister of CIVIL AVIATION AND
. TOURISMMbe pleasedtostate:

(a) whetherwiththeintroductionotthe East -

Wast Aidines, the Indian Airlines has Been
Gradually losingits share of passengers oit;

(b)ifsome, the estimatedioss sufferedbuy
the 1A as a resultthere of;

~ (c) the reasons identifiad for the shift of
passengers; and

{d) thewaybywhichsituationis propdsed
tobeimproved?

- THEMINISTEROF CIVILAVIATIONAND

TOURISM{SHRIGHUYLAMNABIAZAD): (a).

and(b): IndianAirlines has assessedthat about

1,63,500passengers havebeencamiedby East
Waest.Airines in February andMarch, 1993.

Assuming that these passengers wouldhave

beencarviedby indian Aininesinthe absence of
EastWest Airlines, indian Airlines wouldhave
emnedanaddﬁmulmdna MM

. (c) Themasonsidonﬁﬁedbym:k-

tines for shift ot passengersto East West Air-

; APHIL%‘IM
- non-prolifaration, unclear disermementandin-

mmmmmpmaw

wnmmumm»m IR

(d) mmmm&wm“ .
marketingpolicies. and siratégias tomeetihe

situation.
. 1SO/STDFacilitiesin Gujarat
6755. SHRI N. J. RARHAVA: Willthe
Minister ot COMMUNICATIONS be pleasadto
{a) whether the Government proposeto.

pmﬂadmmlSElSTDmTelepmnetacar ,
tlesmGu]amr .

(b)ﬂso.thedetailsthereof: and

(c)thetime buywhichthese are likelytobe
setup?

THE MINISTER OF STATE OF THE
MINISTRY OF (SHRI SUKH RAM): (a) Yes,
Sir.

{b)and(c) : The policy is under review.
Contracts for Radar Technology

6756. SHRISHRAVANKUMAR PATEL:
Will the Minister of CIVIL AVIATION AND
TOURISMbe plaasadstate:

(a)whether any contracts from securing
radartechnology have beensignedwiththe US
firmby the national Airports Authority andme
Bharat Electronics Limited; and

" (b) it so, the ccst and olher terms of

-coltlaboration?

‘ THEM!NISTEHOFCMLAWATIONAND
TOURISM (SHRI GHULAM NABIAZAD): (@)
and (b} Anagreement pertainingto Transfer ot
Technology (TOT)formanufacture of radars on

' OmdoanuantharatEhﬂmmcsLunned ;

(BEL) hasbeensignedhbythe AmericanCom-
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penywiththe National Aiponts Authority (NAA).
Thescopeof TOT covers transfer of technical

Radar. The agreement also providesforbuy-
back arrangements of components, modules,
sub-systems andservices from BEL the Ameri-
can Company M/s Wastinghouse Overseas
Corporation (WOSCO). The agreementwillbe
in force for 8 years during which period M/s
WOSCO would supply BEL all updates and
improvementstothe radarsystems for incorpo-
ratonby BEL. BEL has alsobeen given excly-
sive sales right in India and rights of non-
exciusivesalesinother contnesexcludingUSA
whereitwillbethroughM/s WOSCO. The cost
of TOT is USS 5.954 mullion.
)

Libralisation of Avilation Policy

6757. KUMARIPUSHPADEVISINGH:
Will the Minister of CIVIL AVIATION AND
TOURISM bepleasedtostate;

(a) whether Govemimenthave liberalized
thecharterand aviationpolcy:

(b} ifs0, the detatisthere of,

(c) whether the further liberalisations of
charter and aviation policy 1s necessary to
increase thefew oftounsts; and

(d) itso , the stepstakenthareon?

- THEMINISTEROF CIVILAVIATIONAND
TOURISM(SHRIGHULARNABIASAD): (a)
and (b) : The guidelines foroperation of tounst
charter flights to Indka have been liberalized.
Under the revised guidelnes, the foliowing

amendiments have recentlybeenmade:-
(i) Holeliers recognisaiby the Depart-
mentof Tounsm havebeenbroughtat
parwith the Indian Principal/ Travel

agent / Qperator to sponsor tourist
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flights.

(il) Foreignaxchangerequirediobe remit-
ted by tourists form 8. A. A. R. C,
countriesis now 50% of the remittance
required in the case of tourists from
othercountries.

(c)and (d): Theguidelinesforoperation
oftounstcharterflights to Indiaare amendedas
andwhen required with a viewto promotstour-
isminindia.

Setting Up of Dooradarshan Kendras/
T.V. Relay Centres

6758 SHRIPARASRAMBHAREWAJ Wil
the Minister of INFORMARTION AND
BROADCASTKING bepleasedtostate

(a) the plans drawn up and being imple-
mentedtosetupmore Dooradarshan Kendras
andT V Relay Centres dunngthe Eight Plan
penod;

(b) thetotal populatonhkely tobecovered
bythe above expansion programme; and

(C) towhat extent the INSAT-1B1s helpful;
nthe above expansion Plan?

THE MINISTER OF STATE OF THE
MINSTRY OF INFORMATION AND BROAD-
CASTING (SHRIK. P, SINGH DEO)

(a) Thefollowingnumber i TV projects are
underimplementatiornyenvisagedtobe setupas
part of Dooradarshan's on-going Vil Plan
schemes and schemes under Annual Plans
1990-91, 1991-82and 1992-93:-

() Programme Production Centres
(PPCs) / Programme Generation
Facility (PGF) Centres

(i) TV Transmitters of varying power
(including Transmitter projects for
augmentation of power)
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In addition 8 projects for augmentation of
PPCs PGF Centres are also under impiemen-
tation Locationsforestablishmentof addtional
TVtransmitterstobesetupdunngtheremaining
petiod of Vilt Planr e 1993-97 have notbeen
finalised

{b) Oncommussioningofthe TV Transmit
terprojects about 90 6% populationofthecoun
try (inclusive of poputation infringe areas) is
expectedto be brought under TV coverage

{(c) INSAT IBis nolongerinoperation
Peaple of Indian OngininMyanmar

6759 SHRIRAMPRASAD SINGH Will
theMinisterof EXTERNAL AFFAIRS beple«sed
to state

(a) whether the Government havetaken
up with Myanmar the issue of grant of
citizenship to the stateless persons of Indian
ongininthatcountry and

(b) o so the response of that country
thereto?

THEMINISTEROF EXGERNAL AFFAIR
(SHR! DINESH SINGH) (a) Yes Sir The
matter has beentaken upwiththe Government
ofMyanmar on severaloccasions

{b) We have been assured by the con
cerned Myanmar authorthes thatthe issuc will
beresolved in duecourse

AirCrashes, Bombay
6760 SHRI SUDARSAN
RAYCHAUDHURI Willthe Minister of CIVIL
AVIATION AND TOURISM bepleasedtostate
{a) the number of accidents of Air— india
takenplace in Bombay during each of the tast

threeyears

(b) the details of casualties and extent of

APRIL 26 1983
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darhageto sircraft andproporty neach case

(c) whether compensahon has baen pawd
tothevictuns and

{d)itso the details thereot ?

THEMINISTEROF CIVILAVIATION AND
TOURISM(SHRIGHULAMNABI AZAD) (a)
There has besn no accidentto Airindia arcraft
nBombay duringthe last three years

(bito(d) Donotanse
Fitmon Veer Sawarkar

6761 DR K D JLSWANTI Wilithe Min
1ster of INFORMATION AND BROADCAST
INGbe pleasedto state

(a) whetherthe Dooradarshan Pioposcto
1elecast documentary film on the life of Veer
Sawarkar and

{b)ifso the details thereof?

THEMINISTEROF STATE OF THE MIN
ISTRY OF INFORNMATION AND BROAD
CASTING (SHRIK P SINGHDEO (a) Fres
entlythereisnoproposaltotelecastadocums n
tary film onthe life of Veer Sawarkai

(b} Doesnotanse
Selectionof T V Serials

6762 SHRIMADANLAL KHURANA

SHRIPRABHULALRAWAT
SHRICHITTABASU
SHRILALITORAON

Wilithe Minister of INFORMATION AND
BROADCASTING bepleasedto state

(a)the details of the A plus category pro
posals approved by the Dooradarshan

{b)ywhetherthe CBlhas since submifted its
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reports onthesenalscam of the Dooradarshan MINISTRY CFINFORNMATIONAND BROAD-
CASTING (SHRI K P SINGH DEO) (a)

(c) s, the details thereof, and Details are given n the statement attend
(d) the details of proposals approvd/ re- (b} The final report of the CBI has not
jectedfinally”? beenreceivadas yet

THE MINISTER OF STATE OF THE (c) Do notanse
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Assistam Tranaponder

6763. SHRIMOHANRAWALE:
DR.P R.FGANGWAR
SHRIMADANLAL KHURANA
SHRI MOHAN SINGH

(DEORIA)
SHRIVILLASMUTTEMWAR
SHRI SANAT KUMAR

MANDAL:

WilitheMimsterof INFORMATIONAND
BROADCASTING bepleased tostate

(a) whetheradetegationof his minstry
recently vistedHongkongto explorethe pos-
sibsity of leasing atransponderon ASIASAT,

(b) ifso.thedetails of the efforisrhade
torenewthe easeof atransponderon ASIASAT,

{c) theimphcations involvedwith the non-
availabilty of ASIASAT transponder,

(d) the response of thelessee company
regardingrebooking of transpires on ASIASAT-
I

(e) whetherofferwasmadeforatranspon-
deronASIASAT—il,and

{fy the time by which it 1s likely to be
avalable?

THEMINISTEROF STATE OF THEMIN-
ISTRY OF INFORMATION AND BROAD-
CASTING (SHRIK P SINGH DEO) (a)
Yes. Sw .

{byand(c) Donotanse,asno *ransponder
on ASIASAT has been hired

(d) thasbeenreported thata alltranspon-
ders on ASIASAT— Satelite have been
rebooked. as the night to continue the lease
vests with the firstiesses.

(e) Yes, Sir

VAISAKHAS, 1915 (SAKA
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) 1he ASIASAT—IlI satelhtes likely to
be operationatisedinthe lastgarters of 1994 or
inthe firstquarterof 1995

Nengpo-Guwahati Power Transmission
Line

6764 SHRI PRONIN DEKA Will the
Mmister of POWERbe pleasedtostate

{a) whether Techno -economicclearance
tothe 220 KV DC Nengpo—-Guwahati power
transnussion line has been accorded,

(b) 1so thedetailsthereof, and
(c) fnot, the reasons therefor?

THEMINISTEROF STATE IN THE MIN-
ISTRY OF POWER(SHRIP V RANGAYYA
NAIDU) (a) Noproposalforconstruction of
a220KV D/Cpowertransmissioniine between
NengpoandGuwahabhes so farbeen recewved
by the Central Electnicity Authonty (CEA)
However a220KV D/C powertransmissionine
betweenLongpiand Guwahatthasbaen cleared
byCEAinJune 1991 asapartot addiional 6th
Five Yeat Plantransrmission and transferma-
tion schemes of Assam

(bland{c) Doesnotanse
Meterialising of Trunk Calis

SHRIMADAN LAL KHURANA
SHRISANAT KUMAR MANLAL

6765

Wilithe Minister of COMMUNICATIONS
bepleasedtostate

(a) whether attention of the Goveinmoent
hasbeendrawntothenews temcationed way
dontmanytrunk calls matenalise atter 101 M
appeanngintheindian Express datedMarch 26
,1993

(b) ifso thefactstheteo! and

{¢) theactiontakenbythe Govermnmics tn



255 Whitten Answers
fhisregard?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) (a) Yes Sir

(b)and{c) The tactual position and the
actontakenbythe Govenynentoneachofthese
pointsis as under

1 Vigilance Investgation regarding the
report of trunk calireckethas not revealed any
such racketsofar

2 Anumber of surpnse checks andraid
were conducted buy Department of Tetecony/
Mahanagar TelephoneNmemLid officersalong
withthe C B | officersthat resulted inimtating
disciphinary action against 31 Departmental of
fictals in the lastone year C B | have also
requestedfivecases in Dethand Bombay

3 Complaints of this type whichare very
small in number are receivedfromtimetotime
Certan admimistrative actions have been taken
1o mumimise such cases

Forkeepingaciose watch on praper use of
trunkcircuits an observationcellis workingin
MTNL and the trunk circutts are monitors to
ensureproperuse Also awvigdanceorganisation
headedby a JAG officer exists inthe MTNL to
carry outsurprise ingpections tor taking action
' anyirregulanties are observed

Functioning of Pawan Hans Limited
6766 DR K D JESWANI Wit the
Ministerof CIVILAVIATIONAND TOURISMbe
pleasedtostate
)  whether there 15 any proposal to
wnprove thetunchioningof Pawan Hans Limited
and

b)Y itso the detailsthereof?

APRIL 26 1993

WnitanAnswers 256

THEMINISTEROF CIVILAVIATIONAND
RTOURISM (SHRIGHULAMNABIAZAD) (a)
and (b) PawanHansLimtedisaprofitmaking
organisation improvementmusfunctionngs
acontinuos process Theperforemanseof the
Company s reviewed penodically, areas need-
ing improvement are identshed and action s
taken accordingly It 18 also expanding its
sphere of activities

[Transiation)

Government Guest Houses and
Holels

6767 SHRI PRABHU DAYALL
KATHERIA.

SHRIRAJENDRAAGNIHOTRI

Will the Miruster of CIVIL AVIATION
AND TOURISM be pleasedtostate

(&) whetherirregulartes are beingcom-
mitted in the Government ownedguest house
andhe tels n Delin

(b} ts0 the edetailsthereat and .

{c) the actiontakenorproposedto betaken
against thosefound guilty?

THE MINISTER OF CIVIL AVIATHON
AND TOURISM (SHRIGHULAMNABI AZAD)
(a) and (b}  Incha Tounsm Development
Corporationi.td andHotelCorpn ofinchalid
operate hotels in Del Thenregulantes com-
mitted in the hotels generally relate to pur-
chases allotment of rooms seftiernentof bills
ofcustomers awardofcontracts etc

{t} The Managemeni of the hotels get
these irrequlanties nvestigated through therr
Vigitance Divisions CB! efc dependmgupon
the gravity of irregulanties commutted Onthe
basis of mvestigation Competent Authorties

take suitable action agamst the samngperson-
1elunde! the Discipinary Rules
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Rehabilitation of Evacuees fromirrigation
projects

6768. SHRISRIBALLAVPANIGRAH}
SHRIGEORGE FERNANDES
SHRAIRAMNAIK

WilitheMinisterof WATERRESOURCES
bepleasedtostate

{a) whetherUntted Nations Comnussion
onHuman Rights in ts 49th session in Geneva
had declared that removal of inhabitants for
busiding big dams is gross violation of human

nghts,

{b) #so,theGovernmenthaveaccepted
thedeclaration npnnciple

(c) fnot, the reasons therefore and

(d) thestepstaken inthis regardtopersons
evacuatedforconstruction of specially Sardar
Sarovar Project, ingation project of Narmada
Valley andhydr-—~electncproject in Onssaand
funded by the World Bank?

THE MINISTERR OF STATE IN THE
MINISTERY OF URBAN DEVELOPMENT
ANDMINISTEROF STATE IN THEMIHISTRY
OF WATER RESOURCCES (SHRI P K
THUNGON) (a) Theresolutionadoptedbythe
Comimussion on Human Rights at its 49 the
Sessiondidnotaddress the questions of forced
evictioninthe contextofbigdams The resolu-
tron however, recalledthe general commentof
the comnwtteeon Economic Soctal and Cul-
tural Rights made in 1990 which States, inte
alia, thatintermational agencies should avord
nvolvement in projects which involve large
scale evictions or displacement of persons
withouttheprovision of all appropriate protec-
tionandcompensation

(byan{c). Donotanse
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(d) ForSardar Sarovar Project and other
imgationandmultipurpose projects mNamada
Valley andindravatht hydroelectnc project in
Onssa theconcemed State Govemmentshave
drawn upappropriate action plans for resultant
and rehabilitation of project affected families
and also adopted hiberalised policies for re
settlementand rehabiitation packages Atthe
Center stepshavebeeniniiatedforadoptinga
national policy for resettiement and rehabilita-
tionof people aftected by reservoir projects

Supper Thermal Power Projectat
UDAPMHinKarnataka

6769 SHRIH D DEVEGOWDA Wilithe
Minister of POWER be pieasedto state

(a) whetherthe National Thermat Power
Corporation proposetoset-up a superthermal
powerproject at Udapiin Karnataka

(b)f so whether the Union Government
have accordedtechno economy clearancefor
it and

(c) ifso thedetailsthereof andifnot the
reasonstheretor?

THEMINISTEROF STATE INTHEMIN

ISTRY OF (SHRIP V RANGAYYA NAIDU)
(a)to (¢) Thereis noproposalofthe National
Thermal Powet Corporation{NTPC)tosetupa
Super Thermal Power Pioject at Udapi in
Kamadaka However theNTPCproposestoset
upaSupper Thermal Power Projectat Nandikpur
nearMangalore in Dakshina Kannadadistnct of
Karnataka thetecho-economic clearanceto
whichwas accorded by t he Central Electricity
AuthontyinJanuary 1991

Organisations of Fairs and Festivals,
Kerala

6770 SHRIV S VIJAYARAGHAVAN
Willthe Ministerot CIVILAVIATIONAND TOUR
ISMbe pleasedio state the aataiy of the centrai
assistance proposedforthe orgaiisation of fawrs
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of fairs andestivals n Kerala?

THEMINISTEROF CIVILAVIATIONAND
TOURISM(SHRIGHULAMNABH AZAD)

The Departmentof Tounsmgrants finan-
cial assistance for the celebration of identrhed
fatrs andfestivals of vanous Stagnate of Kerala

(1) Great ElephantMarch
(2) NishagandhiDance Festival
{3) Onam Festivaland

(4) Boat Race Festival (Coctun -Aflleppey
Quiion)

Fmancial assistance wouldbe sanctioned
on receiptof specify of specrficposais fromthe
State Govemment andsubjectto mentsofthe
proposal, interse pnonty andthe avaitability of
funds

PermanentMembership—onUN
Security Councli

8771 FROF MALINIBHATTACHARYA
Wilithe Minister of Extemal Affairs be pleased
tostate

(ajthe reaction Bntish Pnme Miruster and
the Russion President in regard to india’s
candidatureto apermanentseatinU Nsecunty
councidunng their recent visit tothe country

{b) the extant of support india couldmobs-
hze for the permanent membership of UN

Secunty Council?

THEMINISTEROF EXTERNALAFFAIRS
(SHRI DINESH SINGH) a) Pnime Minister
Major has not expressed any views on this
subyect. Presdent Yeltsin dunngtws recentvist
toindiastated ata Press conferencethatthis
was adifficult question notbecause he cidnot
supportinda’sposition He addedthattheques-
tioncalis forfurther scrutiny andthere was nesd
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tolake closelookatthepnnciples underdymngthe
formahonof the Security Council

(b) indiahas beenernphasizingtheneed
toeroand the Secunty Councit with equitable
representation, proportionateto the number of
membersinallmultlateral andbiateratfora an
efforttobilledconsensus Atthe47thUNGAn
1992, indiaand othercountnestableda Resolu-
tion on “Question of Equitable Representation
andincrease inthe membership of the Secunty
Council"which was adoptedby consensus The
Resolution requests the Secretary Generalto
invitemernber Statesto submitnotiaterthen 30
June, 1993, written comments on a possible
review of the membership of the Secunly
councit The Resolution turther requests the
Secretary General to submit to the General
Assembly at s forty—eight session for its
consideration, a reportcontaining comments
made by member states onthe subject

incedentsinvolling indian Fisermen off
Coastof Rameshwaram

6772 SHRIN DENNIS Wilithe Minister
of EXTERNAL AFFALRS be pleasedtostate

(a) whetherthe Government of Tamale
Nadu have reportedtothe incian Highcommis-
sion in Sn Lanka Regarding some incidents
mvolving Indian fishermen off the coast of
Rameswaramdunngthe first week of March,
1993,

(b) fsothe detarls thereof,

(¢) whether the Government have taken
up this matterwith SriLanka and

(d) 4 so, the respanse of that country
thereto?

THE MINISTER OF EXTERNMAL AF-
FAIRS (SHRIDINESHSINGH): (a)to(d) Yes,
S The Governmentof Tamil Nadu reportedto
the indian High Commisaion in Sn Lanka two
nadents of harassmentof indianfishermenby
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Sn Lankan Navy on 5thMarch and 6th March
1993 OurHigh Commussion promptiytook up
thesecaseswiththe Governmentof SnlL.anka,
who deniedSn Lankan Navy'sivolvementin
theseincidents SnLake Governmentimphed
thatthese incidents could have been perpetu-
atedbuyextrernist Tamilelementsof SnLanka

Memorandum trom Bharatiya
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scaies of the postmenand Group D employ-
ees, discrepancies in fixation of pay and ap-
pointment on compassionate grounds etc

(b) ifso the detaiisthereol and

{c) the actiontakenorproposedtobetaken
bythe Governmentinthis regard?

THE MINISTER OF STATE OF THE

Powstal Employees

MINISTRY OF COMMUNICATIONS (SHR!
SUKHRAM) (a) Yes Sw

6773 PROF PREMDHUMAL Willthe

Ministerof COMMUNICATIONS bepleasedto

state

{a) whetherthe Governmenthavereceved
any memorandum regarding revision of pay

(b)and(c) BharatiyaPostal Employees
Umion (Postment & Glass -IV) have submitted
amemorandum contaning certain demands
Thedetails therec f andactiontaken/proposedto
betakenare inchcatedinthe annexed statement

STATEMENT

S! No demand

Actionvpostiion taken or proposedtobe taken .

1 theypayscaleof
postmenand Group D’
empliloyees may be revised in
view of the responsibiiities
invoived The postmetmaybe
given pay scale of Rs- 9501500

2 PayscaleofRs 1200—1800
may be given to postment under
BCR oncompletiohof 26

Before the implementation of Fourth pay Commusion
Repont, the postment were mthe pay scaleof 210-270

The commission replacement scale recommendedbypay
forthe per-revosedpayscaleof Rs 210—270was

Rs 8001150 The pay Commission, however
recommended a higherpay scaleof Rs 825-—1200forthe
Postmen Cadre aftertaking into account the nature of
duties iiiative and skill required etc The Pay
Commussion also recommended higherstanardof
educahional qualiicationfor the postmen Accordingly

the postmen were given the special pay scale of Rs
825—1200 There s nojusthcationforgrant of hugh
payscaleotRs 950—1500 Awntpetition heldbyth
Postmannthe Supereme Courtforgrantof ahigher
scale scale has aliso since been dismissed

As for Group ‘D’ employees the revised pay scale of
750—940was precnbe-iby ib)pay Commussion after
takingnto account all the reievant tacrts and nature
of duties Thustheress no scopeforfurtherrevision
pay scale of Group D' employees

While recommendingthe pay scaleof Rs 975—1600
for postment oncompletion of 26 years of service
dueconsideraton was given tothe demand torthe
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8! No demand Action/position takenorproposedtobe taken

years of service payscaleofRs 1200-—1800 atparwith Linemeninthe
departmentof Telecom Inthecase of Linemen a
rationalisation of techrucal cadres inthe in the septt
of Telecom resulted inthe lugher pay scale ot fis
1200—1800 dueto enhancedprescribedskill levels
respectivetechnicalcadres No suchrationalisation
of cadres having any bearing orthe prescribed level
of skill hasbeenundertakeninthe Deptt of posts
not there s afelt needforit Itis therefare not
appropriate to equate the pay scale of postmenwith
the Linemeninthe DOT angrantof Second Time

BoundPromotion
3 Inclusion of non—test The OTBP/BCR Schemes are applicabelto the
category in One Time Bound tothebasic operative cadres peculiarto the Deptt
promotion/ BCRScheme of Posts ofthe Govt of India The cadres common

toutherDeptt ot India v d z peons/Daftry/Sweepers/
Farashesetc (Non testcategoryemployees)are not
cadres commonmtoother Deppt of Govt of

indiav z peons/Daftry/Sweepers/Farashes

etc (NON—testcategoryemployers)are
coveredbythescheme The proposalto mergethe
testcategory slaff withtest categoy Group D staff
grantthemthe bonefts of OTBP BL R Schemes has
beenacceptedby tthe Govt and as such abenefit w
have wide financial repercussions onother Deptts
Therefore the OTPBScheme cannotbe mnde applic

to non testcatogory staft
4 Ageofretirment of Group The poroposalto allow Gioup D offivials promotod
D category promoted under under BCR1oretire atthe aqge of 60 years mstead of

BCRmayberetainedat60years 58 years has beebn consideredbut ithas not
been possibleto agree toit because ohite
implications on other cadros
inthe sanme scale otpay Howeves the offict iks have
beengiven option to refuse promotion under BLR so
thattheycanretire atthe age of 60 years

5 Paymentofbouns tocasual The proposal receivedtromthe Unionto enhiancothc
employees be linked to the quantum ot bouns paidto thes Casual workets andto
actual wages receivedbythem  infroducepaymentofbonus tothe pan-—time.
The part-—time workers should employeesof the Deptt ot Posts Is undet
alsobe paid bonus examination

6 Justiiedpostsmaybe TheDeptt reviewsthe uveraliregquuement ot s taft
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S! No demand

Actionvposition taken orproposediobe taken

created and sanctuonedin
accordance with increase mn
in workload

7 _Theworking hours of
chowkidars may be reduced
from 72 hours to
48 hours a week

8 The supply of uniforms
should be regullar and the
quality needsto be improved
The Deptt should consider
cash paymentto employees in
inheu of supply of uniforms

9 Atleastonedependentof
rectired emplilioyees be
empilloyed nthe Deptt on
compasstonate grounds

10 The system of paymentof OTA
on hourly rate basic be made
applicable to postman

nds operaticve offices etc fromtimetotine Asa
resultofthe roview carnied out, anumber of posts were
creartedduning 199092 The review of establiishmentis
acontinuous process andposts are sanctioned iffound
ustified

The 1ssue of working hours of chowkidars is at present
underconsideration of the National Council (JOM)
TheDeptt of Posts therefore cannottake any
decision ntsolation as it would have implications in
varnous other Deptts also

Atpreesentgood quality uniforms conforming

toDeptt of Personnel & Trg specificartion

evolved and developedby the Burequ ot indian
Standards aresupplied There havebeenfew
nstances of dellay dueto certain operational
problemwithinthe DES&D whenthe supply was
cercralisedwiththatagency Withthe winding

upof DGS&D theDeppt 1s makingconcerned

effords toimprove the guality substantially and also
supply theuniforms regularly Asforpaymentof Cash
Allowance inhieu otunitorms it has notbeen possibleto
agteetothe proposal as itis not in conformity withthe
pohcy ofthe Govt nthis regard

Compassionate appointments are made maccordance
withthe instrucrtions/guidelines of the Govt on the
subject ithasnotbeenpossible to accept the demand to
ptovide emploumentto one depenmmdent each of retired

employees

Ithas notbeen possible to agree tothisdemand since
theduty hours and the natuie of duty performedby
postment does not tulfiithe basic conditions under
whichOTA Scheme has beenmade applicable to the
categonies ot statt The OTA scheme 1s applicatble tothe
categones of staff having fixed duty hours which
aresusceptile to precise chacks and measurements
Therefore itis not possible to cover postmen under OTA
Scheme as their duty involves field/out -door work which
is notsusceptible to mimum chegjs and meaurements
However, the fixed monthly compensation paidta
pomanhas beernrevised recently as indicatedbellow -

——— ———— t—— e -
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8! No demand Action/posdiontaken orproposedtobe taken
Existing Revisad
Rate Rate
(a)whenonepostmen
performs the duty an
absentee postmen Rs 900 Rs 1800
(b) Whentwopostmen
perform the duty Rs 600 Rs 1200

of absentee postman

(c) Holiday monetary

(perposiman (perpostman)

Rs 1200 Rs.2500

Compensation

11 Thepresentrates of
washing allowance, cycle
allowances are too meagre
and shoulld be doubled

Paymentof washing allowancesandcycie allowancess
regulatedn acoordance withthe decision of the
Government andthese rates cannotbe increased mn the
Deptt. of Posts only inisolation Asforpayment of

cash allowance to Cashoverseers. ithasrecentlybeen
raisedfrom 15/-to Rs 30/- per month.

Imapct of Liberalised Economic Policyin
FoodProcessing Secotor.

6774 SHRI PRAKASHV PATEL will
the Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state the impact of
iberalised economuc policy of the Govememtn
onthefoodprocessing sector?

THE MINISTER OF STATE OF THE
MINISTRYH OF FOOD PROCESSING IN-
DUSTRIES (SHRITARUN GOGO!)

Since the liberahsation of the Industrial
Policy in July, 1991, about 1993 Industnal En-
trepreneurs Mimoranda have beenfieidinre-
spectoffood processmngmdustnes nvolving an
nvestment of about As 25,343 crores upto
February, 1993 Government have also ap-
proved investment proposalls of overRs 4000
crores in the food processing and deep sea
fishngsector Thesemciude proposals of Joint
Ventures, export onentedunits, unis requireng
industnal licenses, units with non-resident In-
chans (NRIs ) andOverseas Comporate Bodies

(OCB)investmentsand theunis forwhichplan
assistancehasbeenprovided Tjese proposals
envisage foremngequity investment of approxi-
mately Rs 840crores

Extention of Delhi—Bangaiore Airbus
Servicewto Calicut

6775 SHRI  MULLAPPALLY
RAMACHANDRAN Wilithe Minister of CIVIL
AVIATIONAND TOURISM bepleasedtostate

(a) whetherthereisanyproposaltoexiend
the Defh— Bangalore Aubus A—32010 Cahcut

(b) ifso,bywhenitis hikelytobe done
ad
(c) not the reasons therefor?

THEMINISTEROFCIVILAVIATIONAND
TOURISM (SHRIGHULAMNABIAZAD)

(a)to(c) InchanAriines doesnot propose
toextendthe Delhn—B8angalore A-320 service 1o
Callicut, because of lacktrathc demand
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{Transiation]

SHRI RAM VILAS PASWAN (Rosera):
Mr. Speaker, Sir, | have given a notice tor
adjoumnmentMotion regarding the hijackingof
place.... (Inferruptions)

(English)

SHRIAMAL DATTA (darnondHarbour): |
havealsogiven notice on hijacking.

[Translation]

SHRI RAM VILAS PASWAN: Mr.
Speaker, Sir, hijacking of planes hasbecome a
daily practice these days. It shouldbetaken
senously andnotas aroutine. Everybody of us
knows it asto howthe passengers have been
saved. While onthe one hand, | would like to
pointoutthatitis the totallapse ot Security on
the part ofthe Governmentonthe otherhand, |
would like 1o give my thanks to the Security
personnel whotackied this matter so tactiully
andbravely andsuppliedfood, infact, our com-
mandos foiled the attempt of hijacking. Ithink
hijacking is a very senous matter and there
cannofbe any other matter of greateyconcem for
this country. Minster of internal Security is
sitting here. | think tcomes under his depart-
mentbecause Ghulam Nabi Azadis smiling
which shows thatitis not his concem. | would
requast the hon, Minster to take this matter
seriously and the Government shouid come
forward with a statement in this regard and
assurethe House as the hijacking ot planes has
become aroutine. Notonly those people who
board the planes but the whole country feels
msecure and woried about such happenings, |
think this is avery serious matter anditis highly
condemnabile. The Govemmentshouldcome
forward with a statement on it and take this
matter quite seriously.

| English)

THE MINISTER OF CIVIL AVIATION
AND TOURISM(SHRIGHULAMNABIAZAD):
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| will be giving & statement thus afternoon,
(Interruption)

[Transiawon]

SHRIRAMVILAS PASWAN: Underwhich
Ministry comes thusissue? (Inferruptions). This
willbe repliedby cwvil aviation Ministerorby the
Mirister of intemal Securty?

(Intennuptions)
[Englsh]

MR. SPEAKER: Iti1s the Ministry of Ciwil
Aviation.

[Transiabon)

SHRI GEORGE FERNANDES
(Muzaffarpur): Mr. Speaker, Sir, Ministry of
Cvil Aviation has its concem in this matterup
joacertain imit sowe would also like to have
areplyfromtheHome Minster. |thmkhéwould
like to reply. Newspapers have given four
different versions of the incident how the man
was killed. | agreethathe wascnminalandhe
comnutted a mistake and the Government
should dealwith the criminals stnctly, butfrom
our ciscussion withthe general public andfrom
moming newspapers what! havebeenableto
make outitthatthemanwasapprehendedbythe
Govenwnent.

b ]

{Engish)

MR.SPEAKER; Letuswaitiorthe state-
ment.

SHRI GEORGE FERNANDES: You
caughttheman. Youbroughthimoutandthen
youshottvmdead. (/nferruption)

[Transiaton]
Please. excuse me. | amnottatking about

thatparticular manbut | am worned about the
way the ife of a human being s treatedin our
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country. {Interruption)

Todayithappenedthere. Tomorrowitmay
besomewhere else. People arebeingbeatenup
inthe police stations. The Government should
honestlymaketheirpositionclearinthe House,
Mr. Speaker, Sir, ifthe Government does not
reply, then you may please getaninquirycon-
ductedintoit. Killingthe people inthis manner
isnotagoodthing. (Intermuption)

[English)

SHRISOMNATHCHATTERJEE (Bolpur:
Mr. Speaker, Sir, | do not venture to give my
personal opinion because | have nopersonal
onion, my own version as to how that person
died. Butthe way the reports have come outin
the newspapers is very disturbing. (Interrup-
tions) Itis not a question of partisan matter.
(Interruptions.). | do not know how you are
shouting. This is aserious matterandithas, |
believe, its woninternational ramitications. So,
whatpeople willthink? Therefore, apersonwho
was supposedlycaught, ithe hadtobeshotdead
before he could be apprehended, thatis a ditfer-
entthing. Butthe newspaper reports are differ-
ent. Some newspapers say commandos. Some
say one commando. When did it
happen?(Interruptions)

’ Hijacking of the planeis a serious matter.
The Government cannotignoreit. Ithas hap-
pened recently on a numberof occasions within
four weeks. Therefore, itis not a mattertobe
trifled with or to be lightly looked
into.{Interruptions)*

MR. SPEAKER: itis notgoingonrecord.
Please sitdown.

SHRISOMNATHCHATTERJEE: There-
fore, in a matter like this, it is proper that the
Governmentshould come outwithsuch astate-
ment which would give the facts
fully.(Interruptions) | am not blaming anybody.
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lamonly saying that this is a matterwhere the
intemationalcommunity is concemedtofindout
also, notonly the Indianpeople. Planehijacking
isnotanormalactivity. | hopeitdoes notbecome
anormat activity in this country. Youhave got
aGovemment. You have gotthe responsibility.
Thereofif anhon. Member says “Wewould like
to know what has happened in view of the
conflicting reports in the newspapers,” You
startshouting himdown. Thisis notthewayto
function. (Interruptions) Thisis amatter which
youmustclarify andseethatnobody can saythat
people are being treatedinamannerwhich will
give bad name so far as this country is con-
cemed.

SHR! RAMESH CHENNITHALA
(KOTTAYAM): Firstofall.|congratulate the
Government . The hijacking of the plane is
condemnedbythe whole House. | appreciate
that a statement fromthe hon. Mintster s nec-
essary. The hon. Min.ster of Civil Aviation just
mentionedthatheis comingout witha statement
inthe afternoon. Whatmore you people want?
(Intermuptions)

MR.SPEAKER: NoDon'tcomplicate the
Minister's position unnecessarily.

SHR! RAMESH CHENNITHALA: You
havetocondemnthemalso. We donotwantto
distortthe issue. Thisis notcorrect. You are
making the whole issue anon-issue.

SHR!I ATAL BIHARI VAJPAYEE
(Lucknow). Mr. Speaker, Sir, lamsorrythatwe
standdivided and swayed by emotions onthe
matter of thissortonwhichthe whole House has
expressedits concern andwhichrequiresthe -
whole countryto standunitedtoface the chal-
lenge it is posing before us. If Shri George
Fernandes wantedtoget some information, he
should have asked it straight away and the
Government also shouid have come out pre-
paredtopprovide thatinformation. Mr. Speaker,
Sir. the problemis this and it is also a fact that

*Notrecorded.
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the plane belongedto the Government of india
antMr Azadis the Minister of Cwil Aviahon but
what has happenedto the Security of our air-
ports? From where the terrorist hjacker had
come? If he belongedto Kashmir was he all
alone or he had soime other people withbum? It
1s very difficult to seek clanfications from the
Govemmentallthe news winch have appeared
inthe newspapersinthisregard However all
these things are creating apprehensions nth
minds of the people

Mr Speaker Sir inview of the situation
prevailingin the Kashmir valley, | would like to
say that some sentor Minister who s associ
ated with the internal secunty of this country
shouid come forward to make a statement on
hyackingofplane Iwouldliketotelimy friend
George Fernandes thatincluding the torronst
everyctizenhas anghttoloveasahuraanbeing

Even all those 140 passengers who were
hjackedandmade captiveforhourswith thefear
of deathapproachingthem hevethenghttolve
andseekprotecton Stttingontheothersxieyou
shouldnotgetimbalanced insuch matters Mr
Speaker Sir anviewofthe deteneratinglawand
order situation in Kashnvr valley youmay ask
them to make a statement on it because the
House is very much concered over t  in
JammuandKashmir the situation has deteno-
rated to suchan extentthateventhe J&K pokce
have nsenin revote and have approachedthe
UnitedNationsforthesr intervention Itappears
thatthe Governmentis notin a position to do
anythingtodeal withthe situation Whatsort of
inhative was takenthere? Whatwas the pur
pose of changing the Governor? Whats hap-
peninginthe Kashmirvaliey Whatisthe reason
that Pnme Minuster is notconst itingthe oppo

sitiononthisissue (/nterruntions)
{Enghish)
SHRI PAWAN KUMAR

BANSAL (Chandigarh) Whataie you discuss
ng?

SHRIATAL BIHARIVAJPAYEE We are
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discussingamatterof urgentpubhicimponance
(Interruptions)

[ Translation]

SHR! ATAL BIHARI VAJPAYEE Mr
Speaker Sir excuse me this attitude 1s not

proper
[Enghsh)

MR SPEAKER Youareinsuchadefen
sive position Youarein astrongposition

[ Translatior}

SHRIATALBIHARIVAJPAYEE Since
youarenmajorty andinpower would notyou
allowus eventospeak? (Inferruptions}is nottin
condition of Kashmir valley a matterof concein
foryou? (interruptions)

MR SPEAKFR Mr Bansal please sit
down

[Enghsh]

MR SPEAKER You should notobstruct
Thatisall The onlythingthat youshoulddois
nottoobstruct hm

{Transtation)

SHRI ATAL BIHARI VAJPAYEE The
hijacker had come from Kashmir He is a
member of somebanned oiganistion How did
hesucceedinreachinghere” Were other people
of his group also with im? Where didhe stay
nDelhi? Is he associatedwith the detenorating
conditions in Kashmir? Mr Speaker S dyou
wantmetoconnectthethings {candothatput
donottiytopay our mouth and | know you are
also wonied over the situation ot Kashmw
(Intenruptions)

|Enghsh)

MR SPEAKE R Why ne youubetructing
tim? Letham spe ik You ate unne cessarily
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comphcatingthe matter

(Interruptons)

MR SPEAKER (willdecdewhetheritis
ordarly ornot

[ Transiation

SHRI ATAL BIHARI VAJPAYEE Mr
Speaker Sir,lamunabletounderstand asto
whatmy Congressinendswant My Congress
fnends were askmgjustnow whatwewant We
wantthattheyshouldresign  (Interruptions)

MR SPEAKER Pleasestdown Itisan
importantmatterforall if any nformationhas
beensoughtiromthe Govemmenttmeans that
itis anopportunity giventothe Governmentto
clearthe misunderstandings inthemindsofthe
people Thisquestion has ansenasto whether
astatement shouldbe made by the Ministry of
Civil Aviation or the Ministry of Home Affairs?
Thes controversy has arisento clearthe doubts
whetherthisis just aquestionof secunty of the
planeorithas someather mplications also? in
myopiwonthestatementshouidbe madeby the
Ministry of Civit Aviation  If there are other
wmplications also then boththe Ministnies can
discussthematter Officers of bothMirstersor
both Ministers can sittogether to prepare the
statement Sincetss thejoint responsibility no
Minuster can say that it 1s so because the Fi
nance Minister or the PlanningMinister has not
providedfundsforthe purpose Inthe samewayv
foneMinistry s mainly concemedandthe other
Mirustry s also directly or indirectly concemed
withit thenthe mainMirustry canseek raquired
information fromthe other Ministry andissuethe
statement and if detailed informationis to be
gven then! think allthe three or so Ministers
arecompetentandtheycanholda mestingand
preparethestatement Mr RajeshPiot fyou
wanttosay something pleasesay (/nterrup-
tons)

SHRIHARI KISHGRE SINGH (Sheohar)
Mr SpeakerSi 'amnntchatiengingtheruling
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gven by youbutthis s matter relatedto internat
secunty Minustry Civil Aviation Mirustry s
mvolved only 1s so far as that the plane has
landed.

{Intemuptions)

MR SPEAKER 1 have aiso held that
protfatio {know thesethings Youareunnec-
essanly talking of that area about which you
havenokrowledge

(Enghsh)

Thatisnotcorrect ltcomes underthe Civil
Awviation Minister

| Transiations]

THEMINISTEROF STATE INTHEMIN
ISTRY OF HOME AFFAIR (SHRI RAJESH
PILOT) Mr Speaker Sir my colieague Shn
Ghulam Nabi Azadhas statedthat Government
would issue a statement this evening in this
regard Then Government will come torwaid
with fullinfo mationinthis regardto answoi the
quenesofthemombers Hewilirespondtothe
questions {Interruptions) Secondly ShuAtal
Bihan Vajpayee has added onemore point that
the Kashmn problem issenous  Itiscorrectthat
Kashmir problem 1s senous problem Two
factore have boen involved w th the Kashmu
tangle Whenever the situation seeins to be
improving miltancy takes every step toshow
tssupcrionty Thebiggestprobleminthiscase
1show to putanendiuthemilitancy Whenever
thereis an nproveme ntinthe snuation the
militancy and our neighbouiing countnes on
surethatthe siuation does notimprove $So in
this process sometimes it appears as if the
situation s improving ancisometmes tappe s
thatthere 1s no improvement | would hke to
assure my elder brother Shn Atal Bihan
Vajpayce that Governmentis tryng its be.st'o
seethatnoimaicyisrestoradthere andthe iy
mnuden o Jduch e tking place do stop
Tomoniowadiscussioninitie:  1ustry of Home
Aftars wili starnt Governmentis: iiviscon
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sider the views of the Members of the House
beforetaking actionin thismatter. Tomorrowin
themeeting of the Home Ministry, afull discus-
siononthe Kashmirissue wouldtake place and
we would like toimplement the suggestions of
hon. Members.

SHRI RAJVEER SINGH (Aonla): What
aboutthe revoltin Police and armyin Kashmir.

MR. SPEAKER: No, that would be deait
withlateron,

SHRI MOHAN SINGH (Deoria): Mr .
Speaker, Sir, Iwouldlike toraise a very senous
questioninthe House. There 1s much distur-
bancein the film world at this juncture and the
distributors and producers are passing through
greatdifficulty. Somepeopie of oneorganisation,
inconnivance with some joumalist, are making
false propagenda against some film-artistes
who have dedicated their life in maintaining
amity and harmony inthe country. Theirfilms
arebeingbumtatsome places. The boards of
thefilm *Kshatriya’ weresettofire butthe poirce
remained silentspectator. The way the Police
1streating Sanjay Dutt is liketreatinghimasa
biggercriminal, evengreaterthanMemonbroth-
ers. Istherecoveryofoneortwoilegalweapons
from a person sufficient ground for his arrest
under TADA? isttagoodthingtohaveaperson
onpolice remandfor 15-16 days andtotorture
him to force him make a wrong statement? |
strongly comdemnit. | wouldlike the Govem-
mentto come forward with a statementinthe
Housetoindicate astowhat statement Sanjay
Dutthas madeinthe presentsituationandasto
how he is connected with the Bombay bomb
blasts. Isitjustifiedtoarrest wmunder TADA?
Moreover, ssitjustifiedtolaunchapropaganda
campaignandban thefilms of those actorswho
haveworkedforcommunalharmonythroughout
therhives. Isitarightthingtomakethe whole
cineraworidapuppet ofthe communalforces?
|strongly comdemnit. The Governmentshould
take necessary stepstothwart these attempts
andalsotoinformthe Houseaboutailthe steps
takenbythem.
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SHRISHARAD YADAV (Madhepura): Mr.
Speaker, Sir, | had given you a notice in this
regard and while agreeing with the views ex-
pressedby my colleague ShriMohan Singh, |
wouldlike to say thatnow-a-days artistes are
facing a lot of problems. The crisis in the fitm
industryis certainly that butthe cultural relations
between india and Pakistan have transcended
their Governmental bounds as s evidentfrom
thefactthatin spite Ot differences betweenthe
Governments of the two countries, there s a
continuous programme of exchange of writers,
Hindiand Urdupoets betweenthem. Therearea
number of decent people in our film industry.

Recently | had gone through the interviews of .

Diteep Kumar and Shabana Azami and | am
verysorry thatwe have neverthoughtofitasto
whatsort of people theyare. infact, wedon't
know much about them Similarly, the peopie
like Shri Sunil Dutt, whose feelings | can under-
stand very well, is quite sensitive,. His son
might have committed a crime butthatthing s
being given awide publicity and comments are
being made about the wholefilm industry and
peopleare bemgaskednottowatch some films,
itis not something good. On account of this
move, particularly in Bombay, thefamihes of 2
lakh people have been ruined and thousands
others have been killed. In spite of ali these
things, ourlaws which appeartobe apparently
verystrong, areinfact, soweak andineffective
thepersons whohave committedsenous crimes
orhavebeen outto make apropaganda.

Thehon. Ministerof Parhamentary Affairs
is sitting here. It has been said that he has
relations with them. Though he has categon-
cally said thathe has no rotation with them but
Iwouldliketosaythatallsorts of persons come
in contact of a political person butwe would not
say that he is a traitor or anti-national. It 1s
against our dignity . Mr. Speaker, Sir. the
treatment that 1s being meted outto our cultural
artistes inthis countryis matterof shame. What
sontotsituations prevailinginthis country that
Bal Thaekerayis surpassingeven " recorded ..
Whoi1s giving his Fatwas and Surpassingthe
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laws of this country have not been effective
enoughto deal with him

{Enghsh)

MR SPEAKER That word about the
foreign cignitary will not go on record

{ Translation)

SHRISHARAD YADAV The Govemment
of India under the prowvisions of the law of the
country ts not taking any action agamst the
person who s tesponsible for rendenng 2 lakh
people homeless Whatisthereasonthatno
actionis beingtaken againsthim? Onthe other
hand all the newspapers of the country are
gvingwide publicity to the news thatagun has
been recovered from Sanjay Dutt Whathas
happened to this country? How are we going
aheadandwhywe have keptourthinkingpentup
withinourrekgious confines? Have webecome
habrtuatedtot?

Mr Speaker Sir, inthiscountry the cultural
artistes are above all considerations of caste
and creed and they command our respect
Generally they know no bounds intheirpnvate
life | know a number of such musicians who
speak such alanguageintheirpersonaliife that
one mayteelashamed of meetmgthem Inthus
personalife Fraque Sahebwas verybeuntbut
for his valuable contnbutionto Indian iterature
the cultural artistes of India and Pakistan com-
mand love andrespect of the people ofboththe
countnesfortheirQawahes Ghzalsetc Paki-
staniGhazalshave alargernumberof listeners
inindia {would liketosaythatifthelawofthe
landis soft towards those whocommitcrimes
inthe name of rehigion in the country and if the
same lawtakes a ngourous course againstthe
people belonu ngtoa particularly religion then
itwill notaddtothe glory of thiscountry Fnends
1am not saying anything againstyou Soyou
should not interrup me(interruptions) Mr
Speaker Sir finally | would hke to say that
cultural artistes of india and Pakistan belong to
the same cultural stream of india AllIndians
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know the people like Shabana Azami Dileep
Kumar andSuniDutt {wouldnotliketogomto
the detauls of theirparty affiliations butits afact
that Shabana Azamihas been closely associ-
atedwiththe Ekta Andolan ofincha All of them
aredecentpeoplewhogiverespecttoothersand
getrespectfromthem Toill-treatto hurmiliate
them 1s 10 go against the culture traits of this
country Allsorts of peoplelivenindiaandhere
artistes enjoy alot of freedom in their personal
ife Souitisnotpropertobrandthem astraitors
{Interruption)

[Englshj]

FHE MINISTER OF WATER RE-
SOURCES ANDMINISTEROF PARLIAMEN-
TARY AFFAIRS (oHRI VIDYA CHARAN
SHUKLA) | agree with the sentiments ex-
pressed

MR SPEAKER Wouldyouliketo speak
afterwards?

(Interruptions) .

SHRi RAM NAIK (Bombay North) Mr
Speaker Sir weall have greatsympathyforthe
hon MemberShnSuniiDutt Iwouldliketosay
that one can imagine the condition of father
whoseson tums outspoilt Itisamatterofregret
{orSunilDutty ifapersonkeeps AK-56 nfle and
that 1ssue comes before the police and they
arresthimunder TADA onlythen thetimes will
tellas towhataction s taken by the police after
that Aninquiry into the Bombay rots idon t
thinkthatsuch astatementwilthelpustorestore
peacen Bombay

(Interruptions)

SHRISHARAD YADAV Itisnotagood
thing |havenotanythingofthatsort (/nterrup-
fions)

SHRIRAM NAIK He saidthattwo lakh
people have been iendered
homeless (Interruptions) '
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{Enghsh]

SHRISOMNATHCHATTERJEE (Bolpur)
lagreewithShnSharad Yadav There shoutd
not be any witch hunting, and the away even
somebody has been found quilty and some
people are 1ssuing fatwas- - that it should be
seen and it should notbe seen - -1s notgood
(Interruptions) They are not allowing to see
them Youshouldstopthemandtshouldnotbe

allowed (Interruptions)

SHRIMAT! GEETA
MUKHERJEE(Panskura) | also fully
sympathisewithwhathe hassaid Witchhunting
should bestopped (/nterruptions)

MR SPEAKER Mr RamNaik itshould
not be wrongly referredto Thatisall

SHRIRAMNAIK {amnotatalldoingthat

MR SPEAKER He hasnotsaidthisthing
So pleasedonotinterpretitikethat Youcome
toyourpoint He has notsaidanything

SHRIRAMNAIK Hehas saidthat Sir

MR SPEAKER Now youcome toyour
pointonly

(Interruphions)
[ Translation]

SHRIRAMNAIK Alongwiththe appoint-
mentofacommission the mattershouid alsobe
discussedhere (Interruptions)

PROF PREMDHUMAL (Hamirpur) The
Governmenthas arrestedhim Then why are
youblaming us?(/nterruplions)

SHRIRAJVEERSINGH (Aonla) Which
pantyis rulinginMaharashtraand whoisruling
atthe Centre (Interruptions) ltisyourparty s
Governmentwhich hasarrested Sanjay Dutt
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MR SPEAKER You, please sit down
Why are you interrupting him

(Interruptions)

MR SPEAKER ltisalsosuchanissueon
whichwe should have abalanced view inthe
House Weshouldnotbeswayedby emotions
Aslhaveheard and understood ShnSharad, |
thinkthere s nothingwronginwhathe has said

{Interruptions)

SHRIRAMNAIK Mr Speaker, Sir lwas
saying thatcommission hasbeen appomntedto
conductaninquiry into the nots in Bombay It
has started functioning, therefore  (/nterrup-
tions)

MR SPEAKER {will say, what !l haveto
say

{Interruptions)

SHRIMOHAMMAD ALIASHRAF FATMI
(Darbhanga) Mr Speaker Sir Iwouldusttake
oneminute AparallelGovemmentisfunction-
ngmBombay Thistcansayforsure Today
the personsbelongingtothe fimworldarebeing
nstructed notto take particular personintheir
films as an actor director or music directot
They are also extorting money fromthem The
way they have beentreating Sunil Dutt's Son
Hangal Dileep Kumar Shabana Azmi
Mandakiry and Govinda andthere arealotmore
names (interruptions)

{English)

THE MINISTER OF WATER RE
SOURCES ANDMINISTEROF PARLIAMEN-
TARY AFFAIRS SHRI VIDYACHARAN
SHUKLA) Sir [ entirely agree with the sents
ments expressed by the House Nobodycan
haveanydoubt (Interruptions)

MR SPEAKER Waitaminute pleaseso
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thatyou are audibletoallofus

(Interruptions)
[Translation]

MR SPEAKER Mr Fatmiyouare spoi-
ingtheissue Youmaysitdown

(Intenruptions)

SHRIMOHAMMAD ALIASHRAF FATMI
Mr Speaker Sir the culpnts in Bombay are
roamingaroundfreely andontheotherhandthe
nnocentpeoplearebemgharassed  (Interrup-
tior)

{Enghsh)

MR SPEAKER lamnotgotngtoallowyou
todefeniinose peoplewhoarementionedinthe

Report
(Interruptions)
MR SPEAKER Yes Youmaynowspeak

SHRI VIDYACHARAN SHUKLA Sir |
agree with the sentiments expressed by the
House andthere should be nodoubtthat Shn
Sunil Duttis one of the most outstanding patnots
ofthecountry HehasdoneaYeoman sjobfor
bninging communal harmony and peace In
Bombay Ifforsomecrnminaloffences some of
s relatives havebeenbookedbythe police his
name shouldnot be associated with them

[Transiation]

SHRISHARAD YADAV ihavereadthe
interview of agreatpersonality hke Dip Kumar
Kindly abouthistraumaalso  (Interruptions)

SHRIVIDYACHARAN SHUKILA {wantto
submtt thatbet ShnDilip Kumaror Shabana
people give them respect because they have
workedforpatnotismand communalharmony
We should notkeep il feelinginourminds So
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farasthe question of Sanjay Duttisconcemed,
aready aninquiryis taking place and afterthat
lawwilitake tswoncourse Buttrymgtomvolve
Mr Sunil Duttin itand thus vitiating the atmo-
sphere istotally wrong | am very happy body
i thus august House have unamimously con-
demned this a~tivity of certain group whichis
mnvolved in destroying the posters and aiso
disturbing the film shows of certain id deplor

able Suchthingsshouldnotbe allowed We
shouldtry ourbest notto involve the names of
such personalities in such acts who have
servedthecountry Becausetheyhavenever
been mnduigedinsuchtypeofactivites Those

whoarefoundguiity willbetakentotaskbythe
police | hope that this will be done In a just
manner {Interruptions)

MR SPEAKER As the case is under
investigation we willhave tobe very cautious
while saying or expressing our opinton inthis
regard Ifeel that thehon Memberswhosoever
have spoken here so far have done sowith an
utmostcase Buteventhenithastwoaspects
Thefirst aspectisthat the respectedpersonah
ties of ourcountry should notbe subjectedtoany
ham andsuch atmosphere should notbe cre
atedwtuwch mayinstigateonetospeak upagainst
them neglectingtheir ife ime achievement
Ontheotherhand weshould alsoseetotthat
investigating agencies may dotheir job without
any hinderance Suchtype of subjects needto
be tackled with more care | think it is not
advisable to proiong our discussion on this
issue

SHRI RAJVEER SINGH Mr Speaker
Sir, kindly give your ruling regarding the point
raisedby Shn Sharad Yadav about Shn Vidya
Charan Shuklaandthe Russian Pathan

MR SPEAKER My rulingisthatyouneed
notraise such an issue

{Interruptons)

SHRINITISHKUMAR Mr Speaker Su
anorganisationis being formedbyU N O for
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theworid. Manyfriendly westemcountries have
askad indiato putforward its claim for the post
of Executive Secretary the Chief of this
* organisation andtoprojectasuitable namefor
the same. Whena delegation of Extemnal Aflairs
vigitedU.S.A. last November, atthattime also

this suggestioncame up there, butnosuitable .

name for this post but India . They wanted a
senior persons’ name for this postbut india did
notputforwardits claim for this post. Andone
junior officer, the mentioning of whose nameis
notappropriate here, presentedhimself forthe
postof Deputy Executive Secretary andnotfor
the Executive Secretary’s post. Ourpermanent
missionatGeneva....

MR. SPEAKER: Mr. Nitish Kumar, one
cannotraise aquestion here regarding
anybody’s appointment.

SHRINITISH KUMAR: Mr. Speaker,
Sir, this is not a question of an appointment.
Infact, itis amatter of concern as prestige of
the nationis atstate.

MR. SPEAKER: Butone cansaythat
this 1ssue was raised on somebody’s
initiative.

SHRINITISHKUMAR: Thisis notamatter
of an appointment alone because this intema-
tional organisation is going to monitor the dis-
posal of chemical weapons. it was agolden
oppommilyfqunda...(lntenwnms)

MR. SPEAKER: Youcannotraise aques-
tion regarding any appointmentortranster. You
may consult the Minister for External Affairs in
this regard.

SHRINITISHKUMAR: Ms. Speaker, Sir,,
this is not merely a question of anappointment.
Why India didnotmake aclaimforthepostofthe
Executive Secretary, whereas China, Pakistan
and Austria presented their claims for this post.

MR. SPEAKER: Thisisnotappropriate,
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youcan discuss it with me.

{Interruptions)

SHRI RAB! RAY (Kendrapada) : Mr.
Speaker, Sir, this is not an ordinary issue.
(inferryptions)

MR. SPEAKER: No, thisis notappropri-
ate. Youcandiscuss it with me, | wili tell you
aboutitrepurcussions.

[English}

MR. SPEAKER: Mr. Nitish Kumar, my
rulingisthat, |amnotgoingto aliow amatterlike
this. Pleaseunderstandthis...interruptions) This
is notcorrect. if you are raising issues of the
appointmentsofthe officers inother organisations
here, wellwe will be burdened.

SHRIANBARASU ERA (Madras-Central):
M. Speaker, Sir, iwouldlike tobnngto yourkkind
nofice an importantissue. Yesterday. |hadan
occasiontoatiend a Receptionoragnisedbythe
linguistic minorities in Deli. There, a large
number of peoplebelongingtolinguistic minon-
ties representedto me that ration cards are not
issuedtothem. Alarge numberofthemwere
from Tamil Nadu, Andhra Pradesh, Kamataka
andKerala who are settied in Delhi. Unfortu-
nately most of the people do nothave theirown
houses. Theyeitherlive in rented houses orthe
poorpeople iveinJ.J. Colonies.

Further, the Govemment of india officials
transteredfromthese States to Delhiare iving
in Government accommodation or in private
accommodation.

Whenthey apply for ration cards, tappears
that the production of a residential certificate
from the house owneris compulsory. Insuch
cases, the house owners, invanably, refuse to
admit their tenancy and they refuse to issue
residential certificates. Evenifthe Govemment
officials produce their certificates from their
employars, they are alsonotaccepted. Itisthe
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same case with the employees working in the
pubhic sector and private sector also

This has created very much hardship and
untold misery tothe linguistic minorities settied
nDelhi Therefore lurgeupon thehon Minister
of Civil Supplies to issue proper instructions to
the Delti Adnunistration toissue rationcards on
production of a certificate fromthe employers
who are working in public and private sector
companies and on production of a certificate
fromthe Government Offices for the Govern
mentemployees Acenificate fromtheelected
representatives namely MPsandCouncillors
may alsobe acceptedtoissue arationcard so
astorehevethe linguistic minonties from such
difficulties ts getting ration cards

SHRI MANI SHANKAR AIYAR
(Mayiladuturai) inafew weeksfrommow itis
going to be one full year since the One man
Commussionof Inquiry intothe assassinationof
the late Shn Rajiv Gandhi submitted its report
We are aboutto complete this entire Session of
Parliament after the report was made public
Weare abouttoarnve atthe second anniversary
ofthe martyrdom of the late ShriRajiv Gandhi

andyetthis House has neitherbeengivenan
opportunity to discuss the contents of Justice
Verma s Commussion of Inquiry Reportnor has
the Governmentgiventhis country orthis House
anyindication whatsoever aboutthe steps that
they are taking o1 propose to take to fix the
1esponsibiity and punishthosewhoareculprits

1242hrs
[SHRISHARAD DIGHE m the Chain

Itisamatterofgrave disturbance toseveral
otus particulady on this side of the House and
l1efertothose of mycolicagues whohavesigned
alongwiththeletterthat! submitiedtoyou earher
today requesting permissiontospeak durningthe
ZeroHouronthtsissue Thatthe Government
seemstobesotardy solethargicaboutattend
ing to a matter which should be a matter of
prionty certainly to a Congress Government
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{wouid therefore pleadwththe Mirusterof
Parhamentary Affairs thattimebefoundinthis
Sessiontselffor afill-fledged discussiononthe
Reportof the Verma Commussion of Inquiry so
thatthoseofus especiallythoseotuswhoare
onthe Treasury Benches are giventanopportu-
nityto express our deep concernaboutthe acls
of Comnussion and Commissions forwhich a
perusal ofthe Verma Commussion Report will
ndicatethat there canbe no atonementforsuch
asin Thishasnotbeendone Hisextremely
importantthatitbe done especially becausethe
draftactiontaken reportpreparedbythe oificials
of the Ministry of Home Affars has apprently
been leaked either paratially orentirely to the
press resulting incertainrepornsthathavecome
inthe press to which there has beennocontn
butionfromthe Government

1 would plead with the Minister of Pariia-
mentary Affans to ensure that there is a full
discussion on this issue in this House in this
Session and ask the Home Miruster to ensure
that such a discussion 1S made
possible (Interruptions)

SHRI P C CHACKO (Tnichur) | have
gwenanotice |supportthe opinionexpressed
by ShriMani Shankar Atyar .

Onthe23rdof December 1992 the Verma
Commussion s Reportwas placedbefore this
House [tisgoingtobe five monthsnow We
would ike to know what action has beentaken
bythe Governmentofinciaontiusmatter itwas
descnbedby Verma Commussionthatthe dec
siontakenbythe then Govemmentto with draw
the secunty coverto late Shn Rapv Gandhi was

tennous There are clearindications Omis-

sions and Commissions by the them Govern-
ment and by many are clearly spehl out in the
Verma Commission s Report Weare atlossto
understandwhat actonhasbeentakensncethe
last five months after receiving thus Report by
the Government

So |supportthe opmions expressedbymy
fnend and request the Govemmentto make a
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statementabouttheactiontakenbythe Govern
mentonthesubjectandalso allowafullfledged
discussionontt

SHRIHARIKISHORE SINGH(Sheohar)
Yes, thereshalibefulldiscussiononthe Verma
Commussion Report

THEMINISTEROF STATE INTHEMIN-
ISTRY OF HOME AFFAIRS (SHRI RAJESH
PILOT) The Government will make a state-
menttomorrow onthe progress on steps taken
by the Commussion

SHRI MANI SHANKAR AIYAR Do we
have an opportunity for a discussion?

MR CHAIRMAN(SHRISHARAD DIGHE)

After the statement it can be dr cided by the

Business Advisory Committee whenitigtobe
discussed

[Trasiation)

SHR! ATAL BIHAR VAJPAYEE
(Lucknow) Mr Chairman Sir many areasn
ourcountry are affected by drought andreports
of somestarvationdeaths arepouringin itwas
decided thata Parliamentary delegation would
visit drought affected areas ! do not know
whetheranydelegationhas goneornot lfithas
not gone so far, the reasons to cause such a
delay shouldbemade knowntous Recently
our Pnme Ministerhad visitied drought affected
areas and alsoannounced some financial as
sistancetothe State Governments Therefore
Iwould kke to say that the Prime Minister who
himselfhas visted the drought affected areas
should make a statementinthe House Itisa
matter of great concern for all of us and the
statement ofthe Prime Minister who has been
the conditionwithtus own eyes wilihelpusin
making correct assessment of the situation
Therelfore Sir youkindly ask the Prime Minis-
ter to make a statement on drought alfected
areasinthe House

SHRINITISHKUMAR Sir wo also -up
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portit twasdemandedinthe House anditwas
saidbythe Hon Speakerthat aParhamentary
delegation would visttthe drought affected areas

Only the Hon Speaker knows vhetheritwill
bedoneornot Thehon Prime Miruster has
vistedtheseareas Regarding Parhamentary
delegation iwouldliketosaythatitmustbesent
tomakean on-the-spotstudyoffamine affected
areas and make recommendations regarding
therehetmeasurestobetaken by the Govern
ment The Pnme Minister has visited drought-
affectedareas of OnssaandBihar soheshould
give adetailed statementontheprevailingsitu
ation thefinancial assistance beinggivenand
othermeasures beingtakentotacethe situation
The financial assistance 1sthe mainthing So
longthereis noco ordinationbetweenthe Cen
treandthe States |donotthinkwe may be able
tocopewith situation effectively Therefore Sie
you please directthe Prime Ministerto make a
statementinthis House

SHRIJAGMEET SINGH BRAR (Fandkot)
Mr Charman Su withaheavyheartiwouldlike
to mention in the House about a tiagic nci
dent

[English)

MR CHAIRMAN Are you speakingonthe
same subject?

SHRI JAGMEET SINGH BRAR | have
givennotice onthis

MR CHAIRMAN Mr Parhlamentary Af
fans Minister do you want to react?

[ Translation)

SHRI RAM VILAS PASWAN (Rosera)
Mr Chairman Sir I supporttheissue raisedby
Shni Atal Bihari Vajpayee> Shri Chandrajeet
Yadav and myself wentto Uttar Pradesh and
visited Chat Maizanpur Vasaimeja Fatchpur
areas People aie tacingacute wate: problem
nthosedreas Itisavery senous matter ancthas
been raised thnc in the House The Pume
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Minuster has lumself seenthesituation. There-
fore, the Govemment should take ik seriously
andthe Pnme Minigtsrshouldtelithe House as
towhatsieps have beentaken orpropossdtobs
taken by the Govemnmenttoface the drought
problem.

SHRI DEVENDRA PRASAD YADAV
(Jhanjhampur): Sir, lagreewith the wsus reedby
ShwiAtal Bihari Vappayee. The droughtsduation
has becomecritical. Though the Prame Minster
has vished drought- affected areas of Onssaand
Bihar, yet the assistance of Rs. 175 crore as
announcead by the Pnme Mirsster 1s not ad-
equate. Be it Palamu or Garhawa, the water
tabaleis continuously going down, asaresultof
whichthereis ananacute waler problemmnthose
areas. Rtisahumantananproblemanda natural
clamity, therefore, the Governmentshouidgive
adetailedandclesr accountastohowitis gong
totackiethe drought situsbon. The Govemment
shoulid also make ts position clear about the
additional financial assistance. Mere visiting
areas willnotsolve the problems. tisanational
problem,. Powercnsis has further aggravated
the water problem. it has rassed suspicions n
the minds of people. Therelore, wewouldie 1o
request the Govermnmentto take this problem
senously and make a statement gving detads
ol differentheads under winch addibonal finan-
cial samstance sbeing provided by the Govem-
ment,

[Enghsh}

MR. CHAIRMAN. Mr. Minister, do you
wantto say anything onthis subject”?

THE MINISTER OF WATER RE-
SOURCES ANDMINISTEROF PARLIAMEN-
TARY AFFAIRS (SHRI VIDYA CHARAN
SHUKLA). I wiiconsutithe Prime Mmnister and
the Speaker about 1, then, whatever s dacided,
we willtake action accordingly

[Transiaton]

SHRIJAGMEET SINGHBRAR: Mr. Chaw-
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man, Sw, with a heavy heart | would hke to
mantiononethinginthus House that Yesterday,
abgsermnarwasbang organsedn University
Extension Cantre n Pungab in whachthe Union
Minister Shn Arjun Singh was alsotodeliverhis
speech. itis amatter of regret that twas afith
such incident. Therefore, beng an elected
member of the House | would hike to menton
shoutitinthe House.... (Inferruphons)itis my
personal matter. | am not taliung anout Shn
AqunSingh iwouldiike tosay thatithappened
forthefithtvme EarkerthappenedatMultasar,
Bhatnda, Ludhina and Talwandi........ (itemup-
{inlesmuptions)

|Enghsh}

M. Chaman' Ths is aState Govemment’s
subyect.

{Transiason]

SHRI JAGMEET SINGH BRAR lis a
senous matter.

(Englsit}

MR. CHAIRMAN - This 15 a State subject
and cannot be discussed heve. itis a Siate
subsect. | have notallowed.

SHRIJAGMEET SINGHBRAR: thavenot
been aliowedto gomio my constituency. | need
youprolachon.

MR CHAIRMAN: {havesaxthat lamnot
allowng this subjectbecaue it is a Staje sub-
joct.

(intornupbons)

SHRIRAM VILAS PASWAN (Rose). This

averysanous matier. He wants yourprotechwon
Hesaysthat he s notbeingafiowedto onteris

constituency. (Infenruptions)
SHRIJAGMEET SINGHBRAR. This s
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notaquestionof ShriAnunSingh itisaqueshon
of an elected Member of Parhament of this
House thavebeentoldthat!would beshotd
| address ameetinganywherein Punjab Ac-
cording tothem they may thinkthat— I have a
differentwviewpornt or a different opinion onthe
Punjabissue Butthey saythatitigotoaddress
ameeting anywhere, withthe help of the Police,
withthe helpofthe para-miltaryforces, they are
going to ekminate me in Punjab Itis a very
senous matterand|wantto bnngttothe notice
of thus august House The Chief Miuster of
Punjab, hasbeenelected |havetuliregardfor
him butiwanttosay,

MrChairman, one thingonthis (Interrup-
trons)

MR CHAIRMAN You cannotdiscuss thes
subject here Please

SHRIJAGMEET SINGHBRAR Yester-
day the Politicals Secretary of the Ctwef Mins-

ter (Interruptions)

MR CHAIRMAN Nothing is going on
record

{Interruptions)

SHRIBUTA SINGH (Jalore) lhavea
pontpforder (Interruptions)

MR CHAIRMAN Nothing is qoing on
record Please sitdown

(Interruptions)

SHRI CHANDRA JEET YADAYV
(Azamgrah) S please donotsay“sitdown”
He s seeking your protection

MR CHAIRMAN lhavenotallowedtius
subject (Interruptions)

MR CHAIRMAN |havenotaliowedthis
subject Donotsayanything |donotwantto
allowthis subject atall
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SHRI CHANDRA JEET YADAV Mr
Chairman, pleasebstentome Sir, i request you
nottotake it as atechnical matter The hon
Member of ttus House 1s requestion the House
hesrequestingthe Chair Andheis seekingthe
protectonof luspersonalifeandsecunty Now
s notamatterof anypoliticalparty  (Interrup-
bons)

MR CHAIRMAN Tothatextent! allowed
hin tospeak Buthewenton

SHRICHANDRAJEET YADAYV lItis not
the question of allowing him to

speak (Intenuphons)

SHRIJAGMEET SINGHBRAR [ havenot
beenabletosaywhatihavewanted |havethe
highestregardformy Party Butiwanttosay
whatss happeninginthe Statetoday | should

begvenanopportuntytospeak  (inferruptions)

MR CHAIRMAN 1| have hstened to im
andto alimited extent O aliowed ivm to speak
andput his gnevance before the House also
Thatisall

{Interruphons)

MR CHAIRMAN Do not speak on the
samesubject Wedonot wantany discussion
onthat

SHRI CHITTA BASU (Barasat) ltisa
question of the nght ol a Member  (Interrup-
tions)

MR CHAIRMAN to that extent | have
allowedhimtospeak Tothatextent whena
Member ofthe Houseisnot allowedtospeakin
s own State | have aliowed him to put his
gnevancebeforethe House The Government
shouldtake duenoteofit Thatis ait

[ Transtation)

SHRIMATIGIRIJADEVI(MaharajGanj)
Mr Chamman, Sw, Ifeeithatthe exploitation of
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womenis there not only outside the House
butthere is also exploitation of women parka-
mentarnans inside this august House | have
beenstandingforlastfive minutestocatchthe
eyasofthe Chair, Sir, theplateau regionof Bihar
18 expenencingseveredroughtstuaton People
of that region have been facing water and
foodgrans problem forthelastoneyear Many
persons includingthe Pnme Minister have vis-
tedthatarea Beforethewisitbythe Members
of Parhament (Interruptions)

[Enghsh]
MR CHAIRMAN Thatsubjectisovernow
[Translation)

SHRIMOHANALA JHIKRAM (Mandia)
Mr Chairman, Sir, an accident took place in
Madal area on 30th inwhich abus and a train
coliided on the crossing The main reason
behindthe accidentisimpropermaintenance of
railways in that area Mampur s the biggest
narrow gaugerailwayjunctionisAsia Earlier
the DRM office was there which has since
shiftedto Nagpur as aresultof whichrailways
arenotbeing properly maintainedthere itwas
the fourth accident in which 7 persons were
killed and 15 other senously injured The
Governorhas announcedthe paymentof Rs
5000to the family of ea¢h deceased persons,
Rs 2000to seriouslyinjuredpersons and Rs
1000 to other persons who sustained minor
injunes Butitisamatterof greatregretthatthe
Ministry of Railways has not announced any
compensation forthe family of deceased and
injured persons Therefore | would like to
submitthat the Railways should immediately
make announcementfor payment of compen-
sation of Rs one lakh to the family of each
deceased s 50 000tognevouslyinuredper-
sonsand Rs 25 000to the persons who sus-
tained minor injuries Besides that the DRM
officewhich has been shiltedto Nagpu: should
be brought back to Mainpurso that the recur-
rence of such accidents couldbe checked

|Enghish]

MR CHAIRMAN Now papertobelaidon
the Table
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12.50hrs
PAPERS LAID ON THETABLE

Notification underindian Telegraph
Act,1685.

THEMINISTEROF STATEOF THEMIN-
ISTRYOF COMMUNICATIONS (SHRISUKH
RAM) | beg to lay on the table a copy of the
Notification No, G S R 62 (E) Hindiand Enghsh
versions) Publishedin Gazette of India dated
the 11thFebruary, 1993, containing corngendum
totheNotificationNo G S R 830(E) datedthe
28thOctober, 1992, issuedundersection 7 ofthe
Indhan Telegraph Act 1885

{Pileasedn Library SeeNo T 3886/93]
1259hrs
PUBLIC ACCOUNTS COMMITTEE
Forty Seventh Report
[Translation)

SHRI ATAL BIHARI VAJPAYEE
(Lucknow) Mr Chairman Sir ibegtopresent
the Forty Seventh Report (Hindi and English
versions) of the Public Accounts on Utilisation
of Foreign Assistance
12.591/2hrs

STANDING COMMITTEE ONDEFENCE
[English)

SHRIBUTASINGH (Jalore) Sir Ibegto
present the First Report (Hindi and Enghish
versions) of the Standing Committee on De

fence of Demands for Grants (1993-94) of the
Ministrv ot Defence
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13.00hrs
(i) Telecom Tariffs

THEMINISTER OF STATE OF THEMIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) MR CHAIRMAN, Sir Itakethis oppor-
tunity to make the following statement -

Thehon Members are awarethatthe last
revision of Telecom Tanffstookplaceon 1 4 80
This revision did not make any sizable increase
intherates buthadmntroducedreductioninthe
rental offor Measured Rate Exchange Systems
below 100lnesfromRs 750/-toRs 600p a and
unitcharge forcalls beyond 50000 fromRs 1 25
toRs 1 10 Inaddition charges oncallsmade
from Long Distance Public Telephones were
reduced from full to 50 per cent and further
concessions in retails for telephones of
Recognised Educational Institutions and the
Institutions working for the Handicapped were
affected The revisionwas therefore imitedin
itsimpactand it may notbe inappropnatetosay
thatthe realtanft revisiontook place five years
ago onlyon1 4 88

Telecoms capitalintensive sector While
the costof capital has been nsing continuously
the cost of otherinputs as also operations has
alsoincreased Inaddition ashon Members
areaware the Govemmenthas been following
aliberal policy of extending thetelecommunica-
tion services into rural areas on subsidized
basis Investmentintelecom sectoris how-
ever notdrawingupon Govermentbudgetary
suppoit

The Telecommunication Departmenthas
made every effortto absorb the effect of rising
costs by increasing produchvity through better
conductivity accessibility andreliability There
hasbeenconside:ableimprovementinthe net-
work especially duringthe lastthreeyears The
number of stations with Subscriber Tiunk Dial-
Iingtaciity increasedfrom892on 1 4 90104049
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ason31 393 Thepercentage share of Elec-
tronic Exchanges has also gone up from5%in
89-80tomorethan 50% attheend of 92-93 thus
improving the reliabiiity ot serviues signicantly

In keepingwiththe commitment tofaster
development and better accesstbility of the
Telecomfacilities we havenotonly accelerated
theexpansion oftelecom Networkbut have also
taken up theupgradation ofthe existing system
forimprovingthe quality ofservice Againstthe
averageannualaddition of 3 39lakh lines dunng
theSeventhPlan 9 87lakhnewlines havebeen
provided during 1992-93 Thewattinghistwhich
stoodat8 3lakhs atthe commencementofthe
SeventhPlanhas however increasedto22 90
lakhs ason 31 3 92 and to 28 46 lakhs as on
31393 In the rural sector 54750 Gram
Panchayats are proposed to be provided with
telephone facility during 93 94 supported by
large subsidies

tisinthis contextthatthe Telecom Tariffs
were reviewed to consider whetherthese could
be adjusted suitably suchthatthe burdenon
rural and weaker sections 1s kept to the mini
mum Accordingly | propose to make the
following revisions inthe existing tariffs

TelephoneRentals Itisproposedtorevise
the rentals for Measured Rate Exchange Sys
tems of 30 000 lines and above by about 10°
even thougha muchbiggerincrease s justified
on the basis of actual costs However In
pursuance of the policy of providing subsidized
telephone servicesinruralareas thetelephone
rentals for Exchanges in rural areas are not
proposedtoberevised

Metered Telephone Call Charges itis
proposedtoreduce the nuimberoffree calls tfrom
150to 120 perbi monthlyperiodin allexchanye
systemsof 1000 ines andabove andtorevise
the catlunitcharge increasing it by about t 3to
27%-n different stabs  The chaiges for calls
made fiom Attended type $TD Public Tele
phoneswillbereviced flom 1to0Rs 1 25peiunt
sothat rewision in call charges does notereatc
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senous anomalies intantf structure (Interrup-
tons)

SHRI RAM VILAS PASWAN (Rosera)
S, wetotallyopposethis  (Interruptions)

SHR!I CHANDRA JEET YADAV
(Azamgarh) Sir, tisagamstthe promssesofthe
Goveminent Instead of reducingthe pnces,
they are increasing the prices, putting more
burdenonthepeople (Interruptions) Atter
the presentation ofthe Budget, the Miruster has
nonghttomcrease thetantfs lkethis  (inter-
ruptons)

[ Transiaton)

SHRINITISHKUMAR (Barh) Mr Char-

man, Sir, now-a-days nothingitmentionedinthe
Budget andpnces are revisedbefore and after
the presentation of the Budget through state-
menis The percalicharges has beenrevised
fromRs 1toRs.1.25 (/nterruptions)

{Enghsh}

MR CHAIRMAN Lethimcompletefirst
Yes, youcompletet.

{interruphons)

SHRICHANDRAJEET YADAV Su, there
should be no increase without discussion In
Parkament  (/nterruptions)

MR CHAIRMAN Please allow hm to
complete andthenyoucansaywhatyouwantto
say

(Interruptions)

SHRICHANDRA JEET YADAV Without
ciscussion in Parhament no price increase
shouldbethere onanything Thisis new way of
doingthethings (/nlerruptions)
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SHRISUKHRAM 6 3 MANUAL TRUNK
CALLCHARGES Thetrunk calis on account
ofmanual assistancecostthe Depastmentmore ,
thanthe subscnber Trunk Dialed (STD)calls
Thetantfs forManual Trunk Calis should not,
therefore, belessthanthoseforSTD calls of the
same duration It s accordingly proposed to
revise the rates for distances above 50 kms
Themcrease woukibe between 11 percentto
30percent

6 4 intemational Operator Assisted Call
Charges Consequentonthe revision oftanifs
forcallunits, a 50 percent mcrease mthetantis
for iIntemational Operator Assisted Calls 1s pro-
posed.

65 ConcessionstoRuralSeclor Witha
wewtopopulansingthe use of telephone inthe
rural sector, itis proposed to notonly contmue
the 50 percent concession on trunk calis from
the Long Distance Public Telephones butto
further reduce thecharges forcafisfromaLong
Distance Public Telephone to its Parent Ex-
change , The charges now proposed are a
nominal 25 per calito a Flat Rate Exchange
System and 50p per call to a Measured Rate
Exchange System These charges will be
wrespective of the distance atwhich the parent
exchange islocated

6 6 Nochangein Telegram Rates lam
also glad to inform the House that it 1s not
proposedtoincreasethechargesforthe Tele-
gramseventhoughthetelegramcharges were
last revised as far back as 1 383 This is in
keeping with the fact that the service mainly
assiststheweakersections Noncreasessalso
proposedforthe telegramcharges apphcableto
the Press

The above proposals willbe effective from
1 5 93 andwiliresultin a net addrional revenue
of Rs 740croresfrothe year 1993-94 Details
oftheproposals aregivenmnthe Annexure 7 0
Iisalso proposedtorevisethe mtial Registra-
tionFeew e f 28 4 931orOYT and Non-OYT
registrants inthe Measured Rate Systems as
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(a)OYTAPPLICANTS:
-lessthan 1,000lines

-1,0008nes and above
butbelow 10,000lines

-10,000tines and above
(b)NON-OYT APPLICANTS:
-upto9,998lines

-10,000lines & above

From Rs. 5,000toRs. 8,000
FromRs. 8,000toRs. 10,000

FromRs.8,000toRs 15,000

FromRs.800to Rs. 2,000

FromRs. 1,000to Rs. 3,000

7.1 Nochangeisproposedin respect of Flat
Rate Exchanges whichcatertotherural areas.

7.2 Forinformation of Hon. Members, the
amounis paidfor registration were previously
+ termedas“Registration Deposits® andeamed
interest which is now replaced by a waiting
charge. Withthe increase in the Registration
Fee as above, it is aiso proposed to aflow
applicants an additional waiting charge atthe
rate ol 3percent overandabove the normalrate
of waiting charge payable on the Registration
Feeif the telephone connections are not pro-
vided within six months inthecaseof OYT and
twoyears inthecase of Non-OYT registrants.
The enhancedfee as also the additional waiting
charge wili be applicable onty to those appli-
cants who regsster onor after 28.4.93. Thiswilf
apply aiso to applicants of the Flat Rate Ex-
changes registered on or after 28.4.93 if the
connections arenot providedto themwithinthe
specifiedperiod.

8.0 1would like to assure the House that
these revisions hadbecome absolutely neces-
sary, inthe light of mounting costs and the fact
thatthe Telecom Sectorhastobe self-sufficient.
Iwould further like to assure the House thatthe
Telecom Sectorwould continue its efforts for

increasing connectivity, improving rehability
andenlarging accessibility of services andfor
brining the rural and remote areas into the
mainstream.

9.0 The Indian Telegraph Rules, 1951, wi
besuitably amendedtobringintoforcethe above
changes under the authority vestedin the Cen-
tral Govemment under Section 7 of the indian
Telegraphs Act, 1885. The relevant Notificatioh
intheofficial Gazettewillbeplaced onthe Table
otthe House indue course. (Intermuptions)

KUMAR!MAMATABANERJEE (Calcutta
South): Sir, itis 100 much. Thousands of people
arewaiting fortelephone connections andtheir
requests arependingsince long. Government
has notclearedthe pendinglists. ( interruptions)
People are waiting for 10-20 yearsfortelephone
connection. The Government has now in-
creasedthe rates (/ntenruptions) Sir, twill affect
the common people. The rentals and the
registration charges are allincreased. (Inter-
ruptions) Sir, the Minister of Parhamentary
Affairs is here; let him clarify. His notcorrect.
{Interruptions) '

twould requestthe Govemmentto recon-
siderthedecision. The increases proposedby
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[KumanMamata Banernee) { Translaton)
the hon Ministerarenotcorrect Theyshould SHRI MADAN LAL KHURANA (South
bewthdrawn (Interruptions) Dethi) Sir the BJP wants to oppose this

Funchoningoftelephonesispoor Wewouldlike
MR CHAIRMAN Letthehon Minister  , onn066 the hike in telacom tanif rates on
completethe staiementfirst behalt of the Bhartiya Janata

P Interruphons)
{Interruptions) aty  (temp
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13.13hrs

RE STATEMENT BY MINISTER ON
REVISION OF TELECOMTARIFFS

[Transiaton]

SHRIMADHAN LAL KHURANA (South
Delhi) Sir, wewouldiiketo opposeitonbehalf
ofthe BJP Ontheonehand, thetelecomtantits
have been revised and on the other handthe
telecom facilities are deteriorating fast We
would hke to oppose the hike in the telecom,
tariffs and in protest we walk outofthe House

13.14hrs.

Thereafter Shn madan lal Khurana and
some other hon Members left the

House (interrupbon)

SHRI CHANDRA JEET YADAV
(Azamgarh) Mr Chairman Sir through the
statement made by the hon Minister in the
house approximately Rs 800 crore have been
proposedtobemibiised Weopposethelikein
telecomtarif rates atall levets and thmk thatthis
1s an anti-people measure Sir |wouldiketo
draw your attention to one more point thatthe
hon Minister has yettoreply onthe Budgetand
the Budget Sessionssinprogress Demandsfor
Grants havenotbeen discussedandthe debate
isyettobemtated StandingCommitteehas
alreadybeenconstiuted Thisrevisionintelecom
tanffs tantamouns to bypassing the Standing
Commitiee and1s hence, notproper Standing
Committee on Communications has aiready
been constituted and t am a Member of that
Committee BeingaMemberof the Committee
Iwouid kke to submit

SHRt RAM VILAS PASWAN (Rosera)
Despitethat

SHRICHANDRAJEET YADAV Desprte
that thisisthéstate of affairs

SHRI RAM VILAS PASWAN You may
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resign

SHRICHANDRAJEET YADAV Mr Charr-
men, Sir, themeeting of the standing Commuttee
15 scheduled for day after tomorrow The
Govememntnall sincenty shouldhave putthe
matterbeforethe Standing Committee theCom-
mittee has been constituted by the House only
which is a new experiment Theyshouldhave
toidthe Commuttee that revisionis required n
public interest for the sake of modermisation
Hadthe Governmentwanted tokeepthe whole
affairs secret the discusion could have been
heidincamera andthey couldhavebrought the
difficulties to our knowledge and cloud have
soughtourheipandthemattercouldhave been
discussed Butnowanew precedentisbeing
created and all suchthings cause discontent-
mentamongpubbic Theimportanceofthe House
1salsoundermined andthe peopleloose fathin
democratic values

Mr charman Sir secondly the House1s
debatingonthe Budgetandeventhen of Rs 800
crores an additional burden s being putonthe
people | think this s against parlamentary
norms and amountto disrespect of the House
andthe Standingcommittee We aresceptical
about allthese things and we apprehendthat
afterthe Budgetthe pnces of petrol diesel LPG
etc willberevised Forovercomingthe short-
ageof LPG prnvatecompanies arebeinginvited
tojonthissector Powertanfts are alsogoingto
berevised The Govemmentishidingitsincom
petence andresources are being misutihsed
Thereforewstotally opposetandwon tallowthe
Houseto Function

KUMARiIMAMATA BENERJEE (Calcutta
South) Mr Chairman Sir |thank you for aliow-
ingmetospeak Fromthepomtofviewof public
welfare and notonpoliticat grounds | wouldhke
tourgethehon Ministerof parlamentary Alfairs
and the hon Minister of Communications to
raconsiderthe proposedhike Peoplewhoap
phedfortelephones 10-20 years ago are yetto
getthe telephone connection We aiealson
favorof modemization butthe pubiic shouldnot
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beburdenedrormobilising additional resources
Prices of every item are going up After the
statement ofthehon Minister it couldbe con-
cluded that now the common man will find it
impossibleto applyforthetelephoneconnection
becausethe registrationfee hasbeenincreased
fromRs 1 000to Rs 5 000andfromRs6 000to
Rs 10 000 Therefore |urgethe Govemmentto
reconsiderthis proposed hike Telephonenow
has become a necessity and is not more a
luxury Therefore, | urge the Governmentto
reconsiderthe pic posed hike (Interruptions)

[Enghshi

SHRIMATI GEETA MUKHERJEE
(Panskura) Sir Ithankyoutorpermitingmeto
speak Without repeating anything | wantto
support the points which have already been
made So | demand that this Statement be
rescinded immediately and letthem come be-
fore Parlamenttodiscussit

[Transiation)

SHRINITISHKUMAR (Barh) Mr Chair-
man Sir whenthe hon Minister was making
statement |[thought the permissiontoraisea
pointof order Itis averysenous matter Budget
sessionisgoingon Demands for Grants have
been putinthe House the House has not yet
discussedthe matterbutinthe meanwhile tanf
has beenincreased to mobilise about Rs 800
crore whichis inproper Administered price rise
took place before the sessionbegan besides
the Government managed to arrange a huge
amountofmoneyinthe name oflikeintrrif even
before the presentation of the Budget and the
discussions the Demandsfor Grants Atwhat
costthisisbeingdone? The 1ate of atelephone
callhas alsobeenincreasedfromRs 1to Rs
1 25perunit itisadirect25 percent enhance
ment How much interestis being paidtothouse
who are Inwaiting list? The Government also
asserts that the rate of interest for those who
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seek outof tum connection andhave towart for
sixmonthsorsowitbe3percent (interruptions)

THEMINISTEROF STATE INTHE MIN-
ISTRY OF COMMUNICATIONS (SHRISUKH
RAM) The rate of interestinthis regardwill be
the sameas that of the State Bank of India In
caseof Non-OYT ifthetelephoneconnectionis
not given within the period of two years addi-
tional 3percentinterestwouldbegiven regis-
trationfee 1sadjustedinrental butwhathasbeen
adjusted would not again be adjusted in
rental (interruptions)

SHRINITISHKUMAR Registrationfeefor
telephone connection has beenincreasedfrom
Rs 800toRs 2000besidestheamountregard-
ingtheoutturnconnection Thereforewe have
astrongobjectiontothe like in registration fee
forasubscriber of general category Toraise
rates and to ignore the House in the Budget
session 1s breach of privilege of the
House (Interruptions) Isatposablethatwhén
discussion onthe Demands for Grants has not
taken place in the House he may bring asch
resolution or make such statement linsiston
withdrawal of the 1s motive statement in the
interest of Parhamentary democracy taiing
which wouldstrongly opposeit (Interruption)
Wecannot tolerate rchs attitude andraise strong
objection (/nterruption)

SHRIRAM VILAS PASWAN Mr Chair
man Sir Recentlywhenthehon Speakerhad
constituted the Standing Committee the hon
Membersof boththe House hadmethim hehad
made itcleartothemthatthe Standingcommnt-
tees wilthave some powers these Committees
would not only deal with the matters regarding
DemandsforGrantsbut alsolookdeeply intothe
policy matters and make recommendations
The meetings of Standing Committees are be
ingheldand Demandsfor Grants aregoingtobe
discussed My colleagues told me that the tant
hasbeen increased even before the Budgot
whendemandsfor Grants arebeing discussed
andthe meetings of the Standing Committees
takingplace Youareinthe Chairandvisitother
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counttnes Telephone andpetrol are the cheap-
estthings nforeigncountnes butthese arsbeing
madecostlyinourcountry Thethings ofessen-
fal need are bemg made costly, | would hke to
submittoyouthatthere s lack of efficiencynthe
department of communications, no improve-
ment is taking place there but tanff 1s being
ncreased- alithis s aseparsieissue Butwith
regardto the matterof propnety, | wouid hke to
submitthatkeeping in view the point of view of
a common man and dignity of the House, he
should withdraw his statement itis onlywhen
the Demandsfor Grants are discussedthatthe
proposaltothis effectmaybe placedbetore the
Standing Committee which compnises of the
hon Members of all parties It will make its
recommendations Thenor4y the proposalto
increase rates may be taker, up andthe matter
be decidedas perthe opinion ofthe hon Mem-
bers The Govememntshouldnotenhancethe
tanff a on thewr own This s my
submussion  (Interruption)

[Enghsh)

.  SHRISRIKANTAJENA (Cuttack) Chau-
man, Sir there are two aspects in this One
aspectis whetheritis properonthepartofthe
Governmentto enhancetanffinbetweenwhen
the Budgetisbeing discussed inthere House
andthe Standing Committee has not taken up
this aspectforconsideration Hon Membersof
the standingCommittee have nghtly said that
this matter has notcome up before the commt-
tee The Speakerhadvery categoncally stated
thatthese types of statements and the pohcy
decisions havetobe exammnedfirstinthe Com-
mittee andthen onthe recommendation ofthe
Committee twiltbe discussedinthe House In
my opinionthis announcement of the Govern-
mentshould notbe givenaffectto itshouldtirst
be senttothe Sanding commuittee for dsopnion
sothatthe House cantake upthis matter subse-
quently

Sir 20 percent of the consumers of tele-
phones areusing 80 percentof theinfrastructure
that hadbeencreatedbythe Telaphones Depart-
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ment. Webelongtothe othercategoryviz. B0 pegi
centcategoryandwe are reallyusing 20 percenl
ofthe infrastructure While protectingthe inter-
ests ofour, we arealsoprotectingthe interests
of 20 per cent consumers viz those who arg
really using the 80 per cent infrastructure that
hadbeencreatedby the Telephones Depart-
ment

In my opinion, the standing Committee
should really discuss this aspectastowho are
the consumers who are really using the tele-

phdne apparatus and the telephone mirastruc-
ture Inmassive way andwho are not paying

lampokhcian lamreallyconcemedabout
tomorrow Supposs. iftomorrow i Ireceivea
huge bill, | will have to pay more Thatis my
concern Inthe process of opposingthis, lam
also supportingthe same persons in the Stock
Exchanges, who are usingten or twenty tele-
phones at a ime, who are paying the some
amountwhatwe are also paying

Thatiswhy the StandingCommittee should
discuss this aspect and a categonsationhasto
bemadeinamannersothatthecommonusers
ke the politicians. the press people the volun-
tary organisations, the rural consumers etc
shouid betreatedinone category andthe bulk
consumers should be treated in another cat-
egory Theirtanff shouldbe separate

So, in my opinionmj the Minister should
agreetokeeptiisinabeyancetifthe Standing
Committee andthe parhiament discusses this
materatgreatiength Thenonly thegovernment
shouldgive ettecttothis

SHRIMATI SUSEELA GOPALAN
{Chirayinkil) Mr Chairman Sir this 1S very
shocking Actually the hon Minister was read-
ingitoutcasually Nobody know about this in
betweenwheniputonthe earphones thenonly
Icometto knowthatthere will be anincrease in
thetelephonietant

tsuchisthecase thepeopie willbeatus
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whenwegooutofthe House Theywillask Did
you not hear #t? it was done in the Budget
Session’

This s somewhatsurpnsing, howsuch an
announcementbemade inacasualmanneron
theflooroftheHouse theyshouldhave men
tioned it in the Order paper and should have
broughtit as Demands for Grants, if atall itis
very essantial How can we accept this? It
should be withdrawn immediately and they
should take it up with the Committee They
should discuss it in the Committee first and
afterwards theycanbringthe nameonthefloor
oftheHouseanddiscussit Onlyafterthat itcan
be accepted It is aganst all parhamentary
norms (/nterruption)

SHRIMATIGEETAMUKHERJEE Sir 1s
herescinding? onthat itdepends whatweshall
do

SHRINITISHKUMAR What s your rul
ing? wehave raised the pointoforder

MR CHAIRMAN lamnotgoingintothe
ments of the case but | do wanttoexpress that
itwas notproperto enhancethis whenwe arein
the midst of the General Discussion on thbe
Budgetandthenthe Departmental Committees
are examiningthe Demands Fromthatpontof
view itwas notproper Butnowlaw prevents
themfrom making this statement and therefore
the Governmentis entitiedtodo so

(Interruption)
SHRISRIKANTAJENA Thegovemment
shouldetherwithdraw orsend it tothe standing
commitiee

13 28hrs

(Atthisstage Shr Ram Vilas Paswan and
someotherhon Memberleftthe House )
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MR CHAIRMAN the HMouse stands ad-
joumed for Lunchto re-assembie at tharty mun-
utes pastfourteen of the Clock

13 29hrs.

The Lok Saba ten adjournedforLunch tll
thirty minutes pastfourteen of the clock

The Lok Saba Re-AssembledAfter lunc
atthuiry minutes pasrfourteen of the Clock

(MR DEPUTY SPEAKER inthe Chair)

[Transtation]

SHRI RAM VILAS PASWAN (Rosera)
Mr Deputy Speaker Sir through you | would
hketodrawthe attention of the Governmenttoa
very important incident | have received an
information that an aircraft on the rout from
Aurangabadto Bombaycrashedtodayanda
large number of passengers have been killed
andinjured Iwouldhkethehon Ministerto get
thus informationconfirmedandfumishthesame
totheHouse

THEMINISTEROF STATE INTHE MIN
ISTRY OF HUMAN RESOURCE DEVELOP
MENT (DEPARTMENT OF YOUTHAFFAIRS
AND SPORT)AND MINISTEROF STATE IN
THE MINISTRY OF PARLIAMENTARY AF
FAIRS (SHRIMUKUL WASNIK) M+ Deputy
Speaker Sire atthemomentidonothavethe
required information However withregardto
what the hon Memberhas conveyed |would
gatherthe details and furmish the same to the
House

[Enghshi
MR DEPUTY SPEAKER The Govern

mentwill getthe information andptlace itbefore
theHouse
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1431 hre.
MATTERSUNDERRULE 377

{1) Need to set up an Electronic Tele-
phone Exchange at Bilaspur in Madhya
Pradesh

[Translation)

SHRIKHELANRAMJANGDE (Vilas pur)
Mr Deputy Speaker Si, thetelephone system
mmyconsiituency Vilaspur (Madhya Pradesh)
isdeplorable Tiesarea hasbeendevelopingas
anindustnal area Butsince the equipmentin
telephone exchanges outdated thetelephone
subscrnbers have beenfacing alot of drificuity
STDtacity hasn'tbeenprovidedsofarinsuch
important cities hke Mugal Katoraa Shakt
Ajgiretc due to which most of the time tele-
phone lines are not avallable in these cities
Telephones proposedtobe providedto Cram
panchayats have notbeen installed sotar

There fore, | would urge uponthe Central
Govemmenttoequipalithetelephoneexchanges
in Vilaspur with modem facilities at an early
date

(ii) Neetto settieMaharashtra-Karnataka
borderdisputeearly

Uncollected/notfor publication

SHRIRAMKAPSE (Thane) Theissueof
maharashtra-Kamataka border exists since
States reorganisationin 1956 andit has been
raisedalmost everyyearinthe Housetoformthe
attention of Governemnt The people of the
borderareas had organisedpeaceful’ Dhama
and“Hunger stnke” in Maharashtra and Delh
fromtimetotime Unfortunately, despite people
verdict unequivocally expressed throughthe
Assembly andiocal bodyelections sine 1957
thessue has remamedunresoived These elec-
tions werefoughtonthe question ot setthingthe
dispute by treating village as a unit and by
tasking nto account inguistic majority geo
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graphical continuity Both the House of
maharashtra Legislature have passedresolu-
tonurgingupon the Union Govemmenttosolve
the dispute prmciples

|, therefore requestthe Central Govern-
mentto settiethe dispute early

(iil) Need to allot land to the people of
Tangia community settled in North and
South Gorkhpur region in Uttar Pradesh.

[Translation)

SHR! PANKAJ CHOWDHARY
{Maharajgan)) Mr Deputy Speaker Sir major
ity of the people n bigcounty like Incha are those
who acquire proficiency intheir occupation as
aninhented gift and not by getting any formal
training These include the people of Tanyia
Community This community has alwaysbeen
lving in forests and besides doing cultivation
theywere engaged in planting differenttypes of
trees Most of the area inMaharajgan) distnctin
Uttar Pradesh is covered by the forestandthe
peopleof Tangiacommunity have beenlivingin
forestsforalongtime Butnow the Govemment
havingtaken the chargeto look afterthe forest
area has started evacuating them tromthose
places These peoplie neither have any other
occupation northey can engage inother occu
pationthan cultivation and plantingirees Inthe
prevading situation they have been demanding
for at least in acre of land for each family for
cultwationinthe areathey are residing or some-
where alse-be ittheland of Gram Samaj orthe
landotherthan thatcomes underceiling-sothat
theycanlivethere permanently and earntheir
livelihood | tned to draw the attention of the
Governmentto their difficutiies several imes
however no concrete measures have been
taken to solve their problems so far and the
problemremans unresolyed

Therefore Iwouldurge uponthehon Min
isterof Environment and Forests that Keeping
I view the grawity of the problems of these
people the Governemntshould takeimmedhate
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[Sh PankajChowdhary] . {v) Need to Supply natural gas to
Kametaks from Bombaey High seas, Cauvery

stepstodistnbute therequirediandtothepecple  Basinsand GodavariBasin.

of Tangiacommunity living inNorth and South

Gorakhpuronpnority basis sothat therrproblem SHRI C P MUDALA «iligivYAPPA

18 solved (Chitracrga) The Stateof Jamatakawasonce

(iv)Need to tnke stepsto preserve the
Mavas National Park,. Assam

[Enghsh]

SHRIUDHAB BARMAN (Barpeta) Every
day the new of destruction of wild life stock in
Assamandparhcularly inManasnational Park
has appeared in the newspapers though there
are several Govemnemntagencies atthe Central
and State level to look after the interest of wild
Wle asfarthese agencies havefaledtoprotect
the destruction of wiki ife and protect the forests
andamimais

Manas nationalpark atigerreserve under
Project Tiger 1s a home of at least 22 other
endangered species listed i the schedule of
wildhife protectionAct 1972 Endangeredspe-
cies such as golden languor, pigmy hog, hisped
hare and capped languor are peculiar {o this
Park Theparkalso housesfamousonehomed
rhinos manasmcanboost ofhousing one-third
tiger po yulation in Assam

The Park hasbeen atavonte spotforboth
domesticandforeigntounsts Butsince 1989«
has been kept out of bounds for tounsts for

secunty reasons

The Park has been in the gnp of armed
miinants and poachers, between whomthe ci-
viding line 18 very thin They stalk the Park,
Kiting wild life telling trees, gunning down
restofficials ete

Inviewofthe above |urge uponthe Vanral
Government to take necessary steps to pre-
serve the natonal parkand ailso improve all
communications to and fromthe park

aponeersatiate in thefieldot mdustry Nowtts
hasbeenpusheddownforthereasonthatitdoes
nothaveenoughpowerto setup morewiustries
The entrepreneurs are reluctantto set up new
ndustnes, though Kamataka has ahsalthy ch-
mate except the shortage of power Thereis
excess natural gas avalable at Bombay basin
winchcan be drawn through pipe knes to the
ndustnal growthcenters nKamataka Atone
time, it was suggested that natural gas from
Bombay High Seas should be connected to
mangalorethroughsea Wecangetnaturalgas
from cauvery basin (Bhuvnagin and Karikal)
from Tamitnadu Withthe gas made available
fromthe existingindustnes and aiso for indus-
tnes thatis goingtobe setup wecan atleast
have large scale industries to be set up n
Kamataka particularly inindustnal growthcen-
ters (Hassan Dharwad and Raichur) which
havebeen selected as growth centers by the
Govemnmentof incha Industnes inBellary dis-
tnct are the worst affected in Karnataka dueto

power shortage

Hence lurgeuponthe CentralGovemment
tomake arrangments to draw excess natural
gas from the above mentioned areas and to
prowde the sametothe staning madustnal growth
centers in Kamataka State

{vi)Needto Commission Akshwanicen-
tre at Dhulia, Maharashtra

SHRI BAPU HAR! CHAURE(Dhule) in
myconstituency Dhule maharashira thefoun-
dation ot Akashvam Cenler:s readyfor the last
two yeais It 18 not being commissioned il
today Alarge population of Dhwles deprivoc: t
thiscommunicationtacity Alinfrastrichut v
already ready

I theretore urge upon the Central
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Govememnt to take steps for early commis-
sioning of Akashvani Centre thera.

[ Transtation)

{vii)Needtoprovide Constitutional staus
toMinorities Commission.

SHRINITISHKUMAR (BARH): Mr, Deputy
Speaker, sir, ail the legal formalities have
bewnen conpletredto opriovide constitutional
statustothe Minorities is commission aboutone
yearago, yetthe postof the Chairman, Minori-
ties Commission has been lying vacantsofar.
Consequently, theworkofthe Commussionhas
cometoastandstill. Eventhe Annual Reportfor
thefinancialyear 1992-93 has notbeen submit-
ted. the vacancy of parsi representative has also
been lying vacantfor the pastseveral months.

therefore, with a view to instill afeeling of
confidence amongthe minority communities, |
would like tourge uponthe Central govemment
to give constitutional status to the Minorities
Cornmussion

(viii) Need to direct QNGC to pay its
share foir constrering of bridge at Yanam
and Yeduralanka

SHRIG.M.C.BALAYOGI(Amalapuram):
Atpresent peoplein Konaseemaarea haveto
cross Gowthami branch of river Godavari by
ferry servicefrom Yedurlankato Konaseemato
Yenam in Punditry Union Territory andthentoi
proceed by roadto Kakinada. It is proposedto
construct a high level bridge at this place to
provide facilities to the public of Kenaseema
andtotransporttheir agricuitural producetothe
markets of Yenam andkakmnada and vice varsa.
Itwill facilitate the ONGC activities in Knshna
and Godavaribasins which are in full swing for
the movementol their vehicles and also supply
of natural gas to other industrially developing
centers. Thecostofthebridgeis estimatedatRs
85crore.

The Government of Andhra Pradeshhad

taken up the mattBhwith /Govememnt of Incha
andthe Punditry Governmentto sharethe cost
of the bridge by equal ratio.e. 1:1°1- by the
Pondicherry Government, the ONGC andthe
Government of Andhra Pradesh The
Pondicherry Govememnthas agreediopayits
share; the Government of Andhra Pradesh has
also agreedtopayits share

I, therefore. request the Central govern.
menttokindlyissuenecessary ordersto ONGC
to payits share of the cost of construction of the
bridge at Yenamand Yedurianka,

SHRIRAM VILAS PASWAN(Rosera). Mr.
Deputy-Speaker, Sir. thc Minister of stateinthe
Ministry of Pariamentary Affairs has confirmed
thatanaccident has occurred

THEMINISTEROFSTATE INTHE MIN-
ISTRY OF HUMAN RESOURCE DEVELOP-
MENT (DCPARTMENT OF YOUTHAFFAIRS
ANDSPORTS) ANDMINISTEROFSTATEIN
THE MINISTRY OF PARLIAMENTARY
AFFAIRS(SHRIMUKUL WASNIK)' Si. | sim-
ply contacted the Office of the hon Ministerfer
civiiAviation They are still collecting the infoi-
mation. Assoonasthey gettheinformation. they
willinformthe House

MR. DEPUTY-SPEAKER The minister
willcome withthe substantive iiformation.,
_ MR.DEPUTY-SPEAKER Now, weshall
take up further discussion onthe General Bud-

gt

1447 hrs

GENERALBUDGET 1993-94 GENERAL
DISCUSSION

PROF K.VENKATAGIRI GOWDA (Ban-
galore South):Mi Deputv-Speaker. Sir. i nice
tospeakonthethid Budget forthecurrent year..
This is the third Budget presented by
Dr.Manmohan Singhji. The first Budget was
presentadinthemonth of July 1991 the second
inFebruary 1992 anclthathird i el iy uus
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year

When | spoke on the first Budget in July
1991,1hadmade asavage attack onthe Budget
andits llustnious author Whenispokeonthe
second Budget in march 1992, | said that the
Budgetike thecurate s egg, is goodinparts and
iwelcomedthe goodparts of it

Now!amspeakingonthethirdBudget |do
sonnetknowwhatexactlytosay |wouldnotjoin
withthose whocall the Budget amass decep-
tion twouldbe ungenerpoustodoso 1donot
alsojoin withthose who callita harbinager of
hope, of stabilty, of equity and of external sol-
vency But | must make a comment and that
commentisthat the Budgetisconfoundingand
disappointing inthe extreme

The country I1s faced with three crisis
nflation cnisis, recession and balancement of
paymentcnsis Theyare notnew tothe country
Theyarethereforthe last thirty-five years ever
since 1956 whenthe SecondPlanwaslaunched
Butwe cannotbiame Dr Manmohan Singh for
the crisis now because they hada long history
In 1956, the Second Planwas launched theplan
was based on Nehruvian model iIn the First
Plan, therewas no inflation cnsis nor was there
anybalance of paymentcrnisis The First Plan
wasatimeaffair itwas agriculture-onented It
wassmallinsize heamountof deficit wasvery
small As a result duning the Plan period, the
pnceievelfell There was also balance ofpay-
mentsumplus

In 1954, Mr Chairman Lai the Chinese
premier visited India Hewastakentoseveral
parts of the country Andon his way back, he
invited Pandit Nehru to Visit China In the
following year, in 1955, Nehruvisited Chinaand
he was taken around the Chinese Industnal
establishments The Shines model was based
uponthe Russianmodel The Russian model
was baseduponthe Feldmanmodel Andthis
was heavy industry onented In 1958 Pandit
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nehrupcame backtoincka andwantedtprepare
aPlanalongthe Chinese model. He mvitedus

Economic Adviser, Prof P.C Mahalanobisto
prepare a Plan alongthe Chwnesemodel

Theamountof defict inancngwas Rs 800
croresforthe entire plan penodthatis Rs 160
crores peryear Atthattime, professorKaldor
of Cambridge Uruversity was nvitedtoprapare
araportonindiantaxreform Hemetthe Plan-
mng/Commission Members and he said, your
planisbadly conceived andthe country s not
abletnodigest Rs 800 crores of defictfinanc-
ing Then protessor Cohn Clark of ford pub-
hished aboklet called “Growithmanship” where
hesaid “Inanextraordinanly foohsh statement
Mr Nehru Said, you must produce machinesto
produce machines The country is not in a
position to undertake this kindof aplan How-
ever theplanwaslaunched Twoyears!aterthe
inflation crisis and balance of payment cnsis
sprangup The Planwasprunedbutthecorewas
keptintactandthe corewas heavyindustry The
subsequent Plans were based on the same
Nehruvian model, but with certain marginal .
adjustments Therefore, thetwocnsis persisted
andthey are persistingeventoday

ShnManmohan Singh’s Budgetis based
onthe Targets-instruments approach to eco-
nomic policy famihianse by Professor Jan
Tinbergen of Netherlands According to this
approach there shouldbeas manyinstruments
asthere aretargets Ifthereisonetarget, one
nstrumentis enough liwherearethreetargets
threetargets are necessary SHRIManMohan
Singh has adoptedthree mstrumentsto realtse
threetargets Thetargetsare reductionofinfla-
tion rate, remedying recession andestablishing
balance of payment equilibrum

Thefiscal defict was 8 Sper centof GDP
n1991 itwasbrought doneto6 5percentof
GDPin 1992 itwasturtherbroughtdownto5per
centin 1993 ThepresentBudgetwantsiobring
tdownto4 5percent Eventhenthedehctisan
inflationary factor Justbefore the Budgetwas
announced, there aware hikes in versus pnces
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Theprices of coal, steel, sugaretc hadbeen
increasedandthey{etchedtothe Government
Rs 3000crores Then, therewas ahikeinfreight
rates whichfetchedthe government Rs 1850
crores Thehkeinfreightrates hadacastading
effectonthe pneelevel because asthetransport
costrose, thadtobe passedonto the consum-
ers of goods in theformof higherpnces

ShnManmohan Singh announced mon-
etary policy to remedy recession The bank
lending rate was reduced from from 18 percent
to 17 percentinorderto make borrowingcheap
andtoencourage borrowing forinvestmentand
consumption The industryteftthat reductionof
lending rate by one per cent was not enough
Furthermore the Statutory Liquidity Ratio and
the Cash Reserved Ratio were also reducedin
order to increase the funds available at the
disposal of thebanks andto enable themtolend
more liberally, Sothese factors were intended
toremedytherecession Atthesame,theyare
adding to inflationary forces in the economy
Low interest meansmore borrowingmore bor-
rowingmeans more spending andmore spend-
ingmeans higherprnces

Thirdly, the Finance Minister introduced,
what s called unified exchange rate which s
normally called full convertibility of the rupee
Lastyear rupee was made partiallyconvertible
Underthis scheme, 40 per centof the foreign
exchange hadto be surroundedby the exports
tothe Reservebankof India atthe official rate and
the remaining sixty percent hadtobe soldatthe
marketrate Butnowtheexchangerateismade
fully convertible andthere exchange ratebe-
tween rupee and dollar is Rs 32 or so The
Finance Minister thinks thatthe rupee will be
stable and it will not depreciate further The
exchangeratehasnotfallenbecause therefore,
thisheldupthe value of the rupeefromtalingany
more An Amencan researchinstitute has said
thatinthecourse ofthe year the exchangerate
willfalltoRs 34-35 inwhich case the value of
imports will nse, especially the value of ol
whichweimportwiinse This adds toinflation-
ary Forcesinthe economy
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Apartfrom allthese things, there are cer-
tain other factors which should be taken into
account In judging the budget Take, for ex-
ample, the tax policy
The Finance Minister has notbeen very kindto
thetax-payers last yearhehadreducedthetax
ratesbutthus year he has notreducedthe taxes
atall Furthermore, he has keptthe exemption
hmitatRs 28,000 prol MadhuDandavate had
raisedtfromRs 18,000toRs 22,000 Inthefirst
budget, Or Manmohan Singh had kept it at
Rs 22,000butlastyearhe raisedttoRs 28,000
Nowhe haskeptitatthesamelevet In 1961 the
exemption hmitwas Rs 15 000 Atthepresent
pncelevel thatshould havebeen Rs 50 000
therefore the irmitshouldbe raierssedatleast
toRs 40 000, fnottoRs 50,000, togivereliefto
the taxpay from the nigours of inflation Swny-
larly, the standard Deductionis Rs 15 000inthe
case of maleemployeesandRs 18 000inthe
caseoffemale employees itshouldbetheother
way roundbecausethe responsibility of bnnging
upthechildren and maintainingthe family rests
more on the male income earner than on the
female incomeeamner Therefore tshouldbe
reversed oritshouldbe made equal

Inthe case of corporatetaxes the Finance
Ministerhas notreducedthematall The corpo-
rations need funds to be able to increase the
nvestmentandgrow So, their nvestmgntde-
pends mostly oninternalsavings lfthesavings
are more, then they will invest more and grow
faster

Furthermore, the double taxation of divi-
dends shouldalso be avoided and depreciation
based onthe replacementcostshouldbe intro-
ducedinplaceofthepresentsystemof histoncal
cost

Furthermore, thereis need tograduatethe
wealth-tax rates and gifttax rates to be able to
curbthemenace ofblackmoney Whataboutthe
balance of payments?itisinastate ofcrisis At
present, the deficit is of the order of Rs 10 000
crores and inthe course of time with the nse in
the value of imports with the nise inthe value of
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oil, it will rise further. Unless exports are in-
creasedandimports are reduced, it willnotbe
abletocurb the balance of payment deficit. At
present, the exports arerisingonly atthe rate of
fourpercentwhereas imponts arerising atthe
rate of eightesn percent. This explainsthe gap.

TheGovemmentintroducedthenew Eximpolicy

lastyear. Underthat, imports were liberalised,
withthe resultimports pouredintothecountryto
agreatextent andfloodedtheeconomy.

15.00hrs

But the exports are not able 10 rise as
comparedtoimports, forseveraireasons. Inthe
first place the exports lack quality and price-
competitiveness. Secondly there is recession
inwestam countries towhich ourexports goand
they have erected protective barriers against
ourexports, andwe are notableto controlthem.

_ Thirdly, Indialosta very good marketin Soviet
Russia. Forthesa reasonsthe exports could not

rise. Forthese reasons, the balance ofpayment *

gapis goingtopersistforalongtime.

Howto mest this problem? The |.M.F. and
the World Bank are there togive us money and
this will be usedto closethe gap. Butthisadds
tothe debt burden and lands the economy atthe
threshold of debttrap. Wewilinotbe abieto repay
these debts norour children or grand-children.

SThese are the problems with which the
Finance Minister is notconcemed at all. The
crisiscanbe resolvedby means ofihe following
measures: Byimposing aconsiiuticsalimiton
internal borrowing and externai tiorrowing ; at
presentthetotaldebtis of theoriderof Rs.4,50,000
crores. Unless this isbrought dow, the country
willnot and cannot solve the problems. there-
fore, ifthe country imposes constitutional limit
onborrowings, the prices wouidstabiliseandthe
balanceof payments gapwoukiaiso be reduced.

There shouldbe oo'nstiunional limitonthe

monataryexpansionalso. Atpresentthemoney
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imports, less exports andbalanca of payments
gap. :

-Atthe sametimethere shouldandfreeze
on the D.A. Paid to the Central Government
employees. Yesterday there was are press -
report that additional dearness afiowance is
releasediothe Central Governmentemployees .
which will cost the exchequer Rs.750 crores.
Whereis the money? This wouldincrease the
Budgetdeficit. Awage-freeze and D.A -freeze
shouldbe introduced.

lfthese measures are adoptedthenthere
willbeno inﬂaijon atall.

thehon. Finance Ministerhas saidthatwith
the reductionin the rates of customs duties and
excise duties the inflationis reduced. The cus-
toms duties are reducedby 14 percentandthe
excise duties are reducedby fourpercent. This
makestheimportscheaperthendomesticgoods.
And this area sicns rise in the demand for
imports other than inthe demandfor domestic
goods. The domestic Industry willhaveto face
the recession-again. The reduction of import
duties isimport-promoting rather than expor-
promoting.

Furthemmorethe hon. Finance ministerhas
saidthatthis will reduce the price levelinthe first
instance the prices will, of course, fall. Butthey
will rise again for two reasons. Firstly the low-

" eredprices mean higher demand and higher

dermandnieans digger prices. Secondty withthe
fallin prices, supply of money remaining con-
stant, the real balances rise andthisrise in the
realbalances arise indemandwhich gives a
rise in pric level.

Therefore. as | said already, the Butigetis
contounding and disappointing. | hope thatthe
hon. Finance Minister will take the suggestions
madeoverherewithdue seriousnessandrevise’
his proposals when he replies to the Budget
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Thankyou.
15,041ws

SHRI SUDHIR SAWANT(Rajapur). Mr.
Deputy Speaker, Siri nse tosupportthe Budget
for1993-94 Atthe outsetiwillthankthe Gavemn-
ment and Dr. manmohan Singh forpuliing the
country out of deep cnsis of June, 1991 and
bnnging us to asituation where we canthink of
facingthe futurewsthconhdence

15.05hrs

[SHRINITISHKUMARnthe chair]

InJune 1991 this country was onthe brnk
of bankrupcy, but having charted out the new
policy~ the economic policy, the industnal
policy andthetrade pokcy—the Govemmenthas
today succeeded in stabilising the situation
wherein we.can nowlooktorwardto embarking
onthe path of progress and goinginto the 2 1st
century as a strong nationbased on a strong
economy However, we must realise that in
today s worldthe situation is characternised by
instability and uncertainty where the battle for
markets has beenjoined andwhereinthe battie
wouldbecome more viscous as the days goby,
and that 1s why we will not be able to look for
formulae orideologies whichwilthave universal
application butwe will haveto become more
practical today and that is precisely what the
Government has done Taking stock of the
situation thatis existing, we have embarked on
a path a direction, which | am certain will
brimingus to the path of progress However in
this hostile world, which is essentially hostile for
this country today, we must reahse that we
cannotbe hinderedby deologicaldogmatismat
the same ime we will have to be practical and
notdenigrate any ideclogies meraely because
they havenotsucceededbecause whilesocial-
1sm has not succeeded in giving the desired
guabty of ife which s aimed at, neverthelessit
gave every humanbemgthe nghttobe human
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Atthe same ime capitalism has also not suc-
ceededingivingthedesiredquality of ifeand led
toissuedhke unempioyment, poverty, andmoral
and social corruption. Whereas free market
econoiny can be an ideal mechanism where
there is healthy competstion, but at the same
time there 1s a demand for redaction of trade
intervention andafree market economywhere
thereis no stateintervention will create a situ-
ation which 1s very dangerous for humanity
becausein free marketeconomyalsothereare
ali chances of monopoly or concentration of
economic wealth imo the hands of atew and
wheretheres no Stateintervention, those ofthe
few who hold the economic power woulld also
holdthe poltical power and essentially it would
givense to economic corporations transcend-
ing international boundaries and give nse to
sovereign multinational corporations inplace of
sovereign nations Insuchastuation wherethe
shiftinthe listed figure happensto gonto the
hands of some demigods, itwouldleadtheworld
todoom Wearethankfulthat Hitlerdidnothave
anucleartngger butsuchasituationcananse
nfuture Mytormulation essentially would ap-
pear Hawkishatthis pointoftime butthisisa
directionin which the worldimay goand this is
adanger agamst whichwe wilt have to guard
ourselves

There hasbeen a continuous debate on
public sector and private sector The-Finance
Minister in his Budget speech has said that
public sector must generate surpluses, that
continued budgetary support has ledtoneffi-
ciency andhasled to be failure of public sector
Imay agreetothisbutessentally whathave we
done to make the public sc:tor an efficient
machine? The pubhc scctol certainly cangen-
erate surpluses if it 1s given the condition to
generatesurpluses | wouldquote forexample
the Cementcorporation of indta oneof the ten
mostloss-making Companies whichwasgven
adynamic leadershipandhasbeen converted
into aprofit-makingenterprnse

Because, thefirstfactor thatis tequired for
the public sectoris autonomy in decision The
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secondfactoris thatthe publicsectoris notfree
toemerortomdulgemmosepmchceswhphma
pnivate sector indulges in That 13 where n
manyplaces eventhe Governmentsectorhas
notsupporiedthe public sector Forexampien
mydistrictitself there wastremendous oppost
tion tobuyingcement from the Cement Corpo-
ration of India in spite of getting a favorable
tender The reason was that somebody has
greasedthe palm of somebody and thatiswhy
the public sector cannotindulge in such prac-
tces Hence wasmustnowtake realstockofthe
sttuation andsupportthe publicsectorinmanner
and give it autonomy in decision and proper
leadership If tis done definttely the public
sectorwillgenerate surpluses Thisicansay
withconfidence 1wouldalso saythatthe pubhic
sectorhastalledinmanypleasesbecauseofthe
geographucal location itis also because the
public sector had taken up apart from profit
motives theothermotives thatis development
of backward areas Hence |again compare
public sector with the privets sector itis be-
cause the private sector hasalsofailedinmany
areas That s why pubhc sector is not non-
redundantintoday s setup But forthe eco

nomic progress we willrequireé public sectorto
generate surpluses Forthat we musttryto
createnecessarycondttions Butapartfromthis
debate werequiretodevelopanaltemative The
third aiternative being in the field of coopera

tives It i1s because n this field it has been
neglectedatthe nationallevel |agreethatfree
marketeconomycangenerateeconomicgrowth
But tcannotaddresstothe problem of equity

Thishas been clearly stated inthe Eighth Plan
document Ifyou havetoaddresstothequastion
of equity then you have to look for credible
alternatives The living example 1s Western
maharashtra s arid zone Here therewasno
waterfor30 years and because of cooperative
movement this region transformed intoa re-
gton now stands which has cateredformajonty
needs of the population and also generated
sumpluses lthasalsoaddressedtotheproblem
of equity Western Europe has clearly contnb-

APRIL 26,1983

-1993-94 3%

utedtothe progress because of cooperative
sector Inltalytself thetumoverofthecoopera-
tivesectors 20 bithon dollars, Germany itis 32
bedkion dollars and practically neveryfield there
s already acooperative movement Takethe
examples oftounsm, nsurance, bankingandso
on

Itwas intially supported by the Govern-
mentbutina free marketcondition itcaniook
afteritself It aisoneededmmany otherfields
kkemanufactunng of steel, ceramics construc-
tionactvittesandsoon InSixtypercentonthe
Waestern European countnes agricultureis in
cooperativesector Ifyouwanttoleamfromthe
West thenyoumustlearntheseissues which
are addressedtoequity andnotto merelytryto
coinattractive/phrases of free marketeconomy

Whenwetalkof progress of agriculture we
mustrealise asstatedbythe Finance Minister
giving remunerative prices tofarmers ascom
pensation againstincrease in fertilizer prices
How much of it can generate surpluses in this
countrytotake advantage of thisremunerative
pncing? Amajonty ofthe constituencies which
are situated in coastal areas including my
conshtuency inhilly andbackward areas there
theland holdings are small Whenlandholdings
aresmall theyarespreadalongalargearea I or
example myfamily ownsseven acres of land
andtisspreadaroundanareaof3kmsto4dkms

I can never hope to take advantage of
irngation modem agriculturebecausethereis
no consohdation of tand holdings The Eighth
Plantalks of consolidation of land holdings But
the only method we can do consolidation s not
by Government action but by cooperative ac
tion andthatis why cooperativefarmingis one
areainwhichthe Government mustconcentrate
on and the cooperative farming is an alea in
which like in mizoram the farming s totally
cooperative in Nagalandthefarming is totally
cooperative butithas notbeengiveninstitu
tionalbacking and institutional tecognition and
that 1s why the need of the hour is to give
recognition for cooperative farming andcoop-
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erativefeid ,

As faras agniculture 1s concerned, con-
gratulatethe Govemmentagainforthemcrease
of 36 percent inthe outlay. However, this tself
1s notsufficient because the basic problem of
agriculture 1scredt Thecredithas alsobeen
increasedfrom Rs 30,800crore toRs 16,500
crore- anincrease of 20 per cent whichis also
weicome Butwhicharethefarmerswhichcan
utilse this credits? Thatis aproblem, andhence
this increase in creditmustbe inked with coop-
erativefarming to really have the benefits per-
colatetothe lowest landholdersinthis country,
because, otherwise, the credit willbe uthsed by
farmers, if not, holding, and NABARD mustbe
toldtoformulate certan schemes inthws regard

The Nextthing s fishery because we talk
of export Cooperative systemcan, nfact, con-
tnbute, toagreatextentinagncufturalexportand
exportoffishery Butnothinghasbeendonein
this regard atthe national level as well as atthe
state level also exceptforMaharashtrawhere
we have shownthepathwhere grapesarebeing
exported by cooperative farming Last year|
demandedmthe ParkamentthatMangos should
be exported Thinks year, cooperative systemis
functioning well andthe mangos are being ex-
ported Itis anexample, if we wanttopromote
exportinthe agnculturalfield, the methodology
hastobeinthe cooperativefieldand coopera-
tives should be encouraged and given
concessionalfinance whichhasbeen designed
for export, and cooperatives purely meant for
export must alsobe encouraged

Fishery is a trade which has been not
recognised atthe nahonallevelandnoattenhon
hasbeenpan (havetomakesuchanallegation
because probably the seatof polticalpowerhas
alwaysbeen heldby peoplewhohavenocoastal
hnkage, but fishery s one department wher
tremendous opportunities exist today for in-
crease of export, and that s why t call on the
Governmentto estabhsh acsparate Minstry for
fishery andalso aseparate Ministryforcoopera-
tion because cooperative fisldnow requires to
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integrate industrial cooperatives and agricul-
tural cooperatives and also cooperatives in
tounm [wouldalisocalluponthe Finance Min-
ister- | havealready submitted a demand- that
if we wantto dereguiate the insurance sector
thenyoumustdotinthecooperativefield, hence
inthecooperativefieid we candoanexpenment
whereinsurance sectorcanalsobebroughtinto
it

Themostimportant demandfrommycon-
stituencyis aboutthe debtrehief In 1989, there
was apackagefortunatelyforus But atthattime
,theFinance Miuster of this country was from
my constituency, and thatdabt relief was prom-
isedtothe farmers andacondition was putfor
recognising non-wilful defaulters acondition
was putby the Ministry of Unewan System and
because of the Anewari System, none of the
farmersinmy constituency could getthe benefit
ofthisdebtrelief Why? Because inmy constitu-
ency only 7000farmers could getthe benefit of
debt relief whereas in Satire Distnct 1 1/21akh
farmers could get the benefit, in Akola District
11/2lakhfarmers couldgetthebeneft Andthis
AnewanSystem has been nequitable and vio-
late Article 14 ofthe Constitution Thishas also
beenbroughtto the notice of this House

Then | asked whetherthere were any in-
tenmmeasuresisaid O K you donotwantto
give debt-relief fright, because | myself am
against the debt-relief it is aganst banking
system, againstthenorms Butwhylam speak-
inghereandwhy amidemandingisbecausethe
farmers of my constituency hadto suffer The
farmers nmyconstituency havebeen discrimi-
natedagainst Hencelwouldrequestthe Gov
ermnmenthere atleasttotake stepsto waive the
interestonthe loanbecause today allthe coop-
erativeinstitutions disbursing finance havebeen
onthebrink of bankruptcy | wouldrequestthe
Finance Ministerto considerthis posttion and at
leasttake stepstowawe-off nterestandalsoto
agam allocate loans in the district cooperative
bankstoestablishthemseives

One last point | want to bring about the
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black-money any andsmuggkng Bothofthese
areinter-related, | have aletteron6th April 1992
withthe signatures of 75 Members of Pariament
ofttis House Black-moneyandsmuggingare
prevalent mthe economyfor a longtime The
reason s because there is no organisationto
dealwiththis probiem

The Customs Departmentwhichdealswith
the smugglingis dealing withthis problemmna
imrtedmanner There are Directorates of Rev-
enue intelhgence andNarcohcs Control Bureau
which are supposedto be responsibile forcon-
trolling smuggling because smugghng s the
federation of organised enme onwinch founda-
tionthere ss lawlessness andthe law andorder
problem of the country i1s mainly because of
smugging Whathas happened?

The Customs Act Preventthe State poice
the CBI the RAW, Inteligence Bureau from
launching inveshgahonandprosecution aganst
smugghng Theres nointerachion, thereisno
coordnationbetweentheseforces andthisgves
nse to underworld and people iike Dawood
Ibrahim whom Pakistan utiises Theyare ab-
sconding tn sade heavens like the Gulf from
where they run the smuggling operations which
encouragestorronsm The entree funding of
terronsmin Punjabwas done from Bombayand
thatis why today we see the results where the
biasts inBombay havetakencrores Wherenew
situation 1s being created, where the Under-
world rules the institutions of State of every
poltical party and corrupts every structure of the
society Thatis why the first Actthat Govern-
ment and the Finance Mintstry musttake isto
amend the Customs Act and give the State
policy powers to investigsate and prosecute

The RDX waslandedonthecoastofKonkan
and the Policy could not interfere with the
launches inthe sea until t was landed onthe
beaches Even thenthe Police was not sup-
posedtoprosecute or launch mvestigation
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However, in the last one year the
Maharashtra Police and the Customs Depart-
ment worked well i league and 220 kgs of
narcohcs was seizedin justoneyear Thiswas
because of the coordination but that does not
solvetheproblom Whats requiredis amend-
mentofthe Customs Act

Lastly, | will take Home Defiance and
Inteliigence , These are the three elements ofthe
Budget about whichwe know nothing Neither
theHouse discusses anythingaboutat | wittnot
say whether the allocation on Defiance and
Home ismore orless because | cannotsay as
Idonotknow However, icantellyouonething
thatcertamthe Dafiance structure requires total
reorganisation andfortotal reorganisationwe
must have a small standing army with large
amount of reserves This s the pnnciple on
whichwemustfunction More manpower does
notmean credible defiance machinery whatwe
requuesthe strking potential andthis hastobe
created

The Arun Singh Commuttee Reporthas not
yetbeen placed beforethe House iwouldre
questthatthe Government nowappointa Com
mittee to go nto the Arun
Singh Committee Reportandgive afinal report

Iwill nowcometothe intelhgence commu-
nity Everyorganisation inthis country iIsraising
its intelhigence agency The Economic Atfairs
has gotits own economic intelligence agency

The Home Minister has got its own
intelkgencyagency the Defiance Ministry has
gotasmwnanibgence agency andibelievenow
thedtestthruystry has alsogotone Theresult
15 that 1n pi¥ces hke Jammu and kashmr,
Punjab antithe border areas there s amixture
of handrgds of agencies working atcross pur-
poses There areeven mcidents of one agency
kiling the agent of another! This 1s what 15
happering at the ground lgvel There is no
coorgination

Crores of rupees of this country staxpay-
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indigenous business Ithadmade ourcourtry
slave after spreading its business through the
country we became slave At that time, a
handfi ofbigMaharajas andlandiords heiped
them Today the Government is welcoming
mutti-national companies and providing aff fa-
ciliestothen Iwould say thatthe Govermnment
15 Inviting these multinational companies and
uitimately, it will rain domestic business, In-
crease unemploymentandcauseagreatiossto
our small scate industries The public enter-
pnses will alsosufferinthe same manner The
govemnment has tilt now kept mum over the
|Dunked Proposals Notoniy alitheexpertsand
economic in indiabut alarge number of people
of progressive thoughts have also expressed
theirview againstthe/Dunkeiproposals Then
whythe Government of indiais keepingmum
on this topic? The Governmentof india should
clanfy us policy and intention It should be
discussedatlengthinthe House Butkeeping
silence means its acceptance itmeansthatthe
Govemmentis acceptingthese proposals Re-
»member that day would be the doom'’s day for
India when the Governenmt accepts Dunkel
Proposals Butwewillnotallowittodoso The
people ofthe country will not allow itto accept
these Dunkel Proposals Maybe, todayyouare
inpower, tomorrowyou may have to stepdown
Thepeopleofthecountryarenotreadytotolerate
it The Govemmentisendeavonngtotieusinthe
chansofslavery The Governmentisshattenng
the dream of self-reliance and Swadeshi of
Mahatma Gandh Godknowstowhichage you
aretaking the countryto The Governmentis
ruining the country by taking foreignioan Till
1992 we havebeenburdenadwithaforeignioan
of Rs 21/2lakhcrore We havetopayaboutRs
4800 crore asinterest very yearand thattooby
takingloan | wouldhiketoaskastowhatsortof
approach itis of the/Government Longago
*there was RishiCharvakin ancientindia His
policy or dicurtn was Yavat Jeevet Sukham
Jeevet, RinamKntva Ghatam Peevet’ OurDr
Manmohan Singh s tofiowmnghis policy wordby
word Allof uscanunderstand easily as towhat
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wouldbe its ultimate resuft

Mr Chauman, Sir the muli-nationalcom-
panies are dunng such medicines which have
beenbanned in foreign countries and hence
ruingourhealth Notonlythis bannedinsecti-
cides are also being supplied to our country
They are ruining our health and agnculture and
yet we claimthat we are very progressive and
marchingaheadin making the country prosper
You cannot cheat the country now in such a
situationany Indian who has lovetor his country
andfeelingindependence andwanttoretainhis
freedomcannotaccept it , itwill hurtthe soul of
those people who have scartfied their lives for
the sake ofthe country andtoleratedtortures for
ensunngcountry’'sfreedom HadSardarBhagat
Singhand Chandrasekharsacnficedtheiriives
tosee thisday? whatwasthedreamofmahatma
Gandh? Youreferto Gandmtime andagainand
talk of Gandhisnm Which policy of Gandhism
and Nehruismthis Government s following?
TodaythereisnoNehruism noGandhism only
Manmohanism is goingon Shn Manmohan
Singhjpwill take the country to ruination Thus
you should be cautions in this regard All the
opposttion Members are of the same view and
manyMembersbelongingtothe rulingparty are
also of the same view butin the name of party
discipline, they cannot speak and vote against
therrparty Gandhihadsaid ?thattype disci-
pline was better which led the country towands
prospertuly andprogress Butif it creates hin-
dranceintoway of progress itcannotbe called
discipline Towviolatesuchtype of discipine s
thereal discipline | would like to urge uponthe
hon Membertohave introspection and decide
whattodoforthe welfaretf our mother-land We
haveto get ndof Manmohanism

Mr Chairman Sir | donotwanttogo into
the details of statistics The learned speakers
whospoke beforeme havegivenstatistics But
Iwouldliketopiace the sentiments of the people
before you | have referred to faimers The
farmerhasto purchase farmingsnputs which are
essentialforhon athigherrates Iwouldliketo
oteanexamplenthisregard The multinational
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ers arebeng wastedonthe foreigntours of the
officials of these agencies, which | knowfrom
first hand information.

That 1s why what is required s, ke the
standingcommitiee one very ministry, would
ke tocalifor a Standing Comnuttes of Parha-
menton Intethgence. May be, the-entire ciscus-
sioncanbeincamera. The intelsgence Stand-
ing Committees are there in vanous Houses.
So, | requestthatsuchacommattee be apponted
tooverseethentelhgence

Astaras Defiance 1s concemed, thetalse
sense of secrecy must be eliminated and we
must be more open and what 1s spent by the
Defiance Ministry mustbe broughtto the notice
ofthepubhc Whatisrequiredtobetuddenisthe
strategy, andtheplan Whatis requiredtobe
hidden from the public and kept secret s the
factorofsurpnse andnothing elseis requiredio
be hudden fromthe public, because the enemy
knows morethan whataMember of Pariiament
know inthis House

So, Mr Charman, | have placed certain
views on the Budget for 1993-94 andthe De-
mandsalse lamcertamnthatwiththe stepsthat
the Governmentistakingweare infact, nowat
a point of time in history after independence
where we havetaken adefinte direction, anda
direction towards progress

What is required is that along with the
politcatmovement, s requiredtobe generated
nthecountrytotake advantage of theprograme
and plans of the Government Shnment and
thera nwillhethe future of thiscountry and lie
the future of thus great nation wherein this na-
tonal will goto the 21st century, acountry which
willbe secondto none

[ Transiaton}

SHRISHIVASHARAN SINHA (Vashal)
Mr Chasman, Sir, iwouidikelosayafewwords
onis Budgetinconsonance withthe feslings of
general publicofthecountry ltappearsfromthe
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Budgetthathas beenpresentedthattagansithe
interests of 90 per cent people of the country

Only handiul of lugpeople have welcomedt , it
has causad frustration among rest of the people
. Theres frustrabion amongtarmers The agn-
cultural workers, general pubhc who live below
poverty ine are alibeing ruinedby this budget
when the poor af the country are bacoming
poorerandthencharebscomng ncher, howcan
the general pubhc weicome such a Budget?

Mr Chawman, Sw, this Budgetis proving
agreatblowtothe farmers, laborers andpoor
Iwouidbke to explan as tohowthefarmers are
beingruined Alithe inputs relatingto farming
have becomecostly Altvaneties of ferthzers'
have become costly

The Government and the Minster of Fi
nance had promised alleviation of poverty re
moval of unemployment checking of nsing
prices as well as paymgmove attention to rural
developmentandsocialwetfare educationand
health, etc Buttheirannouncementfor poverty
alleviahon programme isnotholding any good
The poor have become poorer right from first
Budget Instead of the poverty Is increasing
How canwetrust their words and deeds?

The muiti-nahonal companies are corming
atthe invitation of our government Insucha
situation unemployment will increase The
Govenemnrt may show decline mintlation in
terms of percentage onpaperbutinreaitty, the
poor, general pubhc 1s sutfenng from rise in
pnces Thepnce nses angthem TheGovern
menthas notsucceeded inany sphere

Al of us know that this Budget will give a
fatalblowto seif-reliance andfeeling of Swed
ish The Government has surrendered itself
before muiti-nationalcompanies the IMF and
the Worldbank. The Governmentisdoingallthis
attheirbehest TheGovemmenthasaccepted:
subjugationoftheirauthortly insuchasituation
Irecalithe EastindiaCompany Weallknowthat
when Eastindia Company enterad Indha ithad
ruined our smdai and cottage industnes an |



341  GeneralBudget
companiessalitheseeds oftomatoes atthe rate
of Rs 16,000 perkgandseedsofonion @ Rs
30,000perkg Afterthe purchase, youcan grow
it but you cannot make seeds through it
Wheneverthereis a requirementyouwillhave
topurchase seedsfrom thesame company Is
itinthe interest of farmers? Is it the good the
governmentisdunngtofarmers ? Youdelver
lengthy lectures, cite stanbtisties and eufor,ise
yourschemeformulatedforthe wetfare of farm-
ersandthepoor Butwe areconfrontedwithsuch
amiserable condition

Mr Chairman, Sir, since every country
takes loan particularly intoday's age, we accept
that we may take loan or assistance if it is
inevitable Butwe shouldtakeloanatourown
conditions and not by mortgaging our sover-
eignty Therewouldbe nouse oftaking loanifit
istaken by mortgaging our sovereignty

Dr Manmohan Singhis propounding new
theory Heshouldnotbe allowedto pursuethis
path, otherwise, the fate of our country will be
doomed However, we willtry ourbestto save
the country frommeeting its doom Wewillhave
to wage a struggle to protect the interests of
fairmers labourers and common people ofthe
country tfthe Governmenttumsadeafeartoour
suggestion andgoes on passingthe Budgeton
thebasis of itsmajonty averycntica! time and
situationwillemerge inourcountry Whenever
the people of the country understand it, twillbe
very difficultforthe Governmenttosurvive Let
thevote-ssuebe abandonedhere Iwishthatthe
country should overcome this critical issue and
taking nto accountthe honour and glory of the
country it should take loans whereverneces-
sary, [English]but not atthe cost of our sover-
egnty, notatthecostoftheinterests ofthe Kisan
labour and others

[ Translation)
Iwould like to state that this Budget is not

balanced ratheritisanimbalancedone The
Govemmentlacks equanimity withregardtothe
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developmentotbackward States inthe country
The intention here appears that the poor are
supposedto ramain poor andthe nch are sup-
posedtoremainnch Similarly itisthe desire
ofthe Govermment thatbackward States should
remanbackward

Bihar is called a backward State The
Govemmentis bentupon ruining tdeliberately
The allocation foris Annual Planis reduced on
the pretext that it might have not mobilised
resources fromits internalsources Whenthe
Govemmentof Bihar mobilises resources from
internal sources the Central Governmentdoes
not approve of it For example the Central
Govemmenthaswithheldthe amountof Rs 754
croreof BiharGovernment The PlanringCom-
mission says thatbecause the Government of
Biharhas notmobilised its intemal resources
tiswithholdingthisamount ItmeansletBihar
remain backward Atpresent Biharis facing
drought and famine Taking all aspects into
considerationthe State Govemmenthas given
amemorandum in the month of October thatit
requires Rs 1254 croratomeetthedroughtand
famine situation 1wouldlike toknow astohow
much amount has been given by the Central
Government The Chief Minister gave memo-
randum to the hon Pnme Minister the hon
Minister of Finance andothers butno action has
beentakenonthemtilinow Onlyrecently the
hon Minister of Finance has provided some
assistance Thehon Prime Minister had gone
theretheday before yesterday and granted Rs
180croreautofwhichRs 175crorewere given
forthe Jawahar Rozgar Yojanaand Rs 5crore
forthealleviation ofunemployment The great-
estproblemisof dnnkingwater food-gransand
fodder The amount forthe Jawahar Rozgar
Yojana will be spent inits ownmanner sothe
funds tor fodder should have been allocated
separately Asagamstthe requirement of Rs
1254crore only Rs 200crore havebeengranted
Itisjusthke adrop inthe ocean itis allbeing
done only withanintentionto keep Biharback
wardandteachitalesson tor not voting torthe
Congressthere Theallocationto Biharfromthe
Natural Calamities Funds also has beenie
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duced, TheGovemnmentcansuspendthe devel
opment of Bihar, starve the people and keep
themthwsty The Central Govemmentcando
whatities. Wecansustanourselvesbyeating
grass and remaincontentwith halffed Butwe
will nottolerate thus atttude of the Central Gov-
emment. The Congress has won only one
Parkamentary seat from Bihar but m future it
may not win aven asmngle seat from there.

The soil of North Biharis veryfertile But
ithas three problems viz, flood, water-loggng
andwantof sngation. The Gandak andthe Kos:
Imgation Scheme was commissioned at the
nspiration by Late ShnJawaharLal Nehru 2
theworkwas started, nthe beginning ofthe Thint
Fwe Year Plan, but it was suspended by the
Planning Commussion atthe end of the Sixth
Five Year Planwith the promise that t will be
startedinthenextphase Butthatnextphaseis
yettobestarted TheGandsak imgationScheme
has inter-State and Inter-national ranwhcations
itwas expectedtoirngate 14 lakh hectares of
landunderthisscheme Butithasuirngated8
lakh hectares oflandsofar Todaythe Eighth-
Five year Plan s in operation but there i1s no
mention of this Scheme in . When we rarse
questions in this regard, the hon Minster of
Irngationsaysthatthere arenofunds. Theres
noshortage of fundsforother States Thusthe
Govemmentis neglectingboththese Schemes
The lives of nearly 4 crore people inthe entire
North Bihar are given to be ruined, They are
bengharassed By providing irngationfacih-
ties and removing the problem of water-logging
inthe State twoorthree cropscanbe grownon
9 lakh hectare of land there if the water 1s
samawhatdeepsomewhere wecan underiake
fishenesthere Wecanproduce atleast30lakh
tonnesoffood-grainsthere very easily whereas
the Government moves heaven and earth to
import 10lakh tonnes ot wheatfrom Amenca
The farmers of our country are readyto produce
foodgrains withtheirownthands, thenwhythe
Govemnment does not complete theincomplete
Candak and Kosi Projects
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SHRI DEVENDRA PRASAD YADAV
{Jhanjharpur): Mr Chairtnan. Sir, some hon
Members are dozng.

MR CHAIRMAN (SHRINITISHKUMAR)

ShnKewal Singh dozngnthe Housens prohib-
ited.

SHRI SHIVA SHARAN SINHA | would
like to ask the Governmant and the Planning
Commussion as to why they have neglected
suchatngarea ifthe Government provides
faciithes forurigation and water-logging drain-
age, then we cantead even other States also
Wouldthe Govemment ke to pay attentionto it
and would the hon Minister hketo say some-

mngn s reply mthus regard? '

Rightfromthe Independence of thecountry,
the peopie of North Bihar have beenraising the
demandtostart araiwayline from Hazipurto
Motthan Via Vaishah, Lalgan) Sahibganjand
Arergyinthe North-Eastemzone Vasshaliisthe
motherof democracy SeveralPresidentsand
greatleaders havevistedthatplace Whenthe
common people had presented this demand,
they were givenassurance Butwhenweare
demandinghow tissaidthattherearenofunds
available Moneyis beingspentfortheentire
countryexceptourState itisabackwardarea
Allthe hon Members of Parhament fromthis
conshituency have demandedthis raithne but
no attention has been paidso far Thisisthe
heightot njustice This ratlway line should be
lardimmedhately

Mr Chairman Sir as regards the con-
struction ot a railway bridge on Digha-Pahleja
ghatacross the nver Ganges theGovernmept
of Bihar gave it s wniting and a survey was
conductedbuttis yettobe constructed With
the construction of this bdge. the Eastem Uttar
Pradeshand NorthBiharwiibe benefited But
the Central Government seems to avoid any
work which canbenefit Bithar Moreover the
Govemment of Biharwrote tothe Central Gov-
emmentiosetup sixnewsugar miisbutthat 1s
alsolying pending Recentlyanhon Mrruster
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‘had visited Jahanabad and he said that no
-proposal from the Government of Bihar was
lying pending. How can we say that he is
speakingright. Butitisafactthatthe proposal
is lying pendingin his office. No attention has
Reen paidto it.

Kr. Chairman, Sir, the major pants ot North
Bihar are backward. No new industryis being
setupthere. Throughyou, lwouldliketorequest
the Governmentnot to negiectBiharinsuch a
manner. Biharwasthefront-rankeroffreedom
struggle and Mahatma C.andhichosethis State
as his ‘Karmbhoomi'. ltis the place where lord
Gautam Buddha had attained enfightenment
and Lord Mahavira was born there only. But
today that very Biharis being neglected. itwill
do good neitherto the country nortothe ruling
pany. |, therefore, wouldliketo request youthat
the Government shouldthank over the solution
ofthese problems inthe interest ofthecountry,

Biharandthe people otherwise, thenatureofthe

people of Bihar is well known. The people of
Biharare veryfirmintheir determination. Once
they make up their mind, they won'tgiveitup.
The Government will have to wintheir hearts.
Youcannot get vote by neglectingthem. Even
yoursupports willchange theirloyalty. Thebye
election is going to be held there. -What will
happen? | hopethatthe Government willrendes
its service with seliless feelings. The people of
Bihar also pay their faxes and so itis a gross
injustice nottospendtheirmoneyintheirinter-
est,

Mr. Chairman, Sir, | express mythanks for
givingmetimetospeakhere. While expressing
my opinion, | am presenting the sentiments of
the comsmon peopie andnotmy personal ones.
The people havebeen disappointedby the Bud-
get-whetheritisthe Rail Budgetorthe General
Budget. Bihar has suffered fromthe Railway
Budget aiso. There is gross disappointment
amongthepeopleof Bihar. Ihavesaid aboutthe
GeneralBudget. Insuchasituation, howwilla
gentie main. patriot, philanthropistwho has a

it.
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So | request all the hon. Members to

disapprove this Budget which is agains! the

commonman andisinfavourof only nch people

andthereby bringthe Manmohanerata v end
L]

[English]

- SHRIMATI PRATIBHA DEVISINGH
PATIL(Amravat): Sir, | rise to suppornt the Bud-
getpresented by the hon, Ministertor Finance.

Sir, President Truman once publicly de-
mandedto have around him Economists with
only one hand, asthose of their tribe who eter-
nally kept tossing their views first “on the one
hand” andthen “onthe other hand” led them-
selves and the:country into a state of murky’
morossa! It may well be thatin entrusting Dr.
Manmohan Singh withthe most sensitive and
delicatetask, the PrimeMinister, ShriNarasimha
Rao, was having in mind only his impeccable
professionalcredentials as an Economistand
obvioussincerity. To his andthe country's good
fortune, Dr. Singh aisotumedouttobe one who
does notfall between two "hands”buthas clear
andfirmly held conviction about his goals and
priorities and the unblinking vision anduntlinch-
ing will totransiate theminto workable policies
and propositi.

Sir. his philosophy is undoubtedly one of speed-
ing up growth tointegrate the Indian economy
withworldeconomyandenablingindiatoachieve
the stature of amajor player on the world state
commensurate with its size. potential and re-
Sources.

Sir, if you see the Budget- wilt not go into
each and every aspect of that - in the Central
Plan, thereis sz clacular rise of 32 per cent viz.
from Rs. 48.407 rorein 1992-93t0 Rs. 63.936
crore in 1993-94. This has put us in a better
shade. Now. the sectors which have been
affected are the foliowing. | have heard the
remarks magde bythe earfier speakers. Butl
would liketobringto yournotice that 62 percent
oltheoutlaythathadbeen allocatedis totherural
development. Sixtytwo percenthas beenallo-
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ct;tadtoJawahar Rozgar Yojana. ithas avital
bearing onthe eradication ofpoverty andunem-
ploymentinthis country. Theinflationhas gone

down and it has cometo aone digitmark. This -

is averycongratulating feature so taras this
Budgetis concerned. However, Sir, surpris-
ingly, | see that the the allocation for family
walifare has gone upfromRs. 1000 croretoRs.
1270crore only. Thatmeans, ithas gone up only
by paltry figure of 27 percentcomparedto the
enormity oftheproblem. Forpowerandroad, it
is only 22 per cent which is also very less.

Sir, you mustbe knowing and | think the
Housealsoknows about itthatweare adding 17
million paople every yearin ourcountry, which
is equalto another Australia. So, acountrylike
Australiaisbeing addedinindiaandwe haveto
makearrangementforalltheirstandardof living
and forallthe requirementsin this country with
alithe difficulties thatwe have . Therefore, Sir,
| feel that many of our major problems are
causedbypopulationexplosionwhich has ledto
theincrease otpoverty, hunger, disease, mainu-
trition, illiteracy, unemployment, pollution, en-

ergyandothershortages. So,thisisabaisissue

which our Budgetshould have dealt with.
16.00hrs

Iseethatthereis no reference regarding
how are we dealing with this problem of popula-
tionincrease in ourcountry which is very nec-
essarytoincreasethequality; andthatis why the
standard of living goes up and the quality of life
increases. Therefore, urgent and concerted
efforts are requiredto create consciousness
amongthepeople toreducebirthratetostabilise
the population; andthey should be supportedby
theleadership of all concerned.

if we can gain by the experience of China
and Singapore, | thinkthis country shouldtryto
findouthowithasbeen done. So, here, Iwoyid
appealto ali the Members of differant political
parties alsothatwe mustcutacrosspartylines
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and dealing with this problem of explosion of
population should be the first on:ouir national
agendawheré there should notbe any contro-
versyof any political party. i wouldliketoinform
youthatlastyearthere was a SAARC Confer-
enceonthewelfare of childin Nepal wheresomnte
Parfiamentarians were there. Iwas also oneof
the delegates consisting of thres Members of
Parliament. Two Members were from Lok
Sabha andonewasfrom Rajya Sabha. There
was subject regarding welfare of the child. At
thattime aiso, the problem of population explo- .
sionwasdiscussed:; and afithe countries unani-
mously passedaresolutionthatif we wantto
haveachildweltare, itis alsonecessary thatwe
must see that the population controf is afso
observed in each country; and all the parties
endorsed this view including Pakistan and
Bangladesh.

Why isthe Budgetmade? The Budgetis
notmadeonly forthe existing problems regard-
ing giving more houses, giving more facilities
and putting up moreindustries, itistosolve the
problems; itmaybe poverty; itmaybe unem-
ployment. So, increase of populationis one of
the major problems of this country, which has
notbeen dealtwithfairlyinour Budget. fwantthat
the Budget should take care of this also, whatis
thesize of the populaticn and whatis the budget
allocation we are making for it. Therefore,
increasein the population shouldalsobe looked
upon asacrime against the economic condi-
tions of our country.

Ihave alsointroduced as a Private Mem-
bers Bill in this House. If we getachance to
discussitinthe House, | will putforth my views
onthat. - \ :

Regardingintegration of the State Govern-
ments with the national economic reform pro-
cessandthedistinctpossibility ofthe Centra and
some of the States pulling in opposite direc-
tions, the State Governments draggingtheirteet
in the matter ot implementing the reforms
packageis verybadenough; muchworseisthe
damagethey are prone to cause by theirtotal



30  GeneralBudget
disregardoffinancenorms, prudence orpnonty,
pervaswvecorruption, neficientworking of State
pubhcundertalungs; bloatedbureaucracy, and
politicking at the cost of people’s welfare
Diversion of Central fundsto non-development
purposes for which they are not meant 1s a
routnematterthatwesee The State Govern-
ments are diverting the funds given by the
Central Govemment for non-productive pur-
poses in 1990-91, HaryanabudgetedRs 12
croreforconstruction of roads andbndges, but
couldnotscrapemorethanRs 56 lakhforthese
purposes when the Central Government had
'madethis allocation

16.03hrs
[SHRITARASINGH - inthe Chair]

West Bengal found the Jawahar Rozyar
Yojana funds handy for paying salanes toits
employees So,whentheCentral Govenment
1s making provision for a particular scheme,

» Mhengtgoestothe State, The States notutiising
itbut diverting itto some non-productive pur-
poses Whatisthe Central Governmentgoing
todoaboutit? Andthatshould alsobe oneofthe
precautions thatthe Central Govemmentshould
take while allocating this fund

The Finance Mmister has given a very
importantplacetoexporis toenable ourcountry
tomanage ourbalance of paymentposttion so
‘thatwe are notcontinuously required tobang our
finance from abroad This he asserted in his
speech, is the only meaningful route to self-
rehance andhe has provwdeda number of open-
ings andfaciibestothis endincludingthe unifred
exchange rateandthat of courseis there Itis
showing its sign of improvement so far as our
economyisconcemed.

But the exports, if we really go into the
details, | have beentoldthattheexportpotential

. ofthis country cantouch $50 billion to $60 bifion
: perysarby theyear 2000agansithe present$19
million by fully exploiting its known strength
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suchastextie, leather, gems andjewelleryand
other hudden exploited strength of our agro
business These arethe spheres where Gov-
ernment of india should press more and more
sontofstresstoseethattextile leather industry
improves gems andjewllery andagnculture of
ourcountry improves so that wecantouch even
$50 to 65 billion per yearby the year 2000 and
thisis the potential strength of our country which
wecanreally achieve :

Atthepresentwe have fixed up the growth
rate asthe nsé of thisby 15 percentbutitshould
goby 14percent Thatshouldbe the targetof
ourcountrytoachieve itandif we canreally do
this | thinkitwouldbe possible within reasonable
mits to achieve this

There aretwo points which we shouldtook
ntoso farasthese exports areconcemed We
havetoboostuptheselectedhighervaluetems
andbnngthe substantial return fromthem At
presentthe situationisthatthere are about2lakh
exporters small, medumandlarge Theyare
crowdingthescene Thereisalotofconfusion.
qualtyisnotmaintainedandyousee thereisno
uniformity or any channelised sort of export
whichisbeingdone Softhe Governmentof
India and its other authorities try fo concentrate
onthis itwillbe very useful becausethis isthe
sphere where the small scale sector 1s doing
bulk of exports Therefore, if the small scale
sector s given more and more help from all
sidesthenthat willbe ableto achieve the desir-
able goal sofarasexports areconcemed But
aslsaidalithese sorts of people small medium
andlarge scale creating all sorts of confusion,
insteadof doingithaphazardly and individually
withoutknowing to go about it, if we can have
cooperative federation units or other allied sec-
tors, it will be possible for us to deliver the
ncentives and serve this purpose in abetter
way

So farasthe cooperatives areconcerned
my colleague didmention about cooperatives,
butthen want to mention here that there are
about 3,53,00cooperatves of vanous types with
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membership of 160 million and the working
capitalis more than, 700,000 mdkon rupees in
the cooperative sectorinourcountry So ina
numberof economicspherescooperatives have
acquired apredomineni position makingthem-
selves asindispensable constituent ofthe na-
tional economy

Atfewexamples i would liketociteinthe
sphere of cooperatives inagnculturalfinance
despite the multiagency approach 40 percent
of the distribution 1s done by these pnmary
cooperatives The distnbutions offertilizer is
alsodone inthe cooperative sector

Sir, the sugar productionis 60 percentin
the cooperative fieldinour country tknowwhat
arethe problems faced by the sugarindustry in
ourcountry The other daywe hadameeting
The Members of Parliamentwere there The
goal which has been tixed for the country to
achieveis 160lakhtonnes as thetargetfixedby
the Government ltistherefore, necessaryto
have 30lakhtonnes additional production But
ifthat has to be so then you will have to give
institutional finance o the new sugarfactones
which are at astnadstillforthe lastthree years
Government has given licences, they have
raised theirshare capital, the State Govemment
has given the contnbution some of them had
givenorder forthe machinery, oneinstalment
has also been paid and now they are being
strangulatedforwantoffinance

The otherdaywe hadameeting Theysay
that for about 60 or 70 sugar factones, the
institutional finance will be needed about Rs
2,000crores

They have been able to make a provision
foronlyRs 250crores |liketomentionherethat
the sugarindustry has eamedanamefor india
intheworld itis one oftheleadingindustnes m
the world, it has an export potential and an
industnal base This is an industry which i1s
agro-based where a farmerwithtwo across of
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landbecomestheownerotasugarafactory He
1s integrated with the network of the rural
ndustnalisationofthis country andido notknow
whyattentionss, to thatextent, notbemgpaidto
ttus industry

Similarly, there are many industnes like
datryindustry, housing fishenes consumers
textiles, public distnbution andthecooperatives
have made a significant gontrbution so tar as
these fields areconcerned

Despitethese concretecontributionstothe
national economy the cooperatives have es-
capedthe attention ofthe Planmng Commussion
forthe specific terms in relation tothe develop-
ment perspectives under inthe Eight Five Year
Plandocument intheprevious Five Year Plan
documents, thecooperative sectorusedtohave
aseparatechapter Butthis time theres no
mention sofaras the cooperative movementin
this countryisconcemed Eveninthe Budget
presentedbvthehon F:nanceMinister!do not
think that there 1s any mention so far as the
cooperative sector is concerned

Rs 5700crore has been providediorreha-
biltation of nationalised commercial banks
Cooperative credit insttutions continuetosuffer
onaccountof non-release of tunds duetothem
underthe agncultural rural debtrehetscheme
This s anotherexample of lack of appreciation
oftheproblems ofthe cooperative movementin
ourcountry

There are other problems which contmue
toaffectcooperative sector ikeexcessive gov-
emmentalcontrol, ngwd and restnctive coopera-
tive legislation absence of professional man-
agementandabenahon ofmembership Inspite
of intiatives and pleadings of Government of
India for adopton ot model cooperative laws, the
State Govemmentscontnueto haveanmddfier- .
entatttude towards democratisaton ot coop-
eratve laws andregulations

Iremember, alongwith others, | happened
tobe a Directior of the National Federation of
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Organised cooperative banks andcredit socwet-
1es and the Directors and some Members ot
Parliament had gone and waited onthe Minister
of Finance, Dr. Manmohan Singh Hedidksten
very carefullytowhatwe hadto say, but mspite
oftheconstantpleading anda clear assurance
for not taking any governmental or financial
assistance, the proposal for establishingaNa-
tional Cooperative Bank of indiato bndge the
systematc gap withinthe cooperative sectoris
managingwiththe Ministry of Finance Sucha
sort of approach does not go well with the ethos
ofthenew: onomicreforms

" So far as taxation is concemed, the
Chellaiah Committee recommendations wilibe
implemented andtiis has been mentioned by
the Minister of Finance in his Budget Speech
Therecommendations are more pnvate sector

industry-onentedand do notgive due weightage
tothe interests of thecooperatives

The Chellaiah Committee hasmore orless
shatteredthe concept of mutuality and nature of
cooperative operations forbnngingthe surplus
of cooperativesinthe netof taxationlaws likke
topleadwiththe Government of India thatbefore
formulating any proposal for taxation oncoop-
eratives, cooperative sector shouldbe con-
sultedand itshouldnotbeneglected -

liike to againemphasise onthe point that
the system of cooperation, that this sector 1s
basedonhumanvalues, democracy equalty
and equity which are so vital{o the nation's

strength

Astring, wtal and self-reliant cooperative
movementthereforebecomesasinequanonfor
astrongnation

Iremember thatanotherhon Memberand
mentioned about the cooperative agncultural
farmingwhichis also very impontant sofaras

‘agncultureinthis countryisconcerned You
may have itin cooperative sector or you may
haveitin jointsectoralso We have distnbuted
lands underthe Tenancy Act, two acres. three
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acres, five acres todifterentfarmers whichis
not really awviable proposition Sofarastfaming
goes. Aftergivingthelandtothose people who
hadnothing tosow, whohad not toputanyinputs
wthatland, t has remained barren

Therewasoneother mention regardingthe
Cooperative AgnBusiness Consorium ltwas
alsomentionedbythe MinisterforFinancein tus
speechthatforthe smallfarmers there willbe
suchconsortium | wouldiiketo mentiontothe
Miruster that if you really want to make it very
productive it is necessary that we will have to
bring invery radical change sofar as farming
ofthiscountryisconcerned |donotknowwhat
has happened to this Agn Business Consor-
twm. | amtold thatthis file is tossing between
one Ministry and the other Minustry There s
lack of coordination between the Ministnes,
whichisthefirstthing thatwe havetohave How
are we going to improve our administration
also? Thatis also verymoot pointbecause after
increasing theoutlays to suchabigamount itis
the same machinery, through which we are
goingtoimplementthe schemes andifthe same
machinery s notimproved notstrengthened
lacunae arenotremoved |donotknow howare
wegoingtomplementalithese andhowarewe
goingtobnngsuccess sofal asimplementation
of different schemes areconcerned

Sir, last but not the least 1s the Industnal
Pohcy Liberalisation ofcourse we doweicome
that Butatthesametime wouldiketosaythat
sofaras industnal development of this country
isconcerned, we mustalso see thatthe finance
effort labour and entrepreneurship put by the
indigenous industnaksts for manyyears are not
swayedaway becausethe new thvestorswillbe
stormingwith therr fatmoney bagwhatever had
beendoneby the previous people should notbe
completely dislodged Wowillalsohavetosee
thattheindigenousindustnalists whohad done
alotforindustnalisation of this country do not
suffer because ofthis new pokicy

There 1s one industty  cquaidinig wihich
thereissomechangemithoprice ' ke PVQ
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rasn ThebaskcpncewasformerlyRs 25per
kg andnowafterthe Budgetrtis Rs 26perkg
Therate of excise, whichwas atRs 46, isnow
Rs 35 Butultimately, 1s has helpedthelarge
industnes Thesmallindustnes usethis project
astheirrawmatenal Forthem, thebasicprice
was Rs 56 28anditis same afterthe Budget
also But so far as the rate of excise is con-
cerned, from 17 25 per cent it has been in-
creasedto20percent Nowthey willhaveto
purchase the raw matenalataugherpnce and
these are allsmall industnes So, that should
alsobeneglected

As we have a Sub-Committee on Indus-
tnes, we will be putting forth our views there
This is only one example

Ithink you for giving me this opportunity to
speak

16.19ws
STATEMENTS BY MINISTERS

(i) Crash ofindian Airlines Flight 1 C 491
at Aurangabad

THEMINISTEROF STATEINTHEMIN
ISTRY OF HOME AFFAIRS (SHRIRAJESH
PILOT) Sir withavery heavyheart!have to
share avery sadinformationinthe House that
todayat 13 05hours Flight{ C 491 crashed
immediately aftertaken outtrom Aurangabad it
1sthe Fhightwhich goes Delhi-Jaipur -Udaripur-
Aurangabad-Bombay Aftertookoff withinfew
mmutes-the prelminary report says-that one of
the engies reportedto have caughtfireandit
turnedback tnedtolandandcrashed Asperthe
infosmation available now sixcrew members
and 12 passengers reported alive and other
tasulities are inthe operationof recovery The
nformation at 1440 hours was that atleast 40
peoplehaveded (Interruptions)
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SHRI MADAN LAL KHURANA (South
Delti) The figurethat has come on the tele-
pnnteris 112, the newsmen already know it
(Interruptions) How sernQus you
are (interruptions)

SHR! RAJESH PILOT Six crew mem-
bersand 12passangers are akve (Infermuptions)

DR S P YADAV (Sambhal) Pleasedo
notmislead the House {Inferruptions)

[Enghsh]

SHRIRAJESHPILOT |havetosharethe
information whichis avaulable tome throughthe
sources ofthe Govemment (/nterruptions)

The indian Airines Plane carrying 112
passengers crashes But, my information s
different |amsayingthat twascarrying 112
passengersplus6crew Outofthem crewhas
survived and 12 passengers aiso have also
seensurviving But inthemeantime the recov-
ery s going on and the body which has bean
recoveredtromthefireis40 So otheroperation
1sgoingon We have got to see how many of
them havesurvived and nowmanydied There
isnocontroversyonit Whateverintormation |
amgetting |am sharningwiththe House (Inter-
ruptions)

| Translation)

SHRI TEJSINGHRAO BHONSLE
(Ramtek) How may of themwere foroigntour-
|st§" (Interruptions)

SHRI RAJESH PILOT | do not have
details inthis regard nghtnow andwhendetails

come |shallkeepthe House informedaboutt
(Interruptions)

[Engtish]”

TheMinister of Civil Aviatton and Tounsm
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has goneto Aurangabad with Secretary, Civil
Aviationto see on-the spot

(i) Hijacking of Indian Airtines Flightic-
427 on 24th April 1993

THEMINISTEROF CIVIL AVIATION OF
TOURISUM (SHRI GHULAM NABI AZAD)
Hon'ble membeis are aware of the hijack of
Indian Arriines fightIC- 427 on24th Apni, 1993

Thefiighttook oftfrom Delhiat 1357 hrsfor
Snnagar At1443hrs amessage was receved
by Arr TrafficControl Delhithatthe plane had
been hyjacked and was heading for Kabul A
passengeronboard who identfied imself as
Syed Salauddin, claimedthathewas carrying
pistols and ahand grenade and demanded that
the flight be takento Kabul Air Traffic Control
of Lahorerefusedtopermitthe air-crafttoenter
Pakistanairspace Theawcraftultimately landed
at 1520 hrs, at Amntsar where the hijacker kept
the entire crew and passengers hostage and
demanded refuelling so that the arcraft may
proceedtoKabul 141 personswere onboard,
126 passengers, 9infants and 6crew members

The Cnsis Management Group (CMG)at
the Cabinet Secretanatandthe Central Commst-
tee at Delhi Airport were activated and contact
was establishedwith Amntsar wherethe Deputy
Commussioner andthe Senior Super-mtendent
of Police ot the districthad amved andtakenup
negotiations The Director Generalof Punjab
Police was askedtoproceedto Amritsarwhere
hereached atabout 1800 hrs, andtook charge

of negotations

There was prolongednegotiation withthe
hyjacker but he remained adamant on his de-
mandtotakethe PlanetoKabul Thehyjacker
had also fired a warning shot which pierced
throughthe body of the aircraft

The CMG advisedthenegotiabing groupaat
Amnisarto continue negotiations withaview to
weanng down the hiyacker The CMG also
despatched National Securnty Guards (NSG)
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commandos to Adampur near Amritsar and
thento Amntsarby helicopters

Continued negotiations failed andthe hi-
facker remamned adamant evenatter beingtold
that Kabul Airport was closed fo1 the ight and
Pakistan Government hadprohibitedentryinto
theirairspace Ataround2300hrs the hijacker
gave afinalultimatumfor refuellingthe aircratt
falingwhich hewouldblowtup TheCMGgave
green signal to the NSG commandos andthe
negotiatnggroup atAmmtsartostormthe Plane
leaving to their discretion the tming of the
storming operation depending upor (ssess-
ment of the ground situation

Stormingoperationby NSG stantedatabout
0100 hrs, on25th Apnilandin atew minutes the
hiacking was terminated without any casualty
ortnjury to any passenger or crew members
there was alsonofurther damageto the aircratt
Suddenentryofthe commandos intothe aircraft
totally surpnsedanddazedthe hjacker Asa
late reaction hetnedtofire but betore he could
dosohewagshotatwithasiencerpistolby NSG
commando broughtoutinamnjuiedstatetothe
tarmac and handed over to the local police
Drector Generalof Punjab Police has reported
that while the hijacker was being shiftedto a
vehicle bythe local police it wastoundthathe
had succumbedtothe injury

Thedentity of the hjacker hasnotyetbeen
established Two loaded 9mm pistols were
recovered from hisperson

Twocnminalcases oneby Punjab Police
and another by Delhi Police havebeen regis-
tered underthe relevantprovisions of the Anti-
hyackingAct indian Penal Code Terronstand
Disruptive Activities (Prevention) Actandthe
Arms Act Investigation s in progress

Prelminary assessment indicates secu-
nty lapse at Delhi Airport  Deihi Police have
suspendedan inspector and a Sub Inspector
Government have alsoinstituteaaninquiry by
Secretary (Secunty}inthe Cabmet Secretanat
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tolookintothe secuntylapse, assessthe extent
thereof, fix responsibility forthe lapse and rec-
ommend remedial measures Meanwhile,
security has beenbeefedup

While fuil facts would come to hight after
completion ot the inquiry and investigations by
Police, I would hike to take this opportunity to
place onrecord Government's appreciation of
the manner in whichthe Commander andthe
crew of the fightmanagedthe contingency with
patience |would aiso ke tocompliment the
passengers for havingbome the agony of the
hijackwith forttude and remaining caimthrough-
out | W)pe the House is pleased with the
perfonmance ofthe National Secunty Guards n
carrying outaneatand switt operationbywhich
the hjack was terminated and the passengers
and crew members were saved of further ha-
assment

16.25hrs

RE STATEMENTBYMINISTEROF
HIJACKING OF INDIAN AIRLINES FLIGHT
IC 427 on24thApni 1993

| Tiansiation|

SHRI MADAN LAL KHURANA (South
Delhijy Nothingnow has beenstated the same
infoi mation that appeared innewspapers has
beencompiiedandnarrated Inthemoringwe
had asked some questions as to where the
hijacker was shot dead where did he stay in
Dell what happenedtothe twopersons who
were with him whosinquinngintothe case CBI
ot anyotheragency? Pleasetelius the name
af the terronist urganisation of Kashmir to which
he belonged

MR CHAIRMAN He tras saidthathe will
give the information

SHRIHARIKISHORE SINGH (Sheohar)
it 1s a senous matter On the one hand |
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congratulatetheS P G forits excellentperfor-
mancebutontheotherhand |wouldiketosay
withdeep sorrowthatlaw indordersituationhas
been detenorating eve: since Shri Pilot has
takencharge ofthe Inteinal Secunty In away
hehadbeenkind enough thathe has notsus
pendedanaconstable he has suspended only
oninspector Theresponsibility forthe arport
securnityisthat ofthe secunty nchargeD C P
Heaswellasyourfriend Mr Kaushalshouldbe
rakevedot theircharge Thisisnotanordinary
matter lhaveafamousbook withme

MR CHAIRMAN He has told an inquairy
willbe orderedinto it

SHRIHARIKISHORE SINGH Thisbook
narrateshowanattemptonthe ile ot De Gaulle
wasmade ltwasthesamescenaiiohete Hyou
wishicangivethatbooktoyou Thufiimisalso
avallable OurfuendK P SinghDe ucansupply
thetilm Themcident i exactly the same

MR CHAIRMAN Please give cvery Mem
beracopyeach

SHRIHARIKISHORE SINGH lcangive
itto alithe Members cspecially to Shri Rajesh
Pilotforreadingas he has made a mocke ry of
theintemalsecunty Onc Sub mspector has
beensuspended Theniore ayoni,ngrartis
that another plane has crashen today at
Aurangabad

SHRIMADAN LAL KHURANA  Which
agencysinguinngintoit? inthe muinmghe had
promisedtoreplyto every quet ion we have
asked only 3 4questions he shiouidieply

SHRINITISH KUMAR (Baih) Mi Chair
man Sir dunng zcro Hour today when this
questionwas raisedby ShiuMadan .l Khuana
the honourable Minister of State mithe Depan-
mentof Internal Secut ity hau scaid that gamy
wasgomgonandthathe wuuldic prytoeachand
everyquestion Buthehas not ,aitanything
abouthow thatmandied /
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MR CHAIRMAN Hehastokithattheman
was hitbyabulletandhe diedwhen hewasbeing
takenout

SHRIMADANLALKHURANA Outsideor
inside? Thisis whatwewanttoknow, this should
be inquiredinto Whosinquinngintoit

SHRINITISHKUMAR This acock and
bull story andnot a statement by the Minister

MR CHAIRMAN Mr Minister, Please
clanfy these two points Firstly, where andhow
the man died and secondly which agency has
been askedtoinquire intot

SHRIRAJESHPILOT Mr Chaiman, Sir,
1s this the personal opinion of the honourable
Member orishesayingwhat ShnHanKishorep
hassaid |have also saiditin my statement
Now two things are there inthe minds of Shn
Madan Lal Khurana and alithe Members So,
| would like to tell that as the Commando
Operationstarted, 6 Commandos enteredthe
plane simultaneously from6 emergencyexits
There was darkness all around as the window
screenwas pulled down by the hyacker know-
ingly Whenthecommandoreachednearthe
cockpit the hyackerbecame perplexedandhe
tried to fire at the commando but by then the
commando hadfired athmintheplane Tnen
he was brought down, he walked onthe ladder
himself commandos were with im He had
spokenand seenaroundwhen he was handed
overtothe police Whenhewas bemngtakento
thehospitalinthepolicevan hedied So,hewas
fired at inside the aeroplane sound was not
heardbecause asiencerwasfittedmtheweapon
When hewasbroughtoutbythe commandos he
wasbleeding Everyone hasbeentimwaliang

Thesecondqueshon pertanstomquiry, as
raised by Shn Hari Kishore Singh  Inquiry 1s
gongon Wehad fixed a yardstickinthisregard
thatthere hasbeensome secunty lapse onthe
part of the shiftincharge on dutv at that tme
Inquiry has been conducted by the secunty
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Secretary whosits separatelyin the cabinet
Secretanat He has noconnectionwith any of
the departments Those found guilty will be
punished andthe lapses foundby the inguiry will
be rectified andforthatthere maybe aneedfor
abookorafim Weallcannotber,ome perfect
toplanforhundredyears itcannot besardthat
there may be no lapses dunnghundredyears
The Government willtake every possible step
tofindoutwhere andhowthe lapses havetaken
place andhowthesecanberectfied Asregards
the question of Shn Han Kishore that internal
securty has detenorated | wouldteil ShnHan
Kishorej that he should see outside Bthar also
(Interruptions)

SHRIMADANLALKHURANA Whichare
the agencies involvedin the inveshgatiuns?

SHRI CHANDRAJEET VYADAV
(Aajamgarh) | would hke to know about one
aspectofthisinquiry ShnAtalBrhan Vajpayes
hadraised a question this moming that undoubi-
edlythere had been secunty lapse ad inquiry
15 being conducted but the question is that
hyackinghasbeendonenDeltu 1fhyacking had
beendoneinSnnagarit was undeistandable
How did he reach Delli? Whetner there were
otherpeople of his groupwho helpedhim?

SHRIRAJVEERSINGH (Aonla) Which
doctor put plaster on tus leg and how did that
revolver reached inside?

SHRIMADAN LAL KHURANA This as-
pectis differpnt from secunty | wouid itke to
knowfromthe hon Ministerwhether any nquiy
would be conducted inthis regard also  This
feelingis spreading among the people thatitis
notsafetotravelinplane

MR CHAIRMAN Case has been regis-
tered atter alot of eflorts anditis not sothat just
F | R hasbeenregsieredandiiiematieris over
FiRhasbeen registeredtor conaucting anin-
quiryandthe inquiryisbemngconducted inter
uptions)
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[English]

SHRIAMAL DATTA (Diamond Harbour)
Nothinghas come outregardingplanning {In-
terruptions) Everybody is allowed to say, why
notl ? (Interruptions) Whatlamobjectingtothe
Statement s that nothing has come out about
plannng behundthis (Interruptions)

MR CHAIRMAN This cross-examnation
cannotend

(Interruphions)

SHRI AMAL DATTA He has not men-
toned anything about the planning which has
gone behindthis particularmission (interrup-
tions)

SHRIAMALDATTA Sir letmesay Youhave
allowed himtosay (/Interruptions)

[ Translaton]

SHRIMADAN LAL KHURANA Youhave
not taken any action against the secunty
ncharge, Whois responsible? Itis atotal falure
of secunty agencies He stayed in Delhifor
severaldays (Interruptions)

MR CHAIRMAN Please notethereisno
provision for clanfications here Since this
moming you had said thatthere aretwo three
points |allowedyouto raisethese quenes

SHRIMADANLAL KHURANA Mr Charr-
manm, Sir we would like to know the time by
which this inquiry 1s hkely to be
completed?(interruptons) Sw wheneverany
incident takes place itis said that steps are
being taken mthisregardbut everything stops
withinten days Iwouldkketoknowfany time-
hmit has been fixed for the completion of en
quiry? Pubhcshouldbe apprised of thefacts
Time imit should be fixed

SHRIRAJVEERSINGH (Aonla) Wewould
hke to know when the Minister of State for
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Internal Secunty 1s being dropped from the
cabinet The incidents are constantly on the
increase after his induction If he s dropped

everything wouldbe all nght
[Engtish]

SHRI AMAL DATTA What we want to
know s very simple

Sir, obviously this particular episode has
beenaveryplannedone Nowwe are agitated
becausethe kilhng ofthis person the hyacker,
has preciuded the nguiry about the planning-
whowere the people behind it- because thatis
whatmayhave happened Now ifthe Minister
canassureus lethimdosothatthe deathoftins
person does notpreciude a fullinquiry into the
planningandconspiracy whichhas gone betund
it This 15 whatwe wantthe Mimister to assure
usbecause fromthe stage otthe mquiry itmust
nowbeapparentwhether they willhave any lead
to any person who has been involved in the
conspiracy and from whom they can get the
detalls Wewantthe assurance fromhim

SHRIRAJESHPILOT Mr Chairman Sir
twopoints havebeenmainilyraised Oneisthat
the inquiry shouldbe timebound |totally share
thefeehngs of the hon Membersthatinsuch
cases we should have time-bound inquiry so
that action should be taken immediately be
cause delayed actioninsuchcases reallydoes
notproduce the requiedresults |willrequestmy
colleague because this inquiry has been or-
dered by the Civil Aviation Ministry

Iwilirequestmy colleague Ghulam Nabiy
toputatime frametorthis inquiry and make it
atme boundinquiry

The secondpointhas been raised- inthe
mommgailso Atal Bihan Vajapaycephas men-
tioned that it is a sernous matter to know the
connections theplan the motive beh ndthis
hiyack Itis avery senous concernand thatis

why considennqthistactor we aie gettingthis
inquired into by the Secietary (Secunty) who
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hasan accesstotheextemalagencyandinter-
nal agency, We will keep that pointin mind so
that Government knows compietely the plan
where hestayed, howhestayed, whatheplanned
andwho planned. Because, thisis certainlya
plannedthing. Thisisnotsomethingthatsome-
. bodyhas playedsome othertactics, whichthe
hijacker of Dethi-Hyderabad flight had done.
Thisis certainly a plannedhijacking. Thatwill
giveascopetofindout. Thatis why Secretary

(Security) who comes directly under Cabinet

Secretary has been ordered. This factor will
certainly betakencare of. (Intermuptions)

[Translation]

SHRI ATAL BIHARI VAJPAYEE

(Lucknow): Mr. Chairman, Sir, | did notintend
tospeak butsincethe series of questions has
started, | would alsolike to ask ashortquestion.
Generally the hijackerlays down some condi-
tions. Hewantedtotakethe planeto Kabul. Did
helaydownsome conditions orhe wantedto get
downin Kabul. Whowasthatman? Weresome
otherpeople of his group aisowithhim? These
questions are requiredtobe answeredurgently.
Whether questions have been raised or objec-
tions have beenraisedregardingthekiling ofthe
hijacker. Thebasic questionisthatifthatman
has diedthenitis notpossibleto getfacts about
his motives eic. Itwas reportedinnewspapers.
Mr.Chairman, Sir, itis amatter of regretthat we
have todepend upon newspapers forinforma-

tion and newspapers reportedthattherewere -

some passengers without luggage whose ad-
dresses arenotcorrect. Was any otheraccom-
plice presentinthe plane alongwith him? Has
Governmentpaidattentionto alithese aspects?

[English]

SHRIAMALDATTA: They havenotdone
any inquiry atall. (interruptions)

SHRIRAJESHPILOT : itis serious matter.
1 don’t mind replying query which any hon.
Memberhadraised, asspecialcase.
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Sir, Atalji has made certain points. viz,
whether other persons of his group were also
there. lthasappearedinnewspapers thatsome
ofthepassengers did nothave anyluggage. All
thesepoints have beenconsidered. Whowas
meagemﬂwwghwhochthehqackerhadbooked
his seat. (Interruptions)

Whichagenthad bookedthe seats ofthe
passengers? ltiscertain thatduringconversa-
tionover R.T., he did not put any conditions. He
only said that plane should be taken to Kabu.
Nobody asked him why it should be flown to

Kabul. Nothingofthis sorthascometolight. He -

wasadamantontaking the planeto Kabulafter
re-fueling. He saidthat if he was not allowed to
take the plane to Kabul, he wouldblow it up.

SHRINITISHKUMAR : He had no specific
demand, all of his demands were general. lfhe
made any specialdemand. tell aboutthat. (/nfer-
ruptions) .

SHRIRAJESHPILOT : ltisbetterit wetake
this matter seriously. Itis true that thisis a
serious matter. The whole of the country is
worried and it has created a very critical situa-
tion. Iwouldkiketo assure the Housethat| would
talkto the Minister of Civil Aviation and ask him
toconduct atime-boundinquiry. It wouldtake
into consideration all the aspects to which Gov-
emmentandotheragencies have drawn atien-
tion. Government has admitted that it has
initiated inquiry to find outhow this happened.

SHRIVIJAYN.PATIL (Irandol): Mr. Chair-
man, Sir, noactionhasbeentaken againstany
engineer or the maintenance staff for the acci-
dents thattook placeinthe past. Primefacie it
is clearthat the engine caught fire in this acci-
dent. Inthe newstatement, Govemnmentshould
clarify whether the maintenance staff was sus-
pendedornot. This shouldbe inquiredbecause
afterwards nothing Cumes oul. Aix. therEnpor-
tantfactor 5 e that afl crew members na . »
escapeudsath. How didithappenbecausethe
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(Sh. Vilay N. Patil]

main responsibility of the crew members s to
savethepassengersandtoevacuatethepeople.
Thisshouldalsobeinquiredintoas tohowcrew
members were safe while someof the passsn-
gers diesduetoburns.

MR. CHAIRMAN : They say they are
findingitout.

(English)
SHRIINDER JIT (Dasjeeling) : One short

query. Nolight has yetbeen thrown aboutthe
identity of this particularindividual. Someticket

couldhave beenissuedtohim. Therewouidbe .

some name which would be available with the
Govemment and the authorities. So, | would
request the Ministerto kindly throw some light
ontheidentity of the individual.

The Home Minister has just said he was
shotinthe head, it | heard him correctly. (Inter-
ruptions) Ithe was shotin the head, thenthere
should be some bloodstains inside the plane.

Thenewspaper reporis say todaythatthere were
nobloodstains withinthe aircraft.

So, kindty throw some lightonthese points
so that there is no scope for any doubt: (a) in
regard to bloodstains; (b) in regard to the
indentity. Surely somethingmustbe know about
theidentity.{ Interruptions)

MR. CHAIRMAN : Shriinder Jit, withsuch
aross-examination, we will notbe ableto reach
anywhere.

{Interruptions)
1646hrs

GENERAL BUDGET 1993-84-GENERAL
DISCUSSION

[Transiatrd

SHRISHYAM BIHARIMISRA (Bithaur):
Mr.Chairman, Sir, i risetooppose the 1993-943
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Budget because it is against theprinciples of
swadeshi, swarajya andseff-reliance. tseems
asifthe Budgethas beendictated or produced
bysome otheragency. Athough ourMinisterof
Finance ShriManmohanSinghisthehero, still
foreign financial institutions are behindit. Al-
though atagtance, the Budget appearstobe
goodbutifthe supporter of swadeshi, Gandhiii,
wouldhavebeenalive, hewouldhave criedover
the plight of rural poor tarmers, workers and
employees. The populationofthis countryis
one sixth of the total world population. Very
meagre employment opportunities have been
generatedior apopulation of eighty fivecrores.
One sided attention to machinisation,
computerisation and automation in modern

- technology alone cannot give any benefittous.

Oureconomic setup rests onthe activities of
farmers, people like smali traders. pavement
shopkeepers, workers, tribals, peoplelivingin
forests, deserts and hilly areas andpoorfisher-
men. Oureconomic policies shouldbetramed
forthem.

Mr. Chairman, Sir, if we go on doing
machinisation in-stead of providing employ-
mentto them, the number of unemployed per-
sonswould go inincreasing unabatedcreating
an atmosphere of lawlessness and violence
creating law and order problems. Theproblems
of poverty, hunger and unemplioyment wouid
grow andtotackle these problems Government
would have to prepare another Budget for allo-
cationoffunds. Preventionisalways betterthan
cure. Thus budget is notieadingthe countryto
thatdirection. inthefirstthree paragraphs of
Budget, the hon. Minister of Finance has re-
ferredtothe difficult situation in which the Gov-
ernmentcame to power. Atthattime Foreign
Exchange position was not satisfactory, inter-
national reputationwas notgood. investors has
notrust, economic. development was deteno-
rating. Hehasalso statedthat Govemment has
brought radicalchanges inthese twenty months.
Iwouldliketo submit that Government has not
raised foreign exchange reservers. it has not
raised national income. 1t has not promoted
export. Government has earned foreign ex-
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change by putting the country in the vicious
carcleof loans. Whatever foreignexchangethe
country at present possesses has not been
eamed ithas comethroughforeignloans A
majorpart ofloans has been spentasmalipart
is left Thatis why Government is to pay an
amountofRs 38thousandcrores,ie onefourth
of the Budget, as interest We can hide our
langoti' undertheborrowedcoat-panttoproject
as if we are rnich but for how many days this
dramawilllast We are a paidlestwe shower
nothavetogive upthat langoty’ forthe sake of
pant-coat, and we are exposed |wouldliketo
submitthatthe population of Chinais morethan
thatof India abut it has not given preferenceto
takingloans ithas givenpnontytoinvestment,
sofdoes nothavetofaceanyproblemregarding
paymentandinterests Ourcountryisfacing
this problem

[ Transiation}

Now, we are saying that we have to pay
nterestworth Rs 39thousandcoreperyearthat
means wetakenloantorepay the interest How
long willthis situation continue inthe country?

The hon Minister of Finance announced
big schemes for export but in reality how much
benefit are the exporters getting from those
schemes Aretheygettingwhattheywant? The
concessionsgivenbythe Govemmentand their
demands are quite contrary Ifthey demand
breadthe Governmentgive themnce andifthey
demandnce, tgivesthembread Forhowilong
this situation will continue and how will it pro-
mote exports of the country? Another point |
wouldhketomakeisthatmuchattentionisbeng
paxiiopromote exports butno attentionisbemg
paidtoprotecttheinternal trade ofthe country
Theres Foreign Trade Departmentto dealwith
exportbuts unless internal trade does not in-
crease how exportswillincrease Uniess inter-
naltrade of the countrys not strengthened how
quakty products can be manufactured

16.55ws
[MR SPEAKER tnthe Char)

If these things arenotthere, thenhow eapot
willincrease Today, noimporntance s being
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gven to thebusinessman of the country Re-
serve Bank of India 1s not providing them ad-
vance andrestrictions have been imposedon
them Insuchasystem Iwouldlike to saythat
the Governmenthavetopromote internal trade
alongwiththeforeigntrade Theyshould also
begventradefacilities butthere i1s no mention
of tinthis Budget

The Government has simplifiedngid laws
andgiven concessions incontiois on trade but
notforsmalitraders andentreprencurs  Nei-
ther imponrt duty nor excise duty has been
lowered forthem Small entrepreneurs and
smalindustnes will notgetanybenefit ofthese
concessions Economicpolicy of the country
cannot be formulated only on the basis of big
industnes Therefore Irequestyouthatthereis
a need to take effective steps (o save small
industnes andsmalitraders fromngid controls
exploitation, Insult andcorruption

TheGovemmenthasdistnbutedhandsome
amount all over the country in the name of
industnes Seminars and Conferences have
beenheldatddferentplaces Camps havebeen
organsedbutthe trade of the country is decreas-
ingandindustnes arebecomingsick Whythis
stuationis ansinginthe country ? Banks have
no financral resources Theie s a wide gap
between the interest rates ot banks on the
depositsand interestratesonloans Noeffort
hasbeenmadetoreduce tinthis Budget RB I
hadmposedrestnctions onthe creditof traders
earher when there was economic cnsis inthe
country bitnow norelaxation has been givenin
those restnctions inthis Budget Itis amatter
of surpnse thatbanks have money to finance
speculators hke Harshad Mehtabutthey have
no money to finance the poor farmer small
trader, small entrepreneur 1ickshaw-puller
vendor and hand-cart-puller How suchasitu-
ation can continue? When Gioveinment will
finance speculators tothe extent of Rs 5709
croreandd thismoneys lost how the Budgetwill
bebatanced? The Government has notmade
any provision in this regard n this budget
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Mr. Speaker, Sir, through you Iwould like
tosaythatifalimbofthebodyis paralysed, how
circulation of biood can be possible in other

limbs. The Government has not made any

arrangementtoprovide betterbank facilities to
the poorfarmers. When provision hasnotbeen
made to provide jobs to the labourers, unem-
ployedandsmalltraders, how this Budgetcan

be agoodBudget.

Iwould like to make another point thatthe
banks have increased commission on bank
drafts and otherservice charges and every year
this amount is debited to the accounts of the
parties but facilities have notbeen improved.
Now, banks are not accepting notes of small
denomination. Drafts are not being made on

payment of cash and bank employees arenot .

coming to duty in time. To make the matters
worse, the Governmenthas opposedarestric-
tionthatpaymentof Rs. 10,000 ormorewouid be
done only by draft or cheque butbanks do not
preparedrafts, then how this system can func-
tion. The urgent need of the hour is that the
restriction onthe cash payment of Rs. 10,000 0or
moréshould be removed, sothatirregularities

being committedin the banks on thisaccount -

could be controlled. This Budgetrepresents
western materialism. The Government has
increased prices of coal. cooking gas, food
grainssugar, petrol diesel, iron and electricity
charges before the presentation of Budget. But
itclaims in the Budgetthat prices of commodi-
ties are not being increased. What sort of
maockery of the Budget is being made by the
Government? The demands of the Postand
Telegraphs Department were nottaken up for
discussion buttelephone charges have been
increasedtoday. | wouldlike tosaythatthere
should be some sanctity of the Budget in a
democracy. Do not make a mockery of the
Budget, otherwise the people of India willlose
faithinit. Basicprinciple of Bapuijiis propagated
to contest the election but now it has been
forgotten. Bapujihas told Jawaharial Nehmithat
beforetaking any decisionis shouldbeseen as
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tohowmuch itwillbenefit the poorest ofthepoor.
Gamblingis goingoninthecountryinthename
of lotteries. No ban has been imposed on
speculation andsale of liquor. Asa result, the
moralstandardsinthecountryhavefallen. The
person living below poverty line
suffers...(Interruptions)

Mr. Speaker: Youhave alreadytaken 15
minutes.

SHRI SHYAM BIHARI MISHRA: There
are problems of industrial sector. Alltheindus-
tries aresick. One Kanpur was anindustrial city
but nowithas become agravyardofindustries.
Six CottonMilis runningthereunder the NTC are
on the verge of closure. J.K. cotton mils, is
already closed. Employees of B.1.C. are on
strike. Agasplantwas set upin Etawah, which
was inaugurated by the former Prime Minister
late Shri Rajiv Gandhi but gas supply has not
been sanctioned for that plant. Foreign ex-
changeworth Rs200crore has beensanctioned

‘butsupply of gas has notbeensanctionedby the

Ministry of Petroleum and the resultis that the
plant is not running. The Government has
stopped giving licenceto setupnew industries
inBulanshahar KhurjaAligarh. Mathura, Agra
and Ferozabad. The Governmenthad form(-
latedthe schemethatgas pipe line would be laid
there and all the industries wouid use gas in
placeofcoal. The schemeis ready andcrores
ofrupees havebeenspentonitbutthe Govern-
menthas notsupplied gas simply because the
B.J.P.cametopowerthere. The Government
is encouraging politics even in the name of
development. Nofacility has been withdrawn.
The production ot fertilizer is tar away from the
targetof 180lakhtonnes. It prices of fertilizers
are notreduced, the target will not be achieved.
Unless and until these industries and small
industries are not encouraged. the situation
wouldnot improve. Now we have the problem
to pay interest on loan but what will be the
position when the loan will have to be
retured..(Interruptions) This Governmentis
leavingthis problemfor the future Government
of this country. In myopinion, it is leaving this
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problem for the BJP which 1s ikely tocome to
power Therefore, | would liketosaythatthis
1ssue should be considered senously asthere
isaneedtochangethepolicy Mr Speaker, Str,
| would hike to thank you for giving me time to
speak

Mr Speaker 8 hours were aliottedforthis
discussion but aiready 20 hours have been
taken

SHRI NITISH KUMAR  Shn George
Fernandests yettospeak

Mr , Speaker He has saidthathe wilinot
speak 62 Members have alreadyspokenonit
Now itis not possible to allow more Members
taskthe hon Finance Ministertoreplytothe
debate (Inferruptions)

[Enghsh]

SHRIRAMNAIK (Bombay Nosth) Sir,my
pointof orderisthat we had amarathon debate,
asyouhavejustnowexplained Now,somehon
Members have appreciated the Budget and
someMembers have ciiticisedthe Budget Of
course, the Finance Ministerwill be reply:ngto
the observations The courtesyto this House
demands that he must particularly reply inthus
House But,beforetwodays, outsidethe House,
he had made anannouncement which has ap-
pearedin the Times of India dated 25th April,
1993 ItisaPTland UNlIrelease it reads “No
restoration of subsidies Manmohan ” Hes
makinga policy statement outside the House
Now, | am quotingfrom the news

“The Finance Minister, Dr, Manmohan
Singh, today ruled out restoration of any subsi-
dies andscotchedthe oppositionchargethatthe
country was headhngfordebt trap dueto borrow-
ings from the International Monetary Fund
(IMF)”

ltalsoreads

“Dr Singh further stated the govem-
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ment will use anti-qumping duties to
preventforeigngouds floodingthe In-
chan market and hitting domestic in-
dustry "

This statement should be made in this
House WhentheBudgethasbeendiscussed,
we are expectingthe reply here andinstead of
thathehasdonetoutside anditis reallyabreach
ofpnvileges Inthe morningyoucouldnottake
upmy notice

Kaul and Shakhder says onpage 253
and!quite

“Makmgofimportantpolicy announce-
ments by Ministers outside the House
while the House 1s in Session Is a
breach of pnvilege

So, onthis pomnt | wanttoraise the order
andrequest youtoinform the Finance Minister
that this 1s derogatory to the House This my
pomtoforder

[Translation]

SHRIHARIKISHORE SINGH (Sheohar)
Iwilltake haltaminute | wouldhketosaythat
today Shn Sukhramhas put ataxburden of Rs
740croreonthepeople 1sDr ManmohanSingh
goingtopresent newbudgyetioday or wilthe reply
tothe discussion? The peopleinthe CentraiHall
and elsewhere are talking that our able col-
league Dr Manmohan Singhis hikclytopresent
the new Budget on 15th May

[Enghsh]

THE MINISTER Jf WATER RE-
SOURCES ANDMINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRi VIDYACHARAN
SHUKLA) Sir ShrRam Natk hasaided apoint
oforder Thehon Finance Miuste. whatever
hadsaid earlier, they were a part of his Budget
Speech Thereisnothingnew thathe hadsaid
outsidethe House (interruptions)
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MR SPEAKER Now, Iwillgive myruling

SHRISRIKANTAJENA (Cuttack) Inthe
torenoon, a staternentwas made by the Minister
of State of the Ministry of Communications
about the tarff rate of the

telephones (Interruptions)

MR SPEAKER What is it you that are
raisingMr Jena? Atleasttheyhaveraisedthe
pointoforder Thesepointsarenotinorder So
there s nopointoforder

Secondly wegenerallyexpectthatthe new
policy statements aretobe madefirstonthe floor
ofthe House whenthe House s sitting lfthe old
policy statements are repeatedoutside then! do
not know how it can be stopped ithink heis
going to reply and he would be replying inthe
course of his debate

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH) Mr Speaker Sir ithank
alithe hon Members whohave spokeninthis
generaldebate onthe Budget Thetactthatas
many as 62 members have taken partin this
debate Itakeitas ameasureofinterestandthat
15 of interest which all sections of the House
sharetobuildawibrant modemprogressive and
acompassionateeconomy Thatisthecominon
objective Despite the differences that exist
among various sections of the House | am
heartened by the fact that there s a broad
consensus at least aboutthe six ojbectives of
economic policy that | outhned in my Budget
Speech andirepeatthose objectives

Thetirgt objective s thatfiscal disciplineis
importantfor secunng our social and economic
goais andforthat itis necessarythatwe raust
further reduce the Fiscal deficit

Thesecond pointthatimade inmy Budget
Speechwasthe roomfor manoeuverabihty that
we havegainedinthe lasttwo years by reducing
thefiscaldeficit This fiscal conshidation must
be used to step up rate of investment in the
economy as wellasthe allocations forthe vital
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anti-proverty programme and social seivices
-Ike education andhealth

Thethirdpointthatimade was thatwe must
pursue a strategy whichwouid ieadto asttong
industnal recovery leadinginthe three temain
ingyears of the Eighth Plantu a vigorous boom
inindustnal activity

The fourth pointi said was we need atax
reformwhichmustensurethatwe movetowards
asimplertax systemwithmodciate 1 ate~ and
greaterfocus on voluntary compliance

The titth point that | made: war that if this
country wantstotake the goat ot sell ielance
verysernously thenwe mustmounta vigoious
exporteffort that export promotion imust bé
come atruly national endeavour

Finally 1saidthatno stiategyina country
where seventy pei cent of peuple hve miual
India can succeed if we do not puy adequate
attentiontoagricultureandtouialticveioprnient

Thesearethe sixobjectives aganstthe
background ot which this Buuget oughitto be

judged

On the first point we have reduced the
fiscaldeficitfrom8 &,sc1 centin 1991 to1oughly
5 1 pei cent n the last year and we fuither
propose toreducettod 7 perceitutGDP This
1S very impontant if we tahe anti inlationary
stance of our policy senously inflation asthe
experience of the last three ycais has shown
hurts the poorthemost Theretoie itwecare
about socialjustice we mustruntiolinflation
andtocontrolinflation itisnecessaiytocontrol
fiscal defict further .

Severalhon Members have pointed but
that revenue dehicit is still very nigh in my
BudgetSpeech Isharedtheconcoinotthehon
Members withthefactthatwe havenotbeenable
to reduce the revenue deficitto ine level that it
oughttobereduced Butthere uecortancom
pulsions The very factthat nierestiates wie
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suchaheavy burden andsuch a heavy compo-
nentofthe revenue deficit, this problemcanbe
resolved but only in the medium-term, overa
penod of two to three years |f every yearwe
containthe fiscal deficit, | feel confident thatby
1995-96, the interest payments wouldreacha
plateau and thereby the revenue deficit would
come undercontrol

Anotherpontthat i do want to pointbutis
that sometimes the revenue deficitis inflated
because ofthe accountingconventions thatwe
adoptinthiscountry Forexample, averylarge
proportion of the Central Plan in this country
consists of expenditure whichis inthe revenue
account The whole of rural development
programme, the whole of agricultural develop-
ment programme, the whole of money thatthe
Central Government spends on education, on
health, onfamily planning alithese appearinthe
Revenue Budget andyetyouall knowthatmany
oftheseactvibes docreatedurable asset When
youlook atthewhole thinginthat perspective,
| venture to think that though it needs to be
replaced - we do not have to take such an
alarming accountofthe present revenue defictt

inthecourse of the debate, Shn Jaswant
Sing brought upthe questionof the adjustment
andhe quotedfrom aparticular document from
Mr Rosanthall, an old fnend of mine, who s
presently working as Executive Secretary of
ATLAS | obviouslyfeel thatitis partly because
of lack of knowledge about Latin Amencathat
ShnJaswant Singh chose to quote what hap-
penedinlLatin Amencawithourown expenence
Today the whole worldis convincedthat if you
havethesmoothestgoing programme of adjust-
ment -cum-structural change, it1s the Indian
programme Wehaveavoidedinthiscountrythe
misery, the unemployment, the inflation, the
social and economic chaos that prevailed in
Latin Amenica in the Eighties which ledto the
Eighties being describedforLatin Amencaand
alarge part of Afnica as “the lost decade” We
have avoided India getting into that sort of a
dangerous situation
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Inthe firstyear itself the national income
grew Butinthe second year we have ensured
thatthe natronal income would grow ataheaithy
fourpercentperannum Inthecurrentyear, fthe
weather-gods arenormal |expectthe economy
will grow at least by 5 per cent and thereafter
moveatamuchfasterpace Therefore compar-
ing Incha with Latin Amenca or with Afnica -I
wouldsubmitto ShnJaswant Singh-isnotatair
companson

Severalhon Membershave pointedoutto
the price stuation Whenwe startedwewere in
themidstof adouble-digitinflation Thenflation
reachedas highapointas 17 percentonapomt-
to-pointbasis

Today we are in a situation where the
annual rate of inflation s nomore than 5 4 per
cent We may not quibble about the varnous
indkces of measunng inflation Butevery single
mdexshows thesteepfallinthenflation rate it
you look at the consumer price index fordus-
tnalworkers, thelatestindexthat have s forthe
month of February whichshows anannualinfla-
tonratelowerthanthe inflation rate shownbythe
Wholesale Pnce index. thatis 5 7 percent If you
look atthe consumerprice index for agncultural
labourers, the latestindex that l have is forthe
month of January, whichshows anmdex of no
morethanfiveyearcent

SHRINIRMAL KANTICHATTERJEE Are
yousaying point-to-point?

SHRIMANMOHANSINGH Yes

With this comparison between point-to-
point and average | am confident that the
averages to compare hereatfter in this year
wouldshow asteepftall Evennow if youcom-
parethe average for the current year withthe
preceding year of any concevableindex they
showasignificantfall Therefore the improve-
mentthat has taken place inthe price situation
isafactoflife Thefactthatafterthe presentahon
of the Budget prices of several commodities
have, infact, fallen is also a fact of hfe even
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though some hon Members might not like to
admntthatthis has happened

SeveralMembers have used the Budget
debate to talk about the process of import
hberaisation ShnJaswant Singhreferredtothe
processofglobalisation Icouldnotreallyunder-
standwhathementbecauseinthesamebreath
he saidthathis party supports theintegration of
India with the world economy, but somehow it
opposesglobalisation

New, letme explain what is our concept of
globahsation |dowanttostatecategoncally that
whenwetalkof globalisation, tdoes notin any
way meansurrendering India’s economic sov-
ereignty When we talk of globalisation, we
meanastrategyof economicdevelopmentwhich
will improve the productivity and technology
capacity of this nation so that it could ook
straightin the eyes even of the most powerful
nationsintheworld Ours s a strategy of self-
reliance, notsurrendenngoursovereignty orour
interests toforeigncountnes, andisubmittoyou
that we ive iInaworid of inter-dependence and
thatinthe interdependentworld (Interruptions)

We hve inthis world of inter-dependence
andtherefore, the only way in which india’s full
development potential can be realised is by
taking advantage ofthe international division of
labour thatis, by pushingourexports indiais
large country, butwedo notoftenrecgrusethat
onapercapitabasis Indiais not as wellendowed
interms of natural resoutces as we beleve If
India’'sfull development potentialistoberelised,
India mustbecome a majortrading mission of
theworld Ifwewanttobecome amajortrading
mission oftheworld, exports havetogrow This
pessimaismthathas prevailed in this country
for along penod of ime that somehow India
cannotcompete, that somehow we are intenor
to other countries, | think this is howitis being
lookedat

We must look at what 1s happening In
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South-EastAsia, iIn Indonesia, in Thailand, in
Singapore, leave aside Koreaandeven when
smallernations have made up their mind, they
have shownthattis the domestic capabilties
which is the biggest single barrier to those ot
exports, that 1s certainly the case with india

Whenwelook at india and China - | think Shn
Nirmal Chatterjee broughtupthe case of China
-In 1973 fyoulook atindia's exports andChinais
exports, they were roughly of the same order of
about 13billion Dollars We havereachedfrom
1973-20yearslater-toabout 18 bion Dollars

The Chinese exports have exceeded 50bilion
Dollars And that 1s why China is taken very
senously NexttoJapan, the United Stateshas
thelargestdeficitinits trade with Chinaand that
1s why the Chinese sensitiviity the Chinese
concern aretaken note of intheworid if india
wants tobe taken serously if india wantstobe
amajor sphere inthe world thenwe have no
alternative buttohave aforward lookingexports
factor Thatdoes notmeanaphilophy otsubju-
gation, thatistruly aphilosophy of seltrehance

Some Members in the course of the de-
bate arguedthatwe have openedourdoorstoa
floodof imports Obwviously these Members |
saywithalthumibty have notiookedatthefacts
Ityoulook atindia siimportbill and it youleave
outoilimports India’s imports in Dollarterms
arelowerin 1992-93thanthey were in 1989-90
The fact that we have removed bureaucatic
controrthroughwhichindia storeigntrade was
beingregulated doesnotmeanthatwearegoing
to open our country indiscriminate import of
foregingoods We havetodayinplace of tanff
cum-importexchange rate mechanismwhich
will ensure an orderly relation between our
exports andimports andthe House therefore,
can have my assurance thatwe will never allow
asttuationtodevelop where we are swarmedby
foreignimports

Some Members have expressedconcern
aboutdumping of foreign goods inmy Budget
speech | had assured the House that we will
remain alert, we already have anti-dumping
legislation wehavealready madeettectiveuse
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ofthisinone ortwocases. Wewillmakefulluse
of the provisions of anti-dumping lasts of our
countrytoensure thatthe liberalisedpolicy does
not make our country a dumping ground for
unwantedforeigngoods. This assurance, | re-
peat. Wehave, ofcourse, reducedimport duties
buttheseimportdutieshave beenreducedina
mannerwhichinthe mediumtermwillstrengthen
Indianindustry. Afterali we alltalk of ahighcost
economy. How does the high cost economy
arise? We are a country endowed by nature
which large human resources. We havealarge
reservoiroftechnical and managerial skills and
yeteveniniabourintensive projects, wefindour
costof production is uncompetitive. How that
hascomeabout? Because, we havejackedup
our import duties on capital goods, on raw
materials to levels which do not prevailin any
othercountry atthis level of development. If, we
wanttomove fromahighcost economytoalow
cost economy, we mugt launch a process of
gradual reductionin duties on capital goods, on
all raw materials that, over a period of time, our
economy becomes truly alow cost economy,
the benefit of which will go to the farmers, the
benefitofwhichwillgoto the consumers of India
andatthesametime, it will strengthen india’s
export efforts. in deliberating our import duty
structures we havetakendue care that it will not
hurtindian industry oursis nota strategy of de-
indsutrialisation; it is @ strategy of
industriafisation of India, an industrialisation
process which develops industry, but at the
sametimecreatesnewjobs, anindustnalisation
whichbridgesthe gap, the yawnig gapbetween
urban indiaandruralindia. | assure you, thenew
strategy thatwe have in mindwifl usherinanew
pattem of employment intensive type of
industrialisation. Theretore, there shouldbeno
fearthatreductioninimportduties willleadto our
country being swamped by foreign goods. in
fact, if ourpolicy succeeds, itwould strengthen
India's ability to compete domestically as well
asintemationally.

ShriJaswant Singh referred also that his
party’s policy is also a policy of liberalisation.
Butthat, there shouldbe proper sequencingthat
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we should first pusue a policy of internal
liberalisation butthatis precisely what we did.
Assoon as our Govemmentcameintooffice in
June, 1991, the first thing that we did was to
steamline our Industnal Policy. And it wad
designedto strengthen the forces of competi-
tion, strengthen the forces of internal
liberalisation. But, we live in a world where
domestic market at home, does not provide
adequatecompetition. So, simultaneously, we
havetobeginwitha process. Togetherwiththe
force of integral competition, selective introdus-
tion of international competition is also done.
Otherwise, youcannothave an indian economy
developinginisolation, notknowinga new techn
ology thathadbeen developed, notknowingthe
newmarketingtechniqueswhicharebeingutised
inthe restof theworld. Technology and knowl-
edge aretoday growingatapacethatibwe donot
catchupnow, we will never catch upwiththerest
oftheworld.

Sir, inthe same way, some hon. Members,
inthe Opposition have referredto our strategy of
gettingmoreforeign investiment as an attempt
to sell out. | assure you that this is a policy of
strengthening indian economy’s capability to
meetthe growthingchallenges thathie ahead.
We have neverbelievedthatdevelopmentscan
simply be imposed. The development of this
country willdependessentially on the resources
mobilisation by the people of Indiathemseives.

Butatthe margin, ifwe do wanttoget some
help, | don'tthinkthereis anything wrong withit.
Inthepast, this help used to comein the form of
concessional aid; concessional adera, whether
welikeitornot,iscomingto anend. Inthe 1980s,
we substituted aid by high cost commercial
borrowings. Butthe logic of compoundinterest
rate has caughtup andwe have nowreacheda
situation where large scale commercialborrow-
ings is notafeasible proposition.

Therefore, if India’s economy s togrow, if
India’s balance of paymentis to be well man-
aged, ithink, itis necessary tosubstitute the non-
debt creating flows in place of the debt creating
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type of flows, and these tlows will be so regu-
lated, these flows will be s0 small that they will
strengthen our economy, butthey will neverbe
able to swamp the domestic industry

If you ook at the economic policies sud-
denlyourfrends onthelefthave seenthe virtues
of the polies that the Congress Government
have pursued for the last40 years you would
noticethatforeignmvestmentinourcountrywas
notbad40percent, 51 percent, 74 percent even
100 per cent foreign owned investment was
aliowed Theonlydifferencewasthatallthiswas
done on acase by casemethod, thatledtoalot
ofdelay, alotof uncertainty, unpredictability All
that we have done now isthatwe havechanged
the procedure, we have laid down clear guide-
lines, we have laid down a hist of Industnes in
whichpeople iftheysatisfy thosecntena, can
come andget 51 percentofforeign investment,
this s In no way amounts toa radical departure
from the past practice except the procedural
simplificationthat| believe has beénwelcomed
both by Indian industnes andforeign industnes
aswell

Now someMembers are, of course, ob-
sessedwith IMF andthe World Bank | saidthat
we ivewithinter-dependentworld, we donotfeel
ashamed that we have received aid from the
intemational financial institutions Butlamab-
solutely categoncal that we have usedthis aid
to strengthen our economy you look at the
amountofmoneythatcamefromthe IMF dunng
the period when the Oppositionwas inpower,
withthe supportoftheMembersofthe BJP they
broughtmn fromthe IM2 5Sbikon dollars nashort
penodof about 15months OurGovemmenthas
roughly borrowed the same amount 2 8 billion
dollarsfromthe IMF mthe lastabout24 months

What did they do when they came into
office? They had areserve of 3bilion dollars,
they borrowed from the IMF 2 5biiflion dollars:
thatmoneywaswasted Theresearchattheend
ofthe penod, when they left, was no more than
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1bilion dollarthe accumulated loss of roughly
4bihondollars Whatdidwe do whenwecame
into office? With foreign exchange reserve of 1
bilion dollars, today, you will be gladtoknow our
reserveis as highas 7 bithon dollars thisisthe
highestievelof foreign exchange reserve inthe
tustory of Indiainthe last 20 years (/nterrup-
tions)

SHRIHARIKISHORE SINGH Is 1t your
ownorhave youborrowedit? (Interruptions)

SHRI MANMOHAN SINGH And out of
this, atbest, youcansay we borrowed2 5billion
dollars So, all the rest is the result of sound
economic policies that our Government has
pursuedso intelligently undertheleadership of
the Pnme Minister ShnP V Narasimha Rad
(Interruptions) There are certain professional
prophets of gloom When | heardthe speech of
Shn Jaswant Singh for whom | have great
admiration when | heard the speech of Shn
Amal Datta when | heard the speech of Shn
Chattenee |couldhave readthese speeches
thattheydeliveredlastyear andthe yearbefore
that Thesubstance hasnotchanged thefacts
havechanged buttheydonothavethecourage
to ownup thatthe facts donotconcide with what
they havebeensaying

SHRI SOMNATH CHATTERJEE
(Bolpur) They are inspired by the earlier Fi-
nanceMinister The same speechhedelvered
in 1991, we are hearing today

(Interruptions)

May | askonly one clanfication? We were
told solemnly 1t will take three years for the
economytochange substantially ourconditign
willbeimproving milkand honey willbeflowing
inthis country Sir for how long these three
years will be extended, | wantto know

SHRIMANMOHANSINGH |amgladthat
myhon friendhasraised this question Whatl|
saidwhen [ become the Finance Minister |sard
our economy, as a result, if he reads, of the
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mismanagementofthe previous 15-16months
was in such a bad stage that for any Finance
Minister itwill take aminimum period of three
yearstosetthingsnght Today|feetboldtosay
thatit hastaken muchless thanthree years and
thefactthatinflation rate s nomorethan6 4per
cent, thefactthatourforeignexchange reserves
despite import iberahisation are as highas 7
brlhon dollars as a living truth of what we have
been saying as alivingtruth ofthewrong things
thatthe oppositionissaying (/nterruptions)

SHRISOMNATH CHATTERJEE He1s
expressingpeople sagony (Interruptions)

SHRI MANMOHAN SINGH Sir 1 was
saying that the distinct improvement in the
economicsituation inthebalanceofpayments
oninflationfrontandon the productionfrontis a
positive proof of the increasing success of the
type of policy that our Government has pursued

Sir reference has beenmade to agricul-
ture 1sharetheconcermn ofthHowsetothe state
ofagnculture butwe cantakepndeinthetfactthat
thanks tothe efforts of our Government andour
Agnculture Minister this year this country has
harvestedthe recordamountoffoodproduction
of 180 milliontonnes Forthis our Government
deserves credit

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum) Sixth Plantarget was 180 milion
tonnes(/nterruptions)

SHRIMONMOHANSINGH Inthecourse
of this yearthe provisons that have been given
the largest increase are agricultural develop-
mentinthe Central Planisincreasedby over35
percent rural development progfammes have
been increased by 62 percent educationand
healthexpenditure hasbeengiven asubstantal
increase of over30 percent Allthisis aproofof
ourGovernment scommitment to sustain ag-
ncultural development to sustain creation of
jobs in the rural India to sustain interest in
showing thatthe health care and educational
faciies particularly of the Scheduled Castes
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Scheduled Tnbes andthe backwardclasses are
increased overapenodoftime (Interruptions)

Sir several Members have expressed
concemaboutfertiizer prices Ferthizerpnces
have increased otcomiexfertiizers and | share
the concer of the House that thiscan hurt the
growth of agricultural production 1can assure
the House thatthe Pnime Minister himselfis now
engagedinanexercisetofindways andmeans
astohowthisburden onthefarmers ot indiacan
be reduced Our Government sincerely be
hevesthattherecanbenosus'ainedprogress
mnourcountry withouta prosperous agriculture

It was an Englishpoetwho sad thatwitha
boldpeasantry the country stndes and whatis
destroyedcag neverbesupphed

TheHousecanrestassuredthatwewilinot
do anythingwhich hurtsthenterests of farmers
becausethereinliesIndia s future if wewantto
goforward (Interruptions)

Idowant to inform this House that onthe
subject of fertilizer prices the Piime Minister
himself is engaged exercise as tohow wecan
reduce the burden ot higherfertihzer prices of
complexfertiisers onthe farming communityin
ourcountry like DAP and othel complex NAP
fertiizers

Thesearesome ofthe points thathavebeen
raised in the debate There have been other
1ssues Severalhon membeish e expressed
concemaboutnothinghavingts cndoneforthe
savings inthe Budget ofthe cuirentyear ihave
onseveraloccasions saidthat!dobelievethat
inthe long runwe must move towards a system
of diracttaxation whichis simpie whichisfree
of too many ambiguities free oftoo many ex-
emptions Butldotakenoteoftheconcernthat
hasbeen expressedinthe House thatsomething
more needs to be done to promote savings
When | come to present to this House the
amendmentstothe Finance Bill willhave more
tosayonthis subject
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| have alsoreceived several representa-
tions from several segments of industry, with
regardto some anomalies, certain reductionsin
duties whichmight hurtthe Indian industry and
as | said, ours is not a strategy of hurting the
indianindustry, oursis astrategy ofimpartinga
new elementof dynamismtothatindustry. We
arenow engagedin an exercise, inconsuitation
with the other Ministries, to identify the areas
where comective actioncanbetaken. lwill, when
|cometothepresenting of the amendmentsto
the Finance Bill, deal with this subject as well.

This | believer, takes care of most of the
pointsthathave beenraisedinthe debate. The
economy has done well. But | must be very
honest withthe House that we cannottakeitfor
grantedthatifthis countryis nddenwithcommu-
nal strifes, if lawlessness spreads, we can
continue to enjoy the fruits if sustainedimprove-
mentin the economic and social well-being of
ourcountry. Until November, 1992 ourtax rev-
enues, our exports were growing at a healthy
rate. But since November there is a visible
declarationinthecollectionof revenues. Infact,
the rough calculation that| have made shows
thatthe riotsin DecemberandJanuaryhavecost
ourcountryinterms of revenue alone aloss of
Rs. 5000crore. in small measures, thisisthe
economic cost of Ayodhya andofits fall-out.

Therefore, itis notin apartisan spiritthat |
appeal to all Members on this House that if
India's fulleconomic potentiat hastobe realised
thenithink we mustgetoverthis atmosphere of
confrontation, of communal tension which
bedeviled ourcountry in recentmonths.

The second source of dangeristhatif we
loosenthe gnp offiscal discipline, we aretoday
not in a situation where inflation can be con-
trolied and fiscal deficit is allowedto soar.

Wecanncthaveasituationwherethe pub-
lic sector enterpnses continue to make losses
year after year. We cannot have a situation
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where the States can ask the Central Govem-
menttotootthe bifl even when the State Electric-
ity Boards today are earning anegative rate of
return, of minus 21 per cent. Today the State
electricity Boards arelosing earty five thousand
tosixthousandcrores of rupees perannum. ifthe
samemoney wereavailabletor expanding ele¢-
tricity supply, you can imagine how muchwe
cando by way of taking the benefit of electricity
to those farflung areas of rural India which still
lives essentially on kerosene

Finally, Sir, we must control the rate at

. which our rate of consumption of petroleum

products is increasing Our consumption of
petroleumproductss increasing atthe rate of 8
to 10percentperannum. Our domestic produc-
tion is falling. This i1s a situation fraught with
grave danger | think, if we take selfprelian
seriously, then we must do everything in our
powertosee thatthe power sector the energy
sector, in ourcountry functions effectively and
the State Electncity Boards' losses are reduced
sothatwhereveroilis being used: petroleumis
beingused, itcanbe replacedby electricity so
that in the use of petroleum product there Is
utmostconservation. there is utmost economy.
lfwedonotdothat, India’s balance ot payment
cannotbe properly managed

Sir, ShnJaswant Singhphadreferredtothe
needfor State administration being improved.
Whatistrue ofthe Centre mustalsoapplytothe
States. Indialivesn State Alltheinvestments
thatwe wanttomake u;timatel,y take place n the
States. andifthe State administrations are not
quickenoughto provide wate, to provide land
andotherfacifities, theni agree with him thatthus
New Economic Policy will not achieve the de-
sired results. Therefore. here is achallienge for
all entities, Centre andstates to worktogether.
indiais onthethreshold of major opportunities.
Butwe also face major perils. if we do not pull

together.

While!iconclude, Sir, |am reminded ofa
veryfamoussentence, which the laststatesman
Dr. S.Radhaknshnan mentioned when he ad-
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dressed n 1954 the convention of the Punjab
University, the year in which | graduated. He
said, Thetime has come whenthis nationshould
actinaunfiedmannerto dealwith ts economic
andsocialproblems "He quoteda coupletfrom
thefamous book, whichhe hadwnttenmn 1929
lamquotingfrom Kalki “the future of civilisation ™
where hesaid.

“Theres somuchgood intheworstof us
andsomuchbad inthe best of us thatit
willbehve any of us to find faultwiththe
restofus”

Indianeedsto day anew spritof reconcii-
ation of all political parties workingtogetherina
spint of harmony to realise the great potential
thatthis country has india 1sinthemove The
extent to which we take advantage of these
opportunities would depend very much othe
responseofthe Members of thisHouse.| nvertall
Members of this House to support the Budget

(Interruptions)

SHRI NIRMAL KANTI CHATTERJEE
(Dumdum) Whatareyougoingtodo aboutthe
Tanff Commission? Are you going to have it?

(interruptions)

SHRIRAMNAIK (Bormbay North). Sir, the
Finance Minister has given arough estimate of
loss of revenue of about Rs 5000 crores dueto
notinBombay Subsequently there havebeen
chainofbombblasts also Has anyfigure,asto
what is the loss the country has suftered be-
cause of those bomb blasts, beenarmved at?

{Interruptions)

MR SPEAKER |haveallowedthe ques-
tions tobe askedto the Finance Ministerand not
to ShnMani Shankar Aiyar

SHR!I SOMNATH CHATTERJEE Sir,
many Members have raised aquestion of the
Government's proposal to disinvest shares,
particularly inthe nationalisedbanks Norefer-
ence has been madebythe Finance Ministerto
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thedisnestmentofsharesin nationalisedbanks,
apart from public sector undertaking because
we understand and we know that many of he
shares of the public sectorundertakings have
beensoldnotevenatapropervaluewhichthose
shouldfetch. Therefors, we are very muchcon-
cemed about these banks |would hketoknow
whatisthe policy of the Government on this

SHRI CHANDRA JEET YADAV
(Azamgarh) Iwantedtoknow fromthe Finance
Minister that he has mentioned about certain
measures which have been tocontrolinflation
and also increased rate of growth He hasnot .
mentioned anything what concrete steps are
beingtakentomeetthegrowthof unemplpyment
because unemployment is growing at a very
high rate and that is the major concem of the

youth

Secondly, heinvited ustor discussions He
also agreedthatbecause of the bureaucratic
delays and quick response from the bureau-
cracy, the mvestment which should take rapidly
mourcountryisbeinghampered Iwouldiketo
know what steps arebeingtakentostreamline
the administration

SHRISAIFUDDINCHOUDHURY (Katwa)
TheFinance Minister has justnow said that our
foexgnexchange reserve position has improved.
Now, ifthat s true, thenwhy the Governmentis
not coming forward to say that they are not
negotiating for the next round of IMF loanand
they will foregoiit

| Translation)

SHR! HARI KISHORE SINGH Mr
Speaker, Sir, | would like to know whether the
Governmentwould ensure that the Amercan
Services Industry - particularly Insuramce com-
panyarenotalfowedtoenterourcountry? Sofar
as the inflation or parice nise i1s concerned, |
wouldhketoknowFomthe hon Ministerwhether
hiswifeis agreewit’t_l himthat pnces havecome
down
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SHRICHETANP S CHAUHAN (Amroha)
Sir, more than seven banks are functioning
without Chiarman and Managing Directors for
oveoneyear itisanindustry of 250lakh crores
whichis being neglected | wouldhke toknow
why these banks as well as the Natonal Rural
Bank of India are functioning without Chief
Executives | also want an early formation of
- National Rural Bank of Intha

[Translation]

SHRI GEORGE FERNANDES
(Muzaffarpur) Mr Speaker, Sirthehon Minis-
ter has made a reference to the farmers and
fertihizer in hus speech 1s the Prime Minister
himself thinking about it to find any way out?
Besides that, you have made a mention about
dumping also and stated thatthe Govemment
have anti-dumping law andthatisbemgusedas
andwhenitisrequnred Twothree monthsback
somefertiizer plants particularty DAP factones
including that of IFFCO tactones have been
closed Thousandsof workers wereworkingin
thosefactones Thoughtherewilibe aseparate
discussion onityeti amraisingitbecausethe
hon Minsiter has referredtont 1alsowrotea
letterto the Commerce Minister and two days
back! recieved wnittern reply from hum, stating
thatthe Government have adquate legal provi-
sionstodealwithit butthey have notbeenused
sofar Andsofarasfertiizerisconcemed, lhave
not received any wntten complaint Perhaps
raisingsuchmatterinthe House doesnotamount
toacomp,aintand!amnotaware of t whether
there s any designated authonty with whomthe
complaintis to be lodged | would hike to know
fromthehon Miniserthat DAP ferlizerwhichis
beingsoldatapnce of 260pertonneby USAin
its own country is being sold here in India as
dumpinggoods atthe rate of 160pertonne The
Government is not able to check such small
things The Government may lastfor 11 years
instadof 11 months butitwillnotbe abletocheck
usch things Till now the Government have
completed tow and a half years but dunngthis
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penodithas runedur indsuteis particualry rural
andagro-based isntruesto alarge extentand
have allowed USA to use India as dumping
ground Whythe Govemmenthavenotyettaken
any steptochecksuch tendency?

SHRI HARADHAN ROY (Asansol) Mr
Speaker, Sir |would hke tosaythatnoattention
has been paid to Pubiic Sector units and no
investment has been made therein Many sick
unitsareonthe verge of closuebut noconcrete
steps hve beentakeninthis direction Lakhs of
workers of Public Sector Undertakings are be-
ingretrenched Whatthehon Ministerisdoing
forthem? The hon ministeris being praised but
heshouldstate asto whatsteps are beingtaken
tosavethe public sector undertakings and their
workers (Interruptons)

[Engiish]

DR KARTIKESWARPATRA (Balasore)
Only onepoint Sir

MR SPEAKER No you belong to the
ruling party, you have to reply

DR KARTIKSEWARPATRA Sir,{have
only one point regarding diversion of Central
allocation Forexample, for drought effected
areas, P M releasedtheamountbutthathasnot
been properly uthsedandis divertedtosome
otherregion

MR SPEAKER Now itisnotpossiblefor
theMinisterto replytothe new points wh zhare
raised lfthere are any doubts about the state-
ment made by the Minister on the fioor of the
house, those can only be carfied

SHRIMANMOHANSINGH M:i Speaker,
Sir,lamhappytoclarify the vanous points which
havebeen raisedby the hon Members

Shn Somnath Chatterjee raisedthe issue
relatingto disinvesmtent of shares in the public
sector banks In my Budget Speech, | had
pointed outthatthe Government needstoputin
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aboutRs 20 000crores ifallthe badand doubtful
debtshavetobewnttenoff Wewanttostenthem
ourbankingsystem andthatiswhy inthisyear s
budget | have made provision of Rs 5 700
crores fromthe budget But Budget has many
otherclaims We have claims of rural develop
ment we haveclaims of agriculture we haveto
consider whetherthese public sectorresources
shouldbe used for poverty alleviation or they
shouldbeusedto addtothe capital sothatthese
losses in the banking systemwhichare atact of
Ife canbe madegood Itisinthis resethatwe
have come to the comculsion that while main
tainthe essential public sector character of the
nationalisedbanks we should #the margin
allowthese banks notallthe banks cantake
advantage of tbutthose banks which have the
creditworthiness to go to the markettoraise a
part of the resouices that they want for this
purpose We have not devised a concrete
scheme We willbe very happyto discuss the
concrete scheme withthe hon Members We
wanttobeneftbytheirguidance and expenence
Thisisthe background tothe disinvesmtent ot
part of the share capital of the public sector
banks Therefore ChandraJeectYadavbrought
up this 1ssue

AN HON MEMBER What about
privatisation of banks?

SHRIMANMOHAN SINGH | have said
thatwhile new piivate sectorbanks cancomein
withstringentcondition withaminimumcapital
of Rs 100 crores and with no individual or no
group wning more than one percent of capital
we have no intentionto de nationalistthe public
sectorbanks inallthesebanks atleast51 oof
shares will be with the public sector So their
essential public sector character willbe main
tained

Withregardto the inflation andthe growth
of unemployment | share the concern of the
Housewith regardto unemployment Butinthe
long run how are we going to deal with the
problem of unemployment except onthebasis
of a high growth of economy and industnal
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growthwhichis employment intensive anag
ricultural growthwhich creates new pportuni
ties forthe growth of agro processing wtivities?
That s precisely what this budget does Qur
strategy does notsay thatgrowth wilitake care
of all the problems of unemployment Thats
why we are strethening the anti poverty
programmes That is why thoic 15 the great
increase inthe allocation of Jawahar Rozgar
Yojana withthetargetof 11 000mifion mandays
beingcreated inrural areas

18 00hrs

Thatiswhywe have «atargetol 1imumum
of 3 5lakh rural workers being tr w «d under
TRYSEMscheme Theieisnomayic solution
to the problem of growth o1 10 the. prublem of
unemployment We have to acc Ic reate the
growth Wehavealsotoensure thatthe giowth
pattern 1s such that it lays emph 151s on the
creation ofemplyment onientedixt 1 tnes That
1s precisely the purpose ot 1educc d levels of
protection of redcuedlevelsotc iy tabintensiy
of industnal proc esses in our ¢ ounty

The third 1osue that Shr ¢ hadia Joet
Yadavraisedis aboutbuicancraticy tiys We
dosharehisconcren Thatiswhy iy Budget
speech |saidthatthisyearwe have (-kedall
Ministries all Departments ofthe Love inment
of Indiatosetup special groups to tc view therr
procedures rules and other activities which
gpme inthe way of speedy implemic itation of the
processofeconomicrefoims [hatisiaunched
byourGovernment Thatpioces sisunderway
Idohopethatatthe end of this ye ar we willmove
someway aheadinreducingthe L unc aucratic
delays

Ithink someanc onthis side. Liuyht upthe
iIssuethatwhenwe havesomuch tieserves
why doweneedtogotothe intetnat n financial
institutions We havetodaylaige it .erves But
letusbevery candid Oureconomy sstillvery
vulnerable bothtonternalshuck ke abad
weatherconditior o toextern it hucks ikea
nise inthepnceotall | theicture [cetthatitis
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in this country s interest to work out a social
savety net atan external level sothatf we gey
intodrfficuities we can draw upon the balancé of
payments support Otherwise we willbe sub
jecting our economy to excessive amount of
uncertainty Butinthe process we will never
accept any conditions which lead to compro-
mise with the country sinterest orits econ@mic
sovereignty

Then with regard to the bank chasman
every effort1s being made to expedite the pro-
cessofselectionofbank charmen ShnChauhan
has raisedthessue of national ruralbank With
regardtoit wearetoday considerningseveral
altematives Oneofthe altemativesisthe estab-
lishment of nationairuralbank {hopethatinthe
next 2-5 months we willbe able to find durable
solutions tothe problems of regionalruralbanks
Shn George Fernandes has raised aboutthe
DAP price |do wantto tell himthat the nodai
ministryforitis  (Interruptions)

[Translation)

SHRIHARIKISHORE SINGH |amtalking
aboutprice nse Are you not worried about it?
(Interruptions)

[English]

SHRIMANMOHAN SINGH 1do notdis-
cusstheseissueswithmywife Therefore |am
unabletoanswerthat

SHRISOMNATHCHATTERJEE Isshe
noton speakingterms with you any longer?

(Interruptions)

SHRIMANMOHAN SINGH With refer-
encetothe anti-dumpingmeasures, ! wouldhke
toinform Shn George Fernandesthatthe nodal
ministry for the adrmimistration of anti-dumping
legislationisthe Commerce Ministry 1amsure
the Commerce Ministry wouldbe very happyto
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receive any compiaints with regaid to dumping
offoreign goods andthat appropriate. action will
betaken

But Ithink, we mustdistingutsh between
foreign good$ beingcheaper andbeing dumped
into our country Today the DAP price in our
country-ifyou producetathome-is Rs 9,500
pertonne Internationally the same thing s
available at a pnce of Rs 6 000 pes tonne
Shouldwethenburdenthefarmers ot indiato buy
thisfertiiserataprice of Rs 9 500 pertonne?
Whatwill happento the economy ? (Interrup-
tions)

SHRI GEORGE FERNANDES Mr
Speaker Sir, DAP fertilizer i1s being sold in
USA wherettisproduced attherate ot $260per
tonne whereas after ncluding all overhead ex-
penditure incurredon export itisbeingsold at
therate of $160 pertonne in India as dumping
goods and thatis my complaint

[English)

SHRIMANMOHAN SINGH Sir Idonot
carewhat Americadoes athome Thefactthat
the farmers of this country are goingto getthe
fertiiser atthe cheaperprice isthe predominate
considerationforme (Interruptions) And there-
fore, we are notgoing to protect the industry at
thecostofourfarmers Thefarmers interesthas
tobegivenpredominance (Interruptions)

[Translation]

SHRI GEORGE FERNANDE§ Mr
Speaker, Sir, when our tactories are closed,
USAwillincrease itsrates (Interruptions)

SHRINITISH KUMAR Pleasetellasto
whatis anti-dumping law?

MR SPEAKER The House will rotfunc-
tion like a class room

(Interruptions)
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MR SPEARER The House wili take up
discussionandvotingonDemandNos 161022
relatingto the Minister of Defeance, for which
five hours have allotted, tomorrow

Hon Memberspiesentinthe Housewhose
cut motions to the Demands for Grants have
beencirculated may, iftheydesireto movetheir
cutmotions, sendslipstothe Table Thiswilibe
done within 15 minutes of the commencement
of discussion onthese Demands Those cut
motions only will be treated as moved

A list showing the serial numbers of cut
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motions treated as movedwillbe put up onthe
Notice Board

Incase anyMembet finds any i -.repancy
intheist, he may hindly bringitto the notice of
the Officer atthe I able without cici 1,

TheHouse stands adjournedtomeetagam
tomorrow, Tuewtlay the27thApril 1993,at 11
AM
1807 hrs.

The Lok Sabhathenadjournedtil t leven of

the Clockon Tuesday, Apni2 1993/
Vaisakha7 1915(Saku
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